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 LOK  SABHA

 Monday,  Aprit  26,  976/Vaisakha  6,
 998  (Saka)

 The  Lok  Sabha  met  at  Eleven  of
 the  Clock

 {[Mr.  Speaker  in  the  Chair]

 OBITUARY  REFERENCE

 MR.  SPEAKER:  I  have  to  inform
 the  House  of  the  sad  demise  of  one
 of  our  former  colleagues,  Shri  Anil
 Kumar  Chanda,  who  passed  away  at
 Santiniketan  on  the  2lst  April,  1976,
 at  the  age  of  70.

 Shri  Chanda  was  a  Member  of  the
 First  and  Second  Lok  Sabha  during
 952—62  representing  Birbhum  cons-
 tituency  of  West  Bengal.  Later  he
 ‘was  Member  of  the  Fourth  Lok  Sabha
 during  the  years  1967-70  He  served
 as  Deputy  Minister  of  External
 Affairs  from  952  to  43957  and  as
 Deputy  Minister  of  Works,  Housing
 and  Supply  from  4957  to  962  Shri
 Chanda  was  Commissioner  for  Sche-
 duled  Castes  and  Scheduled  Tribes
 during  962—66  and  was  also  Com-
 missioner  for  Linguistic  Minoritics,
 Government  of  India,  during  1963-66.

 A  man  of  learning,  Shri  Chanda  was
 Private  Secretary  to  the  Nobel
 Laureate,  Dr.  Rabindra  Nath  Tagore.
 He  also  served  as  Professor  of  Politi-
 cal  Snence  in  Viswa  Bharati  Uni-
 versity,  Santiniketan.  He  was  also  a
 Member  of  the  Indian  Delbgatibn  fo
 UNO  in  4953  and  Leader  of  the  Cul-
 tural  Delegation  to  China  in  1055,  He
 also  led  the  delegation  to  USSR  and
 Rast.  European  countries  in  956
 425  LS—
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 We  deeply  mourn  the  loss  of  this

 friend,  and  I  am  sure  the  House  will
 join  me  in  conveying  our  condolences
 to  the  bereaved  family.  The  House
 May  stand  in  silence  for  q  short
 while  to  express  its  sorrow.

 The  Membes  then  stood  in  silence
 for  a  short  while,

 INTRODUCTION  OF  MINISTER

 THE  PRIME  MINISTER,  MIN-
 ISTER  OF  PLANNING,  MINISTER
 OF  ATOMIC  ENERGY,  MINISTER
 OF  ELECTRONICS  AND  MINISTER
 OF  SPACE  (SHRIMATI  INDIRA
 GANDHI):  Sir,  I  have  pleasure  in.
 introducing  to  you,  and  through  you
 to  the  House,  my  colleague,  Shri
 Sanker  Ghose,  Minister  of  State  im
 the  Ministry  of  Planning.

 ORAL  ANSWERS  TO  QUESTIONS.
 +

 Rehabilitation  of  Refugees  from  erst-
 while  East  Pakistan

 +
 *525  DR  RANEN  SEN:

 SHRI  INDRAJIT  GUPTA:
 ‘  Will  the  Minister  of  SUPPLY  AND
 REHABILITATION  be  pleased  to
 state.

 (a)  whether  all  the  families  who

 bad
 evacuated  from  erstwhile  East

 Pakistan  have  been  rehabiltateq  in
 Indha;  न

 (b)  माँ  80,  total  number  of  families
 and  the  places  in  India  where  they
 have  been  settled;

 ९९०)  whether  in  Dandakaranya  a
 few  thousand  more  people  can  be  re-
 habilitated  even  now;  and

 (a)  if  ४०,  whether  Government  have
 +  faken-any  deeision  in  this  regard?
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 THE  MINISTER  OF  SUPPLY  AND
 REHABILITATION  (BHRI  RAM
 NIWAS  MIRDHA):  (a)  to  (d).  A

 a
 is  laid  on  the  Table  of  tte

 Sabha.
 Statement

 (a)  Out  of  43.07  lakh  old  migrants,
 (about  2.83  lakhs  families),  6.82  lakh
 families  have  been  given  reéhabilita-
 tioh  assidtance—4.87  lakh  families  in
 ‘West  Bengal  and  1.95  lakh  families  in
 Stutes/areas  outside  West  Bengal.  Of
 the  remaining  .4l  lakh  families  who
 are  in  West  Bengal,  about  .29  lakh
 families  did  not  come  up  for  rehabili-
 tation  assistance,  9000  families  who
 continued  to  squat  on  ex-camp  si.es
 are  being  given  rehabilitation  assis-
 tance  (on  the  recommendations  of  the
 Committee  of  Review)  and  about  3000
 families  are  in  PL  Homes  and
 infirmaries.

 In  West  Bengal,  the  problem  arising
 from  large  scale  resettlement  has
 been  reviewed  from  time  to  time  in
 consultation  with  the  State  Govern-
 ‘ment.  The  last  review  was  under-
 taken  by  a  Working  Group  appointed
 by  Government  on  2nd  July,  ‘1975,  in
 pursuance  of  a  statement  made  in  the
 Lok  Sabha  by  the  Minister  of  Supply
 and  Rehabilitation  on  8th  May,  1975.
 The  Working  Group  submitted  its  re-
 port  to  Government  on  l0th  March,
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 976  which  is  at  present  under  Gov-
 ernment’,  consideration,

 a
 New  migrants  who  came  to  India

 uring  the  periog  from  i-l-964  to
 $5-3-I97!,  nuntbéred  2.4  lakhs.  It
 wag  decided  that  relief  and  rehabili-
 tation  assistante  would  be  given  only
 to  such  of  those  who  sought  admis-
 sion  in  camps  dutside  West  Bengal.
 Inspite  of  this  decision,  over  6  lakhs
 new  migrants  2,20  lakh  families)
 chose  to  stay  in  West  Bengal.  Ex-
 cluding  families  who  deéerted  from
 camps  and  resettlement  villages  in
 the  wake  of  liberation  of  Bangladesh,
 families  requiring  rehabilitation  com-
 prise  about  78,000  families,  out  of
 which  55,272  families,  as  on  3i-32-
 i975,  have  been  provided  rehabilita-
 tion  assistance  to  varioug  States/
 Union  ‘Territories  outside  Weat
 Bengal,  in  Dandakaranya  and  Anda-
 man  &  Nicobar  Islands.  Of  those
 remaining,  3833  families  are  PL
 families  in  Homes  and  camps  and
 17,252,  families  are  in  camps/Karmi
 shibirs  awaiting  resettlement

 (b)  The  number  of  old  migrants
 who  have  been’  given  rehabilitation
 assistance  ag  also  of  new  migrants
 who  were  in  position,  as  of  3l-2-975,
 in  the  various  States/Areas  ix  given
 below:-—

 No.  ofold  Noof  New
 Sl.  No.  States/Areas  migrant  migrant °

 families  families

 x  2  3  4

 x  West  Bengal  Py  ‘  .  e  e  °  °  43879000  be

 2  Assam  Py  °  .  e  ry  .  .  e  90,090  13,028

 3  Tnpura  ‘  .  69,000  53883

 4  Bibar  o  ¢  @¢  «©  ७  se  «  14,000  2097

 S$  Urtée  Pradesh  .  ‘  .  न  .  ‘  4008  ३2,474
 6  Madhya  Pradesh  (exchsding  Dandakaranya  Project  Area).  e000"  493

 damn  nennelidiaahpenantormemregial  tie  lnmttatomnarantasatecsasiashengni  itll  जी  जाय  धन  ona  .  .  नितिन-कान--  _  gain  _  ५५०५  ines  bedi  किसी  te  te  ”  ote yy  ,  om  distal  "F  nd  ieiitt  hit  i  r  vty  anode
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 “00७७७  nepmmnceecnatemsmeretnainat  en  Se "y
 I  a  3  4

 ne tiiniotnshimebbiie cites  maerasienmarsrltimanans

 Willd  (ieRMy  Dendikarinys  Project  Arés)  .  noo  253
 &  Andaman &  Nicobar  Islands  rs  «5  ६४६  aw,  31000  797
 9  Dandubirati¥s  Project  लि  ४  ४४  .  8,000  T2804

 to  Andhra  Pradesh  »  «  2  4  1,265
 tt  ApuhethalPradesh  ww,  2,902
 x2  Karnataka  «  io.  $02,

 13  Maharashtra  +  ७  55687
 ०  Manipur  *  ©  «@  ‘50  745
 Bry  Meghalaya  »  «५  «»  25736
 16  Punjab  न  नि  न  है  7  3
 727  Rajasthan.  é  .  °  300

 Total  64815800  55272
 —

 (९)  and  (d).  A  major  scheme,
 namely,  the  Potteru  Irrigation  and
 Resettlement  was  sanctioned  nm  De-
 cember,  975  Thig  irrigation  scheme
 envisages  construction  of  a  barrage  at
 Surlikonda  across  the  Poiteru  river
 in  Koraput  district  &  the  construc-
 tion  of  two  main  canals.  Under  the
 scheme,  provision  has  been  made  for
 irrigation  of  61.000  hectares  of  land,
 24,800  hectares  for  migrant  families
 eng  36,200  hectares  for  tribal  and
 local  people.  The  scheme  envisages
 resettlement  of  11,000  migrant  fami-
 lieg  (10,000  agriculturist  and  1.000
 non-agriculturist  families  on  16,000
 hectares  of  Jand  to  be  released  by  the
 Government  of  Orissa  and  reclama-
 tion  of  another  4,800  hectareg  of  land
 for  settlement  of  2,000  tribal  families.
 To  maintain  ecological  balance  after
 deforestation  of  land  for  settlement,  a
 gcheme  for  afforestation  of  14,400  hec-
 tares  hes  also  been  sanctioned.

 DR.  RANEN  SEN:  In  the  state-
 the:

 about  3.29  lakh  families  did  not
 come  up  for  rehabilitation
 assistance  .  ao

 What  were  the  reasons  why  quite
 a  large  number  of  families  who  left
 their  hearth,  and  homes  and  what-
 ever  property  they  had  in  East
 Bengal,  and  did  not  get  any  compen-
 sation  from  the  Government  of  India,
 atill  did  not  seek  any  help  from  the
 Government?  So,  is  it  a  fact  that  the
 Government  of  India,  or  for  that
 matter  the  West  Benga]  Government,
 mever  cared  for  the  total  rehabilita-
 tion  of  these  persons  and,  therefore,
 this  strange  statement  is  made  here?

 SHBI  RAM  NIWAS  MIRDHA:  The

 Government
 of  India  ag  well  as  the

 eat  Bengal  Government  have  alway*
 tried  to  do  their  utmost  for  providing
 relief  and  rehabilitation  assigtance  to
 fhe  migrants  from  East  Pakistan,
 which  ig  now  called  Bangla  Desh.  Out
 ef  4.7  lakhs  old  migrants,  which

 i

 8.23  lakh  families,  6.42
 —_
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 remaining  .4  Inkh  families  who  are
 in  West  Bengal,  about  .29  lakh
 families  did  not  come  up  for  assis-
 tance.  May  be  they  had  friends  and
 relations  with  whom  they  wanted  to
 settle,  may  be  they  had  enough  means
 of  their  own  so  that  they  could
 metge  into  the  life  of  the  country  on
 their  own,  but  this  is  a  fact,  and  we
 have  been  so  given  to  understang  by
 the  West  Bengal  Government  and
 our  own  sources,  that  these  families
 have  not  come  up  for  any  special
 assistance  from  us.

 DR.  RANEN  SEN:  Is  the  Minister
 aware  of  the  fact  that  the  West
 Bengal  Government  prepared  a
 master  plan  for  the  rehabilitation  of
 the  refugees  from  East  Pakistan,  now
 called  Bangla  Desh,  in  which  they
 had  made  a  broad  survey  saying  that
 the  majority  of  the  refugees  did  not
 get  any  rehabilitation  worth  the
 name?  If  so,  may  J  know  the  reaction
 of  the  Government  to  that  master
 plan  which  was  submitted  two  years
 back  and  for  which  even  the  State
 Chief  Minister  pleaded  with  the
 Government  of  India  for  adequate
 assistance?

 SHRI  RAM  NIWAS  MIRDHA:  It  is
 true  that  the  Government  of  West
 Bengal  prepared  a  master  plan  invol-
 ving  an  outlay  of  Ks,  50  crores  for
 the  residual  problem  of  rehabilitation
 of  the  displaced  persons  in  that  State.
 For  purposes  of  formulation  of  the
 Fifth  Plan  proposals  for  the  rehabi-
 litation  of  displaced  persons,  a  sub-
 group  of  the  task  force  of  the  Plan-
 ning  Commission  wag  constituted  to
 make  recommendations  for  the
 provision  of  funds  for  the  purpose  of
 rehabilitation  taking  into  account  the
 recommendations  made  by  the  com-
 mittee  of  review  as  also  by  the  State
 Government  in  its  master  plan.  Then,
 certain  difficulties  arose  because  the
 Planning  Commission  wanted  a  lot
 of  data  to  come  to  a  decision  on  this
 master  plan  submitted  by  the  Govern-
 ment  of  West  Bengal,  As  4  result  of
 discussions  with  the  State  Govern-
 ment,  a  new  group  was  created  to

 Oral  Anawers  e

 into  the  whole  thing  dtd  this
 working  group  was  weated  by  the
 Secretary  of  the  RehabilHation  De-
 partment  of  the  Government  of  India,
 with  representatives  of  the  Planning
 Commission  and  the  of
 Finance  as  well  as  the  Government  of
 West  Bengal  as  members,  The  idea  of
 bringing  in  the  Planning  Commission
 as  well  as  the  Finance  Ministry  along
 with  the  representative  of  the  West
 Bengal  Government  was  that  some
 sort  of  an  agreed  plan  could  emerge,
 so  that  constant  references  to  the
 Planning  Commission  or  the  Finance
 Ministry  may  not  be  necessary.  This
 Working  Group  has  submitted  its
 report  on  the  700  March,  976  and
 is,  at  present,  under  consideration.
 We  have  started  consultations  as  to
 how  this  money  has  to  be  distributed
 yearwise  and  what  should  be  the
 break-up  within  the  various  schemes.
 We  hope  to  take  a  very  early  de-
 cision  on  the  report  of  this  Working
 Group  which  has  representatives  of
 the  West  Bengal  Government  as  well
 as  the  Ministries  of  the  Government
 of  India.

 SHR]  H.  N.  MUKERJEE:  In  view
 of  the  Government’s  apparent  igno-
 rance  of  the  fate  of  a  large  number  of
 families  that  had  evacuated  from  the
 erstwhile  East  Pakistan  without
 having  to  the  Government's  know-
 ledge  been  rehabilitated  in  India,  do
 I  take  it  that  the  Government's
 handling  of  this  entire  problem  of
 refugees  in  the  Bengal  region  has
 been  somewhat  peculiar  and  that  is
 the  reason  why  so  many  hundreds  of
 thousand,  of  people  are  like  flotsam
 and  jetsam  in  that  region  of  the
 country  and,  if  that  is  so,  it  is  a  very
 serious  reflection  on  the  Govern-
 ment?  I  would  like  the  hon.  Minister
 to  give  hig  reaction?

 SHRI  RAM  NIWAS  MIRDHA:
 While  nothing  can  really  compensate
 in  full  the  troubles  and  the  difficulties
 through  which  the  migrants  from
 East  Pakistan  have  passed  in  coming
 to  this  country,  f  would  most  humbly
 submit  thet  far  from  callus,
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 the  Goyernment  of  India  and  the
 Gtate  Government  have  been  very
 selicitous  of  the  problem,  They  have
 understood  the  vast  magnitude  of  the
 problem  iteelf  and  have  done  every-
 thing  in  their  power  to  relieve,  to
 the  extent  possible,  the  difficulties  of
 thege  migrants  who  came  to  our
 eountry,  I  do  not  wish  to  go  into  the
 whole  gamut  of  our  rehabilitation
 effort  in  that  direction.  The  moat  cf
 it  is  known  to  the  House.  We  have
 established,  as  you  know,  the  Danda-
 karnaya  Development  Authority
 which  is  something  unique.  It  covers
 three  States.  It  has  vast  area  under
 its  control  and  it  has  established
 completely  new  townships  in  an  area
 which  was  uninhabited.  Recently,  we
 have  sanctioned  a  Rs.  i5-crore  pro-
 ject  there.  I  would  not  like  to  ela-
 borate  much.  But  I  can  aesure  the
 hon  Member,  through  you,  Sir,  and
 the  House  that  we  have  done  our  best
 and  we  will  continue  to  do  whatever
 needs  to  be  done  in  this  respect.

 aft  सौहार्द  इसाइल  :  बंगला  देश
 बनने  के  बाद  भी  फिलहाल  रिफ्यूजी  शा  रहे
 है  या  नही  भा  रहे  है  ?  इसके  बारे  में  आपको
 कोई  खबर  है  या  नही  है  ?

 आ।  रास  निवास  सिर्फ़  :  इस  प्रकार  की

 कोई  फिलहाल  खबर  नही  है  ।

 Agreement  with  Canada  on
 Dry-farming

 "526.  SHRI  D  K,  PANDA:

 SHRI  MOHINDER
 SINGH  GILL;

 ‘Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  to
 state:

 (a)  whether  an  accord  hag  been
 reached  between  India  and  Canada  on
 dry  farming;

 (b)  if  so,  broad  outlines  of  the
 agreement;  and

 Oral  Answers  4०

 (c)  when  it  ig  likely  to  be  imple-
 merited?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  SHAH-
 NAWAZ  KHAN):  (a)  to  (c).  A  state-
 ment  is  laid  on  the  Table  of  the  Sabha.

 Statement
 ‘

 Yes,  Sir.  An  agreement  hag  been
 signed  on  3lst  March,  1976  for  conti-
 nuing  Indo-Canadian  technical  colia-
 boration  on  basic  and  applied  research
 leading  to  greater  production  in  dry-
 land  agriculture.  It  will  remain  ope-
 rative  for  a  period  of  4  years  (976—
 1980),

 Recognising  the  importance  of  dry-
 Jand  agriculture  in  country’s  economy
 the  Indian  Council  of  Agricultural
 Research  (ICAR),  implemented  an
 All-India  coordinated  research  project
 on  dryland  agriculture  during  IV  plan
 with  an  outlay  of  Rs.  478  lakhs.  The
 objective  of  the  research  programme
 was  to  develop  a  practical  technology
 to  improve  and  stabilise  agricultural
 production  in  the  drylands.  In  view
 of  the  continued  importance  on  the
 subject,  the  Research  project  on  dry-
 land  agriculture  hag  been  expanded
 during  the  V  Plan  at  the  23  existing
 research  centres  with  a  total  outlay
 of  Rs,  345  lakhs  During  the  V  Plan,
 Dryland  Research  is  programmed  to
 intensify  efforts  specially  on  (a)  en-
 gineering  research  to  develop  time~
 saving  implements  and  devices  for
 dryland  operations  (b)  efforts  to
 develop  more  efficient  rainfed  crop
 husbandry  and  cropping  systems  (e)
 alternate  or  multiple  land  use  systems
 for  efficient  resource  management  on
 watershed  basis  (d)  operational  re.
 search  projects  On  complete  watershed
 basis  at  4  locations  (e)  Krishi  Vigyan
 Kendra  (Trainers’  training  centre)  at
 the  project  headquarter,  Hyderabad,
 for  early  dissemination  of  dryland
 technology.

 In  view  of  the  importance  of  re-
 search  on  dryland  agriculture,  the
 Government  of  Canada  came  forward
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 to  collaborate  with  the  Government
 of  India  in  the  national  efforts  during
 the  IV  plan  period.  Accordingly,  an
 Indo-Canadian  agreement  was  signed
 in  August  970  for  5  years  which  was
 subsequently  extended  upto  March  31,
 1976,  with  the  total  contribution  of
 3.9  million  Canadian  dollars.  In  view
 of  the  continuing  importance  of  such
 research,  the  Government  of  Canada
 has  signed  a  4-year  agreement  (19760.
 80)  for  support  as  phase  II  of  the
 Indo-Canadian  collaboration  for  dry~
 land  agriculture.

 The  Canadian  contribution  during
 976—980  is  expected  to  be  .63  mil.
 lion  in  Canadian  dollars  and  .5  mil-
 lion  in  rupees.  The  Canadian  contri-
 bution  will  consist  of  items  like  the
 provision  of  field  and  laboratory
 equipment  and  supplies,  the  cost  of
 international  and  internal  travel  of
 Canadian  advisers,  facilities  for  co-
 operative  research  in  Canada  and  the
 international]  travel  and  subsistence
 of  Indian  personnel  selected  for  Inter=
 national  visits  and  cooperative  re-
 search  projects.

 The  phase  II  of  the  Indo-Canadian
 collaboration  has  become  operative
 since  March  81,  1976,

 SHRI  D.  K,  PANDA:  In  view  of
 the  continued  collaboration  that  has
 started  since  1970,  I  would  like  to
 know,  during  the  period  from  970  to
 8lst  March,  1976,  when  the  recent
 agreement  on  the  same  research  work
 along  with  this  Canada  Research
 Group  hag  been  entered  into,  what  is
 the  actual  result  and  whether  that  is
 found  to  be  favourable  so  as  to  con-
 tinue  it.

 SHRI  SHAHNAWAZ  KHAN:  As
 the  House  ig  aware,  about  75  per  cent
 of  the  cultivable  land  in  this  country
 is  rain-feqd  and  under  dry  farming
 eonditions.  It  ig  a  very  vital  question
 for  the  future  of  agriculture  in  this
 country.  We  have  had  collaboration
 with  the  Government  of  Canada  and
 the  resultg  have  been  quite  satisfac-
 tory.  In  the  first  phase,  they  have
 evolved  new  cropping  patterns  and

 =  ba  Med
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 practives
 have  been  evolved,  As  regards  the
 second  phase  which  hag  been  signed,
 I  am  sure,  it  will  continue  to  produce
 satisfactory  results,

 SHRI  D.  K.  PANDA:  With  regard
 to  dry  land,  a  major  part  of  the  Gov-
 ernment  land  distributed  to  the  land-
 less  hag  also  been  found  to  be  dry
 land.  I  would  like  to  know  whether
 any  priority  is  going  to  be  given  to
 the  development  of  such  land  through
 cooperatives.

 SHRI  SHABNAWAZ  KHAN;  Lands
 coming  under  that  category  are  being
 dealt  with  under  a  different  scheme;
 for  the  drought-prone  areas.  We
 have  74  such  projects  and  we  are  giv-
 ing  very  special  attention  to  the
 drought-prone  areas,

 SHRI  D.  K.  PANDA:  But  is  special
 emphasis  laid  on  the  lands  which
 are  already  distributed?  There  are
 big  patches  of  land  given  to  the  land~
 less  persons  and  because  the  scheme
 also  envisages  some  sort  of  develop-
 ment  through  cooperatives  I  would
 like  to  know  whether,  in  respect  of
 such  dry  land  already  distributed  to
 the  agricultural  labour  and  the  land-
 less,  priority  ig  given.

 MR,  SPEAKER:  Is  that  part  of  the
 agreement  between  India  and  Canada?

 SHRI  SHAHNAWAZ  KHAN:  No,
 Sir,  it  is  a  different  thing  altogether.

 SHRI  P.  VENKATASUBBAIAH:
 Out  of  the  total  cultivable  land  of  62
 million  hectares  in  the  country,  as  the
 Hon,  Minister  has  said,  only  one-
 fourth  comes  under  irrigation,  and
 further  steps  are  being  taken  to  bring
 more  land  under  irrigation.  This  dry
 farming  method  agreement  which  has
 been  entered  into  with  Canada  was
 first  for  a  period  of  five  years,  and
 now  for  another  four  years,  involving
 Rs,  .5  million.  May  I  know  whe-
 ther  this  agreement  has  had  any  per-
 ceptible  effect  in  regard  to  the  deve-
 lopment  of  major  cropping  methods
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 or  Wevising  time-saving  implements
 as  has  been  mentioned  in  the  state-
 ment  of  the  Hon.  Minister  and  if  so,
 whether  it  has  been  experimented
 upon  on  a  pilot  basis  and,  if  so,  what

 results?  Will  a  further  arrangement
 have  on  dry  farming  methods?  I

 would  also  like  to  know  whether

 evolving  drought  resistent  seeds  is

 also  one  of  the  programmes  or  one  of
 the  items  of  the  agreement  with

 Canada.

 SHRI  SHAHNAWAZ  KHAN:  Yes,

 Sir,  all  the  points  which  the  Hon.
 Member  has  mentioned  form  part  of
 the  projects.  At  present  we  have  23
 research  projects  distributed  all  over

 the  country  and  we  are  carrying  out

 experiments  in  regard  to  implements,

 water,  harvesting,  seeds  which  are

 resistent  to  drought  etc,  All  these

 methods  are  being  worked  out.  It  is
 a  time-consuming  process,  and  it  is

 being  utilised  for  the  best  interests
 of  the  farmers,

 श्री  राम  कवर:  जो  छोटे  किसान  हैं  उन्होंने
 अपने  कूचों  में  बिजली  लगाई  है,  ट्यूबवैल
 लगवाए  हैं  ।  जब  उसका  जो  मिनिमम  चार्ज

 है  उसको  भी  वे  नहीं  दे  पाते  हैं  इस  वास्ते  कि

 उनकी  पैदावार  बहुत  कम  होती  है  |  इस
 वास्ते  उन्होंने  कुओं  पर  से  बिजली  कटवानी

 शूरू  कर  दी  है  और  वे  समझते  हैं  कि  बलों  से

 खेती  करता  और  पाती  निकालना  ज्यादा

 फायदेमंद  रहेगा  ।  मैं  जानना  चाहता  हू  कि

 क्या  सरकार  कोई  इस  तरह  का  प्रबन्ध  करने
 जा  रही  है  ताकि  उसको  सिंचाई  सुविधा।  सस्ते
 में  उपलब्ध  हो  सके  और  इस  की  सारी  व्यवस्था

 सरकारी  तौर  पर  की  जाए।

 श्री  शाहनवाज़  खां  :  ये  मेनली  रिसर्च

 प्रोजेक्ट्स  हैं  Hy  अलहदा  अलहदा  किसानों  के

 खेतों  में  ८  यूदवैल्ज्  से  फारिग  वगैरह  का  जो
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 इल्ज़ाम  करने  की  बात  है  वह  तो  हालात  के

 ऊपर  डिपेंड  करता  है,  कहां  ट्यूबवेल  लग

 सकते  हैं,  कहां  नहीं  लग  सकते  हैं  और  क्या  क्या

 तरीका  इस्तेमाल  हो  तकता  है  इस  सब  की

 छानबीन  की  जा  रही  है  ।

 Norwegian  Equipment  for  Fishing

 *527.  SHRI  P.  GANGADEB:  Will
 the  Minister  of  AGRICULTUR&  AND
 IRRIGATION  be  pleased  to  state:

 (a)  whether  Norway  is  to.  give
 India  equipment  for  fishing;

 (b)  if  so,  whether  any  plan  of  ope-
 ration  was  signed  in  Delhi  on  the
 26th  March,  976  in  this  regard;  and

 (c)  if  so,  broag  features  thereof?

 THE  MINISTER  OF  STATE  iN
 THE  MINISTRY  OF  AGRICULTURE.
 AND  IRRIGATION  (SHRI  ANNASA-
 HEB  P.  SHINDE):  (a)  to  (०.  &
 statement  is  placed  on  the  Table  of
 the  Sabha.

 Statement

 (a)  and  (b).  Yes,  Sir.

 (c)  The  broad  features  of  the  Plan
 of  Operation  signed  between’  the
 Ministry  of  Agriculture  and  Irriga-
 tion  and  the  Norwegian  Agency  for
 International  Development  (NORAD)
 on  26th  March,  976  were  that,  within
 the  limit  of  3.4  million  Norwegian
 Kroners  appropriated  for  the  fiscal
 year  975  by  the  Norwegian  Govern.
 ment,  NORAD  would  arrange  for  the
 purchase,  insurance  and  transport  to
 India  25  items  of  fishing  equipment/
 spares  free  of  cost.  These  equipments
 /spares  are  being  obtained  for  the
 use  of  varioug  Central  Fisheries  Ins-
 titutions  and  State  Fisheries  Depart-
 ments  in  their  various  fisheries  deve-
 lopmental  and  exploratory  fisheries
 activities.
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 SHRI  P,  GANGADEB:.  Since  Nat-
 wegian  fishing  trawlers  are  not  got
 but,  instead,  equipments  are  purchas-
 ed,  I  would  like  to  know  from  the
 hen,  Minister  as  to  what  are  the  dis-
 tinguishing  features  of  these  fishing
 equipment  and  spares  and  whether
 ithey  will  suit  the  Indian  conditions
 in  their  operational  work  and  also
 whether  technical  assistance  hag  been
 given  along  with  them  and  if  so  on
 what  conditions  and  to  which  of  the
 States  the  equipment  are  proposed  to
 be  sent  for  utilisation.

 SHRI  ANNASAHEB  P.  SHINDE:
 Only  such  equipment  which  is  useful
 to  us  is  naturally  asked  for  from  the
 Norwegian  Government.

 As  far  as  allotment  to  the  various
 States  is  concerned,  the  Government
 of  India  makes  the  allotment.  Of
 course,  as  compared  to  our  overall
 plan  of  fisheries  development,  this
 constitutes  a  very  small  portion,  But
 ‘we  are  very  grateful  to  the  Norwe-
 gian  Government  for  theiy  assistance
 in  this  particular  field.

 SHRI  P.  GANGADEB:  I  would  like
 to  ask  what  are  the  reasons  why  we
 have  not  been  manufacturing  these
 equipment  and  also  fishing  trawlers
 in  India  in  spite  of  our  broad-based
 and  first  class  engineering  structure
 that  exists  today.

 SHRI  ANNASAHEB  P.  SHINDE:
 ‘We  are  encouraging  indigenous  pro-
 duction  of  trawlers  in  the  country,
 @nd  various  public  sector  and  private
 sector  units  are  engaged  in  the  manu-
 facture  of  trawlers  and  other  agri-
 cultural  equipment.  In  fact,  in  regard
 to  imports  of  material  or  equipment,
 the  DGTD  are  considering  this  posi-
 tion,  so  that  the  domestic  production,
 indigenous  production,  is  not  in  any
 way  affected  adversely,

 Wheat  price  ang  procurement  policy
 +

 *§28,  SHRI  प्र,  N.  MUKERJEE:
 SHRI  8,  M.  BANERJEE:

 Will  the  Minister  of  AGRICUL-

 lapis
 AND  IRRIGATION  be  cleased

 te:
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 (a)  whether  many  States  differ  on
 wheat  prices  and  procurement  policy;
 and

 (b)  if  so,  facts  thereof?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  ANNASA-
 HEB  P.  SHENDE);  (a)  and  (b).  Bas-
 ed  on  the  recommendations  of  the
 Agricultural  Prices  Commission  and
 the  discussions  held  with  the  Chief
 Ministers/Food  Ministers  of  the  major
 ‘wheat  producing  States,  the  procure-
 ment  price  for  all  varieties  of  wheat
 was  maintained  by  the  Government
 of  India  at  Rs.  05  per  quintal  and
 this  has  been  adopted  by  all  the  State
 Governments,  The  policy  of  maxi-
 mising  procurement  has  also  been
 accepted  by  the  States,  but  it  has  been
 left  to  the  State  Governments  to
 adopt  the  mode  of  procurement  best
 suited  to  their  local  conditions.

 SHRI  H.  N.  MUKERJEE:  Could  I
 know  what  is  Government's  reaction
 to  the  National  Agricultural  Com-
 mission’s  recommendation  of  compul-
 sory  graded  levy  on  producers  and
 millers  as  a  major  operational  instru-
 ment  of  procuring  about  42  million
 tonnes  this  year  in  order  to  run  our
 public  distribution  system?  May  I
 know  if  the  States  have  agreed  not
 to  lower  the  procurement  targets
 fixed?

 SHRI  ANNASAHEB  P.  SHINDE:
 As  far  as  the  procurement  targets  are
 concerned,  by  and  large,  the  targets
 which  have  been  accepted  by  the
 Government  are  very  close  to  the
 targets  which  have  been  recommend-
 ed  by  the  Agricultural  Prices  Com-
 mission,  Only  in  the  case  of  Jammu
 and  Kashmir,  instead  of  20,000  tonnes,
 it  hag  been  made  18,000  tonnes  be-~
 cause  of  the  adverse  weather  condi~
 tions  there,  but  that  does  not  make
 much  difference  because  the  overall
 procurement  target  of  5i-52  lakh
 tonnes  stands,

 As  far  as  the  mode  of  procurement
 is  concerned,  our  general  experience
 in  India  shows  that  effective  combi-
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 sation  of  prodwenrs  levy  with  pur-
 chasing  market  atrivels  is  the  best
 method.  Naturally  the  conditions
 differ  very  much  from  State  to  State.
 Foy  instance,  in  a  State  like  Punjab

 @  very  massive  arrival  takes  place
 aa  there  ig  no  need  to  introduce  any
 elemant  of  compulsion  there;  most
 of  it  is  purchased  by  us.  But  the  most
 effective  way  of  mobilising  market.
 able  surplus  ig  this:  we  do  not  allow
 the  private  trade  to  enter  into  inter-
 State  trade,  inter-State  movement  of
 wheat;  that  is  done  only  by  a  public
 Sector  agency  like  the  Food  Corpora-
 tion  of  India.  The  State  Banks  help
 us  to  mobilise  marketable  surpulses
 ‘very  substantially  in  various  States.

 SHRI  H.  N.  MUKERJEE:  Since  we
 expect  a  bumper  wheat  production
 this  year,  why  is  it  that  we  cannot,
 apparently,  build  a  sufficiently  strong
 buffer  stock  of  foodgraing  without
 having  to  import  half  a  million  ton-
 nes  of  foodgrains  from  the  United
 States  as  Government  appear  to  have
 decided  on  terms  which  are,  by  no
 meéans,  welcome  to  our  economic  per-
 Spectives?  Is  it  that  Government  is
 afraid  of  the  State  Governments  be-
 ing  unable  to  make  a  success  of  pro-
 curement  by  offering  prices  that
 would  satisfy  the  producer  and  also
 help  our  system?

 SHRI  ANNASAHEB  P,  SHINDE
 With  due  respect  to  the  hon.  Member,
 who  is  very  Senior  Member,  I  would
 say  that  his  presumptions  are  not
 correct.  In  fact,  this  year  we  are
 trying  to  mobilise  the  largeg  possible
 marketable  surplus  that  this  country
 has  done  in  any  year  in  the  past;  this
 year,  the  procurement  level  wil]  be
 a  record,  both  in  kharif  and  in  rabi.
 This  year,  again,  would  be  a  year  m
 the  post-Independence  period  which
 would  see  the  highest  stock  position
 that  this  country  hag  ever  seen  in  the
 past.  So,  the  presumption  of  the  hon.
 Member  that  We  are  likely  to  depend
 On  imports,  etc.  ig  not  correct,  What-
 ever  imports  would  come  would  be
 only  marginal  because  of  previous
 commitments,  But,  ag  far  as  this

 Today,  our  stock  position  is  105  mil-
 lion  tonnes  and  in  the  case  of  wheat,
 we  May  expect  to  procure  during  the
 next  6—8  weeks  about  five  million
 tonnes  or  a  little  more.

 शनी  विभूति  मिन  :  अभी  जो  लोक-सभा
 की  i0  दिन  को  छुट्टी  हुई  थी,  उसमें  पता
 लगा  कि  बिहार  में  खास  तौर  से  चम्पा रत
 जिले  में  प्राइवेट  बनिया  लोग  90  रुपये
 क्विंटल  के  हिसाब  से  गेहू  खरीद  रहे  हैं  और
 सरकार  की  कोई  भी  एजेन्सी  105,  रुपये  के
 भाव  पर  खरीदने  के  लिये  नही  जा  रही  है  1

 वहा  पर  किसान  लाचार  होकर  फिर  छोटे-
 छोट  बनिया  के  चक्कर  में  पड  कर  90  पये
 क्विंटल  के  भाव  पर  गे हू  बेच  रहे  है  ।

 से  सरकार  से  यह  जानना  चाहता  हूं  कि
 जब  गेहू  की  खरीद  का  भाव  i05  रूपये
 क्विंटल  निर्धारित  किया  गया  है,  और  वहा  जब
 90  रुपये  क्विंटल  पर  किसानो  को  बेचना  पड़

 रहा  है,  तो  केन्द्रीय  सरकार  या  राज्य  सरकार
 क्यो  नहीं  05  रुपये  क्विंटल  पर  वहा  गेहू
 खरीदती  है  ?  यह  भी  जानना  चाहता  ह  कि
 अमरीका  से  जो  4  लाख  टन  गेहू  कौर  लाव
 टन  चावल  लिया  है  बह  किस  दर  पर  लिया  है,
 और  क्या  उसी  दर  पर  किसानो  को  देना  चाहते
 हैं  या  नही  ?

 SHRI  ANNASAHEB  P,  SHINDE.
 As  far  85  the  procurement  2s  concern-
 ed.  Our  general  assurance  to  thr
 country  and  to  the  farmers  stands  anc
 We  are  prepared  to  purchase  all  thi
 quantity  offered  by  the  farmers  a
 Rs,  05  per  quintal.  We  have  also  re-
 quested  the  State  Governments  to  see
 that  no  prices  are  allowed  to  fall  be-
 low  this.  Where  this  happens,  the
 State  Government  should  immediate~
 ly  intervene  and  if  they  are  not  in  a
 position  to  do  so,  we  should  be  in-
 formed  and  we  will  take  necessary
 action,
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 I  am  not,  of  course,  submitting  that
 in  exceptional  cireumstanves  thig  may
 not  be  happening.  Unfortunately,
 in  case  of  Bihar,  the  local  regulated
 markets  have  not  been  developed  and
 the  Banias  purchase  directly  from
 the  producers.  It  ig  a  very  unfortu.
 nate  state  of  affairs.  Unless  modern
 marketing  systems  are  organised,  I
 do  not  think,  there  are  any  short-cut
 remedies  to  a  situation  like  this.  We
 are  well  aware  of  this.  I  will  take
 up  with  the  State  Government  again
 though  we  have  issued  previous  com-
 munications  also,

 Ag  far  as  the  prices  at  which  we
 are  purchasing  from  outside,  I  shall
 not  be  in  a  position  to  indicate  that
 because  that  would  not  be  in  public
 interest.

 श्री  हरी  सिह  :  कभी  सदन  में  यह  बात

 आई  है  कि  उत्तर  प्रदेश  की  मंडियों  में  गेहूं  90
 रुपये  क्विंटल  के  हिसाब  से  वहां  के  लाला  लोग
 खरीद  रहे  हैं।  इसकी  तह  में  जाने  के  लिये  यह
 जानना  आ्रावश्यक  है  कि  ऐसा  क्यों  हो
 रहा  है  ?

 ऐसा  इसलिये  हो  रहा  है  कि  बैंकिंग
 सिस्टम  के  मुताबिक  गेहूं  की  खरीद  के  वक्‍त
 लोन  देने  मे  इतनी  खामियां  निकाल  दी  जाती

 हैं  कि  किसान  को  अपना  गेहूं  मंडियो  मे  बे  चने
 के  लिये  मजबूर  होना  पड़ता  है  ।

 मैं  यह  जानना  चाहता  हुं  कि  किसानों
 का  जो  यह  हैरसमेंट  किया  जाता  है,  इसको
 खत्म  करते  के  लिये  क्‍या  कदम  उठाये  जा

 रहे  हैं  ”  क्‍या  वहां  आफिसर्स  को  भेज  कर
 इसकी  ओर  ध्यान  दिलाया  जायेगा  जिससे  यह
 हैरेसमेंट  खत्म  हो  सके  ?

 SHRI  ANNASAHEB  P.  SHINDE:
 Our  whole  procurement  operation  is
 to  check  the  trend  of  falling  prices.
 Our  effort  is  to  help  the  farmers.  If
 there  are  any  specific  instances  of
 harassment  and  if  these  are  brought
 to  our  notice,  we  will  take  up  the
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 matter  with  the  State  Govarnment
 concerned’  snd  see  that  the  fapmers
 are  not  harassed  in  regard  ६0  thix

 SHRI  B  द  AIK:  We  agree  with
 most  of  the  premises  on  which  the
 Minister  hag  stated  that  we  are  hav-
 ing  a  heavy  procurement  etc,  but  we
 fee]  that  the  Achilles  heel  of  the  pro-
 curement  in  this  surplus  year  is  going
 to  be  our  storage  policy.  I  am  basing
 it  on  a  very  recent  meeting  of  the  20-
 Point  Committee  at  the  field  level  or
 at  the  shop  floor  level,  which  I  am
 attending  and  I  think,  that  the  rod-
 ents  in  this  country  will  have  a  field
 day.  Therefore,  may  I  know  from
 the  hon,  Minister,  what  steps  he  has
 taken  and  what  steps  the  State  Gov-
 ernments  have  taken  in  various  parts
 of  the  country  in  requisitioing  private
 premises  without  which  your  storage
 operation  will  go  absolutely  phut.
 Which  are  the  States  which  have
 made  use  of  the  legal  powers  to  pro-
 cure  private  premises  for  storage  of
 foodgrains?

 SHRI  ANNASAHEB  P,  SHNIDE:
 As  far  as  private  storage  is  concerned,
 T  can  give  the  facts—out  of  F.C.I’'s
 total  9  million  tonnes  storage  facili-
 ties,  about  33  lakh  tonnes  is  private,
 About  C.W.C.  I  can  mention  the
 figures,  The  total  private  hired  ac-
 commodation  with  the  various  State
 Government  co-operatives,  C.W.Cs.,
 F.C.I.  put  together  is  0  million  ton-
 nes.  But  we  have  issued  communi-
 cations  to  the  State  Governments  to
 USe  all  powers  and  authorise  the  col-
 lectors  to  requisition  if  any  accom-
 modation  is  available  in  any  part  of
 the  country.

 Purchase  of  flatz  built  by  DDA

 *529,  SHRI  8,  S.  BHARUA:  Will
 the  Minister  of  WORKS  AND  HOUS.
 ING  be  pleased  to  state:

 (a)  whether  Delhi  Development
 Authority  has  recently  undertaken
 fresh  registration  of  intending  pur-
 Chaserg  of  flats  built  by  DDA;  and



 fy  whether  ह. ड  the  prey  adepeiipe-
 ment  detatis  of  the  flog
 of  rooms  in  each  categery  of  ao  ns

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  WORKS  AND
 HOUSING  (SHRI  H.  K.  i  BHA-
 GAT):  (a)  Yes,  Sir.  .

 (by  The  press  advertisement  where
 only  broad  features  of  the  registra-
 tion  scheme  were  indicated,  was  in-
 tended  to  assess  the  demand  of  hous~-
 ing  as  also  to  register  the  intending
 purchasers  with  a  view  to  draw  up
 detailed  schemes.

 However,  details  like  cost  of  houses
 plinth  area,:  particular  locations  are
 indicated  in  a  separate  brochure  after
 specific  housing  projects  are  complet-
 ed.  Only  the  registered  persons  are
 eligible  for  allotment  of  such  houses
 by  draw  of  lots.  Such  persons  as  may
 like  to  withdraw  their  registration
 after  one  year  can  do  so  and  the  re-
 gistration  deposit  ३35  refunded  with
 7  per  cent  interest,

 को  |.  सिह  दौरा:  यह  जो  नई  रजि-

 स्ट्रेन  शूरू  की  गई  है,  बया  उसमे  वी कर
 सेक्शन  कौर  शिड्यूल  काइट्स  तथा  शिड्यूल्ड
 ट्राइब्ज  के  लिए  कोई  रिज़ा शन  गरखा  गया  है  ?

 SHRI  H.  K.L  BHAGAT:  Under
 the  new  scheme  25  percent  of  these
 flats  are  reserved  for  the  Scheduled
 Castes  and  Scheduled  Tribes.  Reser-
 vation  to  that  extent  has  been  made.

 को  भाने  सिह  धमौरा  मैं  यह  जानना

 चाहता  हू  कि  क्या  उन  लोगों  के  लिए  प्राइस  में
 भी  कोई  कमी  की  गई  है,  या  उनसे  वही  प्राइस
 ली  जायगी  q

 SHRI  H.  K.  BHAGAT:  So  far  as
 the  ६008]  price  of  the  flat  is  concerned
 it  is  the  same.  So  far  as  taking
 eatnest  money  is  concerned,  they  are
 charged  at  half  the  amount  than  the
 one  that  is  charged  fram  others,

 oh  हम  दिल्‍ली  में  ग्रोथ  प्रौढ़

 प्रभु सुचित आती  के  लोगों  को  सलाह  पलट  किये
 जाते  हैं,  मगर  प्रकृति  उनको  सरकारी  कज़  से
 मिलने  के  कारण  वे  उन  प्लाटों  को  बात  करने
 पर  मजबूर  हो  जाते  हैं।  मैं  यह  जानना  चाहता
 हूं  कि  जब  ये  प्लाट  वापस  किये  जाते  हैं,  तो
 क्या  उनकी  पूरी  रकम  वापस  की  जाती  है  या
 नही  ?

 श्री  एच०  के०  एल०  भगत  :  यह  प्रश्न
 फ्लैटों  के  बारे  में  है,  प्लाटों  के  बारे  में  नहीं  t
 मैं  आनरेबल  मेम्बर  की  जानकारी  के  लिए
 बताना  चाहता  हूं  किं  गर  कोई  व्यक्ति  प्लॉट
 को  वापस  करना  चाहता  है,  तो  वह  ऐसा  कर
 सकता  है।  इन  प्लाटों  की  जबदेंस्त  डिमांड  है
 जिस  प्राइस  पर  डी०  डी०  ए०  ये  प्लाट  देता  हैं,
 उसमे  कही  ज्यादा  कीमत  इन  प्लाटों  की  है  ।

 थी  साल जी  भाई  दिल्‍ली  में  डी०  डी०

 णु  जो  फ्लैट  एलाट  करता  है,  उनके  सम्बन्ध
 में  करार  में  एक  दत  मह  हो।ती  है  कि  कि  अमुक
 तारीख  तक  फ्लैट  का  कब्जा  दे  दिया  जायेगा
 मगर  यह  देखा  गया  है  कि  उस  तारीख़  तक
 फ्लैट  तैयार  नही  हो  पाते  हैं,  उनमें  बिजली  शौर
 पानी  आदि  सुविधा भों  की  व्यवस्था  नहीं  हो
 पाती  है  q  अगर  एलाटी  निश्चित  तारीख  तक

 पहली  किस्त  जमा  नहीं  करा  पाता  है,  तो
 सरकार  उस  पर  जुर्माना  लगाना  शुरू  कर  देती

 है  ।  एक  महीने  में  दो  तीन  हज़ार  रुपये  बन
 जाते  है।  यद्यपि  ऐलाटो  फ्लैट  का  कब्जा  नहीं
 ले  पाता  है,  लेकिन  फिर  भी  सरकार  जुर्माने
 शादी  की  सारी  रकम  हड़प  लेती  है  qd  मैं  यह
 जानना  चाहता  हू  कि  क्या  सरकार  कोई  ऐसी
 व्यवस्थ,  कर  रहो  है  कि  इस  प्रकार  की
 स्थितियों  में  एलाटी  को  जुर्माना  न  देना  पड़े कौर
 उसको  कुछ  राहत  मिल  सके  ।

 शी  ह  Fo  एल०  भगत  प्रखर  किसी
 एलाट  को  फ्लैट  एलाट  किया  गया  है  और

 उसने  इनस्टालमेंद  को  वक्‍त  पर  नहीं  दिया

 है,  तो  उससे  कुछ  समय  के  लिए  पीनल  द्ट्रेस्ट
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 चार्ज  किया  जाता  है।  भ्रमर  उसके  बाद  भी  वह  सबक  egrets  प्लाटों  के  बारे  सें  दर
 रुपया  जमा  नहीं  कराता  है,  तो  उसका  अलाटमेंट  देने  को  जरूरत  नहीं  है
 बंसल  कर  दिया  जाता  है  जहां  तक  आनरेबल
 मेम्बर  की  स  शिकायत  के  ताल्लुक़  है  कि  ह , ड  जख  है.  ?  सन्जो  महोदय  ने  भरो

 किसी  को  फ्लैट  क  कब्जा  नहीं  दिया  गया  है  बताया  है  कि  हरिजनों  को  25  परसेंट  1...

 और  उससे  पीनल  इन्टरेस्ट  माना  गया  है--  दिये  जायेंगे  1  में  यह  जानना  चाहता  हूं  कि  बे

 इनस्ट/लमेट  तो  उसको  देनी  है--प्रखर
 माननीय  सदस्य  इ  स  प्रकार  का  कोई  केस  मेरे
 नोटिस  में  लायेंगे,  तो  मैं  उसकी  जांच
 कराऊंगा  |

 श्री  ato  ater  लाख  |  कुछ  कालोनी  में
 प्लांट  बाकायदा  काट  दिये  गये  हैंश्रीर  3न
 प्लाटों  का  पूरा  पैसा  दे  दिया  गया  है  t  wat

 महोदय  ने  कहा  है  हि  सरकार  शिड्यूल्ड
 कास्ट"  को  कुछ  'र्चिचत  देती  हैं।  मगर  कुछ
 कालोनी  में  प्लॉट  स्पो  डेवलप  भो  नही  हुए
 है  शौर  हरिजनों  से  प्रो  रकम  छ.  महोने  पहले'
 ले  भो  लो  गई  हैं  में  प्र  जानना  चाहता  हू  कि
 सरकार  कब  तक  इन  प्लाटों  को  डेबेलप  करके
 उन  लोगों  को  दे  रहो  है

 श्री  एच०  के०  एल०  भगत  :  मैं  प्रानरेबल
 मेम्बर  को  जिनका  )  के  लिए  बताना  चाहता

 हूं  कि  अक्सर  कालोनी ज  में  प्रो  सुविचारों  को

 व्यवस्था  कर  के  श्री"  प्लाटों  को  डेरेल”  करके
 उना  अलाटमेंट  किया  गया  हैं।  कुछ  कालो-

 लोग  में  कुछ  सविद्वाप्रों  को  व्यवस्था  करना

 बानो  है।  उन  को  जिल्दों  व्यवस्था  करने  को
 कोशिश  को  जा  रहो  है  मीर  इस  काम  को

 जिल्दों  पूरा  कर  दिया  जायेगा  ।

 श्री  टी०  सोहन  लाल  /  शालीमार  गार्डन
 में  रुपया  आज  से  छ'  महे ने  पहले  ले  लिया  गया

 थ",  मगर  क्‍या  वहां  पर  एक  भो  सुविधा  दी

 गई  है  ?

 ही  एच०  के०  एल०  भगत:  यह  प्रश्न

 लैबों  के  बारे  में  है।  लेकिन  फिर  भो  मैं

 ानरेवस  मेम्बर  को  जानकारों  के  लिए
 अताना  चाहता  हूं  कि...

 तक  डी०  डी०  Yo  में  जितने  फ्नैदूप  बनाये  हैं,
 उनमें  से  कितने  परसेंट  हरिजनों  को  दिये  गये
 हैं।  क्या  उन  लोगों  को  फैट  खोदने  के  बारे
 में  कोई  कौर  विशेष  सुविधा  भो  दो  जाती  है,
 क्योंकि  अगर  हरिजनों  को  दूसरे  लोगों  के  ऐक
 पार  रखा  जायेगा,  तो  हरिजन  में  फ्लेट  करो

 नहीं  ले  पायेंगे  ?

 शी  एच०  Bo  एल०  भगत  ।  इस  समय
 हरिजनों  के  लिए  25  परसेंट  का  रिजर्वेशन  हैं,
 जबकि  इससे  पहले,  शुरू  में,  5  परसेंट  का
 रिजर्वेशन  था  ।  दिल्लो  में  डो०  डो०  पु  को
 तरफ़  से  3i-7-75  तक  24988  फ्लैट
 एला  किये  गये  हैं  ।  माननीय  सदस्य  5
 परसेंट  का  हिसाब  लगा  ले--उतने  फ्लैट्स
 हरिजनों  को  दिये  गये  हैं  ।

 शी  दलों  सिह :  खरल  रियाज़  में
 लैंड लम  लोगों  प्रौर  हरिजनों  को  प्लान
 दिये  जा  रहे  हैं।  मैं  यह  तानना  चाहता  हूं  कि
 घटवारिया  और  बेसरा  वगैरह  अरब
 विलेज  के  पास  डो०  डो०  wo  ने  जो  छोटे
 शौर  सम  मकान  बनाये  हैं,  क्या  बे  उन  गावों
 के  लेटने  और  हरिजनों  क्रो  एुनाट  मे
 जायेगे  ?

 श्री  एच०  के०  एल०  भगत  :  प्रखर  कामों
 गाव  में  किसी  को  जोन  ले  नो  जाता  है,  तो
 उसको  एक  प्लेट  देने  7  इन्तजाम  किया
 जाता  है  t

 ओ  दलीप  सिंह  ;  मैंने  नैंडचस  लोगों  के
 बारे  में  पूछा  है।

 झटका  महोदय  ४  चेक्प्ट  वैश्य  —at
 साबित  i
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 Birth  Place  of  Lord  Budha

 #533,  SHRI  SHANKERRAO-  SA-

 ,VANT:
 Will  the  Minister  of  EDUCA-

 TION,  SOCIAL  WELFARE  AND
 CULTURE  be  pleased  to  state:

 (a)  whether  archaeological  findings
 have  settled  the  controversy  regarding
 the  location  of  the  birth  place  of  Lord

 Buddha;  and

 (b)  if  so,  facts  thereof?

 THE  MINISTER  OF  EDUATION,
 SOCAL  WELFARE  AND  CULTURE
 (PROF,  Ss.  NURUL  HASAN):  (a)
 and  (b).  According  to  exPerts,  the
 inscription  of  Asoka  at  Lumbini  pre-

 Nepa]  indicates
 that  Lord  Buddha  was  born  there.

 SHRI  SHANKERRAO  SAVANT:
 The  archaeological  findings  are  creat-
 ing  more  of  controversies  than  solv-
 ing  them,  There  is  the  controversy
 about  the  Mahabharat  War  started  by
 the  archaiologists.  Of  course.  I  am
 not  speaking  about  them.  My  ques-
 tion  is  this.  Wht  are  the  findings  of
 archaeologists  in  respect  of  the  birth
 place  of  Iuddha?

 PROF,  so  NURUL  HASAN:  [  am
 not  aware  of  any  archeologist  who
 has  questioned  the’  inscription  of
 Asoka.

 SHRI  SHANKERRAO  SAVANT:
 May  I  know  what  is  the  inscription
 of  Asoka  on  the  pillar?

 PROF.  ४.  NURUL  HASAN:  The
 English  translation  of  the  inscription
 reads  as  follows:

 “Twerty  years  after  his  Corona-
 tion,  King  Priyadarsi,  Beloved  of
 the  Gods,  visited  this  spot;  in  person
 and  offered  worship  at  this  place,
 because  the  Buddha,  the  Sage  .  of
 the  Sakyas,  was  born  here.  He
 caused  o  be  built  a  stone  wall
 around  the  place  and  also  erected

 q  this  stone  Pillar  to  commemorate
 _his  visit,  Because  the  Lord  Buddha

 Pe  was  born  here,  he  made  the  village
 _  of  Lumbini  free  from  taxes  and

 **  subject  to  pay  only  one-eighth  of
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 the  produce  as  land  revenue  ins-
 tead  of  the  usual  rate.”

 PROF,  H  .N.  MUKERJEE:  May  I
 know  whether  the  Minister’s  atten--
 tion  has  been  dawn  to  a  press  report—
 how  credible,  I  have  no  idea—that
 some  recent  archaeological  expedi-.-
 tions  have  thought  of  a  contiguous
 site  88  having  convceivably  a  greater
 claim  to  be  considered  to  be  the  birth
 place  of  the  Buddha.  Without  pro-
 nouncing  on  the  matter  may  I  know
 whether  his  advisers  in  the  Archae-
 logical  Department  or  elsewhere-
 have  reported  their  reactions  in  this.
 matter?  If  so,  what  are  they?

 PROF.  8.  NURUL  HASAN:  Sir,  I
 had  thought  that  this  inscription  on
 Ashoka’s  pillar  is  certainly  a  conclu-
 sive  proof.  I  am  not  aware  of  any
 archaelogist  who  had  questioned  the
 veracity  of  this  particular  claim  by
 Ashoka.  However,  Sir,  I  believe,  the
 hon.  Member,  is  referring  to  the  con-
 troversy  regarding  the  location  of
 Kapilavastu,  Kapilavastu,  as  the  hon.
 Member  knows  better  than  myself,
 was  the  capital  of  the  Sakyas  but,
 Buddsha’s  mother,  while  on  her  way
 to  Devdaha,  her  father’s  place,  deliv=
 ered  a  child  under  a  sal  tree  who
 later  became  the  Buddha,

 So,  if  the  question  is  regarding  the
 birth  place  of  Buddha,  I  still  submit,
 to  the  best  of  my  very  very  limited
 knowledge,  that  the  birth  place  of
 Buddha  is  Lumbini.

 श्री  नरसी  नारायण  पांडेय.  क्‍या  मान-

 नीय  मन्त्रों  जो  का  ध्यान  माननोय  उप मन्त्री,
 शिक्षा  के  उस  बयान  की  तरफ  गया  है  जो

 उन्होंने  कुछ  दिन  पहले  सो  सदन  में  दिया  था

 ग्रोवर  जिसमें  कि  बस्ती  जिले  के  पिपरहवा  ग्राम

 जिसका  कि  अकिला किल  र्स्वे  हुमा है  उसके

 बारे  में  कहा  गया  है  कि  बुद्ध  का  जन्म-स्थान

 यह  पिपरहवा  है  |  क्या  इनके  बारे  में  उन्होंने
 अनकटा-प्रश्न  का  कोई  उत्तर  दिया  है  ?  यदि

 दिया  है  तो  उसके  बारे  में  आपके.  डिपा्ेमें  का

 क्या  रिऐक्शन  है  ?
 :
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 THE  DEPUTY  MEISTER  IN  THE we  है  सुरते  हसने  ६  में  देश  1४8
 MINISTRY  OF  EDUCATION  AND

 way  जवाब  दिया  हैं।  मुंशी  इंसानो  याद  नहीं  हैं।

 ShRr  N.  K.P.  SALVE:  Sir,  this
 variety  of  controversy  cannot  go  on
 Wiiether  Lord  Buddha  was  botn  in
 Lumbini  or  Kapilavastu.  The  archae-
 logist  will  become  out  of  date  and
 obsolete  in  good  time  itself.

 Theerfore,  the  controversy  must
 go  on  and  the  experts  are  there  to
 resolve  it,  My  question  is  slightly  diff-
 erent.  Based  on  the  inscription,  it  i
 stateq  that  Lumbini  was  declared  a
 tax-free  area  and  that  is  the  basis
 why  I  am  saying  that  Lord  Buddha
 was  born  there.  Assuming  that  it  is
 now  found  that  the  place  where
 Buddha  was  born  is  in  Kapilavastu,
 will  the  Minister  assure  that  he  will
 retrospectively  grant  some  tax  exem-
 ption  to  that  area.

 MR,  SPEAKER:  Next  question.

 Nutrition  Programme  in  Delhi

 +

 *535,  SHRI  BHOGENDRA  JHA:

 SHRI  K.  MALLANNA:

 Will  the:  Minister  of  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 be  pleased  to  state:

 (a)  whether  the  working  of  the
 Special  nutrition  programme  in  the
 urban  arens  of  the  Union  territory  of
 Delhj  for  cconomically  weaker  scctions
 of  population  was  found  unsatisfactory
 according  to  a  study  conducted  by
 National  Institute  of  Public  Coopeta-
 tion’  and  (child  Development;  and

 (b)  if  ai;  Sidings  thereof  and  action
 taken  thes  eon?

 WELFARE
 SOPARTMENT  OF  CULTURE  (SHRI
 ARVIND  NETAM):  (a)  and  by
 A  statement  is  laid  on  the  Table  of
 the  Sabha.

 Statement

 375  Special  Nutrition  Programme
 Centres  were  operating  in  Delhi
 during  the  year  ‘1973-74,  A  sample
 study  of  ten  of  these  centres  was  con-
 ducted  by  the  National  Institute  of
 Public  Cooperation  and  Child  Deve-
 lopment,  The  field  data  for  the  study
 was  collected  in  June—July,  1973.  A
 summary  of  the  main  findings  of  the
 study  and  the  action  taken  thereon
 are  indicated  in  the  following  para-
 graphs,

 2.  Summary  of  findings:  About  one
 third  of  the  beneficiaries  belonged  to
 families  whose  monthly  income  ex-
 ceeded  Rs.  200.  Some  families  had  a
 feeling  that  there  had  been  favouri-
 tism  in  regard  to  selection  of  benefi-
 ciaries.  Most  parents  viewed  the  dis-
 tribution  of  food  as  mere  relief  and
 some  of  them  did  not  know  the  cor-
 rect  entitlement  of  food  for  their
 children.  Most  centres  did  not  have
 sufficient  space  for  assembling  the
 tion,  Food  was  consumed  wholly  by
 the  beneficiary  children  in  only  37
 per  cent  cases,  In  other  cases,  food
 ‘was  shared  by  parents  of  other  child-
 ren  in  the  family.  In  many  cases  milk
 supplied  for  children  was  used  for
 preparing  tea.  Many  parent  reported
 that  the  children  did  not  like  to  take
 milk  at  the  centre  because  it  was  un-
 boiled,  cola  and  without  sugar.  At-
 tendance  registers  at  the  centre  were
 not  maintained  properly  and  the  food
 left  undistributed  was  utilised  by  the
 organisers  and  helpers,

 3.  Action  taken:  The  findings  of  the
 study  were  brought  to  the  notice  of
 the  Delhi  Administration,  who  have

 taken  remedial  e
 baer  covered  were  ini

 ayn  206
 per  me nth.  Rowaver,
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 the  Report,  ‘Dethi  Administration  has
 raised  the  income  limit  of  family  to
 Rs.  350  per  month  for  eligibility  of
 supplementary  nutrition  under  this
 programme,  Steps  have  also  been
 taken  to  educate  parents  that  this  is
 a  programme  to  combat  malnutrition
 under  nutrition  among  children  and
 to  keep  the  parents  informed  about
 the  food  entitlements  of  children.

 In  the  slum  areas  of  Delhi,  it  is
 difficult  to  find  sheltered  places  for
 assembling  the  beneficiaries.  Food

 ‘is  distributed  at  the  centres  within
 an  hour  or  so  of  supply.  ‘Boxes
 have  been  supplied  to  keep  the  bread
 and  vessel  with  lids  to  keep  milk.
 Spot  feeding  is  encouraged  wherever
 facilities  are  available.  Local  persons

 ‘with  influence  are  appointed  as  _  or-
 ganisers  and  they  try  their  best  to
 ensure  that  the  food  is  consumed  by
 the  target  group  of  beneficiaries.  Be-
 cause  of  the  additional  cost  involved,
 it  is  not  feasible  to  serve  boiled  and
 -sweetened  milk  at  the  centres.  A
 system  of  cards  for  individauls  has

 ‘been  introduced  to  ensure  that  all  the
 children  receive  their  share.  The  food
 remaining  undistributed  is  utiliseq  by
 organisers  and  helpers  for  distribu-
 tion  among  children  on  the  spot  who
 are  not  card  holders.

 Eligibility  rules  were  imposed  uni-
 formly,  but  persons  not  getting  the
 benefit  under  the  programme  due  to
 higher  income  may  have  a  feeling  that
 there  had  been  favouritism?  in  the
 selection  of  beneficiaries.

 SHRI  K.  MALLANNA:  How.  many
 families/children  are  benefited  by
 this  scheme  jn  Delhi  and  are  the  bene-
 fits  given  properly  utilised  by  the
 beneficiaries  because,  according  to
 some  reports,  there  is  misuse  of
 these  benefits?

 SHRI  ARVIND  NETAM:  So  far  as
 the  benefits  are  concerned,  the  tota]
 nuriber  benefited  is  75,000  in  Delhi.

 SHRI  K,  MALLANNA:  What
 about  the  misuse  of  the  benefits  given
 to  the  beneficiaries?
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 “SHRI  ARVIND  NETAM:  We  have
 got  some  complaints  regarding  misuse
 of  the  benefits.  Ultimately,  we  drew
 the  attention  of  the  Delhi  Adminis-
 tration  to  these.  They  are  remove
 now,

 SHRI  K.  MALLANNA:  Has  it  come
 to  the  notice  of  Government  that
 favouritism  is  shown  in  selecting  the
 families  and  mismanagement/  misap-
 popriation  is  taking  place  in  the  dis-
 tribution  of  food  and  milk?  lf  so,  what
 is  the  action  taken  by  Government
 ang  what  is  the  result  thereof?

 SHRI  ARVIND  NETAM:  I  _  can
 submit  that  there  is  no  misappropria-
 tion  or  mismanagement  in  this  nutri-
 tion  programme.  But  the  main  Pro-
 blem  was  this:  first  the  ceiling  of
 monthly  income  fixed  for  distribu-
 tion  under  this  programme  was  Rs,
 200  per  family.  Then  this  was  raised
 to  Rs.350  per  family,  So  it  is  very
 difficult  to  identify.  Naturally  some
 children  belonging  to  families  with
 income  over  the  ceiling  also  come  to
 the  centres,  Attention  of  the  Delhi
 Administration  has  been  drawn  to
 this,  and  it  is  being  rectified.

 भारत-पाक  युद्ध  के  दौरान  बेघर-बार

 हुए  लोगों  का  पुनर्वास

 *536.  श्री  भारत  सिह  चौहान  ;  दया

 पूति  और  पुनर्वास  मंत्री  यह  बताने  को  कृपा

 करेगे  कि:

 (क)  गत  भारत-पाक  युद्ध  के  दौरान

 कुल  कितने  लोग  देव  र-वार  हुए  ;

 (ख)  उनमें  से  अब  तक  कितने  लोगों  का

 पुनर्वास  किया  जा  चुका  है;  और

 (ग)  शेर  लोगों  का  कंब  तक  पुनर्वास
 किया  जायेगा  ?



 डा  Oral  Answers

 पूर्ति कौर  शुमाल  बी  ६  | , ड  रक्त
 निवास  सिरी ).  (क)  जम्मू  चौर  काश्मोर
 के  छाव-तिलावत  से  लगभग  =  17,000
 व्यक्ति  बेघर  हुए  थे  1

 (ख)  9000)

 (ग)  लगभग  4000  व्यक्तियों  को

 1976-77  में  और  शेष  को  झ्रागामी  वर्षों
 में  जो  कि  भूमि  उद्धार  तथा  उसके  अलाटमेंट
 पर  निर्भर  होगा

 श्री  भारत  सिंह  चौहान  !  मस्ती  महोदय
 ने  कभी  Vs  हजार  बताया  लेकिन  जहां
 तक  इम  सम्बन्ध  में  ज्यनकारो  है  उसके  अनुसार
 थम्ब  एरिया  से  60  हजार  शरणार्थी  राजस्थान
 के  बाड़े र  में  पड़े  हुए  थे,  तो  क्या  यह  आंकडा
 गलत  है  ?  उन  60  हजार  शरणार्थियों  को
 क्या  व्यवस्था  को  है?  वहां  जाना  नही  चाहते
 थे  परन्तु  सबको  वहां  जबर्दस्ती  ढकेलने  का
 प्रयत्न  किया  गया  तो  उनकी  0 ह  क्या  परि-
 स्थिति  है  ?

 क्रि  रामनिवास  frat:  ora  da  के

 किसी  भी  शरणार्थी  को  राजस्थान  के  कैम्पो  में

 नही  भेजा  गया  ।  972  की  जो  पाकिस्तान

 से  लड़ाई  हुई  थी  उस  समय  उस  क्षेत्र  के  व  करीब

 74753  व्यक्ति  आए  थे  ।  लेकिन  जो  छम्ब

 क्षेत्र  के  शरणार्थी  हैं  वे  जुदा  है  उनका  इससे

 कोई  सम्बन्ध  नहीं  है  और  मैं  शरीर  दो&राना

 चाहूंगा  कि  उतको  राजस्थान  के  कैम्पो  में  नहीं
 शे  गया

 श्री  भारत  सिह  चौहान  :  तो  क्‍या  जो

 शरणार्थी  हैं  उनके  सबके  श्रीवास  का  प्रबन्ध

 कर  दिया  गया  था  और  कुछ  कैम्पों  मे  रखे

 गए  हैं  ?  उनको  क्‍या  मदद  दो  गई  और  क्या

 इस  वक्त  वे  कैम्पों  में  हैं?  कम्ब  के  शरणार्थियों

 को'  क्या  व्यवस्था  आप  ने  की  ?
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 aft  राज  चिया  लिया :  माननीय  तद स्प
 +  थकन  में  छा  च्  कि  किये  व्यक्ति  हर
 क्षेत्र  में  अजा बित  हुए  ।  उनका  कतर  मैंने
 दिया  37000  |  जि”  साधनों  सत्य  ने

 पूछा  कि  उनमें  से  कि  नसों  को  बसा  दिया  गया
 हैं  ?  मैंने  उत्तर  दिया  फि  9000  बसा  दिये
 मए  हैं  -  माननीय'  सदस्य  ने  फिर  पूछा  कि  बच्चे

 हुए  व्यक्तियों  को  कब  तक  बसा  दिया  आयगा  ?
 उसके  उतर  में  मैंने  निवेदन  किया  कि  चार
 हजार  व्यक्तियों  को  तो  76-77  में  बसा
 दिया  जायगा  और  राज्य  सरकार  से  और
 जमीन  उपलब्ध  क  रने  की  बात  चल  रही  है।  कुछ
 जोनों  को  रिप्लेस  भो  फिर  जायगा  और  ज्यों
 ज्यों  प्रमोद  मिलता  जा पगो  उन  को  अगले
 ६. अ  बना  दिया  जायगा  i

 DR.  RANEN  SEN:  During  the
 Indo-Pak  war  in  1971,  thousands  of
 persons  from  Sind  area  came  to  Raj-
 asthan  and  they  refused  to  go  back
 to  Sind  even  after  the  war  was  over,
 This  was  the  newspaper  report.  What
 happened  to  those  people  who  wan-
 ted  to  stay  in  Rajasthan  and  what
 steps  have  the  government  taken  to
 look  after  them?  What  is  the  fate  of
 such  persons?

 SHRI  RAM  NIWAS'  MIRDHA:
 ‘After  the  1971  Indo-Pak  conflict  a
 large  number  of  persons  came  over
 from  Pakistan;  some  of  them  on  the
 Rajasthan  side  and  some  of  them  on
 the  Gujarat  side;  I  shall  give  the
 figures  for  both.  The  total  number  of
 Pak  nationals  who  crossed  over  from
 West  Pakistan  to  Rajasthan  and
 Gujarat  is  74,753,  The  number  of
 persons  who  returend  to  Pakistan  is
 16,322,  The  rest  are  still  in  camps  in
 Rajasthan  ang  Gujarat,  and  some  of
 them  are  outside  also.  We  are  trying
 to  solve  their  rehabilitation  problem
 in  a  limited  way  because  they  still
 continue  to  be  Pak  nationals  and  we
 hope  that  they  will  be  able  to  return
 to  Pakistan  to  which  they  belong  and
 for  which  they  are  entitled,  Negotia-
 tions  to  that  effect  have  been  going
 on  with  the  Pakistan  goveerinent
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 and  till  that  happens  relief  assistance
 on  a  quite  substantial  scale  is  being
 given  to.  them  on  humanitarian
 grounds  ang  we  ate  seeing  how  best
 they  could  be  kept  here  till  they  are
 repatriated.

 Houses  used  for  Commercial
 Establishment,

 #537.  SHRI  SHASHI  BHUSHAN:

 SHRI  VASANT  SATHE:

 Will  the  Minister  of  WORKS  AND
 HOUSING  be  peased  to  state:

 (a)  to  how  many  persons,  whose
 houses  are  being  used  for  commercial
 establishments  jn  Delhi,  notices  have
 been  served  to  remove  the  commercial
 establishments  from  their  houses;

 (b)  in  respect  of  how  many  such
 type  of  houses,  electric  and  water  con-
 nections  have  been  cut  so  far;  and

 (c)  what  is  the  reaction  of  Govern-
 ment?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  WORKS  AND
 HOUSING  (SHRI  H.K.L.  BHAGAT):
 (a)  4i17  notices  were  issued  by
 the  DDA  under  the  Delhi  Develop-
 ment  Act,  957  till  March,  4976
 27  notices  were  issued  in  December,
 975  by  the  N.D.M.C.

 (9)  075  electric  connections  and
 52l  water  connections  have  been  dis-
 connected  so  far.

 (c)  Government  are  keen  that  the
 provisions  of  the  Master  Plan,  Zon-
 ing  regulations,  and  building  bye-
 laws  are  strictly  observed  in  order  to
 ensure  orderly  urban  development
 of  the  metropolis...

 sit  शादी  भूषण  :  प्रत्यक्षाजी,  कामर्शियल

 इस्टब्लिशमेंन्टेट्स  को  नोटिस  दिये  गये  हैं,
 उनको  निकालने  के  लिये--मैं  मंत्री  महोदय

 425  LS—2.
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 से  ज  बना  चाहता  हुँ  कि  कितने  कामशियल

 इस्टैब्लिशमेंन्ट्स  के  लिये  सरकारी  तौर  पर
 प्रा पने  श्रवन  तक  फ्लैट्स  बनाये  हैं  नेहरू  प्लेस

 चै  चा  ऐसी  दूसरी  जगह  हैं  वहां  पर?  फिर  यहां
 पर  बिजली  कौर  पानी  की  व्यवस्था  हुई  नहीं
 है।  इन  बिजनेस  कामर्शियल  इस्टैब्लिशमेन्टेन्स
 को  आपने  नोटिस  दे  दिये  और  उसके  बाद
 उनकी  बिजली  पानी  काट  दी  ।  इसके  अलावा

 जहां  भ्रामक  मर्जी  करायी  वहां  साल  भर  और

 जहां  मर्जी  करायी  छः  महीने  का  टाइम  बढ़ा
 दिया।  मैं  जानना  चाहता  हुं  कि कामशियल

 इस्टैब्लिशमेंट  का  आपका  क्राइटीरिया  क्‍या

 है  ?  एक  पान  वाले  लेकर  सुप्रीम  कोर्ट
 के  वकील  तक  और  दर्जी  से  लेकर  डाक्टर
 तक--प्याज  कम  से  कम  तीन  चार  हजार
 झ्रादमी  मोती  नगर  में  घरों  में  दूकान  किये

 हुये  थे  जिनको  आपने  निकाल  क  र  बाहर  कर
 दिया  ।  तो  इसके  लिये  श्राप  की  कौन  सी  प्ला-
 मिंग  है,  कौन  सी  स्कीम  है  जिसके  अन्तर्गत
 आप  उनको  जगह  देंगे  ?  यह  जो  कामर्शियल

 इस्टब्लिशमेन्ट्स  हैं  उनको  आप  हटा  तो

 वह  कहा  जायेंगे  ?  इसमें  पब्लिक  सेक्टर  है,
 टैक्स  हैं  और  सोशल  आर्गनाईजेशन  हैं  जिनकी

 सोशल  रेस्पोंसिबिलर्टी  भी  सरकार  पर  कराती

 है।  तो  गवर्नमेंट  ने  कौन  सी  कॉम्प्रिहेंसन
 स्कीम  बनाई  है,  यह  मैं  जानना  चाहता  हूं
 क्योंकि  बगैर  मकान  बनाये,  बगैर  कोई  स्कीम

 बनाये  पहले  उनको  उजाड़  दिया  जाये  और  कहां
 जाये  कि  बाद  में  देखने  यह  उचित  नहीं  है  q

 SHRI  H.K.L,  BHAGAT:  With  res-
 pect  to  the  hon.  Member  I  should  say
 that  instead  of  asking  one  question,
 he  has  asked  so  many  questions  and  I
 respectfully  submit  to  him  that  so
 far  as  taking  action  under  the  Delhi
 Development  Act  is  concerned,  it  has
 been  confined  to...

 DR,  RANEN  SEN;  The  hon.  Minis-
 ter  should  address  the  Speaker,  not
 the  Member,

 SHRI  H.K.L.  BHAGAT:  I  have  not
 taken  objection  to  his  question;  I
 shall  answer  if  the  hon.  Speaker  per-
 mits  it._
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 MR.  SPEAKER:  If  the  hon.  Minis-
 er  has  a  full  and  vomprehensive
 scheme  which  is  a  long  and  detained
 one,  he  can  lay  it  on  the  Table  of  the
 House  instead  of  making  a  _  long
 speech  in  reply  to  a  question,  He  can
 answer  the  important  aspect  of  it
 and  supplement  it  by  laying  a  state-
 ment  on  the  Table  of  the  House.

 SHRI  H.K.L.  BHAGAT:  Sir,  what
 I  want  to  inform  the  Hon’ble  Mem-
 ber  is  this.  So  far  as  the  ection  under
 the  Deth  Development  Act  is  con-
 cerned,  J  may  voint  out  that  this  is
 confineg  to  certain  posh  localities  of
 South  Delhi  where  residential  accom-
 modation  has  been  let  out  to  com-
 mercial  establishments  on  fabulous
 rents,  In  certain  cases  where  and  has
 been  allotted  for  this  purpose,  they
 have  come  forward  to  shift  their  es-
 tablishments  there.  Then  certain
 places  have  been  made  available  for
 office  purpose,  in  certain  locwhties.  In
 Many  cas’s  thay  in  not  tike  it  be-
 cause  they  feel  that  they  can  get  it
 in  residential  localities  and  then  use
 it  for  commercial  purposes  on  cheaper
 rents,

 There  are  complaints  in  some  cases
 from  the  residential  localities  also
 and  therefore  action  was  taken  and
 the  action  was  genarally  taken
 against  the  bigger  estabhshments  in-
 eluding  certain  banks,  including  cer-
 tain  pubic  undertakings.  In  many
 cases  they  have  given  undetaking  that
 they  would  shift,  Some  af  them  have
 taken  lands  and  they  have  agreed  to
 shift  in  their  case,  electricity  and
 water  have  been  restored.  I  would
 like  to  add  here  that  it  is  totally
 wrong  and  I  would  categorically  re«
 fute  the  charges  that  in  certain
 cases  extension  has  been  given  for  a
 year  and  in  certain  cases  it  has  not
 given  and  so  on.  Extension  is  given
 in  the  first  instance  only  for  three
 months  to  different  people.  Absolu-
 tely  no  discrimination  whatsoever  is
 being  induldged  in  that  connection.
 That  is  the  position.
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 श्री  शशिभूषण  :  अध्यक्ष  जी,  मेरा

 एक  साधारण  सा  प्रश्न  था  कि  जीतते  काम-
 शियल  इस्टैब्लिशमेन्ट्स  हैं  जिनको  छापते
 नोटिसेज़  दी  हैं  उतने  न्लाटेस  और  बने  हुये
 फ्लैट्स  इस  वक्त  आपके  पास  हैं  जो  ड्राप  उनको
 दे  सक  और  वे  भ्र पन  काम  कर  सकें  ?  दूसरी
 बात  यह  कि  डी०  डी०  ए०  की  प्लानिंग
 के  मुताबिक  दिल्ली  शहर  में  जैसे

 हमारे  साउथ  दिल्‍ली  में,  मोती  नगर
 में,  करोल  बाग  में  दौर  दूसरी  बहुत
 सी  जगहों  पर  जो  पान  वाले  हैं,  ग्रोवर
 शापकी  पसे  हैं  उतरी  दुकानों  पर  बुलडोजर
 चना  दिये  गये  हैं.  डी०  डी०  To  और
 कारपोरेशन--दीनों  ने  मिलकर  यह  काम
 किया  है  ।  तो  जब  उनको  आपने  हटा  दिया
 तब  उनके  लिये  दूसरी  जगह  कोई  व्यवस्था
 भी  की  है  या  नहीं  ।  दिल्ली  शहर  में  एसे
 पांच  लाख  आदमी  हैं  जो  धरों  में  काम  करते

 हैं  या  टेलर  हैं  या  पान  की  दु  कान  करते  हैं  ।
 आपने  वकीलों  को  भी  हटाया  है  तो
 कामर्शियल  इस्टब्लिशमेन्ट्स  श्राप  किसको
 समझते  हैं--यह  मैं  जानना  चाहता  हूं  ?

 SHRI  प्र.  K.  L.  BHAGAT:  Sir,  I
 would  respectfully  submit  that  the
 Hon’ble  Member  is  referring  parti-
 cularly  to  Mot:  Nagar.  In  Moti
 Nagar,  action  has  not  been  taken  by
 the  DDA  under  the  Delhi  Develop-
 ment  Act,  There,  the  Municipal  Cor-
 poration  has  removed  all  what  they
 considered  to  be  unauthorised  struc-
 tures  That  is  entirely  a  different
 case.  This  question  relates  to  action
 taken  under  the  DD,  Act.  They  are
 unauthorised  structures  ang  they
 have  been  removed.  Now,  so  far  as
 Delhi  is  concerned,  there  have  been  a
 very  large  number  of  people  who  have
 been  doing  some  business  or  other  in
 private  premises,  Action  has  not  been
 taken  in  all  cases,  Action  has  been
 confined  by  the  D.D,A.  to  certain  posh
 localities  and  larger  establishments
 for  which  land  in  many  cases  is  avail-
 able  and  in  certain  cases  they  have
 said  that  they  would  make  their  own
 arrangements  As  I  said,  attempt  has
 been  made  to  make  use  of  the  resi-
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 dential  accommodation  for  commer-
 cial  purposes  because  they  can  get  it
 comparatively  on  cheaper  rent.  They
 want  to  make  more  money  by  spend-
 ing  Jess,  This  makes  it  difficult  for
 the  residents  to  live  in  those  locali-
 ties.  Therefore,  action  has  been  confin-
 ed  broadly  under  these  provisions  to
 certain  posh  localities.

 SHRI  VASANT  SATHE:  I  am
 happy  to  note  that  action  was  not
 being  taken  against  those  who  are
 practising  private  professions,  small
 people  like  lawyrs,  do-tors,  tailors
 and  others.  Sir,  I  would  like  to  know
 from  the  notices  that  have  been  is-
 sued  how  many  are  bigger  commer-
 cial  establishments

 SHRI  H.K.L,  BHAGAT:  I  would
 respectfully  submit  for  the  informa-
 tion  of  the  Hon’ble  Member  that  a
 very  large  percentage  of  these  people
 are  bigger  commercnl  establishments.
 As  I  said,  the  bigger  cstablishments
 are  like  restaurants,  like  banks,  like
 private  companies,  firms  and  those
 doing  export  business,  etc,  I  would
 like  to  add  that  I  dn  not  accept  that
 lawyer  is  a  small  man,  But  so  far  as
 lawyers  are  concerned,  action  has  not
 been  taken  In  the  case  of  doctors,  in-
 dividually  there  are  certain  doctors
 who  are  running  certain  nursing
 homes  and  certain  other  things,  They
 are  running  commercial  establish-
 ments  In  such  cases  action  has  been
 taken.  But  they  are  making  alterna-
 tive  arrangements,  I  hope  Member
 would  agree  that  proper  orderly  de-
 velopment  of  Delhi  is  necessary.  As
 I  said  by  and  large  action  is  confined
 only  to  certain  localities  and  not  in
 other  areas.

 WRITTEN  ANSWERS  TO
 QUESTIONS

 Memorandum  by  Young  Women’s
 Committee

 *52I.  SHRI  fon  K.  CHANDRAPPAN:
 Will  the  Minister  of  EDUCATION
 SOCIAL  WELFARE  AND  CULTURE
 be  pleased  to  state:
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 (a)  whether  Government  have  re-

 ceived  a  memorandwm  from  the
 Young  Women’s  Committee  of  the
 All  India  Youth  Federation;

 (b)  if  so,  demands  made  by  the
 Young  Women’s  Committee  m_  that
 memorandum;  and

 (c)  reaction  of  the  Government?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN  THE
 DEPARTMENT  OF  CULTURE  (SHRI
 ARVIND  NETAM):  (a)  to  (c).  The
 Young  Women’s  Committee  of  the  All
 India  Youth  Federation  submitted  a
 memorandum  to  the  Prime  Minister  on
 i2  March  4976  containing  a  number
 of  demands  to  improve  the  Status  of
 Women  in  the  country.  These  de-
 mands  are  listed  in  the  statement  en-
 closed.

 2.  On  the  question  of  improvement
 in  the  status  of  women,  Government
 are  guided  by  the  Resolutions  paased
 by  the  two  Houses  of  Parliament  in
 almost  identical  terms  in  1975.  Gov-
 ernment  are  examining  in  depth  the
 Report  of  the  Committee  on  the  Status
 of  Women  in  India,  An  Empowered
 Committee  has  processed  many  of
 these  recommendationg  and  action  has
 already  been  taken  by  Government  on
 some  of  these.  The  views  of  the  Em-
 powered  Committee  and  the  action  ta-
 ken  by  Government  on  some  of  the
 recommendations  have  been  given  in
 detail  in  the  Annual  Repor;  of  the
 Department  of  Social  Welfare,  1975-
 76  (Annexure  XI)

 Statement

 Demands  made  by  Young  Women’s
 Committee  of  the  All  India  Youth
 Federation  in  their  Memorandum
 submitted  to  Governinent.

 reo)  To  ensure  economic  equality,  to
 give  women  a  new  confidence  and
 provide  her  equa]  partnership
 with  men  in  life:
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 (a)  Provide  more  job  opportuni-
 ties  to  women  in  all  spheres,
 especially  in  small-scale  and
 cottage  industries  and  also  in
 health  services,  teaching  and
 electronic  industry.

 (b)  In  all  sectors  of  employment,
 minimum  of  25  per  cent  jobs
 should  be  reserveq  exclusive-
 ly  for  women,

 (c)  All  discrimination  against
 working  women  should  be
 statutorily  put  to  an  end,  and
 those  who  violate  this  shall
 get  stringent  punishment,

 (d)  The  benefit  of  Maternity  Be-
 nefit  Act  shall  be  extended  to
 all  women  working  in  agra-
 rian  sector.

 (e)  Strict  enforcement  of  the
 Guvernment  decision  to  pro-
 vide  equal  wage  for  equal
 work  for  women.

 To  ensure  social  advance  of  wo-
 men,  fo  enable  them  to  play  a
 more  meaningful  role  in  various
 sphere;  of  human  activities  and
 to  promote  higher  social  consci-
 ousneg;  it  is  necessary  to  promote
 ‘women’s  education  in  a  big  way
 and  in  systematic  manner  by  tak-
 ing  up  the  following  gteps:

 (a)  Implementation  of  the  consti-
 tutional  stipulation  regarding
 the  compulsory  primary  edu-
 cation,  Cirl  students  of  pyri-
 mary  classes  should  be  given
 free  mid-day  meals,  books,
 stationery  dress.

 (9)  Free  education  for  girls  in
 the  secondary  school  level
 also  and  provide  them  an  an-
 nual  grant  for  buying  books,
 stationery  @nc]  dress.

 (c)  More  scholarships  should  be
 given  to  girls  who  are  going
 for  university  education  and
 research,
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 (व)  More  vigorous  and  planned
 steps  should  be  taken  by  the
 Government  and  through  vo-
 luntary  agencies  for  the  era-
 dication  of  illiteracy  among
 women,

 (e)  The  child  nutrition  program-
 me  shoud  be  spread  to  chil-
 dren  of  weaker  sections  espe-
 cially  female  children,  all  over
 the  country.

 To  provide  justice  to  women,  to
 ensure  them  the  protection  of  law
 and  to  create  conditions  under
 which  both  men  and  women  will
 get  equal  treatment  before  law,
 steps  are  to  be  taken  up  to  reorient
 the  judicial  system  itself.  In  this
 connection  various  acts  may  be
 amended  or  new  legislations  br-
 ought  forward  to  ensure  the  ६0
 lowing:

 (a)  To  punish  those  who  violate
 the  Child  Marriage  Act.

 (b)  To  ensure  compulsory  regis-
 tration  of  all  marriages.

 (ec)  To  make  the  giving  and  ac-
 cepting  of  dowry  a  cognizable
 offence  and  to  abolish  the
 dowry  system  itself.

 (d)  To  provide  equal  right  for
 women  in  matters  of  divorce.

 ~  To  provide  women  equal
 right  at  the  time  of  divorce  for
 the  earning  of  the  family  dur-
 ing  the  wedlock  period.

 {e

 (f)  To  guarantee  women  right  of
 guardianship  of  children  at
 the  time  of  divorce.

 (g)  To  provide  equal  right  for
 women  to  inherit  property.

 (h)  Uniform  Civil  Code  to  pro-
 vide  women  full  equality  in
 all  spheres,
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 (4)  To  ensure  more  effective  and  gua-
 ranteed  participation  of  women  in
 our  political  life  and  activities  36
 per  cent  seats  should  be  statutori.
 jy  reserved  exclusively,  for  wo-
 men  in  all  the  elected  bodies  such
 @s  Parliament,  State  Legislation,
 Municipal  Corporations,  District
 and  Taluk  Boards  and  Panchayats.
 As  8  matter  of  policy  Government
 should  take  conscious  steps  to  ap-
 point  women  in  top  executive
 postg  of  government  corporations,
 committees,  public  sector  corpo-
 rations  and  as  leaders  of  delega-
 tions  going  to  other  countries  and
 UN  and  other  world  bodies,

 (BY  All  efforts  should  be  made  and
 more  money  be  provided  for  un-
 dertaking  more  vigorous  activities
 in  the  field  of  sports  and  culture
 for  women.

 बाजार  में  नई  फसल  के  गेहूं  की  आसन

 से  उचित  दर  को  दुकानों  पर  गेहूं  की
 बिक्री  पर  प्रभाव

 #522.  श्री  शंकर  दयाल  सिह  :  क्‍या

 कृषि  और  सिचाई  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि

 (क)  क्‍या  बाजार  में  पर्याप्त  मात्रा  में

 नई  फसल  के  गेहूं  की  झाम दे  से  उचित  दर

 की  दुकानों  पर  गेहूं  की  बिक्री  बहुत  कम  हो  गई

 है  ;  और

 (ख)  यदि  हा,  तो  उचित  दर  की  दुकानों
 के  माध्यम  से  बचने  के  लिये  भारतीय  खाद्य

 निगम  द्वारा  सप्लाई  किये  गये  गेहूं  की  बिक्री
 गत  दो  महीनों  में  कितनी  कम  ही  गई  है  ?

 कृषि  कौर  सिलाई  मंत्रालय  में  राज्य  मंत्री

 (शी  भण्णासाहिब पी  झिस्दे  )  :  (क)
 कौर  (ख).  नई  रबी  फसल  कड़ियों  में  कभी
 कभी  रानी  शरू  हुई  है  -  तथापि  खुले  बाजार
 में  उचित  मूल्य  पर  खासियत  सुगम ता  से  मिलने
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 के  कारण  सरकारी  वितरण  प्रणाली  से  गेहूं
 की  बिक्री  कम  हो  गई  है।  फरवरी  शौर  मार्च,
 976  के  महीनों  में  केन्द्रीय  पूल  से  गेहूं  की
 निकासी  क्रमशः  3,83  लाख  औरलोग  3,60

 लाख  मीटरी टन  हुई  थी  जब  कि  पिछले
 वर्ष  की  उसी  अवधि  के  दौरान  क्रमश:
 6.92  लाख  और  6.73  लाख  मीटरी  टन

 गेहू  की  निकासी  हुई  थी

 Student  Guidance  Cells

 *523,  SHRI  S.  R.  DAMANT:  Will  the
 Minister  of  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  be  pleas-
 ed  to  state:

 (a)  whether  Universities  and  their
 affiliated  colleges  have  any  system
 of  manning  student  guidance  cells  to
 publicise  information  among  students
 about  avenues  open  to  them  for  self-
 employment,  further  studies  etc.;  and

 (b)  if  so,  salient  features  thereof?

 THE  MINISTER  OF  EDUCATION.
 SOCIAL  WELFARE  AND  CULTURE
 (PROF.  §.  NURUL  HASAN):  (a)  and
 (b).  University  Employment  Informa.
 tion  and  Guidance  Bureaux  were  first
 set  up  in  the  country  in  1957-58  as
 an  integral  part  of  the  Nationa,  Em-
 ployment  Service.  In  ‘1971,  the  Uni-
 versity  Grants  Commission  agreed  to
 provide  assistance  to  set  up/strengthen
 University  Employment  Information-
 cum-Advisory  Bureaux  in  Universi-
 ties  and  Career  Advising  Units  in  Col-
 leges.  The  Commisisan’s  assistance
 is  given  on  different  items,  including
 full-time  staff  in  the  case  of  Universi~
 ty  Employment  Information-cum-Ad-
 visory  Bureaux  and  honorarium  of
 the  teacher  incharge  in  the  case  of
 Career  Advising  Units  in  the  Colleges.

 2.  The  main  functioing  of  the  Uni-
 versity  Employment  Information-cum-
 Advisory  Bureaux  are  to  provide  in-
 formation  ang  guidance  regarding  fa-
 cilities  for  higher  education  and  train-
 ing;  vocational  guidance  to  the  al-
 muni  of  Universities;  occupational  in-
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 formation  and  employment  assistance;
 and  advising  and  counselling  on  per-
 sonal  problems.

 3.  The  Career  Advising  Units  in
 Colleges  desseminate  ovscupational  and
 employment  market  information  recei.
 ved  from  the  University  Employment
 Information-cum-Advisory  Bureaux

 and  other  sources  and  in  collabora-
 tion  with  the  Bureaux  render  assist.
 ance  to  eligtble  students  in  respect  of
 employment,  educational  and  voca-
 tional  choice  etc,

 Gandak  Project

 *524  SHRI  NAWAL  KISHORE
 SINHA:  Wul  the  Minister  of  AGRI-
 CULTURE  AND  IRRIGATION  be
 be  pleased  to  state

 (a)  progress  so  far  made  under  the
 20-Point  Economic  Programme  of  the
 Prime  Minister  in  completing  the
 Gandak  Project,  and  when  3t  is  likely
 to  be  completed,

 (9)  area  of  lang  likely  to  be  irri-
 gated  from  the  Gandak  Project  under
 Rabi  Crop  and  Kinarif  Crop,  sepa-
 rately;  and

 te)  extent  to  which  Bihar,  Uttar
 Pradesh  2nd  Nepal  shall  benefit  by
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 the  completion  of  the  Gandak  Pro-
 ject  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  KEDAR  NATH
 SINGH):  (a)  The  total  irrigation  po- tential  of  Gandak  Project  in  Bihar  and
 Uttar  Pradesh  is  4.84  lakh  ha,
 alinst  which  potential  of  6.58  lakh  ha.
 was  created  by  the  end  of  ‘1974-75,
 The  20-Point  Economic  Programme  en~
 visages  creation  of  additional  irriga-
 tien  potential  of  5  million  ha,
 through  major  and  medium  irriga-
 tion  schemes  during  the  last  4  years
 of  the  Fifth  Plan.  The  contribution  of
 Gandak  Project  to  this  target  will  be
 about  3  I5  lakh  ha  During  1975-76
 an  additional  potential  of  60,000  ha.
 was  ereated  under  this  project  in  both
 the  States

 The  Utta:  Pradesh  portion  of  the
 Gandak  Project  is  hkely  to  be  com-
 pleted  before  the  end  of  the  Fifth  Plan.
 The  Bihar  portion  of  the  project  will
 be  completed  in  the  {ixth  Plan.

 (by  and  (c).  Area  likely  to  be  irri-
 gateq  under  rahi  and  kharif  crops  in
 Bihar,  Uttar  Pradesh  and  Nepal  is  as

 . Rabi
 Kharif  (including  Sugarcane)

 10,000  KW  of  power  and  navigation
 facihties  thiough  Gandak  Barrage
 under  this  project,

 Reservation  of  accommodation  for
 S.C,  ana  S.T,  Government  Employees

 *530.  SHRI  DASARATHA  DEB:
 Will  the  Minister  of  WORKS  AND
 HOUSING  be  pleased  to  state:

 mas
 whether  the  Centra]  Public

 orks  Department  has  taken  up  cons-

 Nepal  will  also  have  the  benefit  of

 under  :—
 Gn  lakh  ha.)

 Bihar  UttarPradesh  Nepal

 4°I9  91886  0°23  (approx.)
 7°33  2°434  0°30  6(approx.)

 Tr+s2  ११20  6543
 truction  of  over  .500  residential
 quarters  for  Government  employees  in
 Delhi;

 (b)  if  so,  out  of  these  quarters  how
 many  will  be  reserved  for  the  Gov-
 ernment  employees  helonging  to
 Scheduled  Castes  and  Scheduled
 Tribes;  and

 (c)  percentage  of  total  number  of
 quarters  that  will  be  reserveq  for
 S.T.  and  S.C.  employees  separately?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  WORKS  AND



 45  Written  Answers  VAISAKHA  6,  7099  (SAKA)  Written  Answere  46

 HOUSING  SHRI  H,  K.  L.  BHAGAT):
 <a)  Construction  of  4,726,  quarters
 hag  been  taken  up  during  975.76

 (b)  and  (०).  In  respect  of  Schedul-
 शत  Castes  and  Scheduled  Tribes  em-
 ployees  entitled  to  types  I.  I,  पा  &
 IV  accommodation,  a  separate  waiting
 ligt  is  prepared  on  the  basis  of  appli-
 cationg  received  from  such  of  these
 employees  as  desire  to  be  considered
 for  allotment  from  the  quota  reserved
 for  them.  Reservation  for  them  ig  70
 per  cent  of  the  clear  vacancies  in
 types  I  &  II  ang  5  per  cent  of  the
 clear  vacancies  in  types  TTT  &  IV.  AL
 lotments  in  the  reserved  quota  are
 made  to  Scheduled  Castes  and  Sche-
 duleg  Tribes  employees  in  the  ratio  of
 2:  If  all  the  quarters  are  kept  in
 the  general  pool,  on  the  basis  of  these
 accepted  percentages,  428  of  these  new
 quarters  will  be  reserved  for  emplo-
 yees  belonging  to  Scheduled  Castes/
 Tribes,

 World  Bank  Aid  for  Fishing  Industry

 *53l.  SHRI  Y.  ESWARA  REDDY:
 Will  the  Minister  of  AGRICULTURE
 &  IRRIGATION  be  pleased  to  state:

 (a)  whether  World  Bank  has  shown
 interest  in  developing  fishing  indus-
 try  in  the  country;  and

 (b)  if  so,  whether  the  World  Bank
 has  taken  any  steps  in  this  direction?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 &  IRRIGATION  (SHRI  ANNASAHEB
 P,  SHINDE)  :  (a)  and  (b).  At  the  in-
 stance  of  Government  of  India  World
 Bank  hag  already  fielded  two  missions;
 one  for  identification  of  projects  and
 another  for  preparation  of  project  re-
 Ports  in  respect  of  a  few  selected
 sites  with  a  view  to  establishing  in-
 tegrated  marine  fishery  projects  cove-
 Ting  fishing  harbours,  shore  facilities
 and  fishing  boats.  It  is  now  expected
 that  an  Appraisal  Mission  of  the  Bank
 wil)  shortly  be  visiting  India  to  ap-
 praise  the  proposal  for  World  Bank
 financing.

 Prices  of  Tractors  under  IDA
 Programme

 *532,  SHRI  P.  NARASIMHA  RED-
 DY:  Will  the  Minister  of  AGRICUL-
 TURE  AND  IRRIGATION  be  pleased
 to  state:

 (a)  prices  and  number  of  tractors
 of  different  makes  procured  or  to  be
 procured  under  the  I.D.A.  programme
 for  various  States;

 (b)  whether  there  has  been  a  sub-
 stantial  increase  in  prices  of  some
 brands  of  tractors  at  the  time  of  deli-
 very  mainly  due  to  exorbitant  com~
 mission  allowed  to  importing  firms;
 and

 (०)  whether  any  action  has  been
 taken  by  Government  to  restrict  the
 Prices  of  tractors  to  the  prices  speei-
 fied  in  the  agreements  of  supply  en-
 tereg  into  betwecn  the  manufacturers/
 dealers  and  Agro-Industries  Corpora-
 tions?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 &  IRRIGATION  (SHRI  SHAHNAWAZ
 KHAN)  (a)  to  (c)  The  information
 ig  being  collected  and  will  be  placed
 on  the  Table  of  the  Sabha.

 Indian  Cashew  Nut  Development
 Council

 *534,  SHRI  C.  JANARDHANAN:
 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  to
 state:

 (a)  whether  Government’s  atten-
 tion  has  been  drawn  to  the  delibera-
 tions  of  the  recent  meeting  of  the
 Indian  Cashewnut  Development  Coun-
 cil;  and

 (b)  if  so,  broad  outline  of  recom-
 mendations  made  and  Government's
 decision  thereon?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  ANNASAHEB  P.
 SHINDE):  (a)  and  (b),  The  meeting
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 of  the  Indian  Cashewnut  Development
 Council  was  held  on  30th  March,  7976
 at  Cochin.  The  Council  considered  a
 detailed  agenda  and  made  a  compre-
 hensive  review  of  the  various  develop
 ment  programme  on  Cashew.  The
 Council  has  made  a  number  of  recom-
 mendationg  relating  to  strengthening
 ef  research  on  cashew,  need  for  stepp.
 ing  up  production  of  rawnuts,  ratio-
 nalisation  of  development  prog-
 rammes,  marketing  and  pricing  of
 cashewnuts.

 The  draft  proceedings  of  this  meet-
 ing  are  under  finalization  by  the  Gov-
 ernment,

 Commonwealth  Symposium  on
 Employment  Strategies

 *538,  SHRI  PRABODH  CHANDRA:
 Will  the  Minister  of  EDUCATION,
 SOCIAL  WELFAFE  AND  CULTURE
 be  pleased  to  state:

 (a)  whether  Commonwealth  Sym-
 posium  on  employment  strategies  was
 recently  helq  at  Chandigarh;  and

 (b)  if  so,  the  conclusions  reached
 thereat?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN  THE
 DEPARTMENT  OF  CULTURE  (SHRI
 ARVIND  NETAM);  (a)  and  (b).
 According  to  the  information  §  fur-
 nished  by  the  Commonwealth  Secre-
 tariat,  London,  as  a  part  of  the
 Commonwealth  Youth  Programme,
 they  organised  South-Asia  Symposium
 on  Employment  Strategies  and  Prog-
 rammes  at  their  ASsia-Pacmfic  Regional
 Centre  for  Youth  work,  Chandigarh
 the  report  of  the  Symposium  hag  not
 vet  been  finalised.

 ftelief  to  Agriculturistg  due  to  Fall  in
 the  Prices  of  Commodities

 #539.  SHRI  S  C.  SAMANTA:  Will
 (he  Minister  of  AGRICULTURE  AND
 ({KRIGATION  be  pleased  to  state:

 (a)  whether  most  of  the  commo.
 dities  of  which  prices  have  gone
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 down  in  recent  wetks  are  those  which

 a
 mostly  produced  by  Agriculturists;

 an

 (b)  whether  the  States  are  being
 taken  into  confidence  to  strive  to  pre-
 vide  relief  to  the  agriculturists  in
 view  of  the  falj  in  prices  of  agricul.
 tura]  products?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  ANNA-
 SAHEB  P,  SHNDE):  (a)  and  (b).  It
 ig  true  that  the  decline  in  prices
 during  the  last  on  year  or  so  has  been
 mainly  in  agriculturay  commodities,
 It  may,  however,  be  recalled  that
 prices  of  agricultural  commodities  had
 registered  a  steep  rise  during  the
 inflationary  period  of  1972-74.  For
 example,  between  September—and
 972  end  September—end  1974,  the
 wholesale  price  index  for  foodgrains
 had  gone  up  by  73.5  per  cent  and
 that  of  oilseeds  by  86  4  per  cent.  The
 recent  fall  in  prices  which  ig  confined
 mainly  to  foodgraing  and  oilseeds,
 represents  the  process  of  normalisa-
 tion  of  the  price  situation  which  had
 been  distorted  during  the  inflationary
 period.

 2  Government  of  India  and  State
 Government  are  frequently  in  touch
 with  each  other  regarding  the  price
 position  of  agricultural  commodities.
 Government  have  been  keeping  a
 constant  watch  on  the  prices  of  agri-
 cultural  commodities  with  a  view  to
 safeguarding  the  interests  of  the
 producers  The  pohey  of  providing
 support  to  the  prices  of  major  food-
 grajns,  viz,  paddy,  rice,  jowar,  bara,
 maize,  ragi  and  wheat  at  procurement
 prices  is  being  continued  with  the
 full  support  of  the  State  Govern-
 ments  Suitable  bonus  schemes  linked
 to  procurement  of  rice  and  wheat  for
 the  central  pool  are  also  in  operation
 for  the  beneftt  of  the  producers.  In
 respect  of  cotton  and  jute  minimum
 upport  prices  are  being  fixed;  while,

 in  the  case  of  sugarcane,  minimum
 prices  payable  by  sugar  factories  are
 fixed.
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 8,  Other  steps  taken  by  the  Gov-
 ernment  to  safeguard  the  interests  uf
 the  agriculturists  are  as  follows:—

 qa  For  the  1976-77  season,  sup-
 port  prices  have  also  been  fixed  for
 barlay  and  gram;

 (2)  Prices  of  fertilisers,  an  im-
 portant  input  used  in  agricultural
 production  have  been  reduced  thrice
 since  July,  1975;  and

 (3)  prices  of  certified  seeds  have
 also  been  reduced  by  the  National
 Seeds  Corporation.

 4.  In  view  of  a  good  kharif  harvest
 and  the  prospects  of  a  better  rabi
 crop  in  1975-76,  State  Governments
 have  been  asked  to  ensure  that  all
 quantities  of  foodgrains  offered  for
 sale  at  procurement  prices  are  pur-
 chased  by  the  Government  agencies.
 Arrangements  for  purchases  have
 been  geared  to  meet  the  situation.  In
 the  case  of  kharif  foodgraing  the
 procurement  by  Government  has
 exceeded  5  5  million  tonnes;  and  all
 time  record

 India-Hungary  Cultural  Agreement

 *540.  SARDAR  SWARAN  SINGH
 SOKHI:  Wil]  the  Minister  of  ELUCA-
 TION,  SOCIAL  WELFARE  AND
 CULTURE  be  pleased  to  state:

 (a)  whether  any  cultural  agree-
 ment  has  been  signed  between  Hun-
 gary  and  India  during  the  last  week
 of  March.  1976;  and

 (b)  if  so,  ‘main  features  thereof?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN  THE
 DEPARTMENT  OF  CULTURE  (SHRI
 ARVIND  NETAM):  (a)  India  entered
 into  a  Cultural  Agreement  with

 Hungary  in  March,  1962.  In  pursuance
 of  this  Agreement  the  seventh  Indo-
 Hungarian  Cultural  Exchange  Prog-

 ramme  for  the  year  I976—78  waa
 signed  in  New  Delhi  on  March  26,
 ‘1976.

 (b)  A  statement  jncorporating  the
 main  features  of  the  programme  is
 laid  on  the  Table  of  the  House.

 Statement

 Main  features  of  the  Indo-Hungarian
 Cultural  Exchange  Programme  for

 lL  Both  sides  will  encourage  and
 develop  bilateral  contacts  and  ex-
 changes  between  the  Departments  of
 Universities  and  other  Institutes  of
 higher  learning  in  the  two  countries.

 2.  Seminars  on  economic  planning
 and  economic  management,  soil
 Sciences  and  molecular  biology  will  be
 arranged  with  the  participation  of  3-4
 experts  from  either  side.

 3..  Both  sides  will  exchange  visits  of
 professors,  teachers,  experts,  for
 scientific  contacts,  study  and  research
 purposes.

 4  In  the  field  of  medical  sciences, both  sides  will  collaborate  in  resoarch
 and  studies  and  will  exchange  specia-
 ists  and  researchers  in  the  fields  of
 neurochemistry,  radio-biology,  cancer-
 research,  parasitology,  etc.

 5  In  the  field  of  art  and  culture,
 both  sides  will  exchange  art  exhibi-
 tions,  dance/musie  ensembles  theatre
 experts,  writers,  poets  and  archaeo-
 logists.

 6.  The  National  Museums  ang  Lib-
 raries  in  the  two  countries  will
 continue  their  cooperation  in  the  ex-
 change  of  art  objects,  books,  publica-
 tions  and  bibliographies.

 7.  Radio  and  Television  organisa-
 tions  in  India  and  Hungary  will  ex-
 change  cultural,  scientific  and  sports
 programmes.

 8.  Both  sides  will  organise  flm
 festivals  in  each  other’s  country.
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 Persons  of  Indian  Origin  Repotriated  (c)  the  steps  taken  to  plug  losses

 from  Vietnam  in  hired  godowns?

 #541.  SHRI  8.  A.  MURUGANAN-
 THAM:  Will  the  Minister  of  SUP-
 PLY  AND  REHABILITATION  be
 pleased  to  state:

 (a)  whether  some  families  of  refu-
 ०९२४  who  are  Indians  but  had  been
 ettled  in  Vietnam  for  a  long  time,

 have  been  repatriated  from  Victnam
 and  are  being  settled  in  some  States
 of  the  country;

 (b)  whether  Government  ha
 evolved  a  scheme  for  their  proper
 rehabilitation;  ang

 (९)  if  so,  salient  features  thereof?

 THE  MINISTER  OF  SUPPLY  AND
 REHABILITATION  (SHRI  RAM
 NIWAS  MIRDHA):  (a)  Yes,  Sir.  ‘591
 such  repatriates  have  arrived  in  the
 country  Except  for  4  families  com-
 prising  33  persons,  who  needed  seme
 assistance,  the  rest  have  gone  to  thei
 native  places,  mostly  to  Tamil  Nadu
 and  some  to  Punjab  and  Maharasitra.

 (b)  and  (९),  In  view  of  the  above,
 the  necd  for  a  rehabilitation  scheme
 has  not  arisen.

 Foodgrains  lost  during  Transit  and
 Storage

 2498.  SHRI  SAMAR  GUHA:  Will
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  refer  to
 the  reply  given  to  Unstarred  Question
 No.  75  on  8th  March,  1976  regarding
 foodgrains  lost  during  transit  ind
 storage  and  state:

 (a)  total  amounts  in  terms  of
 quantities  and  money  incurred  due
 to  losses  of  foodgrains  in  transit  and
 storage  as  stated  in  percentages  of
 0.88,  0.81,  and  .9  during  the  suc-
 cessive  years  of  1972.73,  1973-74,  and
 ‘1974-75;

 (b)  break-up  of  the  figures  of  the
 losses  incurred  by  (i)  F.C.I,  godowns
 and  Central  Warehousing  Corpora-
 tion  godowns  and  (ii)  hired  private
 godowns;  and

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  ANNA-
 SAHEB  P.  SHNDE):  (a)  Information
 in  regard  to  transit  and  storage  losses
 including  voyage  losses  incurreq  by
 the  Food  Corporation  of  India  is  as
 under:—

 (Qu.  ntity  lakh  tonnes)

 (Rs.  crores)

 Year  Quartity  Value

 2
 972-73

 a  94  7  90

 1973-74,  204  23°46

 ‘1974-75,  2°82  39°06

 (b)  Separate  accountg  of  losses  in
 owned  and  hired  godowns  are  not
 maintained  for  the  organisation  as  a
 whole  Compilation  of  the  informa-
 tion  would  be  laborious  and  time
 consuming.

 (c)  The  following  steps  are  taken
 to  avoid  losses  in  hired  godowns:—

 (1)  The  godowng  that  are  hired
 arc  examined  and  only  —  such
 godowns  which  are  technically
 suitable  for  proper  preservaiion  are
 taken  on  hire

 (2)  Pre-monsoon  inspection  of
 gudowns  is  carried  out  and  repairs
 undertaken  to  prevent  leakage  of
 rain  water

 (3)  Necessary  dunnage  is  pro-
 vided  for  storing  of  foodgrains  in
 the  godowns  to  prevent  damage  due
 to  seepage  and  sub-soil  water.

 (4)  Modern  scientific  pest  control
 measures  are  undertaken,  to  check
 the  insect,  rodent  and  bird  trouble.

 (5)  Qualified  and  technically
 trained  staff  are  deployed  for
 periodical  inspection  and  up  keep  of
 foodgrains.
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 Central  Aig  for  Dairy  Development

 2499.  PROF.  NARAIN  CHAND
 PARASHAR:  Will  the  Minister  of
 AGRICULTURE  AND  IRRIGATION
 be  pleased  to  state:

 (a)  whether  any  financial  assis-
 tance  has  been  given  to  the  States
 and  Union  territories  during  the  last
 three  years  for  Dairy  Development
 Schemes  through  their  own  agencies
 or  through  the  co-operative  unions;

 (b)  if  so,  break-up  of  the  financial
 assistance  to  States  and  Union  terri-
 tories  during  last  three  years,  year-
 wise:  and

 (c}  whether  it  ig  proposed  to  ex-
 tend  this  assistance  to  cover  the
 individual  schemes  launched  or  pro-
 posed  to  be  launched  by  the  un-em-
 ployed  youth?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  PRABHUDAS
 PATEL):  (a)  The  Central  financial
 assistance  for  Dairy  Development
 during  the  last  three  years  to  States
 hag  been  given  by  way  of  block  loans
 and  block  grants  for  the  entire  State
 Plan  as  «  whole  and  as  such  the
 financial  assistunce  provided  for  the
 Slate  Annual  Plan  can  not  be  related
 to  any  particular  project  or  prog-
 ramme  The  States  in  turn  have
 utilised  the  central  financial  assistance
 for  Dairy  Development  either  depart-
 mentally  or  through  State  Diury
 Corporations  and  State  Cooperative
 Dairy  Federations  Unions  However,
 the  Indian  Dairy  Corporation,  a
 Government  of  India  Undertaking  has
 given  financial  assistance  in  the  form
 of  loans  and  grants  for  Dairy  Deve-
 lopment  to  the  States  covered  under
 the  68  WEP  Project  (Operation
 Flood)  during  the  last  three  years.  In
 the  case  of  Union  Territories  with
 legislature  fhe  funds  are  released  in
 lump  sum  in  accordance  with  Annual
 Plan  ceilings,  which  among  other
 programmes  include  dairy  develop-
 ment,  Funds  for  Union  Territories
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 without  legislatures  are  made  availa.
 ble  on  the  basis  of  the  budget
 provisions  made.

 (०)  Since  the  Central  financial
 assistance  ig  passed  on  to  the  States
 in  block  loans  and  block  grant  basis,
 the  break-up  for  dairy  developmeni
 cannot  be  indicate]  separately.  The
 financial  assistance  given  by  the
 Indian  Dairy  Corporataion  under  the
 6l8  W.F.P.  Project  (Operation
 Flood)  to  the  Stataes  during  the  last
 three  years  is  given  below:—

 Rs.  in  lakhs.
 7973-74  3492.29
 7974-75  744.83
 1975-76  30498  .82

 (c)  There  is  no  specific  proposal  in
 the  central  sector  for  extending
 assistance  to  the  unemployed  youth
 under  Dairy  Development  prog~
 ramme

 Show  Procurement  of  Paddy  due  to
 Accumulation  of  Stocks

 2500.  SHRI  K  PRADHANI:  Will
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a)  whether  due  to  the  accumula-
 tion  of  paddy  stocks  at  the  procure-
 ment  centres  in  the  districts  of
 Orissa  the  further  procurement  of
 paddy  is  very  slow;

 (9)  whether  the  cultivatorg  in-
 tending  to  sell  paddy  cannot  sell  as
 a  result  of  that;  and

 (c)  steps  being  taken  to  clear  the
 stocks  accumulated  there  either  to
 buffer  stocks  or  to  some  other  central
 godowns  to  enable  the  procurement
 centres  to  function  properly?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  ANNA-
 SAHEB  P,  SHNDE):  (a)  and  (b)..  No,
 Sir.

 (c)  The  stocks  of  procured  paddy/
 rice  are  being  continuously  transferred
 from  the  procurement  centres  in  sur-
 plus  areas  to  suitable  storage  points  in
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 deficit  areas  of  the  State  Besides,  (ला)  प्रत्येक  राज्य  को  इन  योजनाओं
 nice  offered  for  Central  Pool  is  being  “कितना  दियां  गया  ?
 moved  to  other  Btates  के  लिये  कितना  ऋण  दिया  ग

 आवास  तथा  नगरीय  विकास  लीग  ह
 को  गृह  निर्माण  योजनाएं  निर्माण  कौर  आवास  मंत्रालय  में  राज्य-

 मंत्री  (  को  एज०  Ko  एल०  भगत  ):
 250l.  डा०  लक्ष्मी  नारायण  फॉरेन  :

 (क)  और  (लू),  इस  निगम  द्वारा
 क्या

 निर्माण
 कौर

 भ्राता  मंत्री
 यह  बताने  की  i975—76  में  कोई  भी  आवास  योजना

 कृपा  करेगे
 कि  सीधे  आरम्भ  नहीं  की  गई  थी  ।

 (फ)  वध  975-76  में  आवास  तथा  आवास  योजनॉंधों  की  संख्या  तथा  निगम
 नगरीय  विकास  निगम  (हुडको)  द्वारा  द्वारा  वर्ष  के  दौरान  विभिन्न  राज्यों  को
 विभिन्न  राज्यों  में  गृह  निर्माण  सम्बन्धी  कितनी  मंजूर  की  गई  और  दी  गई  ऋण  की  राशि
 योजनाये  हाथ  मे  ली  गई  ,  श्र  समस्त  विवरण  में  दी  गई  है  t

 विवरण

 1975-76  मे  योउ्वताप्रो  के  दो  गई  राशि
 गजय  सरकार  का  नाम  मंजूर  कोई  लिये  मजबूर  (लाव  ह्यया

 आवास  रोज-  किया  गया  में)
 नारों  को  ऋण

 सख्या  [जाब  रुपयों  म)

 ]  2  3  4

 आधार  प्रदेश

 असम  2  2!  65  23  4

 बिहार  3  36  48

 गुजरात  i8  493  70  li.8

 हरियाणा  9  477  25  8  0

 हिमाचल  प्रदेश  हि  7  79  40  त5  35

 ज्म्म्‌व  कश्मीर  हि  a

 कर्नाटक  4  1द  35

 केरल  —_

 मध्य  प्रदेश  i8  546  70  4l  2)

 महा  राष्ट्र  5  243  7
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 1  2  3  4

 उड़ीसा  ।  5  03  27.52

 पंजाब  374.22  80  05

 राजस्थान  वि  i  3  633.94  62.07

 तमिलनाडु  .  30  669.92  82  80

 उत्तर  प्रदेश  वि  .  8  843.65  25.75

 पश्चिम  बंगाल  .  .  .  6  453.395  00.65

 कुल  I50  5210  855  553  325

 World  Bank  Aid  for  Fishing  Centres
 in  MP,

 2502  SHRI  G  C  DIXIT:  Will  the
 Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state
 whether  the  Worlg  Bank  has  made

 an  offe:  to  877९  money  for  the  seiting
 up  of  new  fishing  centres  in  Madhya
 Pi  adesh?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  PRABHUDAS
 PATEL):  No,  Sur.

 Budget  of  Birla  Institute  og  Tech-
 nology  and  Science,  Pilani

 2503  SHRI  SHIVNATH  SINGH:
 Will  the  Munster  of  EDUCATION
 AND  SOCIAL  WELFARE  AND  CUL-
 TURE  be  pleased  to  state-

 (a)  budget  of  Birlg  Institute  of
 Technology  and  Science,  Pilani  for
 the  years  ‘1973-74,  ‘1974-75  and  1975=
 76,  and

 (b)  sources  of  receipts  and  what
 were  the  items  of  expenditure  during
 these  years?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (PROF  S  NURUL  HASAN):  (a)
 The  Budget  of  Burla  Institute  of
 Technology  &  Science  for  the  years
 1973-74,  1974-75  and  1975-76  is  as

 follows

 1973-74  T975-76

 (Rs.  in  lakhs)  (Rs.  im  lakh  )  (Rs  mm  Jakhs)

 १97  4-74

 Recurring  Expenditure  हि
 Non-Recuriing  Eapemtu,  c

 Total  Expendiuie
 Less  income  from  tuition  fee.  ete.

 Final  Budget—Total

 84°52  95°38  103°  57

 3°50  3989  4°00

 88-02  TI§‘27  L07°57

 47  12,  44°42  42°90

 40°90  70°85  64°67
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 (b)  The  sources  of  receipt  are:

 (i)  Contributions  by  the  Birla
 Group  of  Concerns  ang  Donations.

 (ii)  Dividends  and  interest  on  in-
 vestments.

 (iii)  Tuition  fees.
 (iv)  Ford  Foundation  grants
 (v)  Developmental  grants  by  the

 University  Grants  Commission

 The  items  of  expenditure  are:—

 (i)  Staff  salaries  and  allowances.
 (qa)  Workshop  &  Laboratory
 (iij)  Games.
 (iv)  Examinations.

 (v)  Library.
 (vi)  Scholarship,  Fellowships,  Free-

 ships  &  Students  Aid,
 (vii)  Meetings
 (viii)  Medical  Expenses.

 (ix)  Visiting  Professors
 (x)  Repairs  and  Maintenance.

 (xi)  Postage  &  Contingencies.
 (xii)  Electricity  &  Water,

 (xiii)  Registration  &  Admissions.
 (xiv)  Hoste]  expenses.
 (xv)  Research  Expenditure.
 (xvi)  Miscellaneous  Expenses.

 Centrai  Offices  functioning  in  Old
 buildings  in  States

 2504.  SHRI  BHAGIRATH  BHAN-
 WAR:  Will  the  Minister  of  WORKS
 AND  HOUSING  be  pleased  to  state:

 (a)  whether  most  of  the  Central
 Officeg  functioning  in  different  States
 are  housed  in  rented  or  very  old
 buildings  and  Government  are  incui-
 ring  larger  expenditure  by  way  of
 their  rents  and  repairs  than  that
 would  be  involved  in  constructing
 new  buildings;  and
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 (b)  if  so,  whether  Government

 propose  to  construct  their  own  office
 buildings  there?

 THE  MINISTER  OF  STATE  IN
 THE  MNISTRY  OF  WORKS  AND
 HOUSING  (SHRI  H,  K.  L,  BHAGAT):
 (a)  and  (b).  The  information  js  being
 collected  and  will  be  laid  on  the
 Table  of  the  House.

 National  Housing  Policy

 2505,  SHRI  NOORUL  HUDA:  Will
 the  Minister  of  WORKS  AND  HOUS-
 ING  be  pleased  to  state:

 (a)  recommendations  of  the  Work-
 ing  Group,  constituted  by  the  Gov-
 ernment  on  evolution  of  National
 Housing  Policy;  ane

 (b)  whether  Government  have  ac-
 cepteq  the  same?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  WORKS  AND
 HOUSING  (SHRI  H.  K.  L.  BHA-
 GAT):  (a)  The  working  Group  has
 not  yet  submitted  its  report  to  the
 Government,

 (b)  Does  not  arise.

 विकलाँग  और  ने अह ोन  व्यक्तियों  के

 लिए  भैक्षक  केस

 2506.  श्री  दुश्मन  चन्द्र  कछवाय  :
 क्या  'रक्षा  राजा  कल्याण  प्रौर  सरत
 मंत्री  यह  बला  ने  की  वा  करेंग  कि

 (क)  दस  सम4  किन  किन  राज्यों  में
 विकलांग  व  नेत्रहीन  व्यक्तियों  च्  लिये
 शैक्षिक  केन्द्र  चलाये  जा  रह  हैं  और  वर्ष
 1973,  974  वार  975  के  दौरान

 केन्द्रीय  रारकार  द्वार  बत  सस्थाओं  को  विफलता

 अनुदान  दिया  गया  ;  गौर
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 (wm)  केन्द्रीय  सरकार  ने  ऐसे  कितने

 विकलांग  एवं  नेत्रहीन  व्यक्तियों  को  भ्र पने

 तथा  निजी  प्रतिष्ठानों  में  रोजगार  प्रदान

 चकिया  है  ?

 शिक्षा  और  सरताज  कल्याण  मंत्रालय

 तथा  संस्कृति  विभाग  में  उपमंत्री  (  श्री

 हरविन्द  नेता):

 (क)  समाज  कल्याण  विभाग  में  उपलब्ध

 सुची  के  प्रचुर,  मेघालय,  नागालैण्ड,

 सिक्किम  और  तारपुरा  को  छोड़कर  सभी  राज्यों

 #  विकल  a  व्यक्तियों  के  लिये  कुछ  संस्था ये

 हैं।  विकलांग  व्यक्तियों  के  लिये  संस्थानों

 को  समाज  कल्याण  विभाग  द्वारा  1973,

 974  और  975  में  दी  गई  धनराशियां

 नीचे  दी  गई  हैं

 वर्ष  धनराशि

 रुपए

 1973.  17,76,488

 1974,  33,01,121

 i975.  52,59,325

 (ख)  इन  तीन  वर्षों  में  3,950

 विकलांग  व्यक्तियों  को  रोजगार  दिलाया

 गया,  जिसमें  से  i46  नेत्नहीन  ब्यक्ति  थे  |

 केन्द्रीय  सरकार  तथा  निजी  प्रतिष्ठानों  में

 रोजगार  पाने  वाले  एसे  व्यक्तियों  की  अलग-

 अलग,  संख्या  उपलब्ध  नहीं  है  ।

 Cost  of  Cultivation  of  Sugarcane  and
 Yiela

 2507.  SHR:  R.  LAKSHMI  NARA-
 YANAN:  Will  the  Minister  of  AGRI-
 CULTURE  AND  IRRIGATION  be

 Pleaseg  to  state  the  cost  of  cultiva.
 tion  of  sugarcane  and  sts  average  yield
 per  acre  during  the  last  three  years,
 State-wise?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  PRABHUDAS
 PATEL):  Under  the  Comprehensive
 Scheme  for  studying  the  Cost  of
 Cultivation  of  Principal  Crops  launch.
 ed  by  this  Ministry,  sugarcane  was
 taken  up  for  study  during  ‘1973-74  in
 Maharashtra,  Tamil  Nadu,  Punjab  and
 UP  During  1974-75,  the  study  was
 repeated  in  Maharashtra,  U.P.  The
 analysis  of  the  data  on  cost  of  culti-
 vation/production  of  sugarcane  grown
 on  the  sample  holdings  during  1973-
 74  in  Maharashtra  and  Punjab  is
 nearing  completion  and  reports  on
 cost  of  cultivation  production  of
 sugarcane  in  these  States  are  being
 prepared.  The  ‘1973-74  data  for  Tamil
 Nadu  and  U.P.  are  being  processed.
 The  data  for  1974-75.  are  still  being
 compiled  by  the  agencies  implement-
 ing  the  Comprehensive  Scheme  in  the
 concerned  State;  part  of  the  data  have
 been  received  and  are  being  process
 ed,

 A  Statement  showing  the  State-~
 wise  average  yield  per  hectare  of
 sugarcane  during  the  last  3  years  is
 enclosed.
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 Statement

 Average  vield  of  Sugarcane  (gur)  in  Major  States  972-73  to  974-75

 1972-73  1973-74,  7974-75  (kgs/hactare)

 An  thia  Pradesh  न  8,248  8,287  8,280

 Assam.  39927  39829  39752

 Bihar  39539  3५775  39957

 Guyyarat  .  7475  52016  42900

 Haryana  49472  39907  32667

 Karnataka  ‘B117  73073  7275
 Kerala  59128  53400  52474
 Madhya  Pradesh  2,640  2,668  3,024
 Mahaawhaa  8,982  8,592  I0,90I
 Outssa  6,5I8  5538  63023
 Punjab  49576  53277  5,000

 Rajasthan  33976  HB  4L  49232
 Tamil  Nadu  8,657  I0,587  Sy  poo
 Uttar  Prades!  49337  49327  42107,
 West  Bengal  50555  59202  59805
 all  India  53206  55244  §265

 Rules  Regulating  the  duration  of  De-
 barment  from  Allotment  of  Quariers

 2508.  DR.  H.  P.  SHARMA:  Will
 the  Minister  of  WORKS  AND  HOUS-
 ING  be  pleased  to  state’

 (a)  the  number  of  Government
 servants  who  were  debarred  during
 the  last  three  years  from  allotment
 of  Government  accommodation  due
 to  (i)  sub-letting  ther  Quarters  and
 (i)  refusal  of  allotment  of  Quarters
 separately  for  (i)  more  than  six
 months  (ii)  more  than  one  year  and
 (iii)  more  than  one  and  a  half  years
 in  both  the  above  cases,  type-wise;

 (b)  whether  there  are  specific
 rules  regulating  the  duration  of  de-
 barment  from  the  allotment  of

 Quarters  due  to  sub-lettmg  and  due
 to  refusal  of  allotment,  if  so,  the  main
 features  thereof;  and

 (c)  whether  after  the  expiry  of
 the  debarment  period  the  incumbents
 are  listed  in  waiting  lists  category-
 wise?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  WORKS  AND
 HOUSING  (SHRI  प्र.  K.  L.  BHAGAT):

 (a)  A  statement  is  attached,

 (b)  In  the  case  of  sub-letting,  un-
 der  the  rules,  debarment  may  be  for
 a  period  not  exceeding  3  years.  In
 cases  of  refusal  of  allotments,  the
 period  of  debarment  is  one  year  for
 an  officer  who  is  not  an  allottee  of  a
 Government  residence  and,  in  the  case
 of  an  officer  who  is  already  occupy-
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 ing  Government  residence  of  a  lower  (०)  Names  of"such  officers  are  in-
 type,  for  the  remaining  period  of  the  cluded  jn  the  waiting  lists  only  of
 allotment  year,  they  apply  afresh.

 Statement

 Statement  showing  the  number  of  Government  officers  (type-wise)  deb-
 arred  from  Government  accommoda’  tion  on  account  of  sub-letiing  during
 the  last  three  years.

 Number  of  officers  debars  ed

 Type
 Forone  Fortwo  For  three
 year  years  years

 I  .  .  न  9  78  86

 Il  न  3  2  42

 Ill  .  2  I  4
 IV  .  .  .

 Vv  .  .  2

 VI

 VI

 VITI

 Total  7  7  44  £.१  337

 Number  of  officers  debarred  on  account  of  refusal  of  allotment.

 For’  one  For  more
 Type  year  than  one

 year

 I  .  .  <  मु  wa  73737

 Il  A  7  889  30

 Il  .  .  504  402

 IV  .  .  35450  608

 Vv  .  3I  3

 VI

 Vil  हे

 जा  लि

 Hostel  287

 Total  7  .  ‘3161  उ  774

 अनिनकान्यन्कन करन,
 425  LS—3
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 Distribution  of  Lang  reclaimeg  from
 Ravines

 2509,  SHRI  RAM  PARKASH:  Will
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a)  whether  on  the  recommenda-
 tion  of  the  Central  Ravine  Reclama-
 tion  Board,  four  pilot  projects  for
 reclamation  were  launched  in  the
 Fourth  Plan  to  release  more  agri-
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 cultural  land  for  distribution  among
 the  growing  agrarian  population;  and

 (b)  if  go,  its  progress,  State-wise?

 THE  MINISTER  OF  STATE  IN
 THE  MGNISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  SHAH-
 NAWAZ  KHAN):  (a)  Yes,  Sir.

 (b)  State-wise  progress  is  ag  un-
 der:—

 (Area  in  Hectares)

 Area  reclaimed
 $i.  No.  Name  of  State  Area  allotted

 Agricultural  Non-
 land  agricultural

 land

 rT  Uttar  Pradesh  7794  "57  S220  -27°99

 2  Gujarat  1709"00"  690°00

 3  Rajasthan  547°20  100000  12"  82
 (by  aucticn)

 +
 766

 ae (earmarked  for
 East  Bengal
 Refrgees)

 692°00  68°00  I'50 4  Madhya  Pradesh

 *QOut  of  this  £3:9  hee.  are  privately  owned.

 नदी  जल

 25i0.  श्री  नागेश्वर  हितेशी:  क्‍या

 कुर्सी  ग्रोवर  सिचाई  मंत्री  यह  बदने  की  vir
 करेंगे  कि  कप्  रकार  का  विचार  नदी  जल

 को  संघ  सूची  में  लाने  का  हैं  ?

 कृषि  श्र  सिलाई  मंत्रालय  में  उप-

 मंत्री  (  श्री  केदार  नाथ  सिह  )  :  नदी  जल  को  संघ

 सूची  में  लाने  का  कोई  प्रस्ताव  नहों  ६।

 Screening  of  Text  Eooks  in  Tamil
 Nadu

 25l.  SHRIMATI  PARVATHI
 KRISHNAN:  Will  the  Minister  of
 EDUCATION,  SOCIAL  WELFARE
 AND  CULTURE  be  pleased  to  state:

 (a)  whether  Government  have
 taken  a  decision  to  screen  text  hooks
 in  Tamil  Nadu;  and

 (b)  if  so,  facts  thereof?
 THE  DEPUTY  MEMSTER  IN  THE

 MINISTRY  OF  EDUCATION:  AND
 SOCIAL  WELFARE  AND  IN  THE
 DEPARTMENT  OF  CULTURE  (SHRI
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 ARVIND  NETAM):  (a)  and  (b).,  The
 Government  of  Tamiy  Nadu  have
 taken  a  decision  to  screen  ‘textbooks
 published  by  the  Tamil  Nadu  Text-
 hooks  Society.  They  have  constituted
 a  Committee  consisting  of  four  mem-
 bers  to  reyiew  the  textbooks.  The
 review  is  expected  to  be  completed
 soon.  Action  will  be  taken  based  on
 the  report  of  the  committee.  The
 Department  of  Textbooks  of  the  Na-
 tional  Council  of  Educational  Re-
 search  and  Training  undertakes  as
 part  of  their  normal  fanction  evalua-
 tion  of  textbooks  used  in  different
 parts  of  the  country.  They  have  eva-
 luated  the  textbooks  prepared  by
 the  Tamil  Nadu  Textbooks  Society
 also,  These  evaluation  reports  have
 been  given  to  the  concerned  authori-
 ties  for  necessary  action,

 Whole  Wheat  Bread

 2512,  SHRI  G.  P.  YADAV:  Will  the
 Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a)  whether  bread  made  out  of
 whole  wheat  is  more  wholesome  and
 expected  to  be  priced  less  than  the
 one  made  out  of  polished  wheat;  and

 (b)  if  80,  whether  Government
 have  any  scheme  about  such  breads?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  ANNASA-
 HEB  P,  SHINDE):  (a)  and  =  (b).
 Whole-meal  bread  is  more  nutritious
 and  would  be  slightly  cheaper,  It
 has  been  produced  on  experimental
 basis  by  Modern  Bakeries.  The  pos-
 sibility  of  introducing  brown  bread
 in  Delhi  is  also  under  consideration.

 New  Sugar  Factories  starteq  during
 3973-—976

 2513,  SHRI  हू,  SURYANARAYANA:
 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  to
 state:

 (a)  number  of  new  gugar  factories
 set  up  during  the  years  1973-74  and
 1975-76  in  various  States  with  their
 names;

 (b)  costs  of  the  plant  machinery
 and  other  civil  works  separately  and
 the  cspacity  of  each  unit;  and

 (ec)  units  benefited  under  the  recent
 new  incentives  offereq  by  Government
 to  new  factories  by  their  order  dated
 the  gth  December,  9757

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRIs  SHAH-
 NAWAZ  KHAN):  (a)  20  during  the
 sugar  years  1973.74  to  1975-76.  A
 statement  giving  the  names  of  these
 factories  and  the  capacity  of  each  is
 laid  on  the  Table  of  the  House,  [Plac-
 ed  tn  Library.  See  No,  LT-070/76.]

 (9)  the  information  hag  been  calle
 ed  for  from  the  factories  and  will  be
 laid  on  the  Table  of  the  House.

 (c)  No  claim  has  reached  the  stage
 of  sanction  so  far,

 खेलकूद  को  बढ़ावा  देने  के  लिये
 राज्यों  को  वित्तीय  सहायता

 2514.  हो  रामावतार  शाखी  :  क्‍या

 शिक्षा,  समाज  कल्याण  कौर  संस्कृति  मंत्री

 यह  बताने  की  कुना  करेंगे  कि  :

 (क)  क्‍या  केन्द्रीय  रू रकार  विभिन्न
 राज्यों  में  खेलकूद  को  बढ़ावा  देने  के  लिये
 राज्य  सरकारों  को  प्रत्येक  वर्ष  वित्तीय  सहा-
 यत।  प्रदान  करत॑।  हैं  ;  शौर

 (ख)  यदि  हां,  तो  वर्ष  i973-74
 तथा  975—76  में  इस  प्रयोजन  के  लिये
 प्रत्येक  राज्य  को  कितनी-कितनी  धनराशि  दी

 गई  हैं  ?
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 शिक्षा  और  समाज  कल्याण  मंत्रालय
 ता  संस्कृति  विभाग  में  उप रंडी  द्य
 झरा  नेताम)  दक)  भोर  (ख).  “राज्य  खेल
 परिषदों  को  अनुदान  को  योजना  के  अन्तर्गत,
 केन्द्रों  सरकार,  अखिल  भारतीय  खेल  परिषद्‌
 को  ि्रारिशों  पर  राज्य  सरकररों/राज्य
 खेल  चॉरिवदों  को,  कुन  खेल  सुविधाघरों  में

 सुबीर  करने  के  लिये  बरबर  के  श्र/धार  पर
 वित्तपोषण  सहाय,  देता  है।  सरकार  एक  ऐसो
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 योजना!  को  भी  का्यास्सित  कर  रही  दे  जिसके

 अन्तर्गत  खोल  के  मैदानों  का  विकास  करते  के
 लिये  बराबर  के  आधार  पर  विसीय  सहायता
 दी  जाती  है

 उक्त  योजनायें  के  झन्तगैंत  1973"

 74,  1974-75,  तथा  i97%76  के
 दौरान  विभिन्न  राज्यों  को  दी  गई  वितीय

 सभ्यता  को  शनि  वाला  विवरण  संलग्न

 हैँ।

 विवरण

 क्रम  राज्य  का  नाम  1973-74  1974-75  1975-76
 संख्या

 J  2  3  4  5

 रुपये  रुपये  पये

 l  आंध्र  केश  38,000  35,000  —

 2  झूम  .  32,072  25,000

 3  बिहार  हि  20,000  50,000

 4  गुजरात  न  .  27,000  45,000  85,000

 5  हिमाचल  प्रदेश  -  13,025

 6  जम्मू  और  कश्मीर  30,000

 7  कर्नाटक  20,490  5,000  25,000

 8  केरल  21,000  20,734

 9  मध्य  प्रदेश  नि  25,000  28,000  1,64,775

 20  महाराष्ट्र  84,000  64,500  65,000

 li,  मेघालय  न  _—  4,500

 42  1-11) 8  वि  1,500  15,000  30,000

 i3  पंजाब  द  :  .  25,000  i,00,000

 40  प्रा  स्थान  15,000  70,000  40,714

 i5  तमिलनाडु  ५  6,  526  97,500  42,344

 I6  उत्तर  प्रदेश  37,32  50,000  56,017

 17  पश्चिम  बंगाल  ५  50,000  10,080,000  न
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 इस बू ति  दिमाग  को  विदेशी  जाएं

 2sis.  थी  मूल  अहद  ढाता  !  या

 पूर्ति  और  पुनर्वास  मंत्री यह  बताने  की  हवा
 करेंगे  कि

 (क)  झा पूति  विभाग  ने  विदेशों  में

 देशवार  कितनी  शा जया यें  शैली  शोर  क्षे

 1973-74  कौर  975  में  इन  शाखाओं  ने
 भारत  के  लिये  कितनी  मात्रा  में  माल  खरीदा;
 और

 (ख)  उत  कार्यालयों  पर  प्रगति  वर्ष

 कुल  कितना  सच  किया  जा  रहा  है  ?

 पूति  और  बुनियाद  मंत्री  ो  राम
 निवास  मिर्धा):  (क)  31-3-1975  तक,  इस
 विभाग  के  नियंत्रण  के  अधीन  इंगित  कौर

 पग्रमेरिका  में  दो  ऋषि-मिशन  थे  प्रयास  भारत

 पूर्ति  किशन  लंदन  कौर  भारत  पूर्ति
 किशन  बॉशियटन  इन  मिशनों  का  नियंत्रण  अब
 1*41975  से  विदेश  मंत्रालय  को  भ्रन्तरित

 कर  विया कया  है।  1973-74  और  974-
 75  वर्षों  के  दौरान  इन  मिशनों  द्वारा  खरीदे
 करे  साल  की  मात्रा  निम्नलिखित  है

 खरीदे  गये  माल  का  मूल्य
 (करोड  रुपयों  में)

 भारत  मृति  =o  भारत  पूति
 मिशन,  किशन,

 लन्दन  वाशिंगटन

 1973-74  .  9.25  278.27
 1974-75  74.9  944,  40

 (भनन्तिल )

 इसके  झाबा,  पूर्ति  तथा  निपटान

 सहानिदेशासय  का  एक  निरीक्षण  सेल  तोक्यो
 जापान  में  भी  |.  है,  लेकिन  वह  कोई  खरीद

 नहीं  करत!  हैं  ।
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 (@)  पिछले  पांच  क्यों  के  दौरान  इन

 दोनों  हितों  बौर  निरीक्षण  सैस  पर  किया
 ब्या  बोरिक  ह , ड  लिये  दिया  जाता  है  :-०«

 मिशनों  (कॉशिभटन  स्थित  मुख्य  लेखा  प्राधिकारी
 के  कार्यालय  सहित)  तथा  जापान

 स्थित  निरीक्षण  सैल  पर
 किया  यथा  कुल  खर्च  _—

 दिये

 1970-71  150,23,000
 97I-72  .  ~—-45,06,000
 1972~73  .  7  33,92,000
 1973-74  111,66,000
 1974-75  141,35,000

 Cost  analysis  of  wheat  production

 2516.  SHRI  RAGHUNANDAN  LAL
 BHATIA:  Will  the  Minister  of  AGRI.
 CULTUE  AND  IRRIGATION  be
 pleased  to  state

 (a)  whether  any  cost  analysis  of
 wheat  production  has  been  made  by
 the  Central  Government  in  Punjab;
 and

 (b)  if  so,  facts  thereof?

 THE  DEPUTY  MINISTER  IN  THE,
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  PRABHUDAS
 PATEL):  (a)  Yes,  Sir.

 (b)  A  staternent  showing  estimates
 of  cost  of  cultivation  per  hectare,  cost
 of  production  per  quintal  and  related
 data  in  respect  of  wheat  in  Punjab
 during  the  years  970-7l  to  1974-75
 generated  under  the  Comprehensive
 Scheme  for  Studying  the  cost  of  Cul-
 tivation  of  Principal  Crops  is  enclos.
 ed,
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 Estimates  of  Cost  of  cultivation  per  hectare  and  cost  of  production  per
 Quintal  of  wheat  in  Punjab  during  1970-71,  to  ‘1974-765,

 Cost  of  Cultivtion

 per  ere  1970-71  1971-72  1972-73,  1973-74  1974-75*

 Ar...  815-54  957°96  873°6X  205.92  1355°48
 Az  858°97,  3020°  Io  960°64  720०9  *०4  ‘1433°32,
 us  ‘149113,  1597°69  1$17*77,  ‘186316,  (2425744
 Coe  ee  ‘1654°59  1769°25,  I650°S4  20374266865

 Cost  pea
 ‘per

 Al  27°07  29°02  32°82  36°88  39°I2
 AZ.  28°44  37-37  36*65  4708  42°00
 Bo.  54°34  53°22  6r°  24  67°33  78°75
 Cc.  मु  6104  59°72  67°t0  74°34  87-76

 Notes:  .  Cost  of  production  per
 quintal  is  obtained  by  dividing  the
 cost  of  cultivation  per  hectare  (net  of
 the  value  of  by-product)  by  the  yield
 per  hectare.

 2.  Cost  A-l  pertains  to  the  paid-
 out  costs  or  expenses  incurred  in  cash
 and  kind  on  material  inputs,  hired
 human  labour,  bullock  ang  machine
 Jabour  (both  hired  and  owned)  etc.
 When  rent  for  leased-in  land  is  added
 to  cost  A-l,  one  gets  cost  A-2  i.e.,  paid-
 out  cost  of  a  tenant  cultivator.  Cost  B
 is  obtajned  with  the  addition  to  Cost
 A2  of  imputed  rental  value  of  owned
 Jand  and  interest  on  owned  fixed  capi-
 tal,  and  totel  cost,  ie.  Cost  C,  with
 the  further  addition  of  the  imputed
 value  of  family  labour.

 3.  The  above  cost  estimates  are
 ‘based  On  the  data  collected  by  the
 Punjab  Agricultural  University,
 Ludhiana  under  the  Comprehensive
 Scheme  for  studying  the  Cost  of  Cul-
 tivation  of  Principal]  Crops  launched
 by  this  Ministry.

 *Provisional.

 F.C.I.  to  buy  Maize  and  Bajra  at  sup-
 port  price  fixeg  by  Centre

 2517.  SHRIMATI  8028  DESH-
 PANDE:

 SHRIMATI  PARVATHI
 KRISHNAN:

 Will  the  Ministery  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  to
 state:

 (a)  in  how  many  States  F.C.I.  has
 entered  the  market  to  buy  maize  and
 bajra  at  support  prices  fixed  by  the
 Union  Government;  and

 (b)  what  is  the  total  procurement  of
 maize  and  bajra  by  F.C.I.  in  975
 and  976  so  far?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  ANNA-
 SAHEB  P,  SHENDE):  (a)  As  a  mea-
 Sure  Of  price  support  the  F.C.J.  is
 purchasing  these  greins  at  procure-
 ment  priceg  in  the  States  of  Andhra
 Pradesh,  Haryana,  Himachal]  Pradesh,
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 Karnataka,  Madhya  Pradesh,  Punjab,
 Rajasthan,  Uttar  Pradesh,  Manipur
 aig  the  Union  Territory  of  Chandi.

 (b)  During  1975,  the  total  procure-
 ment  of  maize  and  bajra  by  F.C.L  was
 39208  tumnes  and  8l  tonnes  respec-
 tively.

 In  196,  as  per  information  avail-
 able  upto  22nd  April,  the  F.C.I.  has
 procured  889  tonnes  of  maize  and
 234  tonres  of  bajra,

 Amendment  of  Indian  Forest  Act

 258  SHRI  JAGANNATH  MISHRA.
 SHRI  K.  LAKKAPPA;

 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleaseq  to
 state:

 (a)  whetrer  the  Central  Govern-
 ment  have  asked  the  State  Govern-
 ments  ta  adopt  draft  resolutions  for
 amendment  of  Indian  Forest  Act;  and

 (b)  if  so,  response  from  the  State
 Governr  ents?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  PRABHUDAS
 PATEL):  (a)  Yes,  Sir.

 (b)  The  resolution  has,  so  far,  been
 adopted  by  Haryana  and  Bihar  legis-
 latures

 The  Chief  Minister  of  Meghalaya,
 Manipur,  Rajasthan  and  West  Bengal
 are  taking  steps  to  introduce  the  re-
 solution  in  their  State  Assemblies
 The  Chief  Ministers  of  Gujarat,
 Andhra  Pradesh  and  Karnataka  do
 not  favour  the  proposal.

 The  Chief  Minister  of  Maharashtra
 has  suggested  enactment  of  a  model
 Indian  Forest  Act  which  the  States
 could  adopt  with  modifications  to  suit
 loca)  conditions.

 Replieq  from  cthergs  are  awaited.
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 झनाणज,  सब्जियों  और  फलों  पर
 उर्वरकों  का  प्रभाव

 2519.  को  शिव  कुमार  शास्त्री  :  क्‍या

 कृषि  और  सिंचाई  मंत्री  यह  बताने  को  कृपा

 करेंगे  कि

 (क)  क्‍या  सरकार  ने  यह  पता  लगाने

 के  लिये  परीक्षण  कराया  है  कि  उर्वरकों  के

 प्रयोग  के  परिणामस्वरूप  उत्पन्न  होने  वाले

 अनाज,  सब्जियों  शौर  फलों  का  स्वास्थ्य  पर

 क्या  प्रभाव  पडता  है  ;

 (ख)  क्‍या  उर्वरकों  का  प्रयोग  कर

 उत्पादित'  बस्यद्ों  का  प्रभाव  स्वास्थ्य  के  लिये

 अहितकर  सिद्ध  हुआ  है  ,  शौर

 (ग)  इसे  दूर  करने  के  लिये  सरकार  का

 क्या  कार्यवाही  करने  का  विचार  हैं  ?

 कृषि  और  सिचाई  मंत्र/लय  में  उप मंत्रो

 (शी  ब्र मु दास  पटेल:.  (क)  सरकार

 में  यह  पता  लगाने  के  लिये  कोई  परीक्षण  नही

 किया  है  कि  उर्वरकों  के  प्रयोग  से  पैदा  होने

 वले  खाद्यान्नों,  सग  सब्जियों  ज़ोर  फलों  का

 स्वास्थ्य  पर  क्या  प्रभाव  पड़ता  हूँ  ।

 (ख)  दूसरे  स्थानों  पर  किये  गये

 परीक्षणों  से  यह  पता  नहीं  लगता  हैँ  कि

 उर्वरकों के  प्रयोग  से  पैदा  की  गई  जिसे

 स्वास्थ्य  के  लिये  हानिकारक  होती  हैं  ।

 (०)  प्रश्न  हीं  नहीं  उठता
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 Sea  Erosion  in  the  States  of  Kerala
 and  Orisa,

 2520.  SHRI  B.  द  NAIK:
 <a

 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  he  pleased  to
 state:

 (a)  whether  sea  erosion  is  only  a
 localised  phenomenoy  in  the  States  of
 Kerala  ang  Orissa;

 (b)  if  vo,  reasons  therefor  and  the
 physical  bagis  on  which  thig  conclu-
 sion  is  based;  and

 (c)  if  anewer  to  part  (a)  above  be
 im  the  negative,  what  steps  Gavern-
 ment  contemplate  to  collect  data  re-
 garding  sea  erosion  from  all  over  the
 Indian  coast  line  in  all  the  maritime
 States?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATTION  (SHRI  KEDAR  NATH
 SINGH):  (a)  to  (०).  The  cost  line  of
 India  extends  for  a  length  of  about
 5,700  km,  and  from  the  information
 received  from  the  States,  erosion
 occurs  along  the  coast  in  patches  in
 a  number  of  States  including  Orissa
 but  the  problem  of  sea  erosion  ig  seri-
 ous  and  widespread  only  along  the
 Kerala  coast  where  ‘about  320  km
 out  of  the  total  length  of  560  km  are
 affected.  As  yet  enough  is  not  known
 about  the  precise  nature  and  contri-
 bution  of  various  factors  leading  to
 sea  erosion  but  it  is  believed  that  the
 coastal  erosion  is  due  to  the  material-
 energy  imbalance  caused  by  various
 forces,  both  natura]  and  artificial,  in
 action  on  the  coast  Government  of
 India  have  set  up  a  Beach  Erosion
 Board  te  conduct  a  comprehensive
 study  of  the  coastal  erosion  processes
 in  the  entire  country  and  the  measures
 required  to  tackle  the  problem  on  a
 scientific  and  coordinated  manner.  The
 Board  १88  organised  a  coordinated
 programme  of  collection,  compilation
 and  evaluation  of  data  relating  to
 varsous  natura]  phenomen  and  coastal
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 processes  as  well  as  made  arrange ments  for  carrying  out  genera}
 £ vestigations,  studies,  research  etc.

 a  better  appraisal  of  the  sea-erosion
 problem.

 Permission  for  Sale  of  House,  in  Delhi
 252l.  SHRI  ह  M.  MEHTA:  Will  the

 Minister  of  WORKS  AND  HOUSING
 be  pleased  to  state:

 (a)  number  of  applicationg  received
 by  the  Land  and  Development  Officer
 New  Delhi  for  grant  of  permission  for
 sale  of  built  houses  under  Section  शप
 of  the  Urban  Land  (Ceiling  and
 Regulation)  Act,  ‘1976;  and

 (b)  number  of  permissions  granted
 so  far?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  WORKS  AND
 HOUSING  (SHRI  प्र,  K.  L.  BHA.
 GAT):  (a)  ‘157,

 (b)  Nal

 Use  of  Forest  Wealth

 2522,  SHRI  VAYALAR  RAVI:
 Will  the  Minister  of  AGRICUL-

 TURE  AND  IRRIGATION  be  pleased
 to  state:

 (ad  whether  only  १30  per  cent  of
 the  forest  wealth  in  the  country  is
 being  utilised;  ang

 (b)  if  80,  how  do  Goverment  pro-
 pose  to  propagate  the  proper  use  of
 forests  without  destroying  them?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  PRABHUDAS
 PATEL):  (a)  and  (b).  The  necessary
 information  is  being  collected  from
 the  Stake  Governments  and  will  be
 placed.an  the  table  of  the  Lok  Sabha
 in  due  course.
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 बिकॉज़  or  कुएन्वैड्ब्यष७  क  Gularat

 3523,  SHRI  ARVIND  M.  PATEL:

 SHRI  VEKARIA:

 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  'be  pleased  to
 state:

 (a)  quantum  of  foodgrains  supplied
 to  Gujarat  State  during  1974-75.  and
 1975-76;  and

 (b)  demang  of  foodgraing  sent  by
 the  Gujarst  State  for  the  «aig  period;
 ang  whether  it  was  met  fully?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTER  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  ANASA-
 HEB  क्,  SHNINDE):  (a)  and  (b)
 Against  the  demand  of  2.00  and
 39.23  Jakhs  tonnes  of  foodgraing  recei-
 ved  from  the  Government  of  Gujarat
 for  the  year  ‘1974-75,  and  1975-76  re-
 spectively,  the  supplies  of  foodgrains
 made  to  the  State  Government  from
 the  Central  Pool  during  the  said
 period  were  of  the  order  of  8.9  and
 4.8]  lakh  tonnes  respectively,

 Allocations  of  foodgrains  are  made
 to  the  various  States  on  a  monthly
 basis  keeping  in  view  the  overall
 availability  in  the  Central  pool,  the
 relative  needs  of  the  States  market
 availabilities  and  other  relevant
 factors  so  as  to  meet  the  reasonable
 requirements  of  their  public  distribu-
 tion  system.  Since  August,  975  the
 Gujarat  Government  have  themselves
 considerably  reduced  their  demand
 of  wheat  and  coarse  grains,

 Alternative  to  D.D.T.  for  Grain
 Storage

 2524,  SHRI  M.  RAM  GOPAL  RED-
 DY:  Will  the  Minister  of  AGRICUL-
 TURE  AND  IRRIGATION  be  pleased
 to  state:

 (a)  ‘whether  any  alternative  to
 D.P.T.  for  grain  storage  has  beet
 suggested  to  the  Government;

 and

 (b)  if  so,  broad  features  thereof?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE

 IRRIGANON  (SHRI  ANNAS-

 ates  P.  SHINDE):  (a)  and  (b)
 D.D.T,  is  not  ‘used  in  the  godowns  of
 public  agencies  like  Foog  Corpora~
 tion  of  India/Central  Warehbusing
 Corporation  for  preservation  of  food~
 grains.  Various  safer  chemicals  Uke
 Pyrethrum,  Malathion  etc.  are  used
 Yor  prophylactic  treatment,

 Families  from  Bangladesh
 rehabilitateg  in  India

 2525,  SHRI  AMBESH:  Will  the
 Minister  of  SUPPLY  AND  REHABI-
 LITATION  be  pleased  typ  state
 number  of  families  from  Bangladesh
 rehabilitateqd  in  India  after  the
 formation  of  Bangladesh  and  places
 where  they  have  been  rehabilitated,

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  SUPPLY  AND
 REHABILITION  (SHRI  G.  VENKA-
 TSWAMY):  None  of  the  families  of
 Bangladesh  have  been  rehabilitated
 in  India  as  they  are  Bangladesh
 nationals  and  therefore  not  eligible
 for  rehabilitation  in  India.

 Operation  Research  Project  in
 Villages

 2526.  SHRI  RAJDEO  SINGH:  Will
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a)  whether  harijans  in  a  Delhi  vil-
 lage  are  beneficiaries  under  an  Opera-
 tion  Research  Project  launched  by  the
 Indian  Agricultural  Research  Insti-
 tute;  and

 (b)  whether  Indian  Agricultural  Re-
 search  Institute  propose  to  select  some
 more  villages  in  some  States  whose
 soils  are  of  poor  quality?
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 MINISTER  OF  STATE  IN

 ran  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  SHAH-
 NAWAZ  KHAN):  (a)  Yes,  Sir.  The
 Indian  Agricultural  Research  Instit-
 tue  has  started  an  Operational  Re-

 search-cum-Integrated  ae  Deyelo-
 pment  Project  in  4  Delhi  villages.  In
 one  of  the  villages  there  is  a  special
 programme  for  marginal  farmers  who
 have  been  allotted  one  acre  of  land
 each,  The  majority  of  these  farmers
 are  Harijans  and  they  are  being  bene-
 fitted  by  this  project.

 (b)  The  Indian  Agricultural  Re-
 search  Institute  has  no  proposal  at
 this  stage  to  select  some  villages  in
 some  States  other  than  Delhi  whose
 soils  are  of  poor  quality.  But  a_  vil-

 Jage  with  problem-soils  has  been
 selected  in  Delhi  territory  and  work
 has  already  been  started.

 World  Bank  Loan  for  Farm  Uplift  in
 ‘West  Bengal

 2527.  SHRI  RAM  BHAGAT  PAS-
 WAN:  Will  the  Minister  of  AGRI-
 CULTURE  AND  IRRIGATION  be
 pleased  to  state:

 (a)  whether  World  Bank  has  offered
 any  loan  for  uplift  of  farming  in  West
 Bengal;  and

 {b)  if  so,  facts  thereof?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  SHAH-
 NAWAZ  KHAN):  (a)  and  (b)  An
 International  Development  As-
 sociation  assisted  Credit  project  has
 been  sanctioned  at  a  total  cost  of
 $59  million  (Rs,  47  crores)  with  IDA
 assistance  of  $35million  (Rs,27.2
 crores)  for  West  Bengal.  The  project
 area  cover  the  districts  of  Hooghly
 Burdwan,  Nadia,  Mushidabad,  Malda
 and  West  Dinajur.  The  project  con-
 sist  of  construction  of  18,000  shallow
 tube-wells,  300  deep  tubewells  (200
 for  minor  irrigation  groups  and  00
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 for  minior  irrigation  Corpoation)
 with  land  development  and  field
 channels,  completion  of  600  partly
 constructed  river  lift  irrigation  and
 deep  tubewells  including  land  deve.
 lopment  and  field  chanels,  The  project
 also  provides  for  the  development  of
 3  regulated  markets  and  setting  up
 200  agro-service  countries.  The  project
 also  provides  for  technical  assistance,
 scholarship,  for  staff  and  acquisition
 of  equipment  for  the  Water  Board
 and  the  Engineering  Directorate  of
 the  Department  of  Agriculture  of
 West  Bengal.

 Major  River  Valley  Projects  in  Orissa

 2528.  SHRI  SHYAM  SUNDER
 MOHAPATRA:  Will  the  Minister  of
 AGRICULTURE  AND  IRRIGATION
 be  pleased  to  state:

 (a)  which  are  the  major  river  val-
 ley  projects  sanctioned  for  Orissa  in
 the  ensuing  Plan  Period;

 (b)  how  many  have  been  cleared  by
 the  Government  of  India;  and

 (९)  amount  earmarked  for  them
 during  the  year  1976..772

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  KEDAR  NATH
 SINGH):  (a)  to  (c).  One  new  major
 scheme  namely  Rengali  multipurpose
 project  has  been  included  for  execu-
 tion  in  the  Fifth  Plan  period.  Stage  I
 of  the  Project  which  envisages  con-
 struction  of  Rengali  Dam  for  flood
 control  and  power  generation  has
 been  sanctioned  in  June,  ‘1973,  while
 project  report  for  Stage  II  which
 envisages  irrigation  benefits  is  yet  to
 be  submitted  by  the  State  Govern-
 ment,

 The  State  Government  have  sent  up
 proposals  for  the  following  new
 major/multipurpose  projects:—

 (i)  Upper  Indravati  Stage  I
 (ii)  Upper  Kolab
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 (ii)  Bagh
 div)  Bhimkund
 (v)  Harbhangi

 (vi)  Badenala

 These  are  under  examination  in
 the  Central  Water  Commission  and
 will  be  considered  for  implementa-
 tion  as  and  when  these  have  been
 found  to  be  technically  feasible,  eco-
 nomically  viable  and  resources  are  in
 sight  for  their  construction.

 The  proposed  outlay  on  major  pro-
 jects  in  Orissa  in  1976.77  is  as  fol-
 lows:-—

 (Rs.  io  lakhs)

 (i)  Mahanadi  De  Ita  (Continuing
 scheme)  500

 Gi)  Salandi  (Continuing  scheme)  5I

 iii)  Rengali  (Continuing  scheme)
 (Irrigation  share  of  cost  of  99

 dam).

 Total  at

 औरतों  के  प्रति  सामाजिक  अपराध

 2529.  श्री  कमला  सिर  सुनकर:  क्‍या
 शिक्षा  समाज  कल्याण  और  छंप्कृति

 मंत्री  यह  बताने  की  क्वीन  करेंगे  कि

 (क)  क्‍या  झौरतो  के  प्रति  अपराध
 के  विरुद्ध  अन्तर्राष्ट्रीय  न्यायाधिकरण  ने  सभी

 राष्ट्रों  से अपील  को  है  कि  औरतों  के  प्रति

 सामाजिक  अ्रपराध  रोकने  की  दुष्टि  से  कानून
 बनायें  शौर  उनका  उल्लंघन  करने  वालों  को

 सजा  दें  ;  और

 (ख)  यदि  हां,  तो  भारत  सरकार  की

 उस  पर  कया  प्रतिक्रिया  है  ?

 शिक्षा  और  समाज  कल्याण  संत्रास
 तथ।  संस्कृति  विभाग  में  उपमंत्री  ( शौ
 अरविद  नेताम)  (कौर (ख)  महिलाओं  के
 प्रति  अपराध  के  विरुद्ध  किसी  प्रस्तर्राष्ट्रीय

 न्याय  घि करण  द्वारा  जारी  की  गई  किसी
 अपील  की  जानकारी  सरकार  को  नहीं  है
 सरकार  ने  अलबत्ता  महिलायें  के  प्रगति
 अपराध  के  विरुद्ध  भनन्‍्तर्राष्ट्रीय  न्यायाधीश-
 करण  की  बसेल  में  मार्च,  1976  में हुई  एक
 बैठक  के  बारे  में  कुछ  समाचार  पत्रों  में  एक
 समाचार  देखा  है  ।

 अलॉटियों  हारा  छोड़े  गये
 डोरी  ए०  के  फ्लैट

 2530.  कुमारी  कपिला  कुमारी
 :

 क्या  निर्माण  शौर  आवास  मंत्री  यह  बताने  की

 क्या  करेंगे  कि  क्या  डी०  डी०  To  के  जो
 फ्लैट  अलॉटियों  द्वारा  छोड  दिये  जाते  हैं,
 वे  नियमानुसार  डी०  डी०  णु०  की  प्रतीक्षा

 सूची  में  दर्ज  व्यक्तियों  को  आवंटित  कर  दिये
 जाते  हैं  ?

 निर्माण  और  श्रीवास  मंत्रालय  में  राज्य

 मंत्री  (को  एच  के०  एल०  भगत  ):
 सामान्यतया,  मूल  आवाटियों  द्वारा  जो  मकान

 छोड़  दिये  गये  है  उन्हें  प्रतीक्षा  सूची
 के  व्यक्तियों  को  ग्रावंटित  कर  दिया  जाता  है  |

 किन्तु  छोड़े  गये  फ्लैटों  में  से  कुछ  फ्लैट

 बिशेष  उन्मूलन  तथा  पुनर्वास  ग्रभ्नियान  में

 निष्कासित  कतिपय  परिवारों  को,  उनकी

 कठिनाई  को  ध्यान  में  रखते  गये  आ्रावंटित

 किये  गये  t

 Food  Production  and  Irrigated  area

 2531,  DR.  K.  L.  RAO:  Will  the
 Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a)  irrigrated  area  and  the  quantum
 of  foodgrains  production  during  4950
 and  in  latest  position  in  this  regard
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 (9)  in  assessing  food  production.
 whether  these  figures  are  artived  at
 separately  for  irrigated  ‘areas  and  for
 non-irrigated  areas;  ang

 (c)  if  not,  whether  actual  production
 ig  different  from  the  assessed  one  and
 if  so,  to  what  extent  the  actual  figures
 will  be  different  from  the  calculated
 ones?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  PRABHUDAS
 PATEL):  (a)  Total  irrigated  area
 under  foodgrains  in  tne  country  dur-
 ing  1950-51  was  placed  at  8.3  million
 hectares  and  the  tvtal  production  of
 foodgrains,  at  $5.0  million  tonnes.
 During  ‘1972-73,  the  area  irrigated
 under  foodgrains  has  been  placed  at
 30.9  million  hectares,  Figures  for
 later  years  have  not  become  available.
 The  estimate  of  production  of  food-
 grains  during  1974-75,  is  0i.]  million
 tonnes.

 (b)  and  (c).  The  present  procedure
 ig  to  obtain  the  production  of  a  crop
 as  the  product  of  its  area  and  per
 hectare  yield.  The  per  hectare  yield
 is  based  on  crop  cutting  experiments
 by  the  random  sampling  technique.
 The  procedure  of  crop  cutting  experi-
 ments  provides  for  a  selection  of  a
 sufficiently  large  number  of  fields  for
 each  crop  from  each  taluka/revenue
 inspector  circle  and  is  thus  expected
 to  represent  the  proportion  of  irrigat-
 ed  and  unirrigated  areas  adequately
 in  the  sample  of  fields.  The  scale  of
 sampling  for  individual  crops  is  guffi-
 ciently  large  to  provide  estimates  of
 average  yield  at  the  all-India  level
 with  a  margin  of  error  of  1-2  per  cent
 in  most  cases,

 Sheep  Breeding  Farm

 2532.  SHRI  DHAMANKAR:  Will
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a)  number  of  sheep  breeding  farms
 in  thé  country  and  their  location
 State-wise;
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 (b)  steps,  if  any,  taken  to  reise  a
 large  stock  of  pure-breg  exotic  rams
 within  the  country  to  save  valuable
 foreign  exchange  and’  expehses  on
 their  air  lifting;  and  ‘

 {e)  whether  any  phased  programme
 hag  been  undertaken  for  the  develop-
 ment  of  theep-breeding  ‘faring  en
 scientific  lies  and  for  training  wool
 clippers  from  various  States'in  sheat-
 ing  exotic  sheep?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  PRABHUDAS
 PATEL):  (a)  There  are  90  Sheep
 Breeding  Farms  in  the  country  in-
 cluding  7  Sheep  Breeding  Farms  set
 up  with  assistance  from  Government
 of  India  by  Government  of  India  in
 some  of  the  States  and  one  Central
 Sheep  Breeding  Farm.  A  statement
 howing  State-wise  allocation  of

 sheep  farms  which  includes  the  smal-
 ler  state  farms  is  laid  on  the  Table  of
 the  House.  [Placed  in  Library.  See
 No,  LT-0702/76.]

 (b)  Government  of  India  has  taken
 steps  to  establish  large  Sheep  Breed-
 ing  Farms  in  various  States  in  order
 to  provide  good  quality  sheep  of
 exotic  breeds.  During  the  Fourth
 Plan,  a  large  Central  Sheep  Breeding
 Farm  has  been  set  up  at  Hissar  with
 the  collaboration  of  Government  of
 Australia  for  the  production  and  meet-
 ing  the  requirements  of  Corriedale
 Rams.  The  farm  hag  started  distri-
 bution  of  Corriedale  Ramg  to  vari-
 ous  States.

 During  the  Fourth  Plan  period,  it
 ‘was  proposed  to  set  up  7  large  Sheep
 Breeding  Farms  in  different  States  in
 order  to  produce  good  quality  stud
 Rams,  with  the  pattern” of  assistance
 of  75  per  cent  grant  and  25  per  cent
 loan.  So  far,  5  schemes  for  the  estab-
 lishment  of  farms  were  sanctioned  in
 the  States  of  (i)  Jammu  and  Kashmir,
 (ii)  Uttar  Pradesh,  (iii)  Rajasthan
 where  Mering  sheep  are  being  reared
 and  (iv)  Andhra  Pradesh  and  (v)
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 Karhataka  which  meet  the  require.
 ments  of  Corriedale  Rams  from
 Central  Sheep  Breeding  Farm  Hissar,
 ‘wete  ganctioned.  During  the  2nd
 year  of  the  Fifth  Five  Year  Pian
 period,  two  more  schemes  for  the  es-
 tablishment  of  large  sheep  farms  heve
 een  senctioned  one  esch  in  the  States
 of  Madhya  Pradesh  and  Bihar.  These
 two  farms  are  also  meeting  their  re-
 quirements  of  rams  from  Hissar.
 These  7  farms  are  in  various  stages  of
 development,

 it  is  also  proposed  to  set  up  two
 more  large  sheep  breeding  farms  on
 similar  lines  in  the  States  of  Hima-
 chal  Pradesh  and  Tamil  Nadu  during
 thid  year.  These  farms  are  going  to
 have  Rambouillet  and  Romney  Marsh
 sheep  as  a  nucleus.  In  additions  two
 more  lange  sheep  breeding  farms  one
 each  in  the  States  of  Maharashtra  and
 Gujarat  in  private  seclor  and  joint
 sector  respectively  have  been  estab.
 lished.  These  farmg  are  rearing  Pol-
 warths  and  Merinos.

 Thug  when  all  these  farms  are  fully
 developed,  we  will  be  in  a  position
 to  produce  the  desired  number  of
 rams  of  exotic  breed  which  will
 lower  the  imports  and  save  foreign
 exchange  and  expenses  on  airlifting
 of  sheep,

 (c)  Establishment  of  sheep  breed-
 ing  farm  is  as  per  plans  and  is  on
 scientific  lines,

 State  Officials  have  received  train-
 ing  in  shearing  of  exotic  sheep  under
 U.N.D.P.  Project—Sheep  and  Wool
 Development  in  eight  States  from
 2963  to  1978.  From  1972,  Central
 Sheep  Breeding  Farm  at  Hissar  has
 taken  a  task  to  train  the  State  per.
 sonnelg  in  shearing  of  exotic  sheep.
 The  training  is  imparted  every  year
 ‘where  gq  large  number  of  trainees  from
 various  States  are  trained.

 Ban  on  Production  of  Methyl
 Parathion

 2834,  SHRI  BASHWESHWAR  NATH
 BHARGAVA:  Will  the  Minister  of
 AGRICULTURE  AND  IRRIGATION
 be  pleased  to  state:

 (a)  whether  Government  have  de-
 cided  to  ban  manufacture  of  Methyl
 Parathion  in  the  country  as  it  is  a
 very  high  toxic  pesticide;

 (b)  if  so,  whether  instructions  have
 been  issueg  to  manufacturers  to  stop
 further  production  of  Methyl  Para-
 thion  and  to  liquidate  existing  techni-
 cal  and  formulated  stocks;  and

 (c)  if  so,  facts  thereof?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  PRABHUDAS
 PATEL):  (a)  The  Registration  Com-
 mittee  constituted  under  Section  5  of
 the  Insecticides  Act,  1968,  have  decid-
 ed  that  in  view  of  its  high  toxicity  it
 would  not  be  safe  from  the  point  of
 view  of  risk  to  human  and  animal
 life  to  permit  the  use  of  Methyl  Para-
 thion  for  plant  protection  purposes.
 However,  in  view  of  the  time  requir-
 ed  for  educating  the  farmers  in  the
 use  of  gafer  substitutes  and  also  in
 making  available  such  substitutes  in
 adequate  quantities,  it  has  been  decid-
 ed  that  the  use  of  this  pesticide  should
 be  allowed  upto  3lst  March,  1977,  after
 which  it  should  be  banned.

 (b)  and  (c).  The  Registration  Com-
 mittee  have  issued  instructions  to  the
 basic  manufacturers  and  the  formula-
 tors  to  take  necessary  steps  to  give
 effect  to  the  above  decision  to  phase
 out  the  pesticide  by  3lst  March,  1977.

 Clearance  of  Forests  in  Andaman  and
 Nicobar  Island,

 2586.  SHRI  VAYALAR  RAVI:  Will
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a)  whether  Government  haVe  clear-
 ed  the  forests  departmentally  for  the
 Jast  two  yeare  in  Andaman  and
 Nicobar  islands;  and
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 (9)  if  so,  extent  of  additiona)  profits
 earned?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  PRABHUDAS
 PATEL):  (a)  Yes,  Sir.  Government
 have  cleared  forests  departmentally
 for  natura]  regeneration,  raising  plan.
 tations  of  teak,  padauk  and  oil  palm,
 and  for  re-settlement  of  displaced
 persons.  Programme  of  clearance  of
 forests  for  settlement,  has,  however,
 now  been  suspended,

 (b)  The  information  is  being  col-
 lected  and  will  be  laid  on  the  table
 of  the  Sabha.

 2537.  SHRI  VAYALAR  RAVI:  Will
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a)  whether  Marketing  Inspection
 Directorate  has  closed  their  few  offices
 in  Kerala,  despite  the  fact  that  Kerala
 produced  the  largest  quantity  of
 spices;  and

 (b)  if  so,  reasons  therefor?

 THE  MINISTER  Of  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  SHAH-
 NAWAZ  KHAN):  (a)  and  (b).  The
 Directorate  of  Marketing  and  Inspec-
 tion  hag  closed  only  one  sub-office  at
 Tellichery  in  Kerala  recently,  because
 there  was  not  adequate  grading  work
 at  the  centre  to  justify  continuation
 of  the  staff  at  the  centre.  Black  pep-
 per  was  the  commodity  graded  under
 Agmark  at  Tellichery.  The  quantity
 of  pepper  offered  for  grading  under
 Agmark  at  Tellichery  centre  declined
 from  2527  tonneg  in  1967-68  to  mere-
 ly  29  tonnes  in  1974-75.  Further,
 during  April,  ‘1975  to  December,  1975,
 there  was  no  grading  work  at  the
 centre.
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 Wagons  carrying  FCL  Foodgrains

 2538.  SHRI  SAMAR  GUHA:  Will
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  refer  to
 the  reply  given  to  Unstarred  Question
 No,  76  on  the  8th  March,  3976  regard-
 ing  wagons  carrying  F.C.I.  foodgrains
 and  state:

 (a)  whether  all  these  wagons  have
 been  subsequently  traced  and  gi)  the
 foodgraing  recovereg  either  at  stations
 bookeg  to  or  diverted  to;  and

 (b)  the  amount  in  terms  of  money
 involved  therein?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  ANNA-
 SAHEB  P.  SHINDE)  :  (a)  and  (b)  Nox
 all  the  balance  missing  foodgrains
 wagons  pertaining  to  the  years  973—
 75  have  since  been  connected.  The
 process  of  linking  unconnected  wag-
 ons  received  with  missing  wagons
 claimed  for,  is  continuing.  At  present
 33  unconnected  wagons/consignments
 are  on  hand  88  against  claims  for
 2745  missing  wagons/consignments,

 The  amount  involved  is  estimated
 at  Rs.  6.04  crores,  approximately.

 Livestock  Census

 2539.  PROF  NARIAN  CHAND
 PARASHAR:  Will  the  Minister  of
 AGRICULTURE  AND  IRRIATION
 be  pleased  to  state:

 (a)  date  when  the  livestock  census
 was  last  held  in  the  country;

 (b)  live  stock  population  and  com-
 parative  figures  State-wise  with
 figures  of  the  previous  census;  and

 (c)  whether  any  steps  have  been
 taken  to  analyse  the  causes  of  marked
 decrease  /increage  of  live  stock  in  cer-
 tain  areas?
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 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  PRABHUDAS
 PATEL):  (a)  The  last  quinquennial
 livestock  census  was  conducted  in
 972  in  most  States  with  i5th  April
 972  as  the  date  of  reference.  Due  to
 administrative  and  organisational
 difficulties,  the  date  of  reference  was,
 however,  different  in  a  few  States
 viz.  30th  September,  972  in  Hima-
 chal  Pradesh,  3845  November,  972  in
 Jammu  and  Kashmir,  Karnataka  and
 Meghalaya,  December,  972  in  Mani-
 pur  and  Ist  March,  974  in  Tamil
 Nadu.

 (b)  A  statement  giving  State-wise
 number  of  livestock  according  to  7972
 and  966  livestock  censuses  is  enclos-
 ed.

 (c)  A  comparison  of  estimates  of
 livestock  numbers  based  on  792  cen-
 sug  with  similar  estimates  for  7906
 census  did  not  reveal  any  marked
 variations  at  the  State  level.

 Statement

 Estimates  of  Livestock  number  ac-
 cording  to  livestock  census  conducted

 during  972  and  1966,

 (thousards)

 Total
 —

 ‘otal  Livestock

 7972  7966

 I  2  3

 Andhra  Pradesh  33064  37595
 Assam  -  .  8002  8457
 Bihar.  27946  28655
 Gujarat  .  35098  74338
 Haryana  डे  6289  §$28
 Himachal  Pradesh  .  4702  420I

 Jammu  &  Kashmir  .  4285  4979

 Karnataka  .

 I  2  3

 Kerala  rr eo  4936  (4640

 Madhya  Pradcsh  39989  38478

 Maharashtra  .  26367  25449

 Manipur  .  507  444

 Meghalaya  :  760  697

 Nagslerd  .  lk  335  5

 Orissa  .  77568  76422

 Punjab  :  8646  7487

 Rajasthan  .  नि  38878  37475

 Tamil  Nadu  .  23433  24569

 Tripura  738  gi

 Uttar  Pradesh  49233  49972

 West  Bergal  79085  79266

 Union  Terntones  7559  857

 All  India  353379  344770

 Note:  966  census  figures  for  all-
 India  are  exclusive  of  figures  for
 Arunachal  Pradesh.

 Krishi/Udyan  Pandits

 2540.  PROF.  NARAIN  CHAND
 PARASHAR:  Will  the  Minister  of
 AGRICULTURE  AND  IRRIGATION
 be  pleased  to  state:

 (a)  whether  any  publication  has
 been  brought  out  by  the  Government
 on  the  work  and  achievements  of  the
 varioug  Award  Winners  like  Krishi
 Pandits  and  Udyan  Pandits  in  the  re-
 cent  years;

 (b)  if  so,  names  of  these  publica-
 tions  brought  out  during  the  last  three
 years;  ang

 (९)  if  not,  whether  such  publications
 are  proposed  to  be  brought  out  in  the
 book-form  in  varioug  languages?

 THE.DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  PRABHUDAS
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 PATEL):  (a)  Yes,  leaflets  are  brought
 out  in  respect  of  winners  of  Krishi
 Pandits,  Udyan  Pandits  and  Gopal
 Raina  on  year  to  year  basis.

 (b)  L  Winners  of  All  India  Crop
 Competitions  ‘1974-75,

 2.  Udyan  Pandit  1973-74  and
 ‘1974-75.

 3.  All  India  Milk  Yield  Com-
 petitions  Gopal  Ratna  Award
 ‘1974-75,

 (c)  Proposal  to  bring  out  these
 Jeaflets  in  book-form,  in  Hindj  and
 English  will  be  considered.

 Regarding  publications  in  various
 Janguages,  it  is  left  to  the  State  De-
 partments  as  they  have  their  own
 State  Agriculture  Information  Unit.

 Nebru  Yuvak  Kendrag

 254l.  PROF,  NARAIN  CHAND
 PARASHAR:  Will  the  Minister  of
 EDUCATION,  SOCIAL  WELFARE
 AND  CULTURE  be  pleased  to  state:

 (a)  total  amount  which  hag  been
 aljocated  in  the  Fifth  Five  Year  Plan
 for  Youth  Services  and  the  training
 centreg  like  Nehru  Yuvak  Kendras;
 and

 (b)  whether  it  is  proposed  to  expand
 the  nature  of  activities  in  the  Kendras
 ond  other  similar  centres  for  training
 the  youth?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN  THE
 DEPARTMENT  OF  CULTURE  (SHRI
 ARVIND  NETAM):  (a)  and  (b),  The
 total  amount  allocated  in  the  draft
 Fifth  Five  Year  Plan  of  the  Ministry
 of  Education  and  Social  Welfare  for
 youth  Services  is  Rs,  32.30  crores,

 This  includes  allocation  for  the
 Nehru  Yuvak.  Kendras.  The  Nehru
 Yuvak  Kendrag  are,  however,  not
 training  ventres  but  are  expected  to
 function  ag  the  co-ordinating  agency
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 and  the  catalytic  agent  to  stimulate
 the  activity  of  official  and  non-official
 agencies  to  provide,  particularly,  for
 non-student  youth  in  the  rural  area,
 challenging  opportunities  for  nation
 building.  The  number  and  activities
 of  the  Nehru  Yuvak  Kendras  are  be-
 ing  expanded,

 Nanak  Bhavans

 2842.  PROF.  NARAIN  CHAND
 PARASHAR:  Will  the  Minister  of
 EDUCATION,  SOCIAL  WELFARE
 AND  CULTURE  be  pleased  to  state:

 (a)  whether  Nanak  Shavans,  en-
 visageg  as  student  service  institutes  in
 selected  places,  have  started  function-
 ing;

 (b)  if  so,  names  of  the  Universities/
 States  where  the  Bhavans  have  been
 set  up  so  far;  and

 (c)  likely  date  by  which  other  Uri-
 versities/States  are  proposed  to  be
 covered  under  this  scheme?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND

 SOCIAL  WELFARE  AND  IN  THE
 DEPARTMENT  OF  CULTURE  (SHRI
 ARVIND  NETAM):  (a)  to  (ce).  Six
 Nanak  Bhavans  were  sanctioned  in

 connection  with  the  Quin-Centenary
 of  Guru  Nanak.  A  Nanak  Bhavan

 hag  started  functioning  at  Dhenkanal

 College,  Dhenkanal,  Orissa.  The  con-

 struction  of  the  Bhavan  hag  been  com-

 pleted  at  Rajasthan  University,  Jai-

 pur,  is  in  progress  at  Nagpur  Univer-

 sity,  Nagpur,  and  also  at  Guru  Nanak

 College,  Madras.  The  State  Govern-
 ments  of  Karnataka  and  Gujarat  are

 taking  action  for  establishing  Nanak
 Bhavang  at  Bangalore  and  Ahmeda-
 bad.
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 Promotion  of  Teachers  pelonging  to
 5.0.  &  ar.  to  post,  of

 Principals  in  Delbi

 2543.  SHRI  AMBESH:  Will  the
 Minister  of  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  be  pleas-
 ed  to  state:

 (a)  whether  the  Director  of  Edu-
 cation,  Delhi  has  issued  a  list  of  male
 Post  Graduate  Teachers  eligible  for
 the  promotion  of  Principals;  and

 (b)  whether  not  a  single  teacher
 is  included  from  the  Scheduled  Castes
 ang  Scheduled  Tribes  in  the  above
 list  ang  whether  not  a  single  Sche-
 duled  Caste/Scheduled  Tribe  teacher
 has  been  promoted  to  the  post  of
 principal?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN  THE
 DEPARTMENT  OF  CULTURE  (SHRI
 ARVIND  WETAM):  (a)  and  (b).  A
 list  of  Post-graduate  teachers  eligible
 for  promotion  as  Principal  was  cir-
 culated  to  the  Principals/Vice  Princi-
 palg  of  Government  Higher  Second-
 ary  Schools  with  a  view  to  ascertain-
 ing  the  continuance  in  service  of  the
 teachers  mentioned  therein.  The  list
 did  not  include  the  names  of  the  S.C.
 and  S.T,  Post-graduate  teachers  since
 their  promotion  ig  being  considered
 separately.

 Sugar  Factories  in  Orissa

 2544.  SHRI  K,  PRADHANI:  Will
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a)  out  of  246  sugar  factories  in
 our  country  how  many  of  them  find
 their  place  in  Orissa;

 (b)  what  is  their  production  capa-
 city;  and

 (c)  whether  Government  are  aware
 of  the  fact  that  in  the  district  of
 Koraput  in  Orissa  sugarcane  is  grown
 without  irrigation  on  the  banks  of

 426  LS—4.

 Indravati  in  lakhs  of  acres  and  that
 there  is  not  even  one  sugar  factory
 in  that  locality?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  SHAH-
 NAWAZ  KHAN):  (a)  and  (b).  Out
 of  259  (not  246)  sugar  factories  ins-
 talled  at  present  in  the  country,  3
 sugar  factories  with  a  total  annual
 sugar  production  capacity  of  22,000
 tonnes,  are  located  in  the  State  of
 Orissa.

 (c)  There  is  already  one  sugar  fac-
 tory  at  Rayagada  in  the  District  of
 Koraput  in  Orissa.  No  application
 has  been  received  for  setting  up  any
 more  sugar  factories  in  that  District.

 Merit  Scholarships  to  Primary  Class
 Students

 2545.  SHRI  MOHINDER  SINGH
 GILL:  Will  the  Minister  of  EDUCA.
 TION,  SOCIAL  WELFARE  AND
 CULTURE  be  pleased  to  state:

 (a)  whether  merit  scholarships
 have  recently  been  given  in  the  Capi-
 tal  to  about  a  thousand  students  of
 the  primary  classes;  ang

 (b)  if  so  how  many  of  these
 scholarships  have  been  awarded  to
 the  students  of  the  weaker  sections
 ef  the  society?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN  THE
 DEPARTMENT  OF  CULTURE
 (SHRI  ARVIND  NETAM):  (a)  Yes;
 Sir.

 (b)  About  40  per  cent,

 अनुसूचित  जाति  ओर  झन सूचित  जनजाति
 के  छात्रों  को  निःशुल्क  शिक्षा

 2546.  डा०  लक्ष्मी  नारायण  पौंड  :
 क्या  शिक्षा,  समाज  कल्याण  और  संस्कृति
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  उन  राज्यों  के  नाम  क्या  है  जहां

 अनुसूचित  जातियों  शौर  भ्रनुसुचित  जनजाति
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 के  छात्रों  को  उच्चतर  माध्यमिक  स्तर  तक

 निःशुल्क  शिक्षा  देने  की  व्यवस्था  है  ;

 (@)  उन  राज्यों  के  नाम  क्‍या  हे  जहा
 उत  जातियों  के  छात्रों  को  महाविद्यालय
 शिक्षा  के  लिप  विशेष  सुविधायें  उपलब्ध

 हैं  ,

 (7)  क्‍या  कुछ  राज्यों  में  उपयुक्त
 शिक्षा  सुविधायें  उपलब्ध  ने  होने  के  कारण

 अनुसूचित  जाति  और  अनुसूचित  जनजाति  के
 छात्र  शिक्षा  प्राप्त  "ही  कर  सकते  ;  और

 (घ)  यदि  हा,  तो  इस  सम्बन्ध  में
 केन्द्रीय  सरकार  ने  क्‍या  कार्यवाही  की  है  ?

 जिला  समाज  कल्याण  तथा  संस्कृति
 मंत्री  ( प्रो»  एल०  नवल  हसन  )  :  (क)  से

 च)  अपेक्षित  सूचना  एकत्र  की  जा  रही  है
 शौर  यथा  समय  सभा  पटल  पर  रख  दी
 जाएगी  ।

 चीनी  का  कु  उत्पादन  तथा
 उस  ही  प्रति  व्यक्ति  खपत

 2547.  डा०  लक्ष्मीनारायण  बाध्य
 क्या  कृषि  ओर  सिलाई  मंत्री  यह  बताने  की
 कृपा  करेगे  कि

 कि)  वर्ष  975-76  में  कितते  दन
 चीनी  का  उत्पादन  हुआ  तथा  उसकी  प्रति
 व्यक्ति  चबा धिक  खपत  कितनी  है  कौर  उस  पर
 बारीक  घरेलू  खर्च  कितना  है  ,

 (ख)  नपा  सरकार  का  विचार  उत्पा-
 दन  की  सन्तोषजनक  स्थिति  को  देखते  हुये
 चीनी  पर  से  आशिक  नियंत्रण  हटाने  का  है  ;
 कौर

 (7)  पांचवीं  पंचवर्षीय  योजना  के
 अन्त  तक  चीनी  का  कितना  उत्पादन  होने  का

 झन मान  है  ?
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 कृषि  झीर  सिचाई  संजा लय  में  शब्द
 संगी  पी  ot  हमवार  खां):  (क)  चीनी

 वर्ष  1975~76  (भ्रकतवर-सितम्बर)  के

 दौरान  इस  समय  चीनी  का  उत्पादन  43

 लाख  मीटरी  टन  के  आस-पास  होने  का

 प्रनुमान  है  t  देश  में  खपत  के  लिये  36.  40
 लाख  मीटरी  टन  शौर  1-97-75  को  59.8
 करोड  की  अनुमानित  जनसख्या  के  भ्राता
 पर  प्रति  व्यक्ति  खपत  6  087  किलो
 प्रति  वर्ष  बैठती  है  1  देश  में  खपत  के
 लिये  उपयोग  में  भरने  वाली  चीनी  में  खुली
 बिक्री  की  चीनी  भी  शामिल  है।  क्योंकि

 मुक्त  बिक्री  की  चीनी  के  मुल्य  घटते-बढ़ते

 रहते  है  इसलिये  चीनी  पर  बारीक  घरेलू
 खर्च  का  सही  सही  अन्दाजा  लगाना  सम्भव

 नही  है  ।

 (ख)  ऐसा  कोई  प्रस्ताव  विचाराधीन

 नही  है  ।

 (ग)  57  लाख  मीटरी  टन  ।

 ताप्ती  के जल  के  उपयोग  के  बारे  में
 शाज्पों  के  बीच  हुआ  समझौता

 2548  श्री  गंगा  चरण  दीक्षित  :  क्‍या

 कृषि  और  सिखाई  मंत्री  यह  बताते  की  कृपा
 करेगे  कि

 (क)  महाराष्ट्र  एवं  मध्य  प्रदेश  के

 मुख्य  मंत्रियों  के बीच  ताप्ती  नदी  के  जल  के

 उपयोग  के  बारे  में  अन्तर्राज्यीय  समझौता

 होने  के  परिणामस्वरूप  केन्द्र  ने  मध्य  प्रदेश
 में  कित  सिंचाई  परियोजनाञ्रों  को  मंजूर
 किया  है  श्रद्वा  करने  की  सम्भावना  है  ;

 (ख)  प्रत्येक  परियोजना  की  सिंचाई
 क्षमता  क्या  है  ;  शौर

 (ग)  प्रत्येक  परियोजना  का  कार्य  कक
 प्रारम्भ  होगा  और  कब  तंमाप्त  होगा  ?
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 कृषि  और  सिलाई  संचालक  में उपमंत्री

 पथी  केदार  ताथ  सिह):  (क)  कौर  (ल).
 I969  में  महाराष्ट्र  कौर  मध्य  प्रदेश  के

 राज्य  ऊपर  ताप्ती  परियोजना  चरण-दो  को

 संयुक्त  प्रयास  के  रूप  में  निर्भाण  करने  के  लिए

 सहमत  हो  गये  थे।  फरवरी,  i974  F

 महाराष्ट्र  सरकार  से  87.93  करोड  पये
 की  लागत  के  परियोजना  प्रस्ताव  प्राप्त  हुये
 थे,  जिनमें  1,06,540  हैक्टेयर  (मध्य  प्रदेश

 में  46,691  हैक्टेयर  तथा  महाराष्ट्र  में

 59,849  हैक्टेयर)  की  सिंचाई  करना

 परिकल्पित  है,  मार्च,  975  मे  केन्द्रीय  जल

 आयोग  वित्त  मंत्रालय  तथा  क्रि  विभाग
 के  अन्य  प्रबन्ध  प्रभाग  इत्यादि  की  टिप्पणिया
 राज्य  सरकार  को  भेज  दी  गई  थी  t

 उनसे  इन  टिप्पणियों  के  सम्बन्ध  मे  उत्तरी

 की  प्रतीक्षा  की  जा  रही  है  ।

 (ग)  परियोजना  को  राज्यों  की  विकास

 योजनाओं  में  शामिल  करने  के  लिए  स्तरीय  ति

 इसके  तकनीकी  शौर  आधिक  रूप  से  व्यवहार
 पाये  जाने  ओर  राज्यो  के  द्वारा  क्‍ग्लावश्यक
 धनराशि  के  उपलब्ध  कराए  जाने  के  पश्चात्‌
 दी  जाएगी  ।

 राज्यों  में  कार्य  कर  केन्द्रीय  सरकार
 के  कर्मचारियों  के  लिए  झा बास,]

 व्यवस्था  सम्बन्धी  योजना

 2549.  थ्रो  भागीरथ  भवर :  क्‍या

 निर्माण  और  आवास  मती  यह  बताने

 की  कृपा  करेंगे  कि  क्‍या  सरकार  ने

 विभिन्न  राज्यों  में  केन्द्रीय  सरकार  के

 कार्यालयों  में  कार्य  कर  रहे  कर्मचारियों

 के  लिये,  उन  के  द्वारा  भ्रतुप्तत्र  को  जा  रही

 कठिनाईयों  को  ध्यान  में  रखते  हुए,  कोई

 आवास  व्यवस्था  सम्बन्धी  योजना  तैथार

 की  है?

 निर्माण  शौर  आवास  मंत्रालय  में  राज्य
 सत्री  (श्री  एज०  to  एल०  भगत )  :
 दिल्‍ली,  बम्बई,  कलकत्ता,  मद्रास,
 बंगलौर,  नागपुर,  शिमला,  फरीदाबाद
 तथा  चण्डीगढ़  जसे  कई  शहरों  में  सामान्य

 पूल  बास  पहले  हो  उपलब्ध  है  विभिन्‍न
 राज्यों  के  कई  महत्वपूर्ण  शहरों  में  केन्द्रीय
 सरकारी  कर्मचारियों  के  लिये  सामान्य  पूल
 में  रिहायशी  मकान  बनाने  के  प्रश्न  पर
 विचार  किया  जा  रहा  है।

 बगावत  को  लाड़ी  में  सोतिमों  का
 उत्पादन

 2550.  शी  भागीरथ  भवर  :  कया
 कृषि  शौर  दिखाई  मंत्री  यह  बताने  की  कृपा
 करेगे  कि  :

 (क)  बंगाल  की  खाडी  मे  गत  फोन
 वर्षो  में  सच्चे  मोतियों  का  कितना  उत्पादन

 हुआ  ;

 (ख)  क्या  जापान  की  तरह  कल्चरल
 मोतियों  का  उत्पादन  प्रारम्भ  करने  के  लिये
 कोई  कार्यवाही  की  गई  है  ;  और

 (ग)  यदि  हा,  तो  उसके  क्या  परिणाम
 निकले  ?

 कृषि  और  सिचाई  मंत्रालय  में  सहमति

 (थी  प्रभु दख  फेल )  :  (क)  गत  तीन
 वर्षों  में  बंगाल  की  खाड़ी  में  'पर्ल  फिलिंग

 नहीं  की  गई  है  ।  अत.  इस  क्षेत्र  में  सच्चे

 (प्राकृतिक)  प्ले  का  उत्पादन  नहीं  हुआ
 है  q

 (a)  wie  (4).  फेस्दीय  समुद्र  मात्स्यकी

 अनुसंधान  प्रस्थान  ने  देशी  सामग्री  तथा
 तकनीकी  जानकारी  के  पारापार  पर  ग्प्क्ले
 कल्चर”  की  तकनीकी  का  विकास  किया  1
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 संस्थान  में  जुलाई  1973  में  मुक्त/गोलाकार
 पर्ल  का  उत्पादन  किया  था  ।  यह  तकती को
 जापान  में  पहनाई  जाने  वालो  तकनीकी

 जैसी  हो  है  ।  इस  तकतीकी  का  सुधार
 करने  ओर  द्फ्में  बैनरों  लाने  तथा  बड़े
 पैमाने  पर  पर्ल  शक्ति  कल्चर  की  विधियों

 का  विकास  करने  के  लिए  ओर  अनुसन्धान
 किया  जा  रहा  है  ।  यह  काम  तूतीकोरिन

 (तमिलनाडु)  ओर  विश् वि जम  (केरल)  में

 किया  जा  रहा  है  ।  केरल  सरकार  ने  पहले
 हो  विकसित  टक्‍तोंचोंजी  के  म्धधार  पर
 विश्विजम  में  पर्ल  कल्चर  की  एक  मार्गदर्शी
 परियोजना  स्वीकृत  की  है  ।  इस  परियोजना
 को  1,09,000  रु०  की  लागत  से  पांच
 ब्या  की  अ्रवाध  में  कार्यान्वित  करने  का

 प्रस्ताव  है.  |

 केस् तीय  पमुद्दी  मत्स्य  को  अनुवाद
 संस्थान  शीघ्र  ही  बड़े  पैमाने  पर  कल्चर
 सम्बन्धो  काम  हाथ  में  लेकर  कुछ  उम्मीदवार

 को  प्रशिक्षित  करने  के  लिए  एक  प्रशिक्षण
 कार्यक्रम  शुर  करेगा  ।  शुर  में  उम्मीदवार

 गुज लत,  तमिलनाडु  आर  केरल  राज्यों  मे  से

 लिए  जापेगे  जहा  बड़े  माने  पर  “पर्ल॑  कल्चर
 की  सम्भावना ये  है

 Literacy  among  Agricuitaral  Labou-
 rers,  Rural  and  Urban  Poor

 (2551.  SHRI  NOORUL  HUDA:  Will
 the  Minister  of  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 be  pleased  to  state;

 (a)  whether  there  is  any  statistics
 regarding  percentage  of  literacy
 among  agricultural  labourers,  rural
 and  urban  poor,  who  admittedly  live
 below  poverty  line;

 (b)  what  is  the  extent  of  literacy
 among  slum  dwellers;  and

 (०)  whether  Government  have  for-
 mulated  special  measures  to  remove
 illiteracy  among  those  people  and
 among  certain  backward  communities
 like  Harijang  ang  Muslims  and  with
 what  results?
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 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION,  AND
 SOCAL  WELFARE  AND  IN  THE
 DEPARTMENT  OF  CULTURE  (SHRI
 ARVIND  NETAM):  (a)  According  to
 the  information  furnished  by  Regis-
 trar  General  the  percentage  of  lite-
 racy  among  agricultural  labourers  mn
 rural  and  urban  areas  are  as  follows:~

 Rural  Urban  Total

 7977  Ig:  7  21-98  18°97
 7967  9°I9  I3°82  9°32

 (b)  Statistics  are  not  available.

 (c)  The  various  adult  education
 programmes  currently  being  imple-
 mented  by  Government  as  well  as
 non-Government  agencies  are  design-
 ed  largely  to  benefit  the  socio-econo-
 mically  less  privileged  sections  of  the
 society.  About  30  lakh  people  are
 covered  by  these  programmes  each
 year.

 Procurement  Price  and  Market  Price
 of  Poodgrains

 2552,  SHRI  NOORUL  HUDA:  Will
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  picased  to  state:

 (a)  whether  the  Government  are
 aware  that  there  is  a  considerable
 gap  between  the  procurement  price
 and  market  price  of  grains  (Paddy,
 wheat  etc.)  ;

 (b)  whether  the  Government  have
 set  up  machinaries  for  preventing
 large  scale  distress  sales  by  poor  far-
 mers;

 (c)  whether  Central  Government
 have  advised  the  State  Governments
 ang  the  F.C.I.  to  purchase  the  grains
 which  poor  ang  lower  middle  pea-
 sants  are  forced  to  sell  by  offering
 them  a  little  more  than  the  procure.
 ment  price;  ang

 (a)  what  steps  Central  Govern-
 ment  have  taken  to  prevent  concen-
 tration  of  foodgrains  in  the  hands  of
 the  village  rich  ang  unscrupulous
 traders?
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 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  ANWNASA-
 HEB  ठ  SHINDE):  (a)  to  (d).  The
 procurement  prices  fixed  by  the  Gov-
 ernment  operate  os  support  prices
 and  the  producers  are  free  to  sell
 their  produce  in  the  market  at  higher
 Prices.  Thus,  there  can  be  some
 difference  between  the  procurement
 price  and  the  market  price.  The
 F.C.I,  and  other  procuring  agencies
 have  been  advised  to  make  necessary
 arrangements  for  purchasing  food-
 grains  at  the  procurement  prices
 wherever  necessary  to  avoid  distress
 sale  by  farmers  at  prices  below  their
 economic  levels.  Quantitative  ljmits
 on  holding  of  stocks  of  foodgrains
 have  been  fixed  by  the  State  Govern-
 ments,  wherever  necessary  to  prevent
 hoarding.
 Working  days  recovery  and  Actual

 Price  paig  for  Sugarcane
 2553.  SHRI  ४४  R.  LAKSHMINA-

 RAYANAN:  Will  the  Minister  of
 AGRICUTURE  AND  IRRIGATION
 be  pleased  to  state  crushing  capacity,
 number  of  working  days,  total  sugar
 produced,  statutory  minimum  price
 and  the  actual  price  paid  per  ton  of
 Sugarcane  including  any  incentives
 and  subsidies  given  by  the  sugar  fac-
 tories  for  the  season  ‘1974-75,  State-
 wise  and  factory-wise?

 THE  MNISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  SHAHNAWAZ
 KHAN):  Three  statements  giving  the
 required  information  are  laid  on  the
 Table  of  the  Sabha.  [Placeq  in  Lib-
 tary.  See  No.  LT-i0703/76.]

 res  बेच  से  लग  कृश्क  विकार
 लया संज  काश  एवं  कृपि

 भर  क  एजेंसियां

 2554.  ह. , ड  हुक  प्बग्द  कछवाय  :
 क्या  21 ह  झीर  सिचाई  मंत्री  यह  बताने  की
 कपा  करेंगे  कि  ॥

 (ब:)  मध्य  प्रदेश  में  लघु  दुधवा  चितार!
 एजेंसी  तथा  सीमान्त  बालक  एवं  द्वि  श्रमिक
 एजेरि:<ा  किन-किन  क्षेत्रों  में  कार्य  कर  रही  है;

 (@)  क्या  इन  एजेंसियों  के  क्यों  का
 व्यालार  किया  जा  रहा  है  ;  और

 (मे)  क्या  इन  एजेंसियों  द्वारा  कृषकों
 तबा  श्रमिक  को  दिए  गए  लगों  पर  लिए
 जाने  वाले  ब्याज  की  दर  में  कमी  करने  का
 विचार  है  ?

 कृषि  और  सिलाई  मंदिर  में  राज्यमंत्री

 (1:  शाहनवाज  खां)  :  (क)  लघु
 किसान  विकास  एजेंती/सीमान्त  किसान  तथा

 कृषि  श्रमिक  विकास  एजेंसी  कार्यक्रम  मध्य
 प्रदेश  के  निम्नलिखित  जिलों  में  कार्यान्वित
 किया  जा  रहा  है  ।

 1- दुरग
 ¥2.  रायसेन-सेहोर

 3.  बिलासपुर
 4.  छिंदवाड़ा

 कक  5,  रतलाम
 6.  शाह रोल
 ह  सागर
 8.  जबलपुर
 9.  सतना

 0  मंदसौर
 Li.  राज नन्दगाँव
 12.  सरगुजा

 +रायसेन-सेहोर  जिलों  में  इस  कार्यक्रम

 को  एक  विशेष  मामले  बे  रूप  में  वर्ष  976—
 77  के  पन्त  ठक  और  एक  वर्ष  के  लिए
 जारी  रखा  जा  रहा  है  ।  उसके  बाद,  यह
 कार्यक्रम  छतरपुर  पतली  में  आरम्भ  किया

 जाएगा  v

 **7-4~-9768 यह  कार्य  कम  रतलाम

 चली  के  लिए  सीमित  किया  जाना  है  लेकिन

 एजेंसी  को  उज्जैन  जिले  में  चालू  बर्थ  में

 1975-76  से  बचो  हुई  गतिविधियों  को

 पूरा  करने  को  प्रस्तुति  दी  गई  है।
 तैयारी  एजेंसी  द्वारा  उज्जैन  जिले  में  Bar ol

 ०6  के  बाद  कोई  तई  योजना  आरम्भ  नहीं
 की  जाएगी

 OS  !



 (ख)  जो  नहीं  ।

 (ग)  ये  एजेंसिया  लु  किसानों/सोमांत

 किसानों  तथा  कृषि  श्रमिकों  को  सहकारों

 सोसायटियों  के  सदस्य  के  रूप  में  नामांकन

 हेतु  वंश  पूजी  के  लिए  ब्याज  मुक्त  ऋण  को

 छोड़कर  कोई  ऋण  नहीं  देती  है।  विभिन्न

 विकासात्मक  कार्यक्रमों  क ेलिए  ऋण  सहकारी/

 वाणिज्यिक  बैकों  द्वारा  दिए  जाते  है।  वित्त-

 दायी  संस्थानों  द्वारा  लाभ भोगियों  को  दिए

 गये  ऋणों  पर  ब्याज  की  दर  को  घटाने  का

 कोई  विशेष  प्रस्ताव  विचाराधीन  नहीं  है.  1

 मध्य  प्रदेश  में  अफजल  नहर  द्वारा

 सीमित  भूमि

 2255.  भी  हुकम  शब्द  कछवाय  :

 क्या  कृषि  और  सिचाई  मंत्री  रहे  बताने  की

 कृपा  करेंगे  कि  :

 (क)  चम्बल  नहर  द्वारा  मध्य  प्रदेश

 के  मुरैना  एवं  भिड  जिलों  की  कितना  भूमि
 की  सिचाई  की  जाती  है  ;

 (@)  क्या  चम्बल  नहर  की  बहुत  सी

 उप-नहरें  शमी  भी  जल  के  बिना  खाली  है

 और  यदि  हां,  तो  ऐसी  उप  नहरों  की  सख्या

 क्या  है  और  उनकी  लम्बाई  कितनी  है।

 और

 (7)  इत  नहरों  को  कब  तक  पूरा

 यानी  मिलते  लगेगा  तथा  इनसे  कितनी  भूमि

 की  सिचाई  होने  कौ  संभावना  है  ?

 06

 पति  शौर  सिधाई  मवा लय  से  उप-

 सजी  (गी  केदार  साथ  सिंह):  (क)  से  (मं),
 मध्य  प्रदेश  सरकार  ने  सूचित  किया  है  कि

 मोरैना  कौर  भिण्ड  जिलों  में  चम्बल  नहर
 द्वारा  कमी:  926  शरीर  53947

 हैक्टेयर  क्षेत्रों  की सिचाई  होती  है।  उन्होंने
 भागे  यह  भी  बताया  कि  अम्बा हू,  मोरैना

 एवं  भिण्ड  नहर  शाखा प्रो  की  भ्रन्तिम  छोरों

 में  38.  74  किलोमीटर  की  लम्बाई  में  6

 उपनहरों  को  पाती  नहीं  मिल  रहा  है  जिससे

 344  हैक्टेयर  क्षेत्र  प्रभावित  हो  रहा  है

 इन  क्षेत्रों  को  i980  तक  पानो  मिलेगा

 जबकि  सभी  नहर  क्षेत्र  विकासात्मक  कार्य

 पूर्ण  हो  जाएंगे  ।

 समय  प्रदेश  में  i974-75  के  दौरान

 लायक  का  उत्पादन  और  उसको  वसूलो

 2556.  श्री  गया  चरण  दीक्षित  :

 क्या  कृषि  अर  सिचाई  मंत्री  यह  बताने  की

 कृपया  करेंगे  कि  :

 (क)  वर्ग  1974-75  के  दोरान  मध्य

 प्रदेश  में  कुल  कितनी  मात्रा  में  खाद्यान्न  का

 उत्पादन  हुआ;  कौर

 (ख)  इम  अवधि  में  कुल  'कीमतों

 मात्रा  में  गेहूँ  तथा  चावल  को  वसूलो  को

 गई  ?

 कृषि  और  सिलाई  मंत्र लम  में  राज्य

 मंत्री  (  £ ।  ध्रण्णासाहिब  पी०  चिस्दा)  :



 ~
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 (%)  1974-75  के  दीवान  समय

 आदेश  में  खाद्यान्नों  का  कुल  उत्पादन  00.8

 लाख  मीटरी  टन  हुआ  था  t

 (a)  i974-75  को  फसल  में  से

 गेहूं  श्लोक  चावल  की  क्रमश  7.24  लाख
 मोटर  टन  शौर  i.5.  लाख  मीटरी  टन
 अधिप्राप्ति  हुई  थी  1

 सध;  प्रदेश  में  चुप  जब

 “2558.  स्री हुशम  बलन्द  कछाबाय :  क्‍या
 कृषि  और  सिलाई  मन्त्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्या  मध्य  प्रदेश  में  वन्य  पशुओं
 का  धीरे-धीरे  लोप  होता  जा  रहा  है,

 (ख)  मध्य  प्रदेश  के  बनों  से  एशियाई
 सिह,  भूरा  हिरन,  काश्मीरी  बारहसिंगा
 जेसे  दुलर्भ  जाली  के  वन्य  पशत्ों  को  लोप  न

 'होने  देने  के  लिए  टिकिट  भविष्य  में  क्‍या

 कार्यवाही  करने  का  विचार  है,  और

 (7)  क्या  केन्द्र  सरकार  से  इन  वन्य

 पशुओं  की  नस्ल  को  बचाने  तथा  उनकी  संख्या
 बढाने  के  लिये  कोई  योजना  बनाई  है.  तथा  क्या
 राज्य  सरकार  ने  उनके  लिये  केन्द्रीय  सहायता

 मसागी  है  और  यदि  हां,  तो  वह  किस  ट्रक  की  है  ?

 कृषि  शोर  तिहाई  संचालक  मे  उपसंत्रो

 (श्री  प्रभु दास  पटेल  )  (क)  जी  नही  i

 (a)  कानून  के  विभिन्न  उपबन्धों  के
 झन्तमंत्त'  वन्य-प्राणिधान  का  फारसी  संरक्षण
 किया  ज  रहा  है।  एशियाई  शेर  भोर  कमीने

 आारहुशिगे  मध्य  प्रदेश  में  नहीं  प.ए  जाते  हैं

 भरा  रन  (बाकी  डिनर)  एक  संरक्षित
 जानवर  है  और  इसके  शिकार  पर  प्रतिबन्ध  है।

 (ग)  केन्द्रों  राष्ट्रीय  पाठकों  भोर  झाँप-
 स्थलों  के  विकास  के  लिए  केन्द्रीय  सहायता
 प्रदान  करते  हेतु  केन्द्रीय  क्षेत्र  की योजना  के
 अन्तर्गत  बांधवगढ़  राष्ट्रीय  पार्क  के  विकास  के
 लिये  7.  66  लख  रुपये  का  अनुदान  मंजूर
 किया  है  1  मध्य  प्रदेश  में  कुटर  स्थित  जंगली
 भैसों  के  भश्र/-स्थल  में  अगली  भैसों  के

 संरक्षण  के  लिये  मध्य  प्रदेश  सरकर  से  केन्द्रीय

 सहायता  हेतु  पदो  और  अनुरोध  प्राप्स  हुआ  है  1

 केन्द्रीय  क्षेत्र  की  बाघ  परियोजना  के  भ्रन्तर्गंत

 दनो  राष्ट्रीय  पार्क  में  बाघों  के  संरक्षण  की

 एक  योजना  कुल  4000,  500  रुपये  को  लागत
 से  मंजूर की  गई  है।

 Conversion  of  Type  ॥  One-Room  into
 Two-Room  Quarters

 2559.  DR.  H.  P.  SHARMA;  Will  the
 Minister  of  WORKS  AND  HOUSING
 be  pleased  to  state:

 (a)  whether  there  is  a  proposal
 under  the  consideration  of  Government
 to  convert  old  Type  I,  one-room  Quar-
 ters  into  two-room  ones  in  various
 Government  colonies  of  Delhi;

 (b)  ig  so,  the  details  thereof:  and

 (९)  the  number  of  old  Type  I  Qua:~
 ters  containing  only  one  room  and
 new  two  room  Type  I,  Quarters  indi-
 cating  their  living  capacity  separately,
 colony-wise?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  WORKS  AND
 HOUSING  (SHRI  H,  K,  L.  BHAGAT):
 (a)  Yes  Sir,  But  the  conversion  of
 one  roomed  quarters  into  two  roomed
 quarters  has  not  been  found  possible.

 (b)  The  conversion  cf  single  room
 quarter  to  2  roomed  quarter  be  done
 by  either  combining  two  single  room-
 ed  quarters  into  one  2  roomed  quar-
 ter  or  by  constructing  an  additional
 room  for  single  room  quarter.  The
 feasibility  of  combining  2  single  room
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 quarters  to  make  one  2  roomed  quar-
 ter  has  been  examined.  The  resul-
 tant  plinth  area  of  such  a  quarter
 shall  range  from.  650  sq.  ft.  to  69I  sq.  ft
 against  the  admissible  area  of  365  sq.
 ft.  Moreover,  the  merging  of  2  quar-
 ters  into  one  will  reduce  the  density
 of  the  colony  by  50  per  cent  which  is
 not  desirable.  The  proposal  of  adding
 OMe  room  in  the  front  or  back  has
 also  been  examined  The  resultant
 area  will  exceed  the  permissible  area
 admissible  to  type  I  Quarters,  Such  a
 addition  of  room  will  need  relaying
 of  services  in  the  cclony  to  make
 space  available  for  construction  of  the
 additional  room.  The  estimated  cost
 of  converting  single  room  quarters  in-
 to  double  room  quarters  this  way  wher-
 ever  it  is  feasible  at  site,  comes  to
 about  Rs.  555  lacs  which  is  considered
 to  be  a  very  high  investment  on  non-
 plan  work  in  the  present  financial
 stringency.

 (c)  The  information  is  being  col-
 lected  and  will  be  laid  on  the  Table
 of  the  House.

 Teachers  Training  Courses

 2560.  SHRI  RAJDEO  SINGH:  Will
 the  Minister  of  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  be  pleas-
 ed  to  state:

 (a)  whether  a  teacher  training
 course  for  primary  school  teachers
 has  been  organised  by  NCERT;  and

 (b)  if  so,  whether  SITE  transmis-
 sion  would  be  utilised  as  a  means  to
 implement  the  scheme  of  training  of
 teachers?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN  THE
 DEPARTMENT  OF  CULTURE  (SHRI
 ARVIND  NETAM):  (a)  and  (b).
 NCERT  does  not  normally  conduct
 any  training  course  directly  for  pri-
 mary  school  teachers.  But  it  has
 been  organising  programmes  for  orien.
 tation  of  primary  teachers,  to  acquaint
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 them  with  recent  trends  in  the  field
 of  primary  education  in  the  light  of
 the  curriculum  for  the  Ten-Year
 Schoo]  prepared  by  the  Council.

 The  NCERT  hag  developed  an  in-
 service  training  course  for  primary
 school  teachers  to  enable  them  to
 teach  science  effectively.  This  course
 consists  of  g  multi-media  package
 consisting  of  0  TV  lessons,  The  other
 components  of  this  package  consist  of
 radio  broadcasts,  charts,  diagrams
 and  printed  materials.

 This  programme  was  broadcast
 through  SITE  from  460  October  to
 27th  October.  As  many  as  22,l08
 teachers  participated  in  this  prog-
 ramme  of  training  at  2I7  villages  in
 the  six  SITE  States  viz.  Andhra
 Pradesh.  Madhya  Pradesh,  Karnataka»
 Bihar,  Orissa  and  Rajasthan.

 Flo  Yto  To  के  कर्मचारियों  को  फोंटों  का
 आवंटन

 2561.  कुमारी  कमला  कुमारी  क्‍या

 निर्माण  और  आवास  मन्त्री  यह  बताने  की

 कृपा  करेगे  कि

 (क)  क्या डी  डी०  To  के  वर्मा  'रियों
 सहित  कुछ  व्यक्तियों  को  एशिया  निवाले  दिला

 ही  दिल्‍ली  बिंब  क्य  प्र।धिकरण  ने  फ्लैटों  का

 आव टन  किया,  और

 (ख)  यदि  हा,  तो  ऐसे  व्यक्तियों  के

 नामों  सहित  कुल  कतरनें  फ्लैटों  का  आवंटन

 किया  गया  है  और  गह  आवंटन  किन  श्राघारों

 पर  किया  गया  था  ?

 निर्माण  बौर  प्रवाह  मंत्रालय  में  राज्य

 मस्ती  (श्री  एच०  Wo  एल०  भगत)  :  (क)
 जी,  हां ।
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 (a)  दिल्‍ली  विकार  प्राधिकरण  के
 कर्मचारियों  को  लिए  आरक्षित  5%
 के  कोट  के  लिए  576  कार्टर  दिए
 जा चुके  हैं।  इसके  अतिरिक्त  अन कम्प  भ्राता
 पर  अलग  भ्र लग  लोगों  को/लडाई  में  शहीदों
 की  विद्वानो  का  लगभग  600  फ्लैट  दिये  जा

 चके  हैं

 Pilot  Projects  for  Tribal  Development
 2562.  SHRI  NAWAL  KISHORE

 SINHA:  Will  the  Minister  of  AGRI-
 CULTURE  AND  IRRIGATION  be
 pleased  to  state:

 (a)  number  of  tribal  families  bene-
 fited  by  the  six  pilot  Projects  for
 development  of  tribals  during  the  Jast
 three  years;  and

 II  4

 (b)  targets  achieved  and  the  money.
 spent  thereon?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (S  >  SHAH-
 NAWAZ  KHAN):  (a)  In  the  six  old
 Tribal  Development  Agency  Projects
 175,069  deserving  tribal  participants
 have  been  benefited  under  different
 economic  development  programmes
 since  inception  in  ‘1972-73  upto  the
 end  of  1975-76,

 (b)  A  statement  of  targets
 achieved  and  money’  spent  thereon
 since  inception  in  1972-73  upto  the
 end  of  3ist  December,  975  is  en-
 closed.

 Statement

 Finan.,4  and  Physical  Achievements  of six  Tribal  Developmett  Agency  Projects.

 इ.  Grants  in  aid  released  by  Government  of  Indiato  the  Agencies  since  incepticn
 upto  the  end  of  1975-76

 2.  Expenditure  reported  by  the  Agencies  upto  the  3ist  December,975

 3.  Participants  :

 (a)  Identified  2  .

 (b)  Ben  -fited  under  vari  us  programmes  (net)

 4.  Agriculture  :

 Arsac  wered  (acres)  .  डे

 ‘Se  Horticulture  :

 Sapplings.seedlings,succers  and  grafts  of  various  fruit  plants  distributed  =
 6.  Plough  Bulloch:

 Distributed  7  .  7  .

 7.  Laid  Developme  t]Soil  consero@tion  :

 (a)  Land  so  far  reclaimed  (acres).  .

 (b)  Lind  development  in  progress  (acres)

 (c)  Lind  Wlotted  (so  far)  डे  ‘

 Rs.  lakhs

 834°49

 688°  70

 389९०02 .

 375069 क  .  .

 AS  an  3-2-75

 339749

 403795

 4702
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 8.  Minor  Irrig@tion:

 14.  Communic@ non  :

 fa)  Link  Roads

 (b)  Arteria]  Roads
 —_—
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 (a)  Dug-wellcompleted  डे  दर  *  ‘  Ps  .  25489
 (b)  Dug-well  in  progress  .  .  .  .  7  नि  60s
 (०)  Other  MI  works  completed  हि  न  न  &  डर  डे  47

 Do.  in  progress  (Minor  Irrigation)  .  .  58

 Do.  Do.  (Lift  Irrigation)  .  °  .  .  40

 Do.  Do.  (Munda-Bund)  नि  276
 ‘Do.  Water  harvesting  structure  etc.  न  लि  .  9

 (d)  Pu  npsets  installed/distributed  (nos.)  (includin 3  70  low  lift  hand  pumps)  238

 (९)  Area  expected  to  be  Irrizated  (acres)  ‘  न  नि  42982
 9.  Dairy:

 (a)  Milch  cattle  suppli:d  -  =  हे  न  हे  967
 (०)  Bulls  suppli:d  8  »  7  ©  6  ७  63

 ‘40.  Poultry  :

 (a)  Birds  distributed  हे  °  °  .  ०  न  9547
 (9)  Cocks  supplied  ।  .  .  ढ़  .  3643
 (०)  Duck  supplied  नि  न  *  न  °  °  .  .  .  ।  2955

 2I.  Pigs,  Sheep  and  Gots  :

 Animals  distributed  .  6  »  7  6  ्  ©  ©  6  7346
 32.  Fisheries  :

 (a)  Tanks  '  हू  Py  .  -  .  .  -  24

 (b)  Fish  s2ed/fingerlmgs  stocked  a  न  .  284000

 33.  Trainees  :

 Tribals  trained  (in  agriculture,  anima]  husbandry  &  Palmgur  industry)  5278

 33  Nos,—  373-29  Km.‘n  progress.
 १7  ‘Nos.—~ 414°  6  Km.  in  progress.

 N.B.—  The  above  statem:nt  relates  to  the  six  old  Tribal  Development  Agency  Projects  taken
 up  in  Andhra  Pradzsh,  Bihar,  Madhya  Pradesh  and  Orissa  since  the  Fcurth  PJan
 period.

 Selence  Museums

 2563.  SHRI  NAWAL  KISHORE
 SINHA:  Will  the  Minister  of  EDUCA-
 TION,  SOCIAL  WELFARE  AND
 CULTURE  be  pleased  to  state:

 (a)  whether  a  proposal  to  establish
 a  science  museum  in  each  State  for
 imparting  seienge  etincation  to  general

 public  regarding  the  development  of
 various  branches  of  science  from  beg-
 inning  till  up-to-date  ig  under  active
 consideration  of  the  Government;

 (b)  ig  so,  salient  features  thereof
 ang  when  a  final  decision  is  likely  to
 be  taken  in  this  respect;  and

 (c)  what  are  the  specific  proposals
 for  Bihar  State?
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 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN  THE
 DEPARTMENT  OF  CULTURE  (SHRI
 ARVIND  NETAM):  (a)  A  proposal
 for  setting  up  of  one  National  Level
 AScience  Education  Museum  and  Six
 District  Level  Science  Education
 Museums  is  under  the  consideration
 of  the  Government.

 (b)  Salient  features  of  the  Museums
 will  be:

 (i)  To  create  a  consciousness
 amongst  the  citizens  about  the  na-
 tional  development  in  the  areas  of
 Science  and  Technology  through
 display  of  materials  having  special
 reference  to  India.

 (ii)  Students  and  teachers  will
 themselve  fabricate  many  science
 exhibits  with  the  help  of  the
 museum  staff.  Special  lectures  and
 film  shows  will  be  arranged.

 (iii)  To  undertake  rural  exten-
 sion  activity  for  popularising
 science  and  scientific  way  of
 thinking.

 Final  decision  will  be  taken  after
 all  the  details  are  finalised  and
 availability  of  funds  are  ascertained.

 (c)  Location  and  other  details  have
 not  yet  been  finalised.

 New  Gram  Variety

 2564.  SHRI  P.  GANGADEB:  Will
 the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  to

 tate:

 (a)  whether  Government  are  consi-
 dering  steps  for  development  of  new
 varieties  of  gram;  and

 (b)  if  so,  facts  thereof?

 THE  MINISTER  OF  STATE  IN
 [HE  MINISTRY  OF  AGRICULTURE

 AND  IRRIGATION  (SHRI  SHAH-
 NAWAZ  KHAN):'(a)  Yes.  An  All
 India  Coordinated  Pulses  Improve-
 ment  Project  has  been  started  by

 ICAR  since  4968  for  development  of
 mew  varieties  of  gram  and  other
 Pulseg  and  improved  agro-technique
 for  raising  the  yield  per  unit  area.

 (b)  As  a  result  of  research  efforts
 of  the  Scientists  working  under  the
 project,  a  number  of  improved  varie-
 ties  of  gram  have  been  evolved
 which  are  summarised  below:—

 I.  Gram  varities  release  for  Area  of  adahtability
 commercial  cultivation

 T3  U.P.,  Bihar
 G-24  Haryana  &  Punjab

 C-235  Haryana  &  Pur  jab
 Pre-released  new  v  2ri-

 ties  of  gram:  Area  of  adapiabiliitytres
 H-208  North  and  Central
 H-355  India
 G-62-404  Peninsular
 Chaffa  India  and  certain  Parts
 Annegerri  of  Central  India

 In  addition  some  more  high  yield-
 ing  varieties  of  gram  viz.  CPS-l,
 CPS-2,  CPS-3  and  CPS4  etc.  have
 been  identifled  which  are  in  the  ad-
 vance  stage.of  testing.  Out  of  these
 CPS-l  and  CPS-2  are  early  maturing
 drought  resistant  types  and  have
 shown  good  performance  in  the  trials.

 Sisal  Research  Station  in  Bamra,  Orissa

 2565.  SHRI  P.  GANGADEB:  Will
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a)  whether  the  Indian  Council  of
 Agricultural  Research  has  established
 at  Bamra  in  Orissa  a  sisal  research
 Station  for  stabilization  of  sisal  culti-
 vation  in  India  on  scientific  lines;  and

 (b)  if  so,  outcome  of  the  research
 carried  out  so  far  to  combat  acute
 shortage  of  sisal  fibre  for  rope  making
 in  Indig  ang  to  check  its  import?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  SHAH-
 NAWAZ  KHAN):  (a)  Yes,  Sir,  The
 Sisal  Research  Station  was  established
 by  the  Indian  Central  Jute  Commit-
 tee  in  7962  and  was  transferred  to  the
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 Indian  Council  of  Agricultural  Re-
 search  in  1965.

 (b)  This  Station  has  carried  out  the
 following  work:

 (i)  Enunciated  the  nursery  tech-
 nique  of  maintaining  bulbils  and
 suckers  under  conditiong  prevailing
 in  N.E.  Orissa.

 (ii)  2.87  lakh  bulbilg  =  and
 suckers  have  been  raised,  main-
 tained  and  distributed  {o  different
 organisations  in  the  country:

 Orissa.  .  .  e  732,000
 M.-P.  ‘  .  °  +  /3,01,000
 Bihar,  नि  नि  .  «  T;90,000
 UP.  न  .  .  e  44,000
 ALP.  .  .  °  10,000

 Maharashtra  7  e  a  7506

 Rajasthan  .  नि  «  e  33000
 Tamil  Nadu  .  न  नि  200

 record  upto
 /31-3-1976.

 (iii)  Commpartive  merits  of  the  4
 species  viz.  Agave  sisalana,  A,  can-
 tala,  A,  veracruz  and  A.  amanionisis
 as  source  of  fibre  showed  that  A
 sisatana  is  most  suitable  for  Orissa,
 Madhya  Pradesh,  Chotanagpur  area.
 A.  amaniensis  has  scope  in  far
 eastern  States,  Accordingly  a  large
 plantation  came  up  in  Palamau  Dis-
 trict  in  collaboration  with  Bihar
 Forest  Department.

 (iv)  The  Station  has  been  carry-
 ing  out  a  number  of  agronomic
 experiments  to  determine  the  most
 important  cultural  practices,  spac-
 ing,  effect  of  fertilisers  etc.  In  some
 of  their  experiments  yield  of  over
 one  tonne  per  hectare  of  the  fibre
 has  been  obtained.

 (v)  As  a  result  of  hybridization
 some  new  high  yielding  strains
 have  been  "identified  with  a  slightly
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 higher  yield  potential  but  the  de«
 tailed  evaluation  of  those  hybrids
 will  take  another  two  years.

 Farmers  Cooperative  Societies

 2566,  SHRI  P.  GANGADEB:  Will
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a)  whether  Central  guidelines  have
 been  issued  to  States  to  constitute
 Farmers  Cooperative  Societies  in  diffe-
 rent  parts  of  the  country;  and

 (b)  if  so,  the  number  of  such  80-
 cieties  formed  in  different  States  in
 India  until  the  eng  of  December,
 1975?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  SHAH-
 NAWAZ  KHAN):  (a)  Yes,  Sir.
 Guidelines  for  sefting  up  Farmers’
 Service  Societies  including  model
 bye-laws,  have  been  issued  to  all  the
 States  for  organising  such  societies  in
 different  paris  of  country.

 (b)  83  such  societies  have  been  or-
 ganised  in  different  States/Union
 Territories  upto  the  end  of  December,
 1975.

 Composite  Projects  for  Small  and
 Marginal  Farmers  in  Sambalpur

 during  Fifth  Plan

 2567.  SHRI  P.  GANGADEB:  Wil!
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a)  whether  special  projects  called
 Composite  Projects  as  per  direction
 of  the  Union  Government  are  likely
 to  be  operated  in  the  Sambelpur
 District  during  Fifth  Plan  for  the
 benefit  of  small  and  marginal  farmers
 and  rura}  artisans;

 (b)  if  so,  whether  Centre  proposes
 to  eanction  financial  assistante  of
 Rs.  3  crores  during  the  Fifth  Plan;

 and  toa
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 (९)  salient  features  thereof?

 THE  MINISTER  OF  STATE  IN
 _,  tHE  MINISTRY  OF  AGRICULTURE

 AND  IRRIGATION  (SHRI  SHAH-
 NAWAZ  KHAN):  (a)  A  composite
 project  of  Small  Farmers  Develop-
 ment  Agency  hag  been  set  up  in
 Sambalpur  district  of  Orissa  in  the
 Fifth  Plan.  The  Agency  was  register-
 ed  on  28th  September,  974  and  ha
 started  extending  benefits  to  denti-
 fied  small  farmers,  marginal  farmers
 and  agricultural  labourers  in  the  pro-
 ject  area.  Assistance  to  rural  artisans
 ig  not  available  under  this  prog-
 ramme.

 (b)  An  outlay  of  Rs.  .50  crores
 hag  been  sanctioned  to  SFDA-Sam-
 balpur  for  a  project  period  of  five
 years.

 (c)  A  statement  is  laid  on  the
 Table  of  the  Sabha.

 Statement

 The  Smal]  Farmers  Development
 Agency,  Sambalpur  is  one  of  the  two
 new  projects  sanctioned  to  Orissa
 State  during  the  Fifth  Plan  period.
 The  project  covers  the  entire  district
 of  Sambalpur  except  three  blocks  of
 Kuchinad  sub-division.  The  Agency
 is  expected  to  cover  approximately
 50,000  small  /margina]  farmers  and
 agricultural  labourers  The  Scheduled
 Caste  and  Scheduled  Tribe  bene-
 ficiaries  will  be  given  priority  for
 coverage  under  different  programmes.
 A  minimum  of  20  per  cent  coverage
 of  this  category  will  be  attempted.

 The  Agency  has  taken  up  different
 types  of  developmental  activities  re-
 lating  to  agriculture  .and  animal  hus-
 bandry  for  the  benefit  of  identified
 Participants.  The  Agency  allows
 subsidy  of  25  per  cent  to  small  “far-
 merg  and  83-1/3  per  cent  to  marginal
 farmers  and  agricultural  labourers  on
 the  capital  cost  of  various  develop-
 ment  programmes.  The  balance
 amount  is  made  available  as  loan  by

 Cooperative  ercilal  Banks.  In
 the  case  of  minor  irrigation  works  50
 per  cent  subsidy  is  allowed  from
 project  funds,  provided  the  balance
 amount  is  met  by  the  Zilla  Parishad  /
 Cooperatives/State  Minor  Irrigation
 Corporation  from  their  own  resources
 or  by  taking  loan  from  financing
 institution  and  concessional  rates  are
 charged  from  the  beneficiary  farmers.

 Although  the  Agency  was  set  up  in
 1974-75,  effective  implementation  of
 the  programme  has  started  only  from
 1975-76  Since  inception,  the  Agency
 has  identified  71,374,  small  marginal
 farmers  and  agricultural  labourers  of
 which  20,515  have  been  enrolled  as
 members  of  cooperatives  938  bene-
 fiaaries  have  been  covered  under
 minor  irrigation  programme.  Action
 is  being  taken  by  the  Agency  to  take
 up  activities  under  other  prog-
 rammeg  like  land  development,  soil
 conservation,  animal  husbandry
 schemes,  etc.  The  Government  of
 India  has  so  far  released  grant-in-
 aid  of  Rs  34  25  lakhs,  of  which
 Rs.  5.38  lakhs  was  utilised  by  the
 Agency  as  up  to  the  end  of  February,
 1976.  The  programme  activities  are
 likely  to  be  stepped-up  during  the
 current  year  to  achieve  larger
 coverage  and  to  make  greater  impact
 in  the  project  area.

 Co-education  in  Educational  Insiitu-
 tions

 2568,  SHRI  H.  N.  MUKERJEE:

 SHRI  INDRAJIT  GUPTA:

 Will  the  Minister  of  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 be  pleased  to  state:

 (a)  how  far  Government  could
 implement  the  decision  of  having  co-
 education  in  the  educational  insti-
 tutions;

 (b)  whether  the  idea  of  co-educa-~
 tion  ig  resented  to  by  State  Govern-
 ments  and  educational  institutions;
 and
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 (c)  if  so,  the  facts  thereat?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN  THE
 DEPARTMENT  OF  CULTURE  (SHRI
 ARVIND  NETAM):  (a)  to  (c).  The
 Government  of  India  is  of  the  view
 that  (i)  co-education  may  be  adopted
 as  a  general  policy  at  the  primary
 level;  (ii)  at  the  middle  and  second-
 ary  stages  separate  schools  may  be
 provided  in  areas  where  there  is  a
 demand  for  them.  But  the  effort  to
 pursue  co-education  as  a  _  general
 policy  at  these  stages  should  continue
 Side  by  side;  (iii)  at  the  university
 Jevel,  co-education  should  be  the
 genera]  policy  but  there  should  be
 no  discouragement  to  the  opening  of
 separate  institutions  if  these  are
 necessary  for  promotion  of  women’s
 education;  and  (iv)  there  should  be
 no  ban  on  admission  of  girls  to  boys’
 institutions.

 However,  as  Education  is  qa  State
 subject  the  policy  and  approach
 has  to  be  decided  by  the  State  Gov-
 ernments  concerned.

 Teaching  of  Punjabi  in  Delhi  Schools

 2569.  SHRI  B.  S.  BHAURA:  Will
 the  Minister  of  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 be  pleased  to  state:

 (a)  number  of  Higher  Secondary Schools  under  Delhi  Administration
 where  Punjabi  is  taught  as  subject;
 and

 (b)  number  of  schools  where  Pun-
 jabi  language  teachers  (trained)  are
 there  and  number  of  schools  where
 Punjabi  language  teachers  are  not
 employed  for  teaching  Punjabi?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN  THE
 DEPARTMENT  OF  CULTURE  (SHRI
 ARVIND  NETAM):  (a)  and  (b).  The
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 requisite  information  is  being  collect~-
 ed  from  the  Delhi  Administration  and
 will  be  laid  on  the  table  of  the  Sabha
 as  early  as  possible,  ही

 Allocation  of  Txactors  under  LD.A.
 Programme

 2570,  SHRI  P.  NARASIMHA  RED-
 DY:  Will  the  Minister  of  AGRICUL-
 TURE  AND  IRRIGATION  be  pleased
 to  state:

 (a)  the  number  of  tractors  allocat-
 ed  to  different  States  during  1975-76,
 under  the  I.D.A  Programme  and  ex~
 tent  of  financial  assistance  provided
 to  different  States  for  this  purpose,

 (b)  number  and  brand  of  tractors,
 imported  and  indigenous,  acquired
 or  to  be  acquired  for  various  States
 under  the  above  programme;

 (c)  rates  of  Commission  allowed
 to  manufacturers/dealerg  on  the  sale
 of  different  kinds  of  tractors  pro-
 cured  under  the  programme;  and

 (d)  reasons  for  disparity  in  the
 rates  of  commission  paid  on  indige-
 nous  and  on  imported  tractors?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  SHAH
 NAWAZ  KHAN):  (a)  and  (b).  A
 statement  indicating  the  informa-
 tion  with  regard  to  total  financial
 allocation  for  farm  mechanisation  to-
 gether  with  IDA  assistance  is  enclo~
 sed.  The  tota]  allocation  of  tractors
 indigenous  and  imported  and  those
 procured/to  be  procured,  project~-
 wise  along  with  information  regard-
 ing  make-wise  is  also  indicated  in
 the  Statment  laid  on  the  Table  of
 the  House  [Placed  in  Library,  See
 No,  LT-0704/76}.

 (c)  and  (ad).  20  per  cent  commission
 for  the  Indian  Agent  has  been  agreed
 to  for  imported  tractors  in  case  of
 Punjab  Karnataka  and  Andhta  Pra-
 desh  I.D.A,  Credit  Projects.  The  com-
 mission  was  5  per  cent  in  respect
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 of  David  Brown  and  20  per  cent  in
 respect  of  IMT-583  in  Haryana  IDA
 Credit  Project,

 In  so  far  as  the  commission  on  indi-
 genous  tractor  is  concerned,  an
 amount  of  Rs,  1,500/.  on  ail  the
 tractors  hag  been  allowed  with  effect
 from  ‘18-12-1974  after  withdrawal  of
 statutory  price  control  on  29-10-1974,
 The  price  surveillance  has  also  since
 been  discontinued  with  effect  from
 15-1-1976  on  all  the  tractors  except
 TAFE  504,  Ford  3000  and  MF-2035.

 Central  Aid  for  Development  and
 Storage  of  Fisheries

 257l.  SHRI  SHANKERRAO  SAV-
 ANT:  Will  the  Minister  of  AGRI-
 CULTURE  AND  IRRIGATION  be
 Pleased  to  state;

 (a)  quantum  of  help  given  to  each
 of  the  maritime  States  for  the  deve-
 lopment  of  finsheries  and  the  storage
 of  fish  during  1973-74,  1974-75,  1975~
 76;  and

 (b)  how  much  is  proposed  to  be
 given  during  ‘1976-772

 THE  DEPUTY  MINISTER  IN
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  PRAB-
 HUDAS  PATEL):  (a)  table  showing
 Central  assistance  given  during  1973-
 74,  1974-75,  &  1975-76  under  the  vari-

 The  Institution  has  received  donations
 Birla  Group  and  others  :—~

 ous  schemes  to  Maritime  States  for
 fisheries  development  is  laid  on  the-
 Table  of  the  Sabha.  [Placed  in  Libr-
 ary.  See  No.  LT-0705/76].

 (9)  There  is  no  Statewise  alloca-
 tion  from  the  Centre  for  develop-
 ment  of  fisheries.  There  proposals
 received  from  the  States  are  exami-
 ned  and  assistance  is  granted  in  accor-
 dance  with  the  pattern  of  assistance.

 Money  received  by  Birla  Institute  of
 Technology  and  Science,  Pilani

 2572.  SHRI  SHIVNATH  SINGH:
 Will  the  Minister  of  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 be  pleased  to  state:

 (a)  total  amount  of  money  received
 by  Birla  Institute  of  Technology  and
 Science,  Pilani  from  various  concerns
 of  Birla  Group  and  others  by  way  of
 research  money  and  help  or  other
 donations  during  the  year  ‘1973-74,
 1974-75,  and  ‘1975-76;  and

 (b)  total  amount  spent  out  of  this
 money  during  these  years  on  the  pur-
 poses  for  which  it  wags  donated  and
 what  has  happened  of  the  balance?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (PROF.  S.  NURUL  HASAN):  (a)

 from  the  following  concerns  of  the

 1973-74  1974-75,  7975-76
 (Rs.  in  lakhs)  (Rs.inlakhs)  (Rs.  in  lakhs)-

 I.  Donations  recefved  in  cash  :

 ‘7  Birla  Consultant  Ltd.,  Bombay.  द

 2.  Mr.  Sant  Paranjivan,  Bombay...

 3.  Peakash  Foundation,  Delhi.  :

 ro  Birla  Education  Trust,  Pilani  :

 2°50  :  1-00.

 .  ‘25

 °  2°97  2°50  37I5
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 7  974975  1975+
 (Rs.  in  lakhs)  (Rs.  in  lakhs)  (Rs.  in  lakhs

 I.  Donations  received  in  Kind.
 (sures)

 Birla  Education  Trust,  Pilani

 Gand  Total
 50°06 —  —end  e  hg  ee  em  ant  ee  ov

 59°  32  73°35  777  4

 Assistance  in  kind  as  d:tailed  below  from  the  Ford  Foundation  was  algo  approved  for  the
 Institut:  *—~

 I.  Long-term  visiting  faculty  and  short-term  consultants  at  the  Institute  डर  $5,48,500
 2.  Purchase  of  laboratory  equipm:nt  and  library  acquisitions  not  available  in

 India  .  हे  $4,85,I00

 3.  Advisory  and  administrative  services  by  M.I.T.,  U.S.A.  $2,47.900
 4,  Training for  members  of  Institute  faculty  at  M.I.T.  or  elsewhere  नि  $1,75,400
 S$.  Jointressarch  between  the  Institute  and  M.I.T,  .  .  .  .  $26,100
 6.  Recruiting  abroad  of  Indian  faculty  n  mbers s  for  the  Institute  $17,000,

 $500,000

 Since  the  whole  amount  of  the  along  with  the  revised  budget  as
 grant  could  not  be  utiliseg  during  the  mentioned  below,  The  expenditure
 time  stipulated  earlier,  it  has  been  as  of  June  30,  3975  also  is  given
 extended  through  March  3i,  1977,  against  each  item:—

 Revised
 Budget  Expenditure

 Pa  Long-term  visiting  faculty  and  short-term  consultar  ts  at  the  In-  $  $
 stitute  $124,000  4:95,934

 2  Purchase  of  laboratory  equipment  and  librar¥  acquisiticns
 not  available  in  India  3,569,000  1,593,449

 3.  Aivisory  and  administrative  services  by  M.LT.  (U.S.A.)  2,41,000  2518,347,

 4.  Training  for  m:mbers  of  the  Institute  faculty  at  M.I.T.  (U.S.A.)  ५9  CCO  97,729

 3  Juint  research  between  the  Institute  and  M.I.T.  (27,¢C0  26.59
 ‘6.  Recruiting  abroad  of  Indian  facultY  members  for  the  Institute  10,000  5,824

 12.70.0900  I0,37,802

 According  to  the  operating  proce-
 ‘dure  of  the  grant,  the  expenses  on
 these  line-items  are  paid  directly  by
 the  Ford  Foundation.  New,  York  in
 U.S.A,  and  hence  no  cash  is  received

 by  the  Institute,

 (b)  According  to  the  authorities  of
 the  Institute,  the  amount  of  money
 received  from  each  of  the  firms  of  the
 Birla  Gruop  has  been  spent  for  the
 purpose  for  which  it  was  received,
 After  meeting  the  deficit  of  the  ex-
 penditure  of  the  Institution,  the  un-
 spent  amuont  is  being  carried  over
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 for  the  purpose  of  utilisation  for  the
 activities  of  the  institute  in  the  sub-
 sequent  years

 Procurement  Price  and  Market  Price
 of  Paddy  in  States

 2573,  SHRI  SHANKERRAOQ  SAV-
 ANT:  Will  the  Minister  of  AGRI-
 CULTURE  AND  IRRIGATION  be
 pleased  to  state:

 (a)  the  procurement  prices  and
 market  prices  of  paddy  in  Maha-
 rashtra,  Madhya  Pradesh,  Andhra
 Pradesh,  Tamil  Nadu  and  Karnataka,
 and

 Written  Answers  VAISAKHA  6,  3898  (SAKA)  Written  Answers  430

 (bh)  the  reasong  for  variations?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  ANNASAHEB  P,
 SHINDE)  :  (a)  A  statement  ig  attach.
 ed.

 (9)  The  procurement  prices  of
 paddy  are  the  prices  at  which  pur-
 chases  are  made  by  the  Foog  Cor-
 poration  of  7044  and  the  other  pub-
 lic  agenciees,  and  these  prices  also
 operate  as  the  support  prices,  The
 open  market  prices  are  determined
 according  to  the  positioin  of  supply
 and  demand  and  vary  from  State  to
 Siate  and  even  from  one  area  to
 another  within  the  same  State,  depen-
 ding  on  whether  the  area  is  surplus
 or  not,

 Statement

 Rs.  per  quintal)

 Procurement  Market  price
 prices  of  of  paddy S.No,  Name  of  State  different  reperted  cn

 varieties  of  9-4-76  as
 paddy  availsble

 in  the
 Departmiunt

 व  Mgharashtra*  >  .  नि  *74—89  340
 2  MadhyaPradssh  |  ।  .  74—82  gO—~430
 3  Andhra  Prad*sh  74--92  83—86
 4  Tamil  Nadu  है  .  7  097463  81130,
 §  Kirnataka  .  नि  «  1439  TOT—T08

 बन  addition  M  tharashtra  Government  pay  bonus  and  subsidy  on  transport  etc,
 **Wit  h  effect  from  1th:  March,  1976.

 Central  Aid  for  Plantation  of  Coconut
 Trees

 2574  SHRI  SHANKERRAO  SAV-
 ANT:  Will  the  Minister  of  AGRI-
 CULTURE  AND  IRRIGATION  be
 pleased  to  state:

 (a)  whether  any  scheme  to  give
 Central  help  hag  been  worked  out
 for  the  plantation  and  rearing  of
 coconut  trees;  and

 425  LS—5

 (b)  if  so,  main  features  of  the
 scheme  and  which  States  have  taken
 advantage  of  it  so  far  and  to  what
 extent?

 THE  DEPUTY  MINISTER  IN
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  PRABHU-
 DAs  PATEL):  (a)  and  (b)  A  state-
 ment  giving  the  relevant  information
 is  Jaid  on  the  Table  of  the  Sabha.
 {Placed  in  Library.  See  No.  LT,
 10706/76.]
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 Dhutura  Seed  in  Milo  importeg  frem
 U.S.A,

 2575.  SHRI  DASARATHA  DEB:
 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  to
 state:

 (a)  whether  any  compensation  has
 been  claimed  by  the  Government  of
 India  or  the  India  Supply  Mission
 from  U.S.  Department  of  Agriculture
 for  cleaning  ‘dhutura  seed’  adulterat-
 ed  in  Milo  supplied  to  India;

 (9)  expenditure  incurred  to  clean
 Dhutura  Seeds  from  Milo  imported
 from  U.S.A.  so  far;  and

 (c)  whether  Government  still  conti-
 nuee  to  import  Milo  from  U.S.A.?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTER  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  ANNAS-
 AHEB  P.  SHINDE):  (a)  No  Sir,

 (b)  An  exenditure  of  approxima-
 tely  Rs,  65.50  lakhs  is  reported  to
 have  incurred  by  the  FCI  upto  the
 end  of  1974-75  in  cleaning  dhatura
 seeds  from  Milo  imported  from  USA
 and  Argentina,

 (c)  Some  quantities  of  Milo  were
 imported  from  USA  during  1975-78.
 There  is  no  proprsal  so  far  for  the
 import  of  Milo  from  US.A.  during
 the  current  financial  year.

 पटना  के  किराये  के  वों  में  हित
 केन्द्रीय  सरकार  के  कार्यालय

 2576.  श्री  रासा वता र  श्ञास्त्री  7  क्‍या
 निर्माण  गौर  भ्राता  मन्त्री  यह  बताने  की

 कृप  करेंग  कि  :

 (क)  पटना  में  केन्द्रीय  सरकार  के  ऐसे
 कौन-कौन  से  कार्यालय  हैं  जिनके  अपने  भवन

 कहीं  हैं;
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 (ख)  उनमें  से  प्रत्येक  कार्यालय  पर
 किराये  के  रूप  में  प्रतिमाह  कितनी  धनराशि
 व्यय  की  जाती  है;  और

 (ग)  कया  सरकार  ने  उन  कार्यालयों  के
 लिये  अपने  भवन  बनवाने  की  कोई  योजना
 तयार  की  है  ?

 निर्माण  कौर  आवास  मंत्रालय  सें  राज्य

 मंत्री  (  श्री  Imre  Ko  एल०  भगत  ):  (क)
 से  (ग)  सूचना  एक न्र  की  जा  रही  है  तथा
 सभा-पटल  पर  रख  दी  जायेगी  |

 मेहरू  युवक  लेखों  ड्रामा  प्रशिक्षित

 युवा  नेता

 2577.  भरी  मूलचन्द  डागा  :  क्‍या
 दिक्षा,  समाज  कल्याण  और  संस्कृति
 मनवरी  यह  बताने  की  वृषा  करेंगे  कि  :

 tear

 (क)  देश  में  इस  समय  नेहरू  युवक
 केन्द्रों  की  संख्या  कितनी  है  और  उनमें  कुल
 कितने  युवा  नेता  प्रशिक्षण  पा  रहे  हैं  तथा  इन
 केन्द्रों  के  कार्य  क्‍या  हैं;

 (ख)  गत  तीन  वर्षों  में  नेहरू  युवक
 केन्द्रों  ने  प्रत्येक  राज्य  में  कितने  युवक  प्रशिक्षित
 किये  हैं  कौर  इन  केन्द्रों  पर  कुल  कितनी  धन
 राशि  ब्यय  की  जा  रही  है;  और

 (ग)  उनके  प्रशिक्षण  को  उपयोग  मेँ
 लाने  के  लिये  सरका र  ने  क्या  प्रयास  किये  हैं  ?

 शिक्षा  कौर  हाफिज  कल्याण  सवाल
 तथा  संस्कृति  विभाग  में  उसकी  (  थी
 झरविस्द  नेताम)  :  (क)  से  (7).  सरकार  ने
 अब  तक  85  नेहरू  युवक  केन्द्र  स्वीकृत  किए
 हैं  t  प्रत्येक  केन्द्र  का  स्वीकृत  बाधित  जज

 60,000  रुपये  हैं  a  साधारणतया  नेहरू

 युवक  केन्द्रों  में  युवक  नेताओं  का  प्रशिक्षण  1
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 आयोजित  नहीं  किया  जाता  ।  किसी  भी  नेहरू

 युवक  केन  का  मुख्य  कार्य  विभिन्न  सरकारी

 झोर  गेर-सरकारी  एजेन्सियों  के  कार्यक्रमों  का

 उपयुक्त  समन्वय  करते  हुए  तथा  प्रेरणा  देते

 हुए  मुख्यतया  गर-छाजन  युवकों  को  राष्ट्र
 निर्माण  क्रियाकलापों  के  लिए  जुटाना  है  ।

 नेहरू  युवक  केन्द्रों  द्वारा  अपने  हाथ  में  लिए  गए
 कार्यक्रमों  में,  भनौपचा  रिक  शिक्षा,  व्यावसायिक

 प्रशिक्षण,  खेल,  सांस्कृतिक  तथा  सामाजिक
 सेवा  कार्यकलाप  शामिल  हैं  ।

 Commission  on  Imported  Tractor

 2578,  SHRI  P.  NARASIMHA  RED-
 DY:  Will  the  Minister  of  AGRICUL-
 TURE  AND  IRRIGATION  be  pleased
 to  state:

 (a)  the  rate  of  commission  etc.
 awarded  or  allowed  to  TAEE  of
 Madras  for  the  import  of  tractors  and
 spares  under  J.D.A.  Programme  dur-
 ing  1975-76;

 (b)  the  total  value  of  tractors  and
 spares  imported  or  to  be  imported  by
 this  Madras  firm  under  IDA  Pro-
 gramme  and  the  total  amount  pay-
 able  or  allowed  to  them  towards  Com-
 mission  etc.;  and

 (c)  whether  any  Memorandum  of
 the  Legislators  of  Andhra  Pradesh
 has  been  received  by  Ministry  of
 Agriculture  and  Irrigation  complain-
 ing  about  the  exorbitant  conrmis-
 sion  allowed  to  Madras  Company  on
 import  of  tractors  under  the  IDA
 Programme,  and  if  so,  the  main  fea-
 tures  of  the  memorandum  and  the
 action  taken  thereon  by  Government?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  (SHAH-
 NAWAZ  KHAN):  (a}  20  per  cent
 Commission  for  the  Indian  Agent  has’
 been  agreed  to  in  the  case  of  Punjab,
 Karnataka  and  Andhra  Pradesh  IDA
 Projects  for  imported  tractors.  In  the

 case  of  Haryana  Credit  Project,  it
 was  5  per  cent  in  respect  of  David
 Brown  and  20  per  cent  in  respect  of
 IMT-533.

 As  regards  import  of  spares,  a
 percentage  of  commission  not  excee-
 ding  44  was  agreeq  to  in  the  case
 of  Andhra  Pradesh  Project.

 (b)  The  information  is  being  col-
 lected  and  will  be  laid  on  the  table
 of  the  Sabha,

 (c)  Yes,  Sir.  A  memorandum  has
 been  received  from  some  of  the  legis-
 lators  of  Andhra  Pradesh  alleging
 high  commission  allowed  to  the
 Indian  Agent  and  commission  of  im-
 Ported  spares.  A  reply  was  sent  stat-
 ing  that  20  per  cent  commissioin  is
 allowed  to  Indian  Agent  on  imported
 tractors  and  not  exceeding  44  per  cent
 commission  allowed  on  the  import  of
 spares.

 Hindi  Text  Books  lying  in  C.5.T.T.

 2579.  SARDAR  SWARN  SINGH
 SOKHI:  Will  the  Minister  of  EDU-
 CATION,  SOCIAL  WELFARE  AND
 CULTURE  be  pleased  to  state:

 (a)  whether  Hindi  text  books
 worth  Rs3  crores  comprising  000
 titles  in  Sciences,  Humanities  and
 Social  Sciences  are  rotting  in  the  stock
 rooms  of  the  Commission  for
 Scientific  and  Technical  Termi-
 nology;

 (b)  if  80,  reasons  therefor,  and
 steps  Government  propose  to  take;
 and

 (९)  number  of  titles  80  far  pres-
 cribed  or  recommended  by  the  Uni-
 versities  in  Hindi  speaking  States
 such  88  Bihar,  U.P.  and  Madhya
 Pradesh?

 THE  DEPUTY  MINISTER  IN
 THE  MINISTRY  OF  EDUCATION,
 AND  SOCIAL  WELFARE  AND  IN
 THE  DEPARTMENT  OF  CULTURE
 (SHRI  ARVIND  NETAM):  (a)  Ne,
 Sir.
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 (b).  Does  not  arise,

 (c)  So  far  220  titles  out  of  those
 produced  by  the  Hindi  Granth  Acade-
 mies  and  tne  Commission  for  Scien-
 tific  and  Technical  Terminology;  have
 been  recommended  for  study  in  the
 different  universities  in  the  Hindi
 speaking  States,

 Non-Payment  of  Final  Prices  of
 Sugarcane  by  Tamil  Nadu  Sugar

 Factories

 2580.  SHRI  M.  R,  LAXMINARA-
 YANAN  Wil;  the  Minister  of  AGRI-
 CULTURE  AND  IRRIGATION  be
 pleased  to  state:

 (a)  the  names  of  the  sugar  factories
 in  Tamil  Nadu  which  failed  to  pay
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 the  final  price  fixed  by  the  Govern-
 ment  of  Tamil  Nadu  per  tonne  of
 sugarcane  for  the  seeson  1973-74;

 (b)  the  statutory  minimum  price
 and  the  price  actually  paid  by  those
 factories;

 (७)  the  reason  for  not  implement-
 ing  the  final  price  fixed  by  the  Gov-
 ernment  of  Tamil  Nadu;  and

 (d)  whether  factories  which  have
 failed  to  pay  the  final  price  will  be
 directed  to  pay  the  final  price  as
 implemented  by  other  factories  in
 Tamu  Nadu?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  SHAH-
 NAWAZ  KHAN):  (a)  and  (b).  The
 information  is  as  follows:—

 Actual
 Names  of  fact  wies  which  did  not  pay  the  cane  priccs  Statutery  price  puidly

 Sl.  recommended  by  the  State  Government  minimum  the  facte  ry
 No.  during  973-74  season  come  J  lice

 (Rs.  per  tonne)

 x.  South  India  नि  ०  5३  5८  97  00*

 2.  Aruna  Sugars  BL  90  98  00

 3.  Madura  Sugars  $o  90  i00  00

 4  Thiru  Arooran  Sugars  80  00  94°  50

 *of  which  only  Rs.  9i.66  per  tonne  has  actually  been  paid  and  the  factory  has
 agreed  to  pay  the  balance  after  the  pending  case  before  the  Court  is  disposed  of.

 (c)  and  (d).  The  cane  prices  re-
 commended  by  the  State  Government
 for  bemg  paid  by  fhe  sugar  factories
 in  Tami!  Nadu  are  extra-statutory,
 Their  payment  can  be  ensured  only
 by  persuasive  methods.  Such  persua-
 sion  by  the  State  Government  has  not
 succeeded  so  far.

 Working  of  Procurement  Centres
 258l.  SHRI  K.  PRADHANI:  Will

 the  Minister  of  AGRICULTURE  AND
 IBRIGATION  be  pleased  to  state;

 (a)  the  open  market  price  of  paddy
 in  Orissa;

 (b)  stepg  taken  by  the  Govern-
 ment  to  see  that  the  procurement
 centres  ate  working  regularly  to
 enable  the  producers  to  gell  their

 Produce  to  them  to  get  minimum

 support  price;  gnd
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 (ec)  steps  taken  so  far  to  lift  the
 procured  stock  in  the  districts  to
 take  then  to  the  Central  Pool?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  ANNA-
 SAHEB  P,  SHINDE):  (a)  The  State
 Government  have  reported  that  the
 open  market  price  of  paddy  in  the
 State  ranges  above  Rs.  74  per  quintal.

 (b)  The  State  Government  have  re-
 ported  that  Government  agents  have
 been  asked  to  open  adequate  procure.
 ment  centres  throughout  the  State  for
 procuring  paddy  at  price  not  less  than
 the  procurement  price  and  the  field

 _agencies  have  also  been  directed  to
 ensure  this  by  frequent  checks.

 (c)  Out  of  the  stocks  of  rice  offer-
 ed  by  the  State  Government  for  the
 Central  pool,  a  substantial  quantity
 hag  already  been  lifted.  The  inspec-
 tion  and  despatch  of  the  balance
 quantity  is  being  expedited,

 Ayacat  Area  of  Poteru  Irrigation
 Project

 2582.  SHRI  छू  PRADHANI:  Will
 the  Minister  of  SUPPLY  AND  RE-
 HABILITATION  be  pleased  to  state:

 (a)  total  Ayacat  area  of  Poteru
 irrigation  Project  in  Dandakaranya
 Project;

 (b)  shareg  of  Central  and  State
 Governments;  and

 (ce)  progress  of  this  irrigation  pro-
 ject  regarding  construction  and  the
 time  by  which  it  is  scheduled  to  be
 completed?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  SUPPLY  AND  RE-
 HABILITATION  (SHRI  G.  VENKAT-
 SWAMY):  (a)  61,000  hectares.
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 (०)  Amount  to  be  borne  by

 (i)  Central  Government  Rs.  Be  65  crores

 (ii)  Orissa  Government  Rs.  as  lakhs

 (०0)  The  civil  construction  of  the  e
 including  the  two  head  shuices  is eared  y
 completed.

 (ii)  The  five  numbers  of  radial  gates  s0’x
 23°S’  are  being  fabricated  and  will”  be
 installed  by  June,  1977.

 (iii)  The  excavation  of  two  main  canals  in
 the  headreaches  is  in  full  swing.

 (iv)  Total  quantity  of  _carthwork*done  by
 February,  7976  is  6,64,400  cubic  metres
 out  of  the  total  of  91,90,000  cubic  metres

 (२)  Landac
 poate

 processed  in  44  villages out  of  the  total  of  726  villages.

 (vi)  Irrigation  is  cxpected  to  cover  en  erca
 of  2400  hectares  in  June,  4977  a8  Sche-
 duled  after  installation  of  barrage  gatcs. The  programme  of  irrgation  for  sub-
 sequent  years  ts  ag  follows  :—

 I978  70,200  hectares

 i979  73,800  hectares

 t980  185700  hectares

 98t  16,200,  ४  ctares

 Increase  in  Buffer  Stock

 2583.  SHRI  छू.  PRADHANI:  Will
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a)  in  view  of  the  bumper  crop
 this  year  whether  Government  pro-
 pose  to  increase  the  buffer  stock  to
 such  an  extent  as  to  take  all  the
 focdgrains  sold  in  the  open  market
 excepting  the  stock  required  for
 public  distribution  within  the  States;

 (b)  the  progress  of  procurement  ia
 Orissa;  and
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 (c)  the  progress  of  lifting  stocks
 of  foodgrains  to  buffer  stocks  from
 Orissa?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  ANNASAHEB
 ए.  SHINDE):  (a)  The  policy  of  the
 Government  is  to  procure  all  the
 foodgrains  of  Fair  Average  Quality,
 which  are  offered  at  the  procure-
 ment  prices.

 (9)  A  quantity  of  .56  lakh  tonnes
 mce  hag  been  procured  in  Orissa  upto
 39th  April,  1976  during  the  current
 Kharif  marketing  season,

 (e)  Orissa  have  offered  a  quantity
 of  50  thousand  tonnes  rice  to  the
 Central  Pool  out  of  which  about  i
 thousand  tonnes  has  already  been
 taken  over  and  steps  are  being  taken
 to  move  the  balance  quantity.

 Construction  of  Luxury  Houses  in
 Big  Citles

 2584.  SHRI  PRABODH  CHANDRA:
 Wil)  the  Minister  of  WORKS  AND
 HOUSING  be  pleased  to  state:

 (a)  whether  Government  are  con-
 sidering  to  discourage  the  construc-
 tion  of  luxury  houses  in  big  cities,
 and

 (9)  if  80,  preventive  measures  pro-
 poseq  therefor?  ‘

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  WORKS  AND
 HOUSING  (SHRI  प्त  K.  L.  BHAGAT):
 (a)  and  (9),  Government  geek  to  dis-
 courage  the  construction  of  luxury
 houses  in  big  cities  by  the  following
 measures;—

 (J)  The  Social  Housing  Schemes
 introduced  by  the  Central  Govern-
 ment,  which  are  implemented  by  the
 various  State  Governments,  do  not
 permit  construction  of  houses  with  a
 plinth  area  of  more  than  2000  aq.  ft.
 in  any  case;
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 (2)  The  Housing  and  Urban  Deve-
 lopment  Corporation,  which  finances
 housing  schemes,  encourages  construc-
 Low  Income  Groups  of  the  Society.  In
 for  economically  weaker  sections  and
 Low  Income  Groups  of  the  Society,  In
 sanctioning  loans  for  housing  schemes
 for  Middle  Income  Group  and  High
 Income  Groups,  the  Corporation  im.
 poses  the  following  restrictions,  which
 have  the  effect  of  discouraging  cons-
 truction  of  luxury  houses:;—

 (a)  the  cost  of  M.LG,  houses
 should  not  exceed  Rs.  42,000  and  of
 a  H.LG.  house  ghould  not  exceed
 Rs,  100,000,  These  ceilings  include
 the  cost  of  land  development,  ton-
 struction,  supervisory  charges  and
 interest  during  construction.

 (b)  for  constructing  a  house  cost-
 ing  Rs,  1,00,000  the  borrower  can
 get  only  60  per  cent  of  the  cost  as
 loan  from  Housing  and  Urban
 Development  Corporation;

 (c)  the  maximum  plinth  area  of
 a  house  for  the  Middle  Income
 Group  should  not  exceed  95  sq.
 metres  and  that  of  a  H..G.  house,
 85  sq.  metres,

 (d)  to  induce  the  borrowers  tu
 construct  low  cost  houses,  the  Cor-
 poration  has  introduced  a  sliding
 scale  of  providing  loans.  Under
 the  system,  as  the  total  cost  of  a
 house  goes  up,  Percentage  of  assis-
 tance  by  O  comes  down;

 (3)  The  Urban  Land  (Ceiling  and
 Regulation)  Act,  1976,  imposes  a  res-
 triction  on  the  plinth  area  of  dwelling
 units  to  be  constructed  in  urban  ag-
 glomerations  covered  by  the  Act.

 (4)  The  maximum  plinth  area  for
 residential  accommodation  to  be  con«
 structed  by  the  Central  Government
 for  its  own  employees  has  been  res-
 tricted  to  57.95  sq.  metres,

 (5)  The  financial  assistance  in  the
 form  of  house  building  advance  is
 given  only  to  those  Central  Govern-
 ment  servants,  who  keep  the  coit’  of
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 constructicn/acquisitien  ef  the  hewse
 within  the  ceiling  of  75  times  their
 monthly  pay  or  Rs,  .25  lakhs,  which-
 ever  ig  leas.  In  sanctioning  euch  sd.
 vances,  care  is  being  taken  te  ensure
 that  at  least  two-thirds  of  the  funds
 available  every  year  ere  utilised  fer
 construction  of  houses  by  lew  paid
 employees,

 ढोरों  को  नस्ल  में  सुधार

 2585.  श्री  शिव  कुमार  शास्त्री  :  क्‍या
 कृषि  शौर  सिंचाई  मन्त्री  यह  बताने'  की  कृपा
 करेंग  कि  :

 (क)  क्या  सरकार  के  विशेष  प्रयत्नों
 के  परिणामस्वरूप  दुधारू  गायों  की  नस्ल  में

 सुधार  हुआ  है  भर  दूध  उत्पादन  भी  बढ़ा  है;

 (ख)  क्या  इन  नस्लों  के  हाल  में  काम
 जाने  वाले  बछड़े  उतने  बढ़िया  सिद्ध  नहीं  हुए,
 जितने  हरियाणा  के  बैल;  शौर

 (ग)  क्‍या  इस  बारे  में  सरकार  का  कोई

 कार्यवाही  करने  का  विचार  है  ?

 कार  और  सिचाई  मंत्रालय  में  उपमंत्री

 (श्री  प्रभुदास  फ्टैल) :  (क)  जी  हां।

 (ख)  ढोने  वाले  उन्नत  क्वालिटी  के

 हरियाणा  नस्ल  के  बैलों  का  प्रजनन  कई

 पीढ़ियों  से  किया  जाता  है।  संकर  प्रजनित

 बल,  बेहतर  कि  विकास  की  दर  और  शीघ्र

 युवा  हो  जाने  की  दृष्टि  से  देश  में  प्रतिकाश
 किसानों  द्वारा  रखे  जा  रहे  अज्ञात  चंगा

 की  किस्म  के  बैलों  की  तुलना  में  प्र पने
 काम  की  क्षमता  में  बेहतर  सिद्ध  हुए  हैं।  कई
 क्षेत्रों  में  जहां  संकर  प्रजनन  का  काम  शुरू
 किया  गया  है,  संकर  प्रजनित  बेलों  को

 बड़ी  सख्या  में  स्वीकार  किया  जा  रहा  है

 (ग)  राज्यों  को  सिफारिश  की  मई  है
 कि  संकर  प्रजनित  मवेशियों  की  काम  की

 का  मता  समेत  छ  दुग्ध  उत्पादन  कौर  समी

 ब्दाप्ति  करने  वाले,  द  निरोधी  मवेशी

 सुनिश्चित  करने  के  उठे  4  से  प्रनुकूलरुम  स्तर
 पर  विदेशी  नस्ल  के  म  शी  रखें  जाए।

 Grewth  and  Invthtment  in  ngcictivace

 2586.  SHRI  8.  V.  NAIK:  Will  the
 Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a)  branch  of  agriculture  which
 has  recorded  the  highest  growth  in
 terms  of  quantity  and  value  of  pro-
 duction  among  the  four  branches  of
 agriculture  namely  cropculture,
 horticulture,  dairy  and  fisheries
 during  the  past  decade  ie.  from  965
 to  1975;

 (b)  whether  investment  in  res-
 pect  of  these  branches  in  terms  of
 resources  allocated  by  the  Central
 Government  during  the  same  period
 has  been  commensurate  with  the
 performance;  and

 (c)  if  not,  the  reasons  therefor  and
 how  Government  propose  to  remove
 this  anomaly?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  PRABHUDAS
 PATEL):  (a)  Available  data  indicate
 that,  amongst  the  four  branches  of
 agriculture,  horticulture  has  recorded
 the  highest  rate  of  growth  in  terms  of
 quantity  and  fisheries  in  terms  of
 value  of  production  at  current  prices
 over  the  last  decade,

 (b)  and  (०).  The  relative  perfor-
 mance  of  the  different  branches  of
 agriculture  reflects,  inter  alia,  total
 investment  made  therein,  of  which
 resources  allocated  by  the  Central
 Government  from  only  a  part.  It
 may  be  added  that  the  allocation  of
 Central  resources  to  different  sectors
 of  the  economy  and  to  different  bran-
 ches  within  the  agriculture  sector  is
 done  according  to  the  availability  of
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 resources  and  the  relative  priorities
 laid  down  therefor  in  the  Five  Year/
 Annual  Plans,

 Survey  of  Drug-Addicts  among
 College  Youth

 2587  SHRI  RAM  PARKASRH:  Will
 the  Minister  of  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  be  pleas-
 ed  to  state:

 (a)  whether  any  survey  on  national
 leve;  has  been  made  by  the  Govern-
 ment  to  ascertain  the  percentage  of
 the  drug-addicts  particularly  among
 the  college  going  youth  who  take  to
 drugs  and  drinks  without  knowing
 their  ill-effects;

 (b)  xf  so,  whether  most  of  the  stu-
 dents  use  marijuana,  bhang  or  LSD;
 and

 (०)  7  60.  steps  Government  pro-
 pose  to  take  in  this  regard?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN  THE
 DEPARTMENT  OF  CULTURE  (SHRI
 ARVIND  NETAM)  (a)  No  such
 survey  at  the  national  level  has  been
 conducted.
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 (9)  In  the  absence  of  such  a  sur-
 vey,  if  cannot  be  said  whether  most
 of  the  students  use  marijuana,  bhang
 or  LSD

 (०)  Although  no  national  survey
 as  been  conducted,  Government  35
 urte  alive  to  the  problem  of  drug
 buse,  particularly  amongst  the  stu-
 ent  community  The  following  steps
 ave  been  taken  to  keep  the  vice
 minder  check

 Q)  A  small  Narcotics  Striking
 Cell  was  created  on  18-9-1975  by
 the  Central  Bureau  of  Investiga-
 tion  and  Crime’  Branch  of  Delhi
 Pohce  to  combat  thig  evil  in  the
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 Capital.  The  work  of  this  Cell  is
 being  reviewed  periodically  at  the
 highest  level;

 (ii)  A  number  of  research  studies
 have  been  sponsored  on  the  pre-
 valence  of  drug  abuse  among  col-
 lege  students  and  the  psychological
 factors  relating  thereto;

 (uz)  The  dangers  of  drug  addic-
 tion  are  being  regularly  projected
 through  mass  communication  media
 to  educate  the  public

 Proposal  for  setting  up  a  ,ugar  factory
 at  Ballabgarh  (Haryana)

 2588  SHRI  RAM  PARKASH:  Will
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state;

 (a)  whether  the  State  Government
 of  Haryana  has  sent  any  proposal  for
 setting  up  of  a  Sugar  factory  at
 Ballabgarh  or  Palwal,  for  the  ap-
 proval  of  the  Central  Government;
 and

 (b)  ४  so,  the  reaction  of  Central
 Government  thereon?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SHAHNAWAZ  KHAN):  (a)  An  ap-
 Plicaon  for  grant  of  a_  licence  for
 the  e.ablishment  of  a  250  tonnes
 cuoyerative  sugar  factory  at  Palwal
 was  received  by  the  Government.

 (b)  The  application  was  finally
 rejected.

 Forest  in  Andaman  and  Nicobar
 Islanls

 2589  SHRI  VAYALAR  RAVI:  Will
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  siate:

 (a)  whether  Government  have  made
 any  survey  of  forest  wealth  in  Anda-
 man  and  Nicobar  Islands:
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 (b)  efforts  made  during  the  last
 three  years  for  proper  utilisation  of
 these  forests;  and

 (९)  whether  a  large  area  under
 threst,  is  being  cleared  there  for  set-
 tlement?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  PRABHUDAS
 PATEL):  (a)  The  Forest  Wealth  of
 Little  Andaman  and  North  Andaman
 Islands  has  been  surveyed  by  the
 Forest  Department  of  Andaman  and
 Nicobar  Island.

 (b)  A  Project  Report  designed  for
 intensive  utilisation  of  the  Forest
 Wealth  of  the  Islands  was  drawn

 ‘typ  in  1974,  This  Project  Report  has
 now  heen  revised  on  the  basis  of  the
 comments  received  from  the  Project
 Appraisal.  Dvn.  of  the  Planning
 Commission,  Bureau  of  Public  Enter-
 prises  and  the  Deartment  of  Econo-
 mic  Affairs.  This  Project  envisages
 harvesting  of  an  additional  quantity
 of  1,20,000  cum,  of  timber  annually
 from  Little  Andaman  and  North
 Andamans,

 (c)  No,  Sir.  All  Settlement  pro-
 grammes  have  now  been  suspended
 pending  a  study  of  the  impact  of
 clearance  of  forests  on  environment.

 Fertiliser  Control  Laboratories  in
 Gujarat

 2590  SHRI  ARVIND  M.  PATEL:
 SHRI  VEKARIA:

 Wil)  the  Minister  of  AGRICUL-
 TURE  AND  IRRIGATION  be  pleased
 to  state  the  number  of  feztilizer
 quality  control  laboratories  proposed
 to  be  set  up  in  the  Gujarat  State  and
 when?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  PRABHUDAS
 PATEL):  Thirty-six  Fertiliser  quality
 control  laboratories  are  proposed  tc
 be  set  up  in  the  country  during  the
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 remaining  years  of  the  Fifth  Five
 Year  Plan.  Out  of  these,  two  are
 proposed  to  be  set  up  in  the  Gujarat
 State,  one  each  in  the  years  ‘1977-78,
 and  1978-79.

 Social  Service  as  a  Part  of  Higher
 Education

 2591,  SHRI  RAJDEO  SINGH:  Will
 the  Minister  of  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  be  pleas-
 ed  to  state:

 (a)  whether  Government  are  con-
 templating  to  make  social  service  a
 part  of  Higher  Education;

 (7)  if  so.  what  will  be  the  shape
 and  form  uf  the  scheme;

 ‘e)  whether  it  has  been  experiment-
 elon  smal}  seale  in  some  educational
 institutions;  and

 (d)  if  so,  results  thereof?
 TUE  DEPUTY  MINISTER  IN  THE

 MINISTRY  OF  EDUCATION  AND
 SOCIAI].  WELFARE  AND  IN  THE
 DEPARTMENT  OF  CULTURE  (SHRI
 ARVIND  NETAM):  (a)  to  (da).  In
 the  form  of  National  Service  Scheme,
 social  service  activities  are  already

 a  part  of  higher  education.  National
 Service  Scheme  at  present  covers
 approximately  2.40  lakh  students  of
 05  Universities  Efforts  are  being
 made  to  enlarge  the  scope  of  activities
 under  N.S.S.  The  matter  regarding
 integration  of  social  and  national  ser-
 vice  with  the  curriculum  at  first
 degree  level  is  under  examination  in
 the  University  Grants  Commission.

 Resettlement  of  Squatterg  under
 Gadgil  Assurances

 2592.  SHRI  RAJDEO  SINGH:  Will
 the  Minister  of  WORKS  AND  HOUS-
 ING  be  pleased  to  state:

 (a)  whether  the  Vice-Chairman,
 Delhi  Development  Authority  hes
 given  any  assurance  to  the  squatters



 747  Written  Answers

 who  are  covered  under  the  ‘Gadgil
 Assurances’  that  they  will  be  offered
 DDA  Flats  in  Janakpuri  and  Madi-
 pur;  and

 (b)  if  so,  whether  the  squatters  of
 Khawaja  Baqi  Billa.  Qadam  Sharif,
 New  Delhi  have  been  alloted  flats  by
 the  D.D.A.?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  WORKS  AND
 HOUSING  (SHRI  H.  K.  L.  BHAGAT):

 (a)  No,  Sir.

 (by  Does  not  arise.

 Central  Schemes  for  Dairying,  Poultry,
 Piggery  and  Sheep  Rearing

 2593.  SHRI  VASANT  SATHE:
 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  to
 state:

 (a)whether  Centrally  sponsored
 schemes  with  sizeable  outlay  for  de-
 velopment  of  dairying,  poultry,  pig-
 gery  and  sheep  rearing  in  selected
 areas  of  the  country  are  to  be  start-
 ed  during  1976-77;

 (b)  if  so,  main  features  of  these
 schemes;

 (ec)  criteria  for  selection  of  project
 areas;  and

 (d)  whether  steps  have  been  taken
 to  ensure  that  these  schemes  are  not
 operated  in  areas  where  other  Cen-
 tral/Centrally  sponsored  schemes  are
 already  in  Operation  and  other  equ-
 ally  backward  areas  get  the  benefits
 under  the  programme?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  PRABHUDAS
 PATEL):  (a)  Yes,  Sir.

 (b)  Dairying,  Poultry,  Piggery  and
 Sheep  Rearing  Programmes  providing
 for  breeding,  health  and  nutrition
 cover  and  procurement  and  market-
 ing  of  the  produce  ate  to  be  taken  up

 APRIL  26,  976  Written  Answers  148

 in  intensive  compact  areas  in  diffe-
 rent  Sates  and  U.Ts.  benefiting  Sm-
 all|/Marginal  Farmers  and  Agricul.
 tural  Labourers,  mainly  in  ac-
 cordance  with  the  recom-
 mendations  made  by  the  Na-
 tional  Commission  on  Agriculture.
 These  programmes  are  on  subsidy.
 cum-loan  basis.  Under  the  Dairying
 Programme,  the  identified  beneficiaries
 of  Small/Marginal  Farmers  will  be
 given  subsidy  at  the  rate  of  50  per cent  and  Agricultura]  Labourerg  at
 the  rate  of  66-2/3  per  cent  towards
 the  cost  of  feeding  of  the  crossbred
 calves  from  fourth  month  to  28th
 month,  In  respect  of  Poultry,  Pig-
 gery  and  Sheep  Production  Program~
 mes,  the  identified  beneficiaries  of
 Smal]  Farmerg  will  be  provided  sub-
 sidy  at  the  rate  of  25  per  cent,  Mar.
 ginal  Farmers  and  Agricultura]  Lab-
 ourers  at  the  rate  of  38.l/3  per  cent
 of  the  capital  investment  required
 for  setting  up  Production  Units,  In  res-
 pect  of  Poultry  Production,  Unit
 will  be  of  the  size  of  50  layers.  The
 Sheep  Producation  Unit  will  be  of
 20  ewes  and  one  Ram  and  the  Pig
 Production  Unit  of  3  Sows.  The  loans
 for  these  programmes  will  be  arrange- ed  from  the  institutional  sources,

 It  is  planned  to  take  up  75  Projects
 under  Dairying  Programme,  60  Pro-
 jects  under  Poultry,  50  under  Piggery
 and  55  under  Sheep  Production  Pro-
 grammes.  In  each  of  the  identified
 project  areas,  it  is  contemplated  to
 assist  5,000  families  under  Dairying
 Programme,  3,000  families  in  setting
 up  Poultry  Production  Units,  500
 families  under  Piggery  Programme  and
 3,000  families  under  Sheep  Produc-
 tion  Programmes,  A  Plan  outlay  of
 Rs  465  laks  for  Dairying  Program-
 mes  and  Rs.  240  lakhs  for  Poultry,
 Piggery  and  Sheep  Production  Pro-
 grammes  were  provided  for  ‘1976.77.

 (c)  The  project  areas  are  selected
 mainly  in  accordance  with  the  recom-
 mendations  made  by  the  National
 Commission  on  Agriculture  taking
 into  account  the  infra-structural  faci-
 lities  already  available  or  could  be
 developed  with  minimum  investment
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 and  the  scope  for  such  intensive  live-
 stock  production  programmes  in  that
 area,

 (d)  Steps  have  been  taken  to  en-
 sure  that  there  is  no  duplication  of
 efforts  and  that  there  is  coordination
 between  these  programmeg  and  other
 Central/Centrally  Sponsored  Sche-
 mes.  The  projects  have  been  selected
 on  the  basig  of  suitability  of  the  areas
 as  recommended  by  the  National
 Commission  on  Agriculture,

 Recommendation  of  A.  P.  C.  Regard-
 ing  Food  Purchase  Set  Up

 2594.  SHRI  VASANT  SATHE:
 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  ६0
 state:

 (a)  whether  Agricultural  prices
 Commission  has  made  certain  recom-
 mendation  regarding  strengthening
 of  food  purchase  set  up;  and

 (b)  action  taken/proposed  to  be
 taken  by  the  Government  thereon?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  ANNASAHEB
 P,  SHINDE):  (a)  and  (b).  The
 Agricultural  Prices  Commission  re-
 commended  gearing  up  of  the  pur-
 chase  machinery  of  Food  Corporation
 of  India  and  State  Marketing  agenci-
 es  for  purchasing  the  entire  quantity
 of  foodgrains  offered  at  the  procure-
 ment  price.  The  State  Government/
 Food  Corporation  of  India  have  al.
 ready  been  advised  accordingly  and
 have  been  asked  to  make  adequate
 arrangements  for  support  purchases
 at  the  procurement  price,  wherever
 necessary.

 Natrition  Programme

 2595.  SHRI  VASANT  SATHE:  Will
 the  Minister  of  EDUCATION,  SO-
 CIAL  WELFARE  AND  CULTURE
 be  pleased  to  state:

 (a)  whether  Government  have  evol-
 ved  a  new  strategy  for  nutrition  pro-
 gramme;  and

 (b)  ig  so,  redeeming  featureg  of  the
 programme  proposed  to  be  imple-
 mented  particularly  in  terms  of  area
 coverage,  beneficiaries,  elements  of
 the  strategy,  operational  framework,
 financia]  outlayg  and  involvement  of
 social  organisations?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN  THE
 DEPARTMENT  OF  CULTURE  (SHRI
 ARVIND  NETAM):  (a)  and  (b).  Evol-
 ving  a  strategy  for  a  nutrition  pro-
 gramme  ig  a  continuous  process.
 However,  the  Fifth  Plan  approach
 to  the  nutrition  programmes  has  been
 out-lined  in  the  Approach  Document.
 The  approach  ig  to  attack  the  problem
 of  malnutrition  at  its  root,  by  taking
 care  of  pregnant  women,  lactating
 motherg  and  pre-school  children  of
 weaker  sections,

 2.  The  nutrition  programmes  im-
 plemented  in  the  Fifth  Five  Year
 Pan  are:

 G)  Mid-day  Meals  Programme  for
 the  school  children  of  the  age-group
 6—l  covering  about  12  million
 children;

 (ii)  Special  Nutrition  Programme
 for  the  pre-school  children  in  the
 age  group  0—6  and  the  nursing  and
 expectant  mothers  covering  about
 87  lakhs  beneficiaries;

 (iii)  Nutrition  Programme
 through  Balwadis/Day  Care  Centres
 for  the  pre-school  children  of  the
 age-group  3—5  years  covering.
 about  2  lakh  beneficiaries;

 (iv)  Applied  Nutrition  Programme
 designed  to  stimulate  self-help  ac-
 tivities  for  the  optimum  use  of
 available  food  resources  in  the  rurat
 areas  covering  375  blocks:

 (v)  Health-based  nutrition  pro-
 gramme  to  control  anaemia  and
 Vitamin  ‘A’  deficiency  of  children
 and  mothers  covering  about  25  lakh
 beneficiaries  and  6  lakh  beneficia—
 ries  respectively,
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 3.  The  Department  of  Social  ‘Wel-
 fare  hag  evolved  a  scheme  (Integrated
 Child  Development  Services  Project)
 for  implementation  in  the  Fifth  Five
 Year  Plan  to  offer  a  package  of  ser-
 vices  to  the  children  with  supplemen-
 ta)  feeding  as  the  core.  The  Services
 are:

 (i)  Supplementary  nutrition;
 (ii)  Immunisation;
 (ini)  Nutrition  and  health  educa-

 tion;
 (iv)  Health  check-up;
 (v)  Referral  services;
 (vi)  Pre-school  extucation,

 This  programme  is  being  implemen-
 ted  as  an  experimental  project  cov-
 ering  33  blocks  in  22  States  and  the
 Union  Territory  of  Delhi.

 Ww  hrs.

 SHRI  S.  M.  BANERJEE  (Kanpur):
 Sir.  twenty  five  pcople  have  died  in
 Turkman  Gate  area  and  the  situation
 is  very  serious.  I  would  request  you
 to  direct  the  Home  Minister  to  make
 a  statement.  Some  cf  us  have  given
 calling  attention  notices  and  even
 adjournment  motions.  It  is  a  very
 serious  matter.  There  is  curfew  in
 Turkman  Gate.  We  do  not  know  how
 many  people  have  died.  BBC  and
 Pakistan  Radio  have  announced  all
 sorts  of  stories.

 MR.  SPEAKER:  The  Home  Minis
 ter  should  make  a  statement

 THE  DEPUTY  MINISTER  LX;  THE
 MINISTRY  OF  HOME  AFFAIRS
 (SHRI  F.  प्र,  MOHSIN):  We  will  make
 a  statement  tomorrow.

 श्री  शशि  भूषण  (दक्षिण  दिल्ली):
 जहां  पर  कम्यून  लाग  ने,  सास  कर

 मुस्लिम  लीग  और  जमीयते-इस्लामी  के
 लोगों  ने  जनता  को  भड़काया,  पुलिसवाला
 पर  पत्थर  फके  .  ,

 MR.  SPEAKER:  Since  the  _  state-
 ment  38  Caming  tomorrow,  calling  at-
 ention  is  not  necessary.

 26,  976  Papers  Laid  I§2

 SHRI  प्र,  N.  MUKERJEE:  (Calcutta-
 North-East);  Would  you  please
 clarify  if  after  the  statement  a  discus-
 sion  might  also  be  allowed?

 MR,  SPEAKER:  I  would  not  decide
 anything  now.  Let  the  statement
 come.

 SHRI  MOHAMMAD  ISMAIL
 (Barrackpore):  Will  you  allow  me  to
 mention  some  facts  on  which  he  will
 make  a  statement  tomorrow?

 MR.  SPEAKER:  You  have  men-
 tioned  it.

 SHRI  MOHAMMAD  ISMAIL:
 Not  yet.

 MR.  SPEAKER:  Your  other  collea-
 gues  have  mentioned  it.

 SHRI  MOHAMMAD  ISMAIL:
 I  want  to  mention  some  facts  so  that
 the  minister  might  reply  to  them.

 MR,  SPEAKER:  No  papers  to  be
 laid.

 2.03  hrs.

 PAPERS  LAID  ON  THE  TABLE

 DETAILED  DEMANDS  FOR  GRANTS,  976-77
 OF  THE  MINISTRY  OF  AGRICULTURE  AND

 TRRIGATION,  ETC.

 THE  MINISTER  OF  STATE  IN-
 CHARGE  OF  THE  DEPARTMENT
 OF  REVENUE  AND  BANKING
 (SHRI  PRANAB  KUMAR  MUKHER-
 JEE):  On  behalf  of  Shri  C.  Subiam-
 aniam,  I  beg  to  lay  on  the  Table  a
 copy  each  of  the  Detailed  Deniards
 for  Grants  (Hindi  and  English  ver-
 sions)  of  the  following  Ministries  for
 976-77:—

 (!)  Ministry  of  Agriculture  and
 Irrigation;

 (2)  Ministry  of  Finance;

 (3)  Ministry  of  Industry  and
 Civil  Supplies;

 (4)  Ministry  of  Works  and  Hous.
 .
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 {Placed  in  Library.  See  No.  LT-
 10804/76.)

 STATEMENT  ON  THE  NATIONAL  POPULA-
 TION  POLICY

 THE  MINISTER  OF  HEALTH  AND
 FAMILY  PLANNING  (DR.  KARAN
 SINGH):  I  beg  to  lay  on  the  Table
 a  statement  (Hindi  and  English  ver-
 sions)  on  the  National  Pupulation
 Policy.  [Placed  in  Library.  See  No.

 LIT-0695  (76)

 SHRI  S,  M.  BANERJEE  (Kanpur):
 Let  him  make  a_  statement  on
 the  Family  planning  in  Delhi  (Inter-
 ruptions).

 MR.  SPEAKER:  It  is  coming  to-
 morrow.  You  will  get  time  when  the
 Ministry’s  Demands  come  up  for  dis-
 cussion,

 Mapras  City  MUNICIPAL  CORPORATION
 (AMENDMENT)  ACT,

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  WORKS  AND
 HOUSING  (SHRI  H.K.L.  BHAGAT):
 I  beg  to  lay  on  the  Table  a  copy  of
 the  Madras  City  Municipal  Corpora-
 tion  (Amendment)  Act,  976  (Hindi
 ang  English  versions)  (President’s
 Act  No.  3  of  976)  publish  in  Gazet-
 te  of  India  dated  the  4709  April,  3976,
 under  sub-section  (3)  of  section  3  of

 the  Tamil  Nadu  State  Legislature
 (Delegation  of  Powers)  Act,  1976,

 [Placed  in  Library.  See  No.  LT-
 10696/76)

 Tama.  Napu  AppiTIonaAL  Sates  TAx
 (AMENDMENT)  ACT,  PRESIDENT's  AcTs

 UNDER  GUJARAT  STATE  LEGISLATURE
 (DELEGATION  OF  POWERS)  Act,  NOTIFI-
 CATIONS  UNDER  CENTRAL  ExcIsEs  ANpD

 Sat  Act,  ETC.

 SHRI  PRANAB  KUMAR  MUK-
 HERJEE:  I  beg  to  lay  on  the  Table—

 (1)  A  copy  of  the  Tamil  Nadu
 Additional  Sales  Tax  (Amendment)
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 Act,  976  (Hindi  and  Engilsh  ver-
 sions)  (President’s  Act  No.  2  of
 976)  publish  in  Gazette  of  India
 dated  the  3lst  March,  ‘1976,  under
 sub-section  (3)  of  section  3  of  the
 Tamil  Nadu  State  Legislature
 (Delegation  of  Powers)  Act,  1976,

 fPlaced
 in  Library.  See  No.  LT-

 0696/76]
 (2)  A  copy  each  of  the  following

 President’s  Acts  (Hindi  ang  English
 versions)  under  sub-section  (3)  of
 setion  3  of  the  Gujarat  State  Legi-
 slature  (Delegation  of  Powers)
 Act,  976:—

 (i)  The  Bomby  Sales  of  Motor
 Spirit  Taxation  (Gujarat  Amend-
 ment)  Act,  976  (President’s  Act
 No  8  of  976)  published  in  Guz-
 ette  of  India  dated  the  3lst
 March,  ‘1976,

 (ii)  The  Gujarat  Sales  Tax
 (Second  Amendment)  Act,  976
 (President’s  Act  No.  0  of  976)
 published  in  Gazette  of  India
 dated  the  3lst  March,  1976,

 (iii)  The  Gujarat  Sales  Tax
 on  Professions,  Trades,  Callings
 and  Employments  Act,  4976
 (President's  Act  No.  ll  of  976)
 published  in  Gazette  of  India
 dated  the  3lst  March,  1976,

 [Placed  in  Library.  See  No.  LT-
 0697  76,  }

 (3)  A  copy  each  of  the  following
 Notifications  (Hindi  and  English
 versions)  unde;  section  38  of  the

 Central  Excises  and  Salt  Act,  955:—

 (i)  The  Central  Excise  (Ele-
 venth  Amendment)  Rules,  1976,
 published  in  Notification  No.  G.S.R.
 536  in  Gazette  of  India  dated  the
 0th  April,  1976,

 (ii)  The  Central  Excise  (Twel-
 fth  Amendment)  Rules,  1976,
 Published  in  Notification  No.
 G.S.R.  548  in  Gazette  of  India
 dated  i7th  April,  1976.

 [Placed  in  Library,  See  No.  LT=
 10698/78)
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 (4)  (i)  A  copy  of  the  Delhi

 Sales  Tax  (First  Amendment)
 Rules,  1976,  published  in  Notafi-
 cation  No.  F/4/6l/75—Finance
 (General)  in  Delhi  Gazette  dated
 the  2nd  February,  1976,  under
 section  72  of  the  Delhi  Sales  Tax
 Act,  ‘1975,

 (ii)  A  statement  (Hindi  and
 English  versions)  showing  rea-
 sons—

 (a)  for  not  laying  simultaneou-
 sly  the  Hindi  version  of  the  above
 Notification  and

 (b)  for  delay  in  laying  the
 above  Notification.

 [Placed  in  Library  See  No.  LT-
 10699/76  ]

 (3)  A  copy  of  Notification  No
 G.SR,  264(E)  (Hindi  and  English
 versions)  published  in  Gazette  of
 India  dated  the  30th  March,  1976,
 issued  unde:  the  Central  Excise
 Rules,  944  together  with  an  ex-
 planatory  memorandum  [Placed  in
 Library.  See  No.  LT-0700/78].

 Drarr  NOTIFICATION  UNDER  COMPANIES
 Act

 THE  DEPUTY  MINISTER’  IN
 THE  MINISTRY  OF  LAW,  JUSTICE
 AND  COMPANY  AFFAIRS  (SHRI
 BEDABRATA  BARUA):  I  beg  to  re-
 lay  on  Table  a  copy  each  of  the  follo-
 wing  Draft  Notifications  (Hind;  and
 English  versions)  to  be  issued  under
 ‘sub-section  (l)  of  section  620  of  the
 -Companieg  Act,  ‘1956,  under  sub-sec-
 ‘tion  (2)  of  section  620  of  the  said
 Act;

 (i)Notificatioin  No,  15/14/73~
 IGC  regarding  the  applicability  of
 sections  100,  0I,  102,  103,  104,
 39]  and  394  of  the  Companies
 Act,  1956,  to  M/s  National  Instru-
 ment  Limited,  Calcutta,  a  Go-
 vernment  Company.

 (ii)  Notification  No,  5/4/75—
 ‘IGC  regarding  the  applicability  of
 section  187-C  of  the  Companies  Act
 १956  to  Government  Companies.
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 (iil)  Notification  No.  15/88/
 %4—IGC  regarding  the  applicabi-
 lity  of  section  370  of  the  com-
 panies  Act,  956  to  Government
 Companies.

 (iv)  WWotification  No,  15/17/
 %75—IGC  regarding  the  applica-
 bilty  of  sub-section  q  of  sec-
 tion  297  of  the  Companies  ct,
 956  to  Government  Companies,

 [Placed  in  Library  See  No  LT-
 9842/75.)

 (v)  Notification  No  5/30/75—
 IGC  regarding  applicability  of
 sections  198,  259,  268,  269,  309,
 $10,  S11,  387  and  388  of  the  Com-
 panies  Act,  956  to  Govern-
 ment  Companies.  [Placed  in  Lib-
 rary.  See  No.  LT-0i60/76.]

 32.05  hrs.

 PUBLIC  ACCOUNTS  COMMITTEE

 TWO-HUNDRED  AND  ELEVENTH,  Two
 Hunprep  AND  FourRTFETH  AND  Two-
 HUNDERED  AND  FIFTEENTH  REPORTS

 SHRI  H.  N.  MUKHERJEE  (Cal-
 cutta-North-East):  I  beg  to  present
 the  following  Reports  of  the  Public
 Accounts  Committee:

 mM  Two  Hundred  and  Eleventh
 Report  on  Chapter  IV  of  the  Re-
 ports  of  the  Comptroller  ang  Audi-
 tor  General  of  India  for  the  year
 1971-72  and  ‘1972-78,  Union  Govern-
 ment  (Civil),  Revenue  Receipts
 Volume  II  Direct  Taxes  Estate  Duty
 relating  to  the  Department  of  Re-
 venue  and  Insurance.

 (2)  Two  Hundred  and  Fourteenth
 report  of  Action  taken  by  Govern-
 ment  on  the  recommendations  of  the
 Public  Accounts  Committee  con-
 tained  in  their  Hundred  and  seven-
 ty-seecond  Report  on  Remission  and
 Abandonment  of  Customs  Revenue
 —Imports  of  Ethyl  Alcohol,  relat-
 ing  to  the  Department  of  Revenue
 and  Insurarice,
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 (8)  Two  Hundred  and  Fifteenth
 Report  on  Action  taken  by  Govern-
 ment  on  the  recommendations  of
 the  Public  Accounts  Committee
 contained  in  their  Hundred  and
 Sixty-ninth  Report  on  Outstanding
 Audit  observations  and  Inspection
 Reports.  "ye

 72.06  hrs.

 ESTIMATES  COMMITTEE
 HunvrepTH  REporr  AND  MINUTES

 (SHRI  TULSIDAS  DASAPPA
 (Mysore):  I  beg  to  present  the  follow-
 ing  Report  and  Minuteg  of  the  Esti-
 mates  Committee: —

 (1)  Hundredth  Report  of  the  Mi-
 nistry  of  Tourism  and  Civil
 Aviation  (Department  of
 Tourism)—Tourism

 (2)  Minutes  of  the  sittings  of  the
 Committee  relating  to  the
 above  Report

 20७  hrs

 COMMITEE  ON  PUBLIC  UNDER-
 TAKINGS

 ENGHTY-SECOND  AND  EIGHTY-FOLRTH
 RErorts

 SHRI  NAWAL  KISHORE  SHARMA
 (Dausa)  :  I  beg  to  present  the  follow-
 ing  Reportg  of  the  Committee  on  Pub-
 lie  Undertakings: —

 (T)  Eighty-second  Report  on  Ac-
 tion  Taken  by  Government  on
 the  recommendations  contain-
 ed  in  their  Sixty-eighth  Re-
 port  on  Cotton  Corporation  of
 India  Limited.

 (2)  Eighty-fourth  Report  on  Ac-
 tion  Taken  by  Government  on
 the  recommendations  contain-
 ed  in  their  Sixty-fourth  Re-
 port  on  Indian  Petrochemicals
 Corporation  Limited.
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 DEMANDS  FOR  GRANTS,  976-77—
 Contd,

 Movtstry  OF  INFORMATION  AND  BhoAp-
 CASTING..Contd.

 MR.  SPEAKER:  The  House  will  now
 take  up  further  discussion  and  voting
 on  the  Demands  for  Grants  under  the
 contro]  of  the  Ministry  of  Information
 and  Broadcasting.  The  time  allotted
 is  6  hours  out  of  which  4  hours  and  20
 minutes  have  already  been  taken  1
 hour  ang  40  minutes  remain.  How
 much  time  does  the  minister  require
 for  his  reply?

 THE  MINISTER  OF  STATE  OF  IN-
 FORMATION  AND  BROADCASTING
 (SHRI  VIDYA  CHARAN  SHUKLA):
 About  40  minutes

 MR  SPEAKER:  He  can  start  at
 l  o’clock  Shri  Gomango  who  was  on
 his  legs  may  continue.

 SHRI  GIRIDHAR  GOMAiNGO
 (Koraput):  Sir,  regarding  the  role  of
 the  press  in  the  rural  areas,  I  would
 like  to  refer  to  the  papers  published
 in  Orissa  The  number  of  daily
 papers  published  in  my  State  is  only
 seven  and  other  papers  including
 weeklies,  fortnightlies,  etc.  come  to
 252,  The  only  medium  to  propagate
 the  plan,  policies  and  programmeg  of
 the  government  is  the  radio  in  the
 rural  areas.  So,  the  publicity  de.
 partment  in  the  States  should  be
 strengthened,  The  ministry  at  the
 Centre  has  done  a  tremendous  amount
 of  publicity  throughout  the  country,
 but  the  language  used  ig  English  and
 Hindi,  So,  it  is  necessary  for  the
 State  Governments  to  translate  all
 thig  literature  into  the  regional  Jan-
 guages,

 The  only  medium  for  the  illiterate
 masgeg  is  the  radio.  But  the  commu-
 nity  radio  sets  supplied  by  the  diffe-
 rent  departments  are  now  in  a  bro-
 ken  condition.  The  ministry  should
 give  directions  to  the  States  to  repair
 them  and  provide  new  radio  sets  aiso
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 through  which  the  propagation  of  the
 Plan,  policies  and  programmes  may
 be  done,

 India  produces  the  largest  number
 of  feature  films—more  than  400  every
 year—but  mostly  Hindi  films  are
 dominating.  There  are  more  than
 8000  theatre  halls  for  exhibiting  the
 films.  So  far  ag  opening  new  theatre
 halls  in  the  remote  corners  of  the
 country  igs  concerned,  my  suggestion
 ang  request  to  the  ministry  is  that
 top  priority  should  be  given  to  rural
 areas  in  this  regard.  There  should  be
 an  economic  survey  of  the  different
 areas  and  it  should  be  ensured  that
 poorer  sections  whose  income  is  low
 are  not  exploited  by  the  owners  of
 theatre  halls.  It  is  all  right  in  the
 NAC  and  municipality  areas  put  in
 the  panchayati  samiti  areas,  justice
 is  not  being  done  to  the  weaker  sec-
 tions.

 The  films  Division  of  the  Ministry
 of  Information  ang  Broadcasting  are
 producing  a  number  of  documentary
 films.  I  am  happy  they  are  producing
 films  on  tribals  also.  The  government
 hag  given  an  award  to  8  film  titled
 “Man  in  nearch  of  man”.  It  is  a  nice
 film.  The  Public  Accounts  Commit-
 tee,  in  their  |82nd  Report  have  said:

 “The  Committee  have  been  in~
 formed  that  the  preduction  of  films
 in  a  larger  number  or  regional  dia-
 lects,  tribal  languages  etc.  has
 not  been  possible  mainly  because  of
 the  financial  constraints  of  the  Film
 Division.  Nevertheless,  the  Com-
 mittee  feel  that  it  should  be  possi-
 ble  for  the  Films  Division  to  ensure
 within  the  available  resources,  a
 larger  investment  in  films  in  the
 Janguages  and  dialects  of  hilly,
 backward  and  frontier  areag  of  the
 country,  so  that  the  people  of  these
 areas  have  a  sense  of  involvement
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 with  the  rest  of  India  and  do  not
 feel  neglecteg  or  ignored.  Special
 efforts  should  be  made  to  help
 them,”

 This  ig  a  fine  recommendation.  There
 are  a  number  of  films  in  different  lan-
 guages,  especially  in  Hindi  and  Eng-
 lish,  exhibited  in  India.  But  you  will
 find  very  few  films  in  tribal  langua-
 ges,  If  the  Films  Division  can  produce
 films  in  different  tribal  languages
 and  exhibit  them  among  the  tri-
 bals,  I  think  the  later  can  under-~
 stand  their  own  problems  better.  My
 main  point  is  that  if  the  Films  Divi-
 sion  can  depict  the  exploitation  of
 tribals  by  various  persons  through
 films,  the  tribals  can  understand
 their  own  limitations.  I  am  not  go-
 ing  into  detail,  The  Government  of
 Orissa  has  recently  constituted  a
 board  for  the  promotion  of  Oriya
 films.  You  will  be  surprised  to
 know  that  after  25  years  of  in-
 dependence,  near  about  40  Oriya
 films  have  been  produced.  So  far
 the  difficulty  before  the  producers
 of  Oriya  films  is  that  they  are  not
 getting  finances.  The  Film  Finance
 Corporation  should  provide  finances
 and  encourage  the  Oriya  film  produ-
 cers.  Regarding  the  publicity  work
 done  by  the  State  Governments,  I
 agree  that  literature  is  given  to  people
 who  can  read,  in  different  languages.
 But  it  is  very  difficult  to  do  this
 among  the  tribal  people.  Therefore,
 the  State  Governmentg  ghould  appoint
 publicity  workers  in  rural  areas,  80
 that  the  latter  can  go  to  the  tribal
 villages  and  propagate  the  new  pro-
 gressive  legislations  adopted  by  the
 Government  of  India  or  by  the  State
 Governments,  so  that  the  tribal  people
 can  understand  them  and  make  pro-
 gress.  My  last  suggestion  is  that  a
 separate  wing  should  be  created  in
 the  Song  and  Drama  Division  to  pro-
 mote  folk  songs  and  folk  dances  of
 tribals  in  India.  The  work  on  the
 AIR  station  at  Jeypore  in  Koraput
 district  should  be  completed;  and
 there  should  be  new  separate  station
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 at  Berhampur.  I  will  conclude  by
 congratulating  the  Ministry  of  Infor-
 mation  and  Brosdcasting.  It  has
 rendered  great  help  to  the  people,
 after  the  Emergency,

 aft  मूल  ह... द  डागा  (  पालो  )  :  श्रेय

 महोदय,  सब  से  पहले  तो  मैं  श्रादरणीय
 विद्याचरण  शुक्ल  जी  को  धन्यवाद  देता  हू  कि

 उन्होंने  हमारे  लिए  विज्ञान  भवन  में  ब्रह्मचारी'
 कौर  “झाक्ान्त'  जैसी  फिल्मों  का  आयोजन
 किया।  “ब्रह्मचारी'  फिल्‍म  का  आयोजन

 उन्होंने  श्री  चन्दूलाल  चन्द्रा कर  को  प्रसन्न  करने
 के  लिए  किया  और  “श्रीकान्त'  फिल्‍म  हमारे

 भट्टाचार्य  जी  को  पसन्द  भाई,  लेकिन  मैं  स्त्री

 जी  से  प्रार्थना  करूगा  कि  हम  लोगों  का  इतना

 मूल्यवान  समय  होता  है  और  इतनी  बदल'
 पिक्चरों  का  आयोजन  वे  मेम्बरों  क ेलिए  त
 किया  करे  i  जब  लोग  उन  पत्रकारों  वे”  समाप्त

 होने  के  बाद  बाहर  निकले  तो  यह  कहने  लगे
 कि  अहा चारी'  और  'ग्राक्ान्त'  पिक्‍चरों  को
 दिखा  कर  हमारे  कितने  कीमनी  समय  के  साथ

 खिलवाड़  क्या  गया  है।  इसलिए  मैं  यह

 चाहत  कि  आगे  से  ऐसी  फिल्में  मेम्बरों  को

 न  दिखाई  जाये।

 शब  मैं  आपका  ध्यान  एक  दूसरी  बात

 की  तरफ  दिलाना  चाहता  हू  |  यह  सही  बात

 है  कि  देश  के  भ्रमर  आप  ने  अच्छा  काम  किया

 है।  6  भ्र पैल  को  थोड़े  दिन  पहले  शाप  ने

 सूचना  मंत्रियों  का  एक  सम्मेलन  क्या  था  और
 उसमें  यह  कहा  था  कि  देश  की  नीतियों,  कार्य-
 क्रमों  और  योजनाओं  को  श्राम  जनता  तक

 पहुचाने  का  वास  उनका  है,  लेक्नि  उसमें  एक

 बहुत  बड़ी  बात  है,  जिसकी  झोर  मैं  भ्रापवका
 ध्यान  दिलाना  चाहता  हूं  -  उस  में  बह  कहा
 गया  है:

 “The  media  units  for  Government
 policy  plans  and  programmes  have
 also  kept  Government  informed  of
 the  public  reactions  to  this  policy
 and  activity  and  provide  liasion  to
 the  State  Governments,”
 425  LS—6.
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 एक  दूसरी  बात  मैं  नहीं  समझ  पाया ।  छापने
 एव  करोड़  56  लाख  प्रतिलिपियां  बीस-सूती
 कार्यक्रम  के  विषय  में  निकाली  हैं।  इसके
 साथ  साथ  34  डाकुमेंटरी  फिल्में  भी  बनाई  हैं
 इस  सब  की  सराहना  की  जा  सकती  हैं  लेकिन

 एव  बात  मेरी  समझ  में  नहीं  शाई  कि  राज  जो
 जनता  की  प्रतिक्रिया  उसके  बारे  में  हें,  वह
 आपको  मालूम  होती  है  या  नहीं।  यह  एक
 बहुत  बड़ा  सवाल  है  कि  जनता  उसके  बारे  में
 क्या  विचार  रखती  &  ।  यह  बात  बहुत  दिनों  से
 मेरे  दिमाग  में  थी  और  म॑  इसको  आ्रापके
 सामने  रखना  चाहता  था  कि  जनता  की  क्या
 प्रतिक्रिया  है  उसके  बारे  में  श्राप  त ेकभी  विचार
 किया  या  नहीं  ?  आप  ने  फोल्ड  यूनिट्स  कायम
 किये  है  और  आज  आपके  26  फिल्‍म  एनिस
 काम  करते  है।  उनका  वाम  यह  है  कि  बह
 जनता  तक  सरकार  क़ी  नीतियां  पहुंचाएं  1
 यह  बड़ी  अच्छी  वात  है  लेकिन  मैं  माफी  चाहता

 हूं  इस  बाबत  आपको  जानकारी  प्राप्त  करनी

 चाहिए  कि  जनता  की  प्रतिक्रिया  आपके
 कार्यक्रम  के  बारे  में  क्‍या  हूँ।

 कभी  हमारी  प्रधान  मंत्री  जी  ने  बहुत
 अच्छी  बात  कही  $  और  मैं  उसकी  सराहना
 करता  हूं  ।  उन्‍होंने  6  अप्रैल  को  जो  बात  कही
 हैं,  उसकी  तरफ  आपका  ध्यान  दिलाना  चाहता

 हूँ।  उन्होंने  कहा  था

 “We  are  not,  and  we  should  not
 be,  against  criticism,  nor  do  we  wish
 to  suppress  criticism.”

 बहुत  अच्छी  बात  उन्होंने  कही  हूँ  कि  हम
 ग्रा लोच ना  से  नहीं  डरते  है  ओर  न  अपनी

 झ्रालोचना  को  छिपाना  ही  चाहते  है।  आप  ने

 यह  भी  कहा  है  कि  हम  चाहते  हैं  कि  देश  के

 अन्दर  पब्लिसिटी  हो  लकिन  पब्लिसिटी  नहीं

 हाती  हैँ  t  are  बहुत  से  लोग  यह  मानते  हैं  कि

 आपातकालीन  स्थिति  के  बाद  अनुशासन  और

 ग्र  स्मविश्वास  की  भावना  बनी  है  और

 लगों  मेंस यम  की  भावना  भाई  है  लेकिन  मैंने
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 कई  बार  कलक्टरों  की  बात  को  नोट  किया  है
 कि  वे  छोटे-छोटे  अखबारों  में  बीस  सूत्री
 कार्य-क्रम  की  बाबत  जनता  की  जो  प्रतिक्रिया  एं

 होती  हैं,  उनको  सरकार  के  पास  तही  पहुंचने
 देते ।  यह  मैं  सब  से  बड़ी  कमी  समझता  हू
 शौर  में  चाहता  हूँ  कि  हमारी  जनता  की  जो

 प्रतिक्रियाएं  है,  वे  आपके  पास  पहुंचे।  उन

 प्रतिक्रियाओं  के  पहुचने  के  बाद  ही  हमे  मालूम
 होगा  कि  हम  कहां  पर  हैं।  आज  जनता  की

 जो  प्रतिक्रिया  है  वे  श्राप  तक  नही  पहुंच
 रही  है  श्र  राज  ज्यादातर  लोग  अपना  प्रचार
 करने  में  लगे  हैं  7  कई  जिलों  में  कलक्टरों  ने  जो
 छोटे  छोटे  अखबारों  पर  रोक  लगाई  है,
 प्रतिबन्ध  लगाया  हैं,  उसके  कारण  में  समझता

 हैँ  कि  हमें  नुक्सान  होने  का  खतरा  हैं  क्योंकि

 हम  यह  नही  जान  सकते  कि  जनता  की  प्रोग्राम
 के  प्रति  क्या  प्रतिक्रिया  हूँ  :  क्योंकि  समय  कम

 है,  इसलिए  में  स  बारे  में  और  ज्यादा  नही
 कहना  चाहता  और  इस  तरफ  आपका  ध्यान
 दिलाना  चाहता  था।

 सब  से  ज्यादा  व्यापक  ओर  गहरा  प्रभाव
 सिनेमा ओं  का,  फिल्मों  का  लोगों  पर  पड़ता  हें  t
 लेकिन  इसके  बारे  में  आप  जितना  भ्रापको  सजग

 होना  चाहिए  नहीं  है।  उत्तर  करंड  रुपया
 श्राप  एटरटेमेंट  टैक्स  के  तार  पर  वसूल  करते

 हैं  जोकि  बढ़ता  ही  जा  रहा  है  ।  इसके  बारे
 में  फिल्‍म  इन क्वारी  कमेटी  ने  OSE  में  यह

 कहा  था  ।
 “Ten  per  cent  of  the  entertain-

 ment  tax  collections  should  be  spent
 On  the  development  of  film  indus-
 try.”

 इतनी  ज्यादा  आमदनी  होने  के  बावजूद  कोई
 सिनेमाघर  में  वृद्धि  खास  नहीं  की  गई  हे  1
 आठ  हजार  सिनेमा  घर  बने  हुए  हैं।  एक  हज  *

 में  से  केवल  8.  4  परसेंट  लोग  ही'  सिनेमा,।
 से  फायदा  उठा  पाते  है,  उनका  उपयोग  व  *

 पाते  हैं।

 कमेटी  ने  यह  भी  कहा  था
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 “The  Committee  further  note  that
 this  high  rate  of  entertainment  tax
 is  impeding  the  growth  of  claims
 houses  particularly  in  smal]  towns
 and  rural  areas  as  the  paying  capa-
 city  of  people  in  these  areas  is
 much  lower  than  the  people  of
 metropolitan  cities.”

 इस  पर  भी  आपने  ध्यान  नहीं  दिया  है  ।
 आपको  इस  पर  ध्यान  देना  चाहिए  था  t
 राजस्थान  की  मंत्री  श्रीमती  कमल।  ने
 जो  कुछ  कहा  है  उसकी  तरफ  भी  मैं  आपका
 ध्यान  दिलाना  चाहता  हूं  1  उन्होंने  आपका
 इस  शोर  ध्यान  दिलाया  था।  उन्होंने  कहा
 था।

 “Mrs,  Kamla  drew  the  attention
 of  the  Centre  to  the  fact  that  AIR
 broadcasts  Were  not  sufficiently  audi-
 ble  in  the  border  arcag  and  asked
 for  strengthening  the  broadcasting
 system  for  this  region.  In  fact,  she
 had  made  similar  requests  in  the
 past  also,  but  unfortunately,  the
 Centre  could  not  take  any  action
 to  “rectify  the  situation,  perhaps
 because  of  technical  difficulties  and
 lack  of  equipment  etc.”

 बोर्डर  रियाज़  को  भ्रापको  महत्व  देना  चाहिए
 श्र  उनका  आपको  खास  ध्यान  रखना

 चाहिए।  मगर  कोई  टैक्नीकल  डिफिकल्टीज़

 हैं-तो  उनको  मापकों  हल  करना  चाहिए

 फिल्म  फाइनेंस  का  रपोरेंशन  में  35  करोड़
 का  घाटा  है।  टिम्स  आपकी  बाहर  जाती  हैं,
 उन  पर  बिना  मतलब  के  खर्च  होता  है।
 श्राप  अपनी  खुद  की  लैबोरेटरी  कायम  नहीं
 कर  सके  है।  .  करोड़  56  लाख  आपने
 किराये  का  दिया  है।  पी०ए०सी०  ने  पनी
 रिपोर्ट  नें  —,,  था:

 “The  Committee  also  find  that
 during  the  period  from  1869-70  to
 1973-74,  the  Films  Division  hag  paid
 about  Rs,  .5  croreg  as  processing
 chargeg  to  laboratories.  The  Com-
 mittee  consider  it  strange  that  the
 Films  Division  should  have  prefer~
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 red  to  patronise  the  private  labora-
 tories  al}  these  years  instead  of
 establishing  a  processing  laboratory
 of  its  own.  There  seems  to  have
 been  a  misplaced  concern  for  safe-
 guarding  the  interests  of  the  private
 sector,  on  the  ground  that  some
 laboratories  in  the  private  sector
 would  have  to  close  down  if  a  labo-
 ratory  was  set  up  by  the  Films
 Division  in  Bombay.”

 sae  विकास  देश  का  करना  है  तो  जा
 छोटे-छोटे  गांव  है  बहा  पर  आपको  सिनेमाघर
 खोलने  चाहियें,  और  साथ-साथ  आपको

 छुंटरटेनमेंट  टेक्स  को  कम  करना  चाहिए  ।

 SHRI  8,  M.  BANERJEE  (Kanpur):
 Mr.  Speaker,,  Sir,  I  would  like  to
 congratulate  my  hon.  friend  Shr:  Vidya
 Charan  Shukla,  for  taking  the  bold
 ६६९७  to  unify  the  four  news  agen-
 cies,  PTI,  UNI,  Samachar  Bharat:  and
 Hindustan  Samachar.  This  wag  a
 demand  of  our  PTI  Employees’  Fede-
 lation  of  which  T  happen  to  be  the
 President.  These  agencies  were  uti-
 lised  by  the  big  business  houses  who
 were  the  members  cf  the  Boards,  The
 decision  that  has  heen  taken  now  has
 been  hailed  not  only  ty  my  Federa-~
 tion  but  also  by  the  UNI  employees
 and  the  employees  of  the  other  two
 news  agencies

 The  hon,  Minister  should  explain
 to  the  House  what  is  going  to  be  the
 future  of  Samachar,  We  want  that
 those  men  who  sincerely  believe  in
 progressive  policies,  who  sincerely
 believe  in  effective  implementation  of
 the  20-point  economic  programme  and
 who  are  prepared  to  fight  :eactionary
 forces  tooth  and  nail,  who  are  pre-
 pared  to  use  their  pen  to  fight  reac-
 tionary  forces  and  imperialistic  forces,
 should  be  associated  with  the  new
 agency  called  Samachai.  I  hope,  the
 hon,  Minister  will  kindly  give  us  an
 idea  as  to  the  future  of  this  new
 agency,

 The  other  thing  that  I  would  like
 to  mention  here  is  about  censorship.
 I  know,  mistakes  could  be  committed.

 of  I,  &  8.
 It  should  be  done  on  proper  lines.  I
 do  not  say,  it  should  be  rigid  as
 such,  I  do  not  say,  it  should  be  re-
 laxed  compuletely  to  give  a  licence  to
 those  who  want  to  ruin  the  country
 by  their  utterances.  I  want  that  the
 entire  matter  should  be  reviewed  and
 reconsidered  as  to  whether  the  pre-
 sent  censorship  which  is  going  on,
 sometimes  in  a  thoughtless  manner,
 should  continue.  There  was  a  small
 pamphlet  called,  ‘Defence  Worker”,  to
 which  his  attention  was  drawn  by  my
 Federation  to  the  effect  that  some-
 thing  in  it  was  cut  out  by  the  Censor.
 When  we  referred  the  matter  to  him,
 he  was  king  enough  to  write  a  letter
 to  us  saying  that  such  things  wil]  not
 be  done,

 Let  the  people  not  take  advantage
 of  thhe  censorship  and  bring  out  some
 sort  of  pamphiets  wluch  do  not  carry
 even  an  7058  of  truth,  saying  that
 whatever  is  happening  inour  country
 is  horrible  because  :t  dis  not  coming
 out  in  the  press,  because  of  censor-
 ship  and  all  that  and  that  All  India
 Radio  is  not  telling  the  truth,  It  has
 been  proved  beyond  doubt  that  the
 people  of  this  country  were  not  be-
 hind  reactionary  forces.  There  was  a
 fight  going  on  between  the  two  for-
 ces,  the  progressive  forces  and  the
 reactionary  forces.  It  has  been  proved
 beyond  any  doubt  that  the  progressive
 forces  have  triumphed  over  6  reac-
 tionary  toices.  So,  the  time  h.s  now
 come  to  relax  censorship.  If  something
 is  said  in  this  House,  let  it  come  out
 openly.  Let  the  people  know  what  is
 being  said  here.  I  would  request  the
 hon  Minister  to  reconsider  the  mat-
 ter.

 Another  thing  ४  about  artistes.
 Eminent  artistes  like  Bhim  Sain  Joshi,
 Nishar  Hussain  Khan  and  Siddhesh-
 warj  Devi  are  born  only  once  in  a
 century.  What  do  they  get  today  from
 All  India  Radio?  They  should  have
 something  to  live  for  something  to  fall
 back  upon.  The  remuneration  that,  is
 given  to  them  is  too  small.  J  would
 request  the  hon,  Minister  to  consider
 seriously  whether  these  artistes  who
 are  born  only  in  a  century  should
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 be  paid  what  they  are  being  paid  now
 or  their  remuneration  should  be  in-
 creased.  I  have  got  representations
 from  Bombay  and  other  places  sign-
 ed  by  eminent  artistes.  I  am  a  lover
 of  music—music  is  my  first  love  and
 then  comes  politics—and  I  mix  with
 them,  I  try  to  help  them.  These  ar-
 tistes  who  serve  the  country  should
 not  be  paid  a  paltry  sum  of  Rs,  200  or
 Rs.  300  a  month.  They  cannot  live  on
 this  paltry  sum  of  money.  I
 have  seen  the  horrible  conditions
 in  which  they  live.  I  woulg  urge
 upon  the  hon.  Minister  who  is  inte~
 rested  in  music,  who  loves  music—
 from  the  face,  he  looks  an  artiste
 himself—to  kindly  consider  this  mat-
 ter  seriously.

 The  last  point  that  I  would  like  to
 mention  igs  about  the  Song  &  Drama
 Division.  I  am  one  of  those  who
 supported  the  cause  of  the  Song  &
 Drama  Division.  It  has  done  a  very
 good  job  on  our  borders.  It  has
 brought  out  many  things  like  the
 ‘Jallianwala  Bagh’,  the  ‘History’  of  In.
 dependence  and  others  in  the  ruins  of
 Purana  Kila  with  the  help  of  light
 and  sound.  But  recently,  what  has
 happeneg  is  that  I  was  told  that  the
 Director  of  the  Song  and  Drama  Divi-
 sion  hag  directed  a  story  which  is  be-
 ing  stageqd  and  was  therefore  given
 extension,  though  he  was  due  to  re-~
 tire.  I  have  nothing  against  him,  but
 I  hear  that  there  arc  some  serious
 charges  against  the  Director,  So  why
 should  he  be  continued  in  service?
 He  was  que  to  retire  on  the  ३५
 March  but  I  am  told  that  because
 ‘Ghalib  ki  Dill’  is  being  staged  and
 he  is  said  to  be  the  architect  of  that,
 he  hag  been  granted  extension  up  to
 80th  May  or  30th  April]—I  don't  know
 the  exact  date—on  the  recommenda-
 tion  of  somebody  who  is  high  up  (I
 am  not  mentioning  the  Cabinet  Mi-
 nister  or  the  Minister  in  charge).
 After  all,  we  know  the  artists  who
 were  in  Delhi  and  we  know  Mirza
 Ghali,  his  life,  his  compositions  etc.
 Hig  compositions  are  Know  to  many
 people  and  I  have  seen  many  admi-
 rers  of  Ghalib—though  of  course,  I
 have  little  knownledge  of  Urdu  and
 Persian.  But  there  are  serious  things

 APRIL  26,  976  D.G,  ‘1976-77  Min.  168
 of  I.  &  5,

 to  be  tonsidered  and  merely  because
 somebody  has  directed  something  or
 merely  because  he  was  able,  with  his
 manoeuvres  and  manipulations,  to
 ticular  case  should  be  granted  ox-
 tension  should  not  be  given.  Just
 because  this  ‘Ghalib  ki  Dilli’  is  go-
 ing  on  and  because  two  Deputy  Di-
 rectors  have  been  suspended,  he  was
 given  extension,  The  Prime  Minister
 of  this  country  is  against  extension
 ang  she  hag  not  granted  extension  to
 any,  I  know,  Then  why,  in  this  par-
 ticular  case  shoulg  be  granted  ex-
 tension?  India  is  not  short  of  intel-
 ligent  people  and  talented  people;
 India  is  full  of  talent.  So  I  would
 wish  this  gentleman  to  retire  grace-
 fully  and  peacefully  and  somebody
 else  to  be  brought  in  his  place.

 With  these  words  I  support  the  de-
 mands  and  thank  him  once  again  for
 having  hag  the  courage  and  convic-
 tion  to  have  set  up  the  Samachar.
 Earlier,  when  the  Ministers  of  In-
 formation  and  Broadcasting  came,
 they  made  several]  statements  in  the
 House  that  the  News  Agency  will  be
 converted  into  a  public  corporation,
 but  that  was  never  translated  into
 action,  Now  that  he  has  come  for-
 ward  with  this,  I  once  again,  as  Pre-
 sident  of  the  PTI  Employee’  Federa-
 tion  exteng  full  support  for  making
 ‘Samachar?  a  success  and  I  think
 ‘Samachar’  is  going  to  succeed  des-
 pite  the  wishes  of  the  reactionary  for-
 ces  who  are  propagating  against  Gov-
 ernment  agencies  and  so  on.  But
 don’t  bother  about  this:  let  us  march
 on  towards  our  goal  and  I  am  sure
 ‘we  will  be  able  to  do  it  if  ‘Samachar’
 works  effectively  ang  honestly.

 श्री  जगन्नाथ  ६: , ै  (मधुबनी)  :  भ्रध्यक्ष

 महोदय,  सूचना  और  प्रसारण  मंत्रालय  की

 यह  विशेषता  है  कि  वह  एक  ऐसा  माध्यम  है,
 जिसके  ज़िया  सरकार  की  नीति,  उसके

 कार्यक्रम  और  उसके  कार्यकलाप  जनता  तक

 पहुचाये  जा  सकते  हैं।  जब  से  हमारे  अनुभव
 के  धनी  और  परम  सक्षम  नये  मंत्री  ने  इस

 विभाग  का  भार  सम्भाला  है,  तब  से  उसमें

 सुधार  के  स्पष्ट  लक्षण  दिखाई  पड़ने  सगे  हैं,
 लोगों  में  आस्था  बन  रही  है  भोर  सभी  यह
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 सोचते  हैं  कि  अब  इस  विभाग  की  उपयोगिता
 अवश्य  अमापित  होगी

 आकाशवाणी  से  इन  दिनों  बहुत  ही
 उपयोगी  काम  होने  लगे  हैं।  इसके  नाटक  कौर
 संगीत  विभाग  से  बीस  सूची  कार्यक्रम  का  प्रचार
 और  प्रसार  धड़ल्ले  से  होने  लगा  है।  समाज-
 विरोधी  विज्ञापनों  का  आकाशवाणी  से  प्रसारण
 बन्द  हो  चुका  है।  जो  संस्थाएं  प्रतिबन्धित  हैं
 उनके  काले  कारनामे  झर  उनके  खिलाफ
 समाचार  प्रसारित  हो  रहे  हैं।  साथ  ही
 साम्प्रदायिकता  और  अस्पृश्यता  के  निवारण
 का  प्रचार  बड़े  जोर-शोर  से  प्रारम्भ  हो  चुका
 है।  में  चाहूंगा  कि  समाज  के  जो  दुर्गुण  हैं
 सूदखोरी,  महाजनी,  चोरबाजारी,  घूसखोरी
 और  धोखाधड़ी  इत्यादि  इन'  सब  चीजों  के
 खिलाफ  आकाशवाणी  से  प्रचार  हो  जिससे  लोग

 उन्हें  सुने  और  उनसे  सावधान  हों  ।  साथ  ही
 सरकार  का  जो  लक्ष्य  हैं  भूमि  सुधार,  भूमि
 हुंद बन्दी  या  न्य  जो  विकास  और  सुधार  के
 कार्य  हैं  केन्द्रीय  सरकार  के  अथवा  प्रान्तीय
 सरकारों  के  उन  सेब  का  इसके  माध्यम  से

 विस्तृत  रूप  से  प्रचार  होना  चाहिए  ताकि  ये
 प्रत्येक  व्यक्ति  तक  पहुंच  सके  और  लोग  इनसे
 लाभान्वित  हों  ।

 मुझे  आकाशवाणी  से  या  आकाशवाणी  के
 जो  व्यवस्थापक  हैं  उन  से  एक  माग'  करनी  है  ।
 मैंने  आज  तक  जितना  सुता  है  उससे  मुझे
 लगता  है  कि  विरोध  पक्ष  को  उसके  प्रचार  में
 ज्यादा  समय  दिया  जाता  है।  इस  पर  मैं  निजी
 रूप  से  भ्रांति  करूंगा  और  मैं  चाहूंगा  कि
 कम  से  कम  इस  सदन  की  कार्यवाही  का  जहा
 तक  संबंध  है  संख्या  के  आधार  पर  ही  समय
 मिले  अर  उसी  आधार  पर  प्रचार  और  प्रसार

 हो।

 एक  खास  कारण  से  मैं  मंत्री  महोदय  को
 विशेष  रूप  से  धन्यवाद  देना  चाहता  हूं।  प्रभी
 पिछले  दिनों  दरभंगा  में  एक  रेडियो  स्टेशन
 का  विधिवत  उद्घाटन  उन्होंने  किया  है  जिससे

 *  of  I.  &  B,

 उस  इलाके  मेँ  बहुत  प्रसन्नता  है  कौर  लोगों
 की  इनके  प्रति  बहुत  ही  निष्ठा  भौर  विश्वास
 बन  चुका  है  यह  मैंने  उस  क्षेत्र  मे ंजाकर
 देखा  है  ।  इसलिए  मैं  अपनी  ओर  से  शौर
 उस  क्षेत्र,  के  लोगों  की  झोर  से  इनकी  भूरि-
 भूरि  प्रशंसा  करता  हूं  कौर  धन्यवाद  देता  हूं  1

 चार  एजेंसियों  को मिला  कर  एक  एजेंसी
 “समाचार”  का  जो  संगठन  हुआ  है  उसका
 सारे  मुल्क  ने  ही  नहीं,  बल्कि  पत्रकार-जगत
 ने  भी  स्वागत  किया  है  और  यह  ठीक  तरह  से
 काम  करने  लगा  है।  लेकिन  मैं  चाहता  हूं
 कि  जो  छोटे-छोटे  पत्र  हैं  उनको  हम  ज्यादा

 सहूलियत  दें  /  उसको  हम  विज्ञापन  दें  और
 और  तरह  से  भी  उनकी  मदद  करें।  उनको
 कागज  का  कोटा  और  अन्य  सुविधाएं  दी  जायें
 जिससे  उनको  पोषण  मिले  और  वे  अपना
 विकास  कर  सकें।  एक  बहुत  बड़ी  चीज  जिस
 पर  मुझे  सबसे  ज्यादा  आपत्ति  है  वह  है  पत्रकारों
 का  बड़  घरानों  से  संबंध  ।  मैं  चाहता  हूं  कि
 पत्रकारों  को  बड़े  घरानों  से  मुक्त  किया  जाय
 वे  उस  पत्र  के  जरिए  से  बहुत  अनुचित  काम
 करते  हैं  और  हमारे  देश  की  प्रगति  के  मार्ग  में
 बाघा  डालते  हैं  ।  खास  तौर  से  मैं  मंत्री  जी  का
 ध्यान  उनके  बारे  में  आकर्षित  करूगा  जो
 विदेशी  पत्निका  हैं,  जो  यहा  रहते  हैं  और  यहां
 की  तथा  यहां  की  नीतियों  की  निन्‍दा  करते  हैं  a

 उनके  प्रति  आवश्यक  कार्यवाही  करने  में
 स्त्री  महोदय  चूके  नहीं  Y

 फिल्‍मों  के  सबंध  में  मै  निवेदन  करूंगा  कि

 सुन्दर  फिल्में  प्रवीण  बने  जिससे  हमारे  नौजवान
 लाभान्वित  हों  शर  वे  विदेशों  में  भी  भेजी
 जायें  जिससे  कि  हम  बिदेशी  मुद्रा  अजित  कर

 सकें  +  लेकिन  इसके  बारे  में  घर में युग  में  निकला

 है  जिसमें  बड़ी  धज्जियां उड़ाई  गई  हैं  फिल्मकारों
 की  और  यह  कहा  गया  है  कि  जो  फिल्म  बनती

 है  कौर  जिस  तरह  का  रवैया  है  उससे  तो

 ऐसा  लगता  है  कि  यहां  के  लोगों  के  साथ

 मखौल  किया  जाता  है।  मैं  उसकी  एक  लाइन

 पढ़  कर  सुना  देता  हूं  .  .  .  «
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 हाय  महोदय:  बाप  अपना  विचार

 कहिए  |  धर्मयुग  की  बात  छोड़िए  ।

 श्री  जगन्नाथ  सीएच  केवल  एक  लाइन

 पढ़ता  हूं  I

 “पत्रकारों  को  मामूली  आदमी  का
 अपमान  करने  फा  प्राधिकार  कब  तक
 मिलता  रहेगा  ?

 इसलिए  कि  वे  वर्णन  करते  हैं  साधारण  आदमी
 का  गब्र  स्वरूप  दिखाते  हैं  उससे  संबंधी  भिन्न
 छा  जिससे  जो  सचाई  है  वह  छिप  जाती  है  ।

 अन्त  में  मैं  टेलीविजन  के  बारे  में  कह  कर
 गंमाप्त'  करूंगा।  ठेलीविजञन'  में  प्रभावक
 चीजों  का  प्रवेश  नहीं  होना  चाहिए।  उपयोगी
 चीजों  का  ही  प्रचार  उसके  द्वारा  होना  चाहिए
 जिससे  समाजवाद  का  प्रचार  हो  और  देश  का
 विकास  हो  सके  ।  अमेरिका  की  मदद  से  हम
 जो  उपग्रह  का  संचालन  कर  रहे  हैं  वह  2400
 ग्रामों  में  बड़ा  उपयोगी  साबित  हुआ  है।
 लेकिन  अमेरिका  के  साथ  यह  समझोता  चार

 महीने  बाद  समाप्त  हो  रहा  है।  उसके  बाद
 यह  कार्यक्रम  ठप्प  हो  जायगा।  लेकिन  मुझे
 प्रसन्नता  है  कि  सरकार  ने  निर्णय  लिया  है  कि

 6  नये  केन्द्र  खोले  जाय॑  जिससे  84  सौ  गावों  में

 दूरदर्शन  सेवा  उपलब्ध  हो  सकेगी  ।  यह  बड़ा  ही
 बरच्छा  निर्णय  है।  और  इसका  में  स्वागत
 करता  हूं  1

 पटना  मैं  टेलीविज्ञन  केन्द्र  खोलने  की  मांग

 बहुत  पुरानी  है।  मेरा  निवेदन  है  कि  मंत्री  जी
 इसके  ऊपर  ध्यान  दें  और  वहा  टेलीविजन
 केन्द्र  बोला  जाय  ।

 इन  शब्दों  के  साथ  मैं  इसका  समर्थन
 करता  हूं  और  मंत्री  महोदय  को  घन्यवाद
 देता  हूं  1

 थी  ला गेद वर  त्रिवेदी  (मछलीशहर)  :
 माननीय  भ्रष् यक्ष  जी,  मैं  सूचना  तथा  प्रसारण
 मंत्रालय  की  सींगों  का  समर्थन  करने  के  लिए
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 खड़ा  कभ  हूं।  7 पिछले  कुछ  वर्षों  से  सूचना  एवं
 प्रसारण  मंत्रालय  द्वारा  बहुत  ही  सराहनीय
 कार्य  हुआ  है।  पहले  इस  विभाग  के  द्वारा
 जनता  को  उतनी  जानकारी  नहीं  मिलती  थी  t

 जहां  तक  झ्राकाशवाणी  की  बात  थी  पहले  केवल
 गाने  बजाने  तक  ही  कार्यक्रम  सीमित  रहते  थे
 लेकिन  पिछले  कुछ  वर्षों  से  समाचार  देने  के
 बारे  में  इस  विभाग  ने  एक  भअ्रच्छा  स्तर  कायम
 किया  है  ।  इस  देश  के  संसाधन रण  को  सं माचा र-
 पत्तों  के  माध्यम  से  उतने  समाचार  नहीं  मिल
 पाते  थे  क्योंकि  इस  देश  में  एक  बहुत  बड़ी
 संख्या  में  लोग  प्रशिक्षित  हैं  शौर  बह  गांवों  में
 बिखरे  हुए  हैं,  इस  देश  के  कोने  कोने  में  बिखरे

 हुए  हैं।  इसके  अतिरिक्त  सभी  जगहों  पर

 समाचार  रत्न  आसानी  से  और  ठीक  समय  पर

 पहुंचते  नही  थे  1  यही  वा  रेडियो  का  साधन  है,
 आकाशवाणी  है  जिसके  माध्यम  से  गांव  गांव
 में  समय  पर,  समाचार-पत्रों  के  पहुंचते  के

 बहुत  पहले  लोगों  को  सूचनायें  मिल  जती  हैं।
 इस  सम्बन्ध  में  ग्रा काश वाणी  ने  एक  प्रतिष्ठा
 प्राप्त  की  है  और  अब  जनता  को  समय  पर  ठीक-
 ढीला  समाचार  मिल  जाते  हैं।

 जहां  तक  झापा  स्थिति  लागू  होने  की  बात
 है,  इसके  पहले  चाहे  समाच।र-पत्न  हों  या  दूसरे
 साधन  हों  उनके  द्वारा  केवल  श्रफवाहें  पैदा
 की  जाती  थी,  मनमाने  समाचार  छापे  जाते  थे

 ताकि  वातावरण  दृवित  हो  जाये  q  ऐसी  स्थिति
 में  सही  समाचार  पाना  असम्भव  हो  गया  था
 लेकिन  '्ाषात्‌  स्थिति  की  घोषणा  के  बाद
 जो  नियंत्रण  लाभू  हुए  हैं  कौर  उनका  जो  प्रभाव

 पड़ा  है  उससे  वातावरण  में  बड़ी  शांति  और
 स्थिरता  बाई  है।  लोगों  को  सह।  समाचार
 मिल  रहे  हैं  कौर  किसी  प्रकार  की  कोई  गड़बड़ी
 नहीं  हो  पा  रही  है।  मैं  तो  कहुंगा  स्वतंत्रता
 प्राप्ति  के  बाद  इस  समय  ही  इस  प्रकार  की
 शांतिमय  स्थिति  का  वातावरण  पैदा।  हुमा  है  t
 समाचार-पत्तों  पर  जो  सेंसर  लागू  की  गई  है
 उसके  ग्लौचित्य  का  समय  भी  झा  गया  था।
 इस  दिशा  में  कदम  उठाकर  एक  अच्छा  काम
 किया  गया  है।  जहां  तक  समाचार-पत्रों  की
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 स्वतंत्रता  की  बात  है  कि  उनको  सही  सही
 समाचार  छापने  की  छूट  दी  जाये,

 वह  तो  हो  ही  रहा  है।  सभी  को  नका  से
 समाचार  मिल  रहे  हैं।  इसी  सन्दर्भ  में  मन्ने
 अपने  मंत्री  महोदय  को  बधायी  देने  में  प्रसन्नता

 हो  रही  है  कि  पहले  हमारे  देश  में  संस्कृत  भाषा
 में  समाचार  प्रसारित  नही  होते  थे,  विश्व  में
 केवल  जपनी  ही  एके  ऐसा  देश  था  जहां
 झाकाणव'णी  से  संस्कृत  मे  समाचार  बस  रति
 किये  जाते  थे  लेकिन  पिछले  वर्षों  में  हमारे
 देश  में  भी  भ्राकाशवाणी  से  मंरक्कर्त  में  समाचार
 प्रसारित  कपि  ज/ने  लगे।  पहले  इसके  लिए
 प्रात  काल  का  ही  समय  था  लेकिन  मंत्री

 महोदय  ने  सायंकाल  में  भी  उसको  समय  दे
 दिया  है  |  इस  बान  की  संस्कृत  के  जानने  वाले,
 उसके  प्रेमी  जनों  ने  जगह  जगह  बड़ी  सराहना
 की  है।  मैं  भी  इस  बात  के  लिए  स्त्री  जी  को
 अपनी  तरफ  से  और  उन  सभी  लोगों  की  तरफ
 में  जो  संस्कृत  भाषा  के  जानने  वाले  हैं,  प्रेमी  हैं,
 धन्यवाद  देना  चाहता

 जहा  तक  चलचित्रों  फी  चात  है  इसमें

 सन्देह  नही  है  कि  उसका  वातावरण  पर  काफी

 अच्छा  अमर  पडा  हे.  हिन्दी  भाषा  का  भी
 प्रसार  हुआ  है  लेकिन  एक  बात  की  ओर  मै
 मंत्री  जी  का  ध्यान  दिलाता  चाहता  हु  कि
 अमीर  पर  उन्हीं  चलचित्रों  को  ज्यादा

 प्रोत्-हन  मिल  रहा  है  जिसमें  मार-काट,

 डरती,  चोरी  अश्लीलता  की  बातें  होती  हैं
 ग्र/वर्यकत।  दस  बाह  की  है  कि  सम  जिंक
 वातावरण  अच्छा  बने,  इस  बात  के  माध्यम

 चलचित्र  बने ।  सत्य  मित्र  सुन्दरम्‌  का  जो

 हमारा  दृष्टिकोण  है  उसकों  ध्यान  में  रख  कर

 हमारे  चलचित्र  बनते  चाहिए।  प्राचीन  काल
 में  भी  हमारे  यहा  बहुत  से  नाटक  खेले  जाते  थे

 जोकि  उद्दश्यप्रद  होते  थे  राज  उनका  स्थान

 चल चि त्न  ले  रहे  हैं  तो उनका  भी  वही  दृष्टिकोण
 होना  चाहिए।  चलचित्रों  का  उद्देश्य  केवल
 पैसा  कमाना  या  उच्छू खल  तत्वों  को  प्रोत्साहन
 देना  नहीं  होना  चाहिए  बल्कि  वातावरण  को

 शुद्ध  बनाने  का  दृष्टिकोण  अपनाना  चाहिए।
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 मैं  चाहता  हुं  कि  इस  भोर  कड़ी  निगाह  रखी
 जाये  |  हमारे  चलचित्रों  में  सकती  को  बात
 दिखलाई  जाती  है  कि  कैसे  डकैती  डालते  हैं,
 यह  नही  दिखलाया  जाता  कि  कैसे  लोग  डकैतों
 का  मुकाबला  करें।  इसका  प्रभाव  यह  पढ़ता
 है  कि  हमारे  नौजवान  डकैती  करने  के  हथकण्डे
 जानने  लगते  हैं।  कत्ल  करने  के  हथकण्डे
 जानने  लगे  हैं।  इस  तरह  की  बातों  से  समाज
 पर  बहुत  दूषित  प्रभाव  पड़ता  है।  हमें  ऐसा
 प्रयत्न  करना  चाहिए  कि  लोगों  पर  ऐसा
 प्रभाव  न  पड़  सके  और  वे  लोग  उन  फिल्मों
 से  कुछ  शिक्षा  लें  सकें  t

 झ्राकाशवाणी  पर  कृषि  और  शिक्षा  प्रसार
 के  लिए  काफी  समय  दिया  जाता  है।  इससे
 जनता  को  काफी  लाभ  पहुच  रहा  है  और
 जनता  ने  इसका  बड़ा  स्वागत  किया  है।
 जहां  तक  आप  के  नाटक  और  संगीत  का
 सम्बन्ध  है--हमने  देखा  है  कि  आपका  तचौटक
 प्रभाग  बहुत  अच्छा  काम  कर  रहा  है।  देश  के
 विभिन्न  भागों  में  जा  कर  वे  अपने  नाटकों  का
 प्रदर्शन  करते  हैं।  लेकिन  मै  चाहता  हूं  कि
 देश  की  विभिन्न  भाषाओं  में  उन  नाटकों  का
 प्रसार  हो।  यह  तो  ठीक  है  चीन-चित्र  तो
 विभिन्न  भाषियों  में  दिखलाये  जाते  हैं  लेकिन
 नाटक  भी  उस  क्षेत्र  की  भाषा  में  दिखलाये
 जायें।  देश  की  विभिन्न  भाषाओ्रों  के  माध्यम
 मे  नाटकों  के  प्रदर्शन  से  देश  के  लोगों  की
 भावनाओं  को  बदलने  में  बहुत  सहायता
 मिलेगी  |

 इन  शब्दों  के  साथ  मै  इस  मंत्रालय  की

 अनुदान  की  मागों  का  समर्थन  करता  हूं

 कुमारी  सणिद्नेत  पटेल  (साबरकांठा)  :
 अध्यक्ष  महोदय,  मैं  राज  ही  गुजरात  से  झाई

 हू।  साबरकांठा  गई,  खेड़,  अहमदाबाद  कौर
 भावनगर  गई।  वहां  मैंने  क्या  पाया  |  मुझे
 बतलाया  गया  है--हमारे  जनता  मोर्चे  के
 जो  घारा  सभा  के  सदस्य  थे  उनकी  एक  सभा

 हुई।  उन्होंने  तय  किया  कि  उनकी  झोर  से  एक
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 [कुमारी  सखि वेद  पटेल]

 डेपुटेशन  गवर्नर  के  पास  जाय।  गवनेर  से
 मिलते के  बाद  उनसे  जो  बात  हुई  उसका  एक
 प्रेस  नोट  उन  लोगों  ने  बना  कर  प्रेस  को  दिया,
 लेकिन  उसके  बाद  सेंसरशिप  ने  क्या  किया  ?

 उन्होंने  यहा  पुछवाया  कौर  यहां  से  यह  बतलाया
 गया  कि  जनता  मोर्चे  की  कोई  बात  नहीं
 छापनी  है।  मैं  आप  से  पूछती  हूं--ऐसा  क्यों

 है,  क्या  जनता  मोर्चे  को  श्राप  ने  इल् लीगल
 करार  दिया  है।  अगर  आप  इस  तरह  से
 सेंसरशिप  करते  रहेंगे  तो  इसका  मतलब  है
 कि  श्राप  सिर्फ  एक  ही  बात  अखबारों  में  लाना

 चाहते  हैं,  शासक-दल  कांग्रेस  की  ही  बातें
 अखबारों  में  जायेगी,  दूसरे  लोगों  की  बातें
 अखबारों  में  नही  जायेंगी  1

 आज  गुजरात  में  कितना  जुल्म  हो  रहा
 है--उसका  क्‍या  वर्णन  करू।  हमारे  यहां
 धारा  सभा  के  सदस्यों  को,  जनता  मोर्चे  के
 सदस्यों  को  पया  दे  कर  शासक  दल  अपनी
 तरफ़  ले,  जाना  चाहता  है।  आपकी  न्यूज़  रील
 में  क्या  आता  है।  मैं  तो  सिनेमा  देखने  नही
 जाती  हूँ,  लेकिन  मुझे  बतलाया  गया  है--
 आपकी  न्यूज़  रील  में  मोरारजी  भाई,  भ्र शोक

 मेहता,  जयप्रकाश  नारायण,  इस  तरह  से
 सात  नेतायों  के  चित्र  दिये  गये  और  कहा  गया
 कि  ये  सब  देशद्रोही  हैं।  अगर  शाप  इस  तरह
 से  करेंगे  तो  क्या  इस  से  लोगों  पर  अच्छा  प्रभाव
 पड़ेगा  t  बहा  जो  बच्चे  फिल्‍म  देखने  गये  थे,
 वे  आकर  घर  में  पूछते  हैं  कि  हम  को  ऐसा
 सिनेमा  देखने  क्‍यों  भेजते  है  1  लोगों  का  मन

 इस  तरह  से  नही  बदलेगा

 मैंने  सुना  है  कि  आप  ने  60  अखबार  वालों
 के  एक्रेडिटेशन  कार्ड  वापस  ले  लिये  हैं।
 एक  का  तो  मुझे  मालूम  है--भय  ने  कहा  है
 कि  उसके  दिल्ली  में  रहने  से  नैशनल  सिक्योरिटी
 को  खतरा  है।  यह  कितनी  अजीब  बात  है----
 कोई  आदमी  दिल्‍ली  में  रहे,  तो  क्या  उससे
 आपकी  सरकार  गिर  जायगी।  ऐसी  बात

 महीं  होनी  चाहिए।  आपका  तो  यहां  बहुमत
 है,  लोग  आप  के  साथ  हैं,  जनता  भ्रामक  साथ
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 है,  आप  जनता  में  लोकप्रिय  हैं,  तव  फिर  एक
 आदमी  के  यहां  रहने  से  देश  की  सिक्योरिटी

 कसे  मश्किल में  पड़  जाती है।  इस  तरह से
 देश  का  वातावरण  नहीं  बदला  जा  सकता

 यह  महिला  वर्ष  था,  हमारे  यहां  की
 प्राइम  मिनिस्टर  भी  महिला  है---भय  देखिये--
 महि लाशों  के  साथ  कितना  जुल्म  हो  रहा  है
 कौर  श्राप  जानबूझ  कर  ऐसा  करते  हैं।
 हमारे  पास  एक  खबर  शाई  है--जेल  में
 कितना  जुल्म  हुआ  है।  वहाँ  झगर  कोई

 प्रोस्टीचूट  हो  तो  उसको  शिक्षा  दी  जाती  है,
 झगर  कोई  रेप  करे  तो  उसको  शिक्षा  दी
 जाती  है,  लेकिन  मैंने  तो  सुना  है  कि  वहां
 महिलाओं  पर  रेप  करने  दिया  गया  और

 बाहर  के  आदमियों  ने  किया--यह  सब
 आपके  यहां  'टायलेट  होता  है।  इस  तरह  से
 आप  सेंसरशिप  से  न्यूज़  को  बन्द  करना  चाहते
 हैं---मैं  कहना  चाहती  हुं  कि  भाप  रेडियो  पर
 जो  देना  हो  दीजिये  लेकिन  सही  बात  दीजिये,
 एक  तरफा  देने  से  प्रजा  का  मन  नही  बदलेगा  |
 में  आपको  बताऊं  कि  गुजरात  में  में  खेड़ा
 जिले  में  गई,  साबरकाठा  गई,  अहमदाबाद  गई
 कौर  भावनगर  गई  कौर  वहां  पर  सभी  लोगों
 ने  दबी  जबान  में  कहा  कि  हमें  जो  जनता
 सरकार  मिली  थी,  वैसी  पहले  कभी  नहीं
 मिली  और  श्री  बाबूभाई  पटेल  ते  जो  9  महीने
 तक  राज्य  किया,  ऐसा  राज्य  कभी  नहीं  पाया  ।
 अब  आप  उन  पर  जुल्म  करके  चाहे  जो  कर  लो
 लेकिन  वहा  के  लोग  इस  बात  को  ग्राही  तरह
 से  जानते  है।  आज  जो  सरकारी  कर्मचारी  हैं
 वे  भी  कुछ  नही  बोल  क्योंकि  वे  समझते  हैं  कि
 अगर  कुछ  बोले  तो  बाप  उनको  निकाल  देंगे  ।

 इस  वजह  से  राज  सब  लोग  चुप  हैं।

 जनता  मोर्चे  के  प्रतिनिधियों  ने  राज्यपाल
 से  क्‍या  कहा  ?  ऐसी  कौन  सी  बात  उसने  कही
 थी  जो  छपने  लायक  नहीं  थी।  राज  जनता
 मोर्चे  की  कोई  बात  सेंसरशिप  की  वजह  से
 अ्रखबारों  में  नहीं  भाती  है।  इस  तरह  से  भाष
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 wen  करते  हैं  और  जो  सही  गात  है  वह  संस्कारों
 में  नहीं  चा  पाती  है।  उन  लोगों  ने  कहा  था
 कि  जी  लेती  बाप  ने  लगाई  है  यह  सूखी  खेती
 वाले  लोगों  से  न  ली  जाये  क्योंकि  इसमें  किसानों
 का  नुकसान  होता  है।  इससे  कौन  से  आपका

 नुकसान  हो  जाता  जो  यह  बात  नहीं  जाने  दी  ।

 इसके  बाद  उन्होंने  कहा  कि  वहां  पर  जल्दी  से
 जल्दी  लोगों  का  राज्य  होना  चाहिए,  वहां  पर

 मिनिस्ट्री  होती  चाहिए  i  इस  पर  गवर्नर  ने

 कहां  कि  भ्रम  कृत्रिम  मैजोरिटी  है  और  ठीक
 मैजोरिटी  नही  है।  इस  पर  उन्होंने  कहा  कि
 फिर  हमें  राज्य  करने  दो  ।  यह  बात  भी  अखबारों
 में  नहीं  छपने  दी  |  इसमें  क्या  बात  थी।  क्‍या

 इससे  आपका  राज्य  उलट  जाता।  इसलिए
 मैं  कहती  हूँ  कि श्राप  सोचिये  और  समझिये  और
 सेंसरशिप  को  ठीक  तरह  से  लगाइए  i  क्या  आप
 समझते  हैं  कि  लोग  60  लाख  रुपये  वाला
 किस्सा  भूल  गये  हैं  कौर  मारुति  के  लिए
 इतनी  सारी  जमीन  जो  पानी  के  भाव  ली  है,
 उसको  भूल  गये  हैँ।  क्या  शाप  यह  समझते

 हैं  कि  लोग  मारुति  मोटर्स  के  बारे  में  भूल
 गये  हैं।  मैं  कहती  हूं  कि  लोग  भूल  नही  गये  हैं  ।

 आपके  जोर-जुल्म  के  कारण  और  मिला  के

 डर  से  कि  कही  कुछ  कहा  तो  पकड़  न  लिये

 जाएं,  लोग  बोलते  नही  हैं  और  चप  हैं।

 शब  मैं  श्राप  को  बताऊ  कि  एक  बहुत
 श्रन्छे  जौर  सीनियर  वकील  श्री  पटवारी

 हैं।  उन  को  पकड़  कर  ले  गये  |  उन  को

 हार्ट  अटैक  हुआ  था  कौर  जब  यह्  कहा
 गया  कि  इन  की  तबियत  अच्छी  नहीं  है,  ता

 जवाब  कपा  मित्रता  है  ?  ऐसे  तो  बड़े  लोगों

 की  तबियत  ख़राब  होती  ही  रहती  है  |

 इस  तरह  का  व्यवहार  उन  के  ताथ  किया  गया  t

 इसी  तरह  से  हमारे  यहा  एफ  रवि

 शंकर महाराज  हैं।  उन  की  उम्र  सौ  साल

 से  कोई  5,  7  साल  कम  होगी  ।  ।  वे  विस्तर

 पर  हैं  पौर  लोगों  की  सेवा  करने  हैं।  उन

 के  भर  को  जा  कर  सर्च  किया  |  उन  से  कहा
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 गया  कि  आप  से  जय  प्रकाश  जी  के  लिए
 ऐसा  जमा  किया  ?  उन्होंने  कडा  कि  हां,
 किया  था।  खन  से  फिर  पूछा  कि  इस  का

 हिसाब  कहां  हैं।  उन्होंने  कहा  कि  मेरे  पास

 हिसाब  नहीं  है,  हमारी  समिति  में  जा  कर

 हिसाब  देख  लॉ।  यह  सब  भप्रश्षबार  में  छपता

 है।  काहे  के  लिए  पैसा  जमा  किया ?

 उन्होंने  कहा  कि  जब  प्रकाश  जो  को  रोजाना

 अस्पताल जाना  पडता  है,  इसलिए  डायलिसिस
 मनोहर  खरीदने  के  लिए  पैसा  जमा  किया
 था।  तो  यह  भी  क्या  गुनाह  है  ?  मानवता
 की  दृष्टि  से  किसी  के  ईलाज  के  लिए  पैसा
 जमा  किया  गयो,  तो  यह  भी  गुनाह  है।
 लड़ाई  में  शु  मगर  घायल  हो  जाता  है,
 सोल्जर  घायल  हो  जाता  है,  तो  उस  पर  वार

 नहीं  किया  जाता  है  लेकिन  आप  उस  पर  भी

 जुल्म  करते  हैं।  इस  से  क्या  फायदा  होगा  ।
 मैं  सब  जगह  भूमी  हूं  लोग  कहते  हैं  कि  हम

 कुछ  बोल  नहों  सकते  और  उन  पर  बडा  जुल्म
 हो  रहा  है  ।

 मैं ने  यह  भी  देखा  कि  हमारे  जो
 चचा  मिनिस्टर  ने  बजट  स्पीच  की  थी  और
 जो  राज्यपाल  ने  पहले  झोपनिंग  स्पीच  की
 थी  और  राज  उन्होंने  स्पीच  है,  उस  में  कोई
 फर्क  नहीं  है।  एक  हो  प्रकार  की  बातें  हैं
 मगर  एक  बात  है  कि  पहले  वाली  स्पीच  में
 प्रधान  मंत्री  जी  का  नाम  शायद  नहीं  पाया

 होगा,  इसलिए  वह  नहीं  छपी  और  कब  पाया

 है,  इसलिए  खस  को  निकाल  दिया  गया  है।
 इस  तरह  से  श्राप  का  काम  होता  है।
 हमारे  सुरत  डिस्ट्रिक्ट  के  एक  विधान  सभा
 के  सदस्य  हैं।  उन्होंने  कहा  कि  मेरे  पास

 एक  लाख  रुपया  प्हैंका  कि  तुम  हमारे  साथ
 भा  जाओ  लेकिन  उन्होंने  बताया  कि  मैने
 उस  को  नहीं  लिया।  मैं  ने  कहा  कि
 आप  ने  क्‍यों  नहीं  लिया  |  कप  उस  को  ले
 लेते  ताकि  हम  लोगों  को  बता  सकते
 लाख  रुपया  उस  तरफ  जाने  के  लिए  दिया
 गया  है।  इस  तरह  से  आप  काम  करते
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 हैं।  भाप  कहते  हैं  कि  घूसखोरी  नहीं  चलनी'

 चाहिए,  श्राप  तो  खुद  घूसखोरी  करते  हो,
 शाप  लोग  करप्शन  करते  हो  ।  हम  आपको

 कहते  हैँ  कि  इस  तरह  स  जनता  का  काम  नहीं
 हो  सकेगा  कौर  द्  तरह  से  करप्शन  नहीं
 निकल  सकेगा  ।  श्राप  करोड़ों  रुपहरा  बाद

 रहे  हैं  उसका  हि  पाए  कहां  लिखा  हुआ  हैं
 आप  हमारी  बात  को  छापने  नहीं  देंते  हैं
 कौर  आप  जो  चाहे  छापते  हैं।  राज
 जलों  में  लोगों  पर  जुल्म  होता  है  उसका  ,
 भी  जनता  को  पता  नहीं  चलता  1

 झटका  महोदय  :  कृपया  शन  समाप्त

 कीजिए  ।

 कुमारी  संजीवन  पटेल  :  मैं  सक्रिय
 की  बात  कर  रही  हूं।  कोई  कहते  हैं  कि
 मीला  के  अन्दर  जिन्हे  पकड़ा  है,  उस  कानून
 के  नीचे  जो  जो  सुविधाएं,  जो  जो  खुराक
 उन्हें  मिलनी  चाहिए,  वह  भी  आज  नहीं  देते

 हैं  -  इन  बातों  को  आप  छापने  भी  नहीं  देते

 हैं  i  मीसा  के  इन्दर  एक  आदमी  को  आपने

 पीड़ा,  वह  मर  गंवा  |  उसकी  खबर  भी  आपने

 नहीं  दी।  उसके  परिवार  वालों  को  वह
 खबर  नहीं  दी।  आप  ऐसा  समझने  हैं  कि

 खाली  सुबह  से  शाम  तक,  दिनरात  प्रचार

 करने  से  आप  जनता  वा  मन  बदल  सकेंगे,
 लेकिन  यह  नहीं  होगा

 अध्यक्ष  महोदय:  अब  समाप्त  कीजिए,
 समय  हो  गया  है।

 कुमारी  रणावत  फेल...  मैं  एक  बात
 झोर  कहना  चाहती  हूं  7  आप  एडवर्टाइजमेंट
 में  महिलाओं  के  चित्र  क्यों  मारते  हैं  ?  चाहे

 कपड़े  का  एडवर्टाइजमेंट  हो,  चाहे  सिगरेट
 का  हो,  सबमें  महिलाओं  के  चित्र  होते  हैं  1

 यह  हमारी  संस्कृति  के  खिलाफ  है।  इसे
 बाप  बंद  कीजिए  ।  राज  इस  तरह  के  बहुत
 से  चित  एडवरटाइजमेंट्स  में  महिलाओं
 के  जाते  हैं।  इस  तरह  से  बाप  काम  न  करें
 घन्यवाद  |
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 MR,  SPEAKER:  You  will  please
 take  only  three  minutes,  Mr,  Sanghi.

 SHRI  N.  K.  SANGHI  (Jalore):  Mr.
 Speaker,  Sir,  since  the  time  for  dis-
 cussion  of  demands  for  grants  of  the
 other  ministers  hag  been  extended,  I
 would  request  you  to  give  me  five
 minutes  extra.

 I  rise  to  support  the  demands  of  the
 Ministry  of  Information  and  Broad-
 casting,  Sir,  the  budget  that  hag  been
 presenteg  to  this  House  has  been  hai-
 led  by  and  large  by  the  industry.  It
 has  also  been  said  that  the  budget
 presented  this  year  is  something  uni-
 que  in  the  last  decade  which  this
 House  has  witnessed.

 I  would  also  say  that  the  film  in-
 dustry  lag  also  haileq  the  budget
 that  hag  been  presented  to  this  House
 and  the  manner  in  which  it  has
 been  brought  forward  for  the  benefit
 of  the  film  industry.  I  would  con-
 fine  my  remarks  only  ~o  the  fikm  in-
 dustry  because  the  time  that  is  given
 is  very  short.  The  film  industry  is
 greatful  to  the  Finance  Minister  parti-
 culaily  when  he  has  given  exemp-
 tion  to  the  artistes  and  other  peo-
 ple  working  in  the  film  industry  by
 raising  the  monetary  ceiling  of
 qual''yins  savings  ffom  Rs,  25,000

 to  50,000.  This  increase  bas  provid-
 ed  for  the  rainy  day.  As  you  know
 very  well  there  are  short  spans  of
 workers  and  sometimes  the  artistes
 go  out  in  oblivion.  Secondly,  this
 year,  no  new  import,  has  been  levi-
 @q  on  the  films,  Usually,  heavy
 imposts  have  been  levieg  in  the  film
 industry  i,  previous  years,  like  ex-
 cise,  duty.  This  time  that  hag  not
 peen  the  case.  It  jg  in  this  back-
 ground  that  the  industry  hag  hailed
 the  budget.

 I  would  like  to  draw  the  atten-
 tion  of  the  hon.  Minister  to  the  total
 outlay  of  the  Ministry  of  Informa-
 tion  and  Boadcasting.  The  plan  out-
 lay  is  Rs.  25  crores  while  the  non-
 plan  outlay  is  Rs.  52  crores.  Take
 ing  these  together,  the  total  outlay
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 has  come  to  Rs,  78  croreg  for  the  In-
 formation  and  Broadcasting  Minis~-
 try.  The  outlay  for  the  fikn/  in-

 dusiry  comes  to  only  Rs,  5.28  crores.
 The  outlay  for  the  Films  Pivision
 is  only  Rs.  3  crores,  for  the  films
 and  television  Institute  of  India,  it
 comes  to  Rs,  82  lakhs,  for  the  Chil-
 drens’  Films  Society  it  is  Rs.  8
 lakhg  and  for  the  Film  Festivals  In-
 ternational  it  comes  to  Rs.  8  lakhs
 wihile  it  is  Rs.  0  lakhs  for  setting
 up  of  National  Films  Development
 Corporation,  for  the  Central  Board
 of  Films  Censors  it  is  Rs.  i0  lakhs
 while  for  the  National  Film  Archi-
 ves  and  National  Awards  it  comes
 to  Rs,  7  lakhs  and  6  lakhs  respec-
 tively.

 Thus  the  total]  outlay,  for  the  in-
 dustry  78  58  crores,  out  of  this  also
 for  the  Films  Division,  the  biggest
 amount  being  spent  is  Rs,  3.8l  crores.
 The  Minister  would  agree  that  this
 entire  ‘money  is  being  recovered  by
 showing  the  news  wreels  and  approv-
 ed  films  in  the  theatres.  In  fact,  the
 total  outlay  on  the  film  industry  by
 the  I  &  B  Ministry  is  less  than  Rs,  2
 crores.  This  industry  has  netted
 morg  than  R,  308  crores  during  1975-
 76  out  of  which  more  than  50  per
 cent  hae  gone  to  the  State  exchequer
 by  way  of  entertaininent  tax.  There  is
 no  parallel  industry,  50  per  cent  of
 the  grosg  earning  of  which  goes  to
 ime  State  exchequer,  It  is  serving  a
 laudable  object,  It  is  one  of  the  most
 powerful  mass  media  of  audio  of
 audio-visual  showmanship  in  _  this
 country  which  is  having  a  dynamic
 smpact  in  the  life  of  the  people.

 3  hrs.

 Not  only  that.  When  we  talk  of
 national  integration  and  emotional
 integration  and  emotional  integraion,
 We  should  remember  that  the  films
 which  are  taken  from  one  part  of  the
 country  to  the  other  serve  as  the
 lingua  franca.  At  least  they  have
 popularised  Hindi  in  the  south  where
 people  were  so  much  allergic  to  the
 language.

 of  I,  &  5.
 SHRI  B.  V.  NAIK  (KANARA):

 They  have  done  much  more  than  the
 Hindi  prachar  Sabha  has  done,

 SHRI  N.  K,  SANGHI:  As  I  said,  this
 is  one  of  the  mos  important  mass  me-
 dig  for  reliving  the  stress  and  strain  of
 people  when  they  really  want  to  for-
 get  their  difficulties  and  problems

 It  is  in  this  background  of  generat-
 ing  such  a  large  amount  of  income
 for  the  State  and  Central  Govern-
 ments  that  this  matter  requires  a
 littie  more.  consideration  at  the  hands
 of  the  I  &  B  Ministry  by  a  better  out-
 lays.

 Two  years  back,  we  had  seen  ihe
 film  industry  in  doldrums,  Production
 centres  were  closing  in  West  Bengal
 and  Bombay.  I  am  grateful  to  those
 State  Government  which  have  lent  a
 helping  hand  in  bringing  this  bad
 State  of  affairs  to  an  end.  In  West
 Bengal,  for  instance,  the  dynamic
 Minister  of  Planning,  Shri  Sankar
 Glose,  who  is  here  now,  has  done
 quite  a  lot  to  help  the  industry.  Then
 the  Karnataka  and  Maharashtra  Go~
 vernments  formeg  Film  Finance  Cor-
 porations  and  gave  some  advantage
 to  the  film  industry  ,;n  their  own  areas
 by  providing  some  facilities  for  the
 production  of  regional  films,  with  the
 result  a  face-life  was  given  to  the  in-
 dustry  and  it  ig  able  to  survive.

 Not  only  that.  When  we  talk  of
 this  as  a  very  important  mass  medi-
 um,  We  must  remember;  that  the  in-
 dustry  has  produceq  more  than  10,000
 films  in  the  last  two  decades  em-
 Ploys  200,000  people  day  in  ang  day
 Out  and  entertains  people  all  over  the
 country.  It  is  a  major  unit  in  the
 economy  of  the  country.  I¢  is  this
 generative  industry  which  is  now  in
 reaj  financial  difficulties.  What  ig  the
 reason  for  this?  Time  ang  again,  it
 has  been,  explained,  both  inside  the
 House  and  outside,  and  people  know
 it,  that  thig  industry  is  not  consider-
 ed  as  an  industry.  As  such,  there  is
 no  institutional  finance  available  to
 the  film  industry.  One  of  the  most
 important  things  that  shoulg  be  done
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 is  that  institutional  finance  should  be
 made  available  to  the  industry.  I
 would  earnestly  reques;t  the  hon.
 Minister  that  he  need  not  provide
 more  outlay—I  do  not  want  finance-
 —if  he  would  only  allow  this  industry
 to  be  includeg  in  the  government  list
 of  industries,  much  of  the  work  could
 be  done.  Today  some  of  the  banks
 ate  willing  to  give  fimancia]  support
 for  the  production,  distribution  and
 exhibition  of  films,  but  it  is  not  con-
 sidered  an  industry:  it  is  only  consi-
 dereq  as  a  showmanship  business.  If
 it  is  only  termed  as  an  industry,  ac-
 cepted  ag  an  industry,  I  am  sure  much
 of  the  job  would  be  done,

 I  have  not  much  time  at  my  dis-
 posal  to  refer  to  other  matters.  But
 this  industry  has  been  suffering  from
 various  other  difficulties.  One  of  the
 difficulties  in  the  production  of  films
 has  been  the  perennial  shortage  of
 colour  raw  material  with  which  to
 shoot  the  films  the  negatives,  posi-
 tives  and  the  sound  track  which  are
 imported  in  the  country.  Here  we
 find  that  the  regular  outlay  of  im-
 port  is  not  decided  by  the  Ministry.
 Formerly  the  import  of  these  was
 handled  by  the  STC.  The  industry
 was  wanting  that  everything  con-
 necteg  with  it  should  be  put  in  one
 basket,  in  the  I  &  B  Ministry.  We
 afe  very  glad  that  this  matter  is  now
 processed  in  the  I  &  B  Ministry,  but
 the  matter  is  yet  to  be  streamlined
 Unless  we  import  these  raw  ‘materials
 on  a  regular  basis,  unless  there  78  a
 regular  allocation,  unless  this  jndus-
 try  is  treated  as  an  industry  and  con-
 sidered  a  part  of  the  major  under-
 takings  involving  such  a  large  out-
 lay  of  nationaj  resources,  the  prob-
 lem  cannot  be  solved.  We  should
 decide  to  import  the  requisite  quar-
 tity  of  raw  materials  from  foreign
 countries  On  g  regular  basis.  I  am
 sure  the  foreign  exchange  part  of  it
 is  being  taken  care  of  by  export
 guarantees  and  things  like  that.  But
 what  we  fing  is  that  licences  are  not
 given  for  the  raw  material,  required,
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 with  the  result  that  they  gre  in  shori-
 age  and  there  is  blackmarketing.
 Sometimes  we  find  that  the  reels
 have  to  be  imported  by  air  involv-
 ing  air  freight  with  the  result  that
 the  price  per  reel  goes  up  upto  air
 amount  of  Rs.  00  which  creates  con-
 siderable  difficulties  in  the  produc-
 tion  of  films,  increasing  their  crst
 unnecessarily  and  making  us  pay  un-
 necessarily  in  foreign  exchange  by
 way  of  air  freight.  These  are  some
 of  the  difficulties.

 Recently  we  have  seen  in  the  papers
 that  the  bond  obligation  in  respect
 of  foreign  exchange  haq  been  raised
 to  200  per  cent.  This  morning’s  pa-
 pers  report  that  the  200  per  cent  in-
 crease  in  bond  obligation  hag  sho'k-
 ed  producers:  What  is  this  bond
 obligation?  Producers  of  colour  films
 have  to  enter  into  a  bond  obligat.on
 guaranteeing  that  they  wil]  export,
 that  they  will  earn  so  much  foreign
 exchange.  It  is  in  thig  background
 that  the  bong  obligation  has  been  in-
 creased  200  per  cent,  it  was  00  per
 cent  at  one  time,  it  was  increased  to
 50  per  cent  and  now  to  200  per  cent.
 I  should  request  the  hon.  Minister  to
 five  some  rationale,  some  reason  why
 it  has  been  done.  I  request  him  not
 to  treat  this  industry  like  this,  it
 definitely  needs  g  little  morc  under-
 standing.  I  also  request  that  this
 particular  matter  should  be  reconsi-
 dereq  and  the  bond  obligation  should
 be  reduced  from  200  io  450  per  cent
 at  least.

 I  am  glad  that  the  Government  of
 India  has  instituted  national,  awards,
 there  38  a  sense  of  participation  of  the
 government  ang  it  shows  that  the
 government  has  recognised  films  as
 a  very  important  mass  media.  This
 industry  has  been  badly  labelled  and
 given  al]  sorts  of  bad  names.

 MR,  SPEAKER:  Please  conclude
 with  this  point,  you  have  already
 taken  seven  minutes.
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 SHRI  N.  K.  SANGHI:  Besides  the
 national]  awards,  there  are  8७  many
 smaller  awards  by  different  states.
 We  should  see  that  all  those  awards
 are  correlated.  Let  us  make  those
 awards  a  little  more  glamorous  and
 invite  some  of  the  people  from  the
 industry  during  the  national  awards;
 there  could  be  betier  showmanship
 and  better  results,

 There  are  press  reports  which  say
 that  a  letter  of  intent  has  been  issued
 for  setting  up  a  technicolour  pro-
 cessing  plant.  There  should  be  some
 more  details  given  of  this  If  a  tec-
 hnicolour  processing  plant  is  set  up
 some  of  the.  present  laboratories
 would  go  into  doldrums.  They  will  be
 out  of  business  by  setting  up  the
 technicolour  processing  plant.  They
 wilj  not  be  able  to  continue  in  the  in-
 dustry.  We  should  like  to  have  some
 background  as  to  whether  it  is  a  fact
 and  how  the  present  laboratories  are
 foing  to  be  taken  care  of,

 With  reference  to  the  international
 film  festival  we  are  glad  that  recently
 a  festival  had  been  conducted  very
 sucee-sfully,  It  is  a  window  to  the
 foreign  countries  and  we  are  able  to
 know  the  latest  technological  de-
 velapments  in  other  countries.  While
 it  is  a  window  to  the  outside  world,

 3  Is  a  door  to  the  outsiders  to  come
 to  this  country  to  enable  them  to  buy
 ou.  films  so  that  we  Sre  able  to  in-
 crease  Our  exports.  We  hag  film  fes-
 tivals  in  Delhi,  Calcutta  and  Bom-
 bay.  One  festival  should  also  be  held
 in  Madras  ag  it  is  also  an  important
 film  producing  centre  and  it  should  not
 feel  neglected.

 One  of  the  matters  which  has  been
 agitating  the  minds  of  film  produ-
 cers  is  the  latest  film  to  be  shown  on
 television,

 There  should  be  a  dialogue  with
 the  producers  and  some  via-media
 Should  be  found,  It  is  a  vexstious
 Probiem,  Showing  the  latest  film  on
 the  television  is  good  for  the  televi-
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 sion  audience  but  there  is  also  a  com~
 mercial  aspect  of  it  which  has  to  be
 considered  by  the  ministry,  The  film
 industry  needs  betters  consideration
 in  the  hands  of  the  hon,  Minster.
 There  should  be  a  better  perspective
 and  better  understanding,

 In  the  end  I  may  say  that  the  hon.
 Minister  has  done  quite  a  lot  in  uni-
 fying  the  industry.  So  the  industry’s
 frateful  thanks  go  to  him.  He  is  also
 trying  to  do  a  good  job.  He  has  star-
 ted  with  a  good  start  in  the  film  in-
 dustry  which  will  go  a  long  way  in
 putting  the  industry  on  a  stronger
 foundation.

 THE  MINISTER  OF  STATE  OF
 INFORMATION  AND  BROADCAST-
 ING  (SHRI  VIDYA  CHARA
 SHUKLA):  Mr.  Speaker,  I  should
 luke  to  thank  all  the  hon.  Members
 who  {ook  the  trouble  of  studying  the
 problems  of  this  Mimistry  and  parti-
 cipatmg  in  this  debate,  During  the
 last  financial  year  we  had  a  plan  and
 non-plan  allocation  of  Rs.  68  crores
 Thi;  year  there  has  been  a  marginal
 increase  of  5  per  cent  in  our  budget;
 it  has  gone  up  to  Rs,  78  crores.  It  is
 by  no  means  a  comfortable  budget  for
 a  Ministry  which  has  been  saddled
 with  all  kinds  of  new  responsibilities
 and  which  has  to  carry  on  various
 media  which  not  only  help  to  inform
 the  people  of  the  country  but  also
 solicit  their  co-operation  for  the  vari-
 ous  nation-building  activities  of  the
 Central  and  the  State  Governments.

 3.I0  hrs.

 (Mr.  Depury-SpeakErR  in  the  Cheir}

 Sir,  quite  likely  that  with  the
 goodwill  of  the  Hon’ble  Members  and
 their  support  we  might  later  on  in
 the  year  come  up  with  Supplemen-
 tary  Demands  so  that  our  activities
 are  further  improved  and  we  can
 serve  the  nation  in  a  better  fashion.
 As  the  House  is  aware,  the  nation  was
 saved  from  a  disaster  by  the  declara-
 tion  of  internal  Emergency  on  26th
 June  4976  and  after  that  a  series  of
 measureg  for  accelerated  development
 were  taken.  These  developments  are
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 naturally  linked  with  social  growth
 and  social  justice  and  in  this  respect
 ‘we  know  that  public  co-operation  has
 a  great  meaning  and  a  great  signifi-
 cance,  Unless  we  create  a  climate  of
 public  acceptability  and  public  co-
 operation,  a  kind  of  mass  movement
 cannot  be  generated  towards  helping
 the  economic  programme,  the  new
 economic  programme  that  has  been
 initiated  by  the  Prime  Minister  and
 the  Government  of  India.  Otherwise
 the  success  of  this  programme  will
 not  only  take  more  time  than  _  it
 should,  but  the  task  of  implementation
 will  become  far  more  difficult.  If  the
 understanding  among  the  people,  par-
 ticularly  among  the  sections  which
 stand  to  benefit  by  this  programme,  is
 increased,  this  will  not  only  save  the
 resources  and  time  but  it  will  also
 accelerate  the  rate  of  growth  in  our
 country  and  for  this,  all  the  media
 of  the  nation  have  to  be  used.  I  must
 emphasise  that  the  use  of  media  is
 completely  non-partisan.  It  is  defi-
 nitely  partisan  towards  the  needy,
 towards  those  people  who  need  help
 from  the  Government  and  those  who
 need  accelerated  development,  All
 our  efforts  are  directed  towards  them
 and  therefore  this  programme  has
 been  launched  by  various  media  in
 co-operation  with  all  the  State  Gov-
 ernments,  I  must  say  that  the  res-
 ponsibility  has  been  very  encourag-
 ing  and  it  hag  been  extremely  satis~
 fying  to  us  who  are  involved  in  this
 process.  We  not  only  put  forward  the
 various  good  poinis  and  other  require-
 ments  that  we  have  in  the  implemen-
 tation  of  this  new  nrogramme  but  we
 also  keep  on  collecting  the  various
 reactions,  the  various  difficulties,
 various  progress  that  are  generated
 by  the  implementation  of  these  pro-
 grammes,  And  this  programme  also
 requires  a  motivational  approach.  This
 motivational  approach  hag  to  be  pro-
 vided  by  a  concerted  and  thoughtful
 action.  This  is  alsn  being  done  by  a
 multi-media  prong  in  thig  direction.
 I  am  very  grateful  to  the  Hon’ble
 Members  for  the  understanding  that

 they  haute  shown  of  our  work  and
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 have  appreciated  the  work  done  by
 this  Ministry.

 Before  coming  to  the  various  media
 which  are  directly  operated  by  this
 Ministry,  I  think  it  would  be  probab-
 ly  appropriate  if  I  survey  the  situa-
 tion  with  respect  to  the  very  import-
 ant  medium  which  operates  only  in
 the  private  sector  and  I  refer  to  the
 Indian  Press.  Sir,  we  know  imme-
 diately  after  independence,  how  the
 situation  in  our  country  which  was
 disturbed  and  which  was  full  of  all
 kinds  of  mischievous  potentialities,
 was  exploited  by  those  people  who
 are  not  interested  in  the  national
 growth  or  nationajism.  But  they
 were  interested  ouly  iy  their  narrow
 politica]  gains  and  a  partisan  ap-
 proach.  Therefore,  even  in  the  ear+
 lier  years  of  our  independence,  there
 Was  a  terrible  situation  created  by
 the  Press  which  was  controlled,  to  a
 large  extent,  by  vested  interests
 which,  as  I  said  earlier,  did  not  have
 the  nutiona]  interest  ir  their  hearts
 but  only  their  parochial  and  narrow
 interests.  Therefore,  the  first  am-
 endment  to  the  Constitution  which
 was  brought  forward,  amongst  other
 thingn,  provided  for  reasonable  res-
 tricticns  on  Article  9  which  guaran-
 teed  freedom  of  speech,  which  implies
 the  freedom  of  the  Press.  And  im-
 mediately  following  the  first  amend-
 ment  to  the  Constitution,  an  Act  was
 passea  by  the  Lok  Sabha  and  the
 Rajya  Sabha  which  was  then  called
 the  Press  (Objectionable  Matters)
 Act.  And  this  Press  (Objectionable
 Matters)  Act  was  passed  after  a  great
 deal  of  debate.  And  the  then  Home
 Minister,  Shri  Rajagopalachari  who
 piloted  this  bill  in  both  Houses  of
 Parliament  made  certain  references,
 certain  observations  which,  if  they
 are  read-out  to-day,  would  look  as
 if  they  were  describing  the  pre-
 Emergency  situation  in  this  country
 I  think,  Sir,  it  was  a  first-rate  tragedy
 that  this  Act  was  repealed,  in  the
 hope  that  the  Press  would  itself
 evolve  a  method  of  self  reguiation
 and  that  it  would  go  ty  the  code  of
 ethics  which  it  was  supposed  to  ev-
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 solve.  Wnfortunately,  88  we  saw  it
 later  after  the  repealment  of  this  Act,
 the  Press—or  a  large  section  of  it—
 ran  amuck  and  it  just  ran  riot  and
 ‘caused  a  great  deal  of  havoc  to  our
 public  and  national  lives;  and  the
 assumptions  and  wishful  thinking  im-
 plied  in  the  Press  Commission’s  Re-

 port  thut  there  will  be  self-regula-
 tion,  self-control  and  a  code  of  ethics,
 were  all  not  only  beled  but  comple-
 ‘tely  dashed  to  the  ground.  A  Press
 Council  was  none  the  less  created  by
 an  Act  of  Parliament  ang  a  lot  “of
 hope  was  attached  to  this  Press  Coun-
 ला  and  its  functioning  The  Press
 Commission  has  devoted  a  good  num-
 ber  of  its  pages  to  the  hopes  and  to
 the  various  expectations  from  this
 Press  Council  But,  unfortunately,
 because  of  the  attitude  of  the  Press
 and  the  genera]  circumstances  pre-
 vailing  in  the  country,  We  found  that
 this  Press  Council  was  almost  a  non-

 starter,  for  reasons  all  too  well
 known,  and  I  do  not  want  to  go  into
 all  those  reasons  again.  But  when  we
 were  discussing  the  repealments  of
 ihe  Press  Council  Act,  we  had  dis-
 cussed  this  matter  in  a  good  deal  of
 detail.  After  the  promulgation  of
 Emergency,  when  we  were  reviewing
 the  situation  in  the  country,  we  were
 reviewing  it,  not  with  the  short-term
 objective  that  we  had  to  gain  during
 the  Emergency,  but  in  a  long-term
 manner;  and  we  found  that  apart
 from  certain  regulations  and  certain
 control  and  the  code  of  ethics  which,
 in  spite  of  failures  we  must  nonethe-
 less  keep  on  trying  for,  we  should
 have  an  Act  in  the  country  which
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 would  encourage  healthy  journalism

 ‘and  put  down,  with  a  firm  hand,  un-
 healthy  trends.  What  is  health,  and
 what  is  unhealthy  can  be  decided  by
 no  Jess  a  forum  than  this  honourable
 House,  because  these  are  not  the
 things  which  can  be  decided  by  indi-
 viduals]  may  commit  an  error  of

 judgement;  or  others  may  commit  an
 erro;  of  judgement.  Hon.  Members
 and  other  bodies  which  are  concern-
 ed  with  this  sensitive  subject  may
 have  thei  different  views  and  difter-
 ent  problems  with  regard  to  this.  But
 the  combined  wisdom  of  this  House
 is  infallible,  in  My  opinion,  and  there.
 fore  we  hold  ourselves  responsible  to
 this  House  and  to  the  other  House  for

 the  administration  of  this  Act  This
 Act  has  been  maligned  a  little  bit
 becausy  of  yt<  name.

 But  when  we  go  into  the  substance
 of  thi,  Act  there  are  three  outstand-

 ing  features  which  the  hon  Members
 must  take  into  account.  Furst  of  all,
 this  Act  has  been  drafted  well  within
 the  reasonable  restrictions  that  have
 been  provided  in  Article  9  of  the
 Constitution  by  the  Parliament,  which
 have  been  upheld  by  the  courts,  The
 second  feature  of  thi,  Act  is  that  this
 is  well  within  and  much  below  the

 हु  provisions  of  the  code  of  ethics  that
 the  editors  have  drawn  for  them-
 selves  The  All  India  Newspaper
 Editors’  Conference  about  five  years

 |  back  drew  up  a  draft  code  of  ethics
 which  they  wanted  that  the  editors

 ,  Should  adopt,  the  newspapers  should
 adopt  and  implement.  Unfortunately,
 it  was  not  implemented.  But,  if  you
 compare  the  provisiong  of  this  Act

 te.
 t  with  the  code  of  conduct  that  was
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 evolved  by  the  editors,  which  is
 again  being  considered  by  the  Central
 Committee  of  the  editors,  which  was
 also  considered  by  the  All-India
 Newspaper  Editors’  Conference  in
 their  recent  conference  in  Patna,
 you  will  find  that  the  provisions  of
 this  Act  are  much  less  onerous  than
 the  code  of  ethics  that  the  editors
 themselves  have  evolved.

 Therefore,  those  pcople  who  say
 that  this  Act  is  going  to  restrict  the
 frecdom  of  the  press,  or  it  is  going  to
 create  problems  for  those  people  who
 want  free  expression  of  opinion,  they
 are  not  only  misled  but,  I  am  afraid,
 they  have  not  yet  applieq  their  mind
 to  this  pioblem  in  that  serious  and
 deep  manner  which  this  problem  re-
 quires  This  Act  will  certainly  pre-
 vent  mischevous  action  on  the  part
 of  those  who  are  interested  in  using
 the  medium  of  the  press  for  anti-
 national,  anti-publis  or  anti-people
 acts.  But  such  of  those  people  who
 do  not  want  to  create  disorder,  who
 do  not  want  io  create  an  atmosphere
 of  violence  and  who  do  not  want  to
 indulge  in  character  assassination  or
 other  under-hand  tactics  that  were
 used  by  various  newspapers  before
 the  promulgation  of  the  Emergency,
 they  need  not  be  afraid  of  this  enact-
 ment,  As  a  matter  of  fact,  the  All
 India  Working  Journalists  Union  and
 a  large  section  of  the  press  and  others,
 after  having  seen  the  provisions  of
 this  Act  and  after  having  compared
 the  provisions  of  thig  Act  with  the

 provisions  of  the  code  of  ethics  and
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 the  code  of  conduct  drawn  up  by  the
 editors  for  themselves,  have  welcom~
 ed  it,

 The  only  doubt  they  have  in  their
 mind  is  about  the  implementation
 part.  They  fear  that  while  imple-
 menting  it  the  Government  employees,
 or  the  Government  in  power,  would
 misuse  its  provisions.  There  is  no
 cure  for  doubt  except  experience.  I
 would  only  say  that  nobody  should
 doubt  the  intention  of  the  Govern-
 ment.  You  should  wait  and  see  whe-
 ther  this  Act  is  being  misused  in  any
 respect.  If  it  is  misused,  we  ghall
 certainly  be  held  responsible  for  it.
 But  I  can  assure  this  House  that,  as
 far  as  our  functioning  goes,  these
 powers  will  not  be  misused,  for  any
 partisan  purposes.  They  will  be  used
 only  for  the  purposes  which  are  held
 out  in  the  Act  and  which  are  wholly
 free  trom  blemish  and  which  are  go-
 ing  to  promote  a  healthy  Press,

 Only  those  people  who  do  not  want
 to  subscribe  to  the  cOde  of  ethics
 drawn  up  by  the  editors  themselves,
 only  they  have  to  worry  about  the

 provisions  of  this  Act.  But  those

 newspapers,  periodicals  and  journals
 which  want  to  keep  within  the  code
 of  conduct  and  the  code  of  ethics

 drawn  up  by  the  editors  themselves,
 for  them  this  Act  will  be  a  dead  letter;
 it  will  have  no  meaning  for  them.  It

 would  be  non-existent  for  them.  If

 they  violate  their  own  code,  only
 then  they  will  come  within  the  mis-

 chief  of  this  Act,  and  not  otherwise.

 Regarding  the  second  Act  that  was

 passed  by  this  House  there  have  been
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 some  doubts,  which  have  been  clari-
 fied  during  the  course  og  the  debate.
 But  some  hon,  Members  have  raised
 the  matter  again.  I  would  like  to  say
 that  the  Parliamentary  Proceedings
 (Protection  of  Publication)  Repeal
 Act  again  doeg  not  restrict  either  the
 right  of  the  Press  or  the  right  of  the
 hon,  Houge  on  any  particular  matter,
 The  only  change  it  makes  is  that  the
 right  and  immunity  of  the  press  which
 Wag  More  than  what  the  Members  of
 Parliament  enjoyed,  have  been  taken
 anything  which  is  prima  facie  defa-
 matory  and  untrue  and  if  the  aggriev-
 ed  party  wants  to  take  the  matter  to
 court,  it  Can  do  so  and  no  immunity
 will  be  available  to  the  journalists  or
 the  newspaper  which  they  enjoyed
 under  the  repealed  Act.  Again,  every
 newspaper,  by  accepting  its  responsi.
 bility,  can  print  every  word  of  the
 proceedings  of  the  House.  I  am  talk-
 ing  of  norma!  times,  not  of  emergent
 times  when  the  provisiuns  of  the  em-
 ergency  law  and  the  DIR  are  in  force.
 When  normalcy  returns,  they  will  be
 able  to  publish  everything  they  want,
 provided  they  are  willing  to  take  the
 legal  responsibility  for  what  they
 print  and  publish  This  is  very  neces-
 sary  so  that  irresponsible  utterances
 in  the  House  and  more  irresponsible
 writtings  by  the  newspapers  are  sub-
 ject  to  the  common  Jaw  of  the  land,
 for  nobody  can  and  should  have  im-
 munity  for  writing  whatever  he
 wishes,

 The  response  of  the  Indian  Press
 wag  not  only  constructive,  but  very
 good  immediately  after  the  declara-
 tion  of  the  emergency,  As  you  are

 aware,  we  had  promulgated  pre-cen-
 sorship  along-with  emergency,  but
 within  a  few  weeks  we  were  able  to

 informally  remove  it.  It  speaks
 volumes  of  the  sense  of  responsibility
 of  the  Indian  Press.  We  could  give
 them  the  guidelines  ang  tell  them
 that  as  long  as  they  operated  within
 426  LS—?.
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 the  guidelines,  it  would  not  be  neces-
 sary  for  them  to  submit  their  writ.
 ings  for  pre-censorship  to  the  censor-
 ing  authorities.  By  and  latge  this
 has  got  on  not  only  verywell,  but  we
 have  seen  that  this  his  encouraged
 the  healthy  and  national  section  of
 the  Press  to  come  out  and  those  who
 were  misusing  this  potent  mass  me-
 dium  have  not  only  retreated  to  the
 background,  but  they  are  quite  scared
 of  coming  out  because  they  know  that
 the  heavy  hand  of  the  law  will  fall
 upon  them  if  they  create  any  mis-
 chief.  So,  I  would  like  to  say  here
 that  barring  a  minority  of  mischief-
 makers,  by  and  large  the  Indian  Press
 has  not  only  acquitted  itself  very
 well,  but  it  has  shown  great  progress,
 and  I  am,  sure  that  the  progress  and
 the  foundations  that  have  been  laid
 during  these  months  will  not  only  be
 consolidated  but  cerried  forward  80
 that  in  future  there  is  no  confronta-
 tion  between  the  legally  and  demo-
 cratically  elected  Government  and  a
 section  of  the  Press  as  was  created
 earlier.

 The  role  of  the  Western  Press  can
 be  very  well  understood,  and  when  I
 say  Western  Press,  it  refers  to  only
 three  or  four  countries.  These  peo-
 ple  are  unhappy  et  our  reversing
 the  trend  of  inflation  and  stopping  it
 and  the  general  well-being  and  eco-
 nomic  growth  of  our  country.  It  can
 be  Well  understood  because  these
 colonial  Powers  have  never  pardoned
 India  for  being  free  and  progressive.

 SHRI  BHOGENDRA  JHA  (Jaina-
 gar):  Why  don't  you  name  them?

 SHRI  VIDYA  CHARAN  SHUKLA:
 They  are  well  known,  no  need  to
 name  them.  As  2  matter  of  fact,
 these  countries  are  revealing  them-
 selves  all  the  time,  and  I  am  sure  that
 the  representatives  of  their  papers  or
 other  media  like  television  and  radio
 networkg  located  in  India,  a  good
 many  of  them.....,
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 SHRRI  BHOGENDRA  JHA:  Even

 Portugal  was  a  colonial  Power.  Do
 you  think  they  are  also  against  us?
 Why  should  you  not  name  them?

 SHRI  VIDYA  CHARAN  SHUKLA:
 These  people  do  not  behave  properly
 and  they  do  not  even  accept  Indian
 law  and,  therefore,  we  had  to  take
 stern  measures  against  them.  I  would
 like  to  reterate  before  this  hon,  House
 that  nobody,  particularly  a  foreigner,
 would  be  allowed  to  violate  the  laws
 of  this  country.  If  they  want  to  stay
 and  work  in  this  country,  they  must
 stay  and  work  within  the  laws  of  the
 land  that  are  in  force,  for  the  time
 being.  Anybody  who  does  not  accept
 those  laws,  who  does  not  want  to  work
 within  the  framework  of  those  laws
 is  most  welcome  to  leave  the  country
 and  operate  from  elsewhere.  Such  of
 the  people  who  want  to  enjoy  the
 hospitality  and  the  various  privileges
 and  protection  given  te  them  by  this
 Government  must  accept  those  laws
 and  only  then  they  can  function  in  a
 proper  manner.

 I  must  say  that  the  majority  of  the
 foreign  correspondents,  particularly
 those  belonging  io  the  socialist  coun-
 tries  and  the  other  progressive  coun-
 tries  of  the  world,  have  not  only
 shown  a  great  understanding  and  a
 very  good  appreciation  of  our  circums-
 tances  but  they  have  trully  reported
 the  happenings  here.  I  am  not  say-
 ing  that  they  have  alwayg  been  say-
 ing  flattering  things.  They  have  been
 factual  in  reporting  the  happenings.
 If  they  do  not  find  anything  good,
 they  have  reported  that  also.  They
 have  reported  the  things  in  a  balanced
 manner.  They  have  not  painted  only
 a  black  picture.  They  have  given  a
 balanced  picture.  That  is  what  we
 expect  of  the  people  who  want  objec-
 tivity  in  this  field.

 Many  hon.  Members  have  referred
 to  the  merger  of  the  news  agencies.
 I  compliment  the  management  of
 these  news  agencies  for  having  re-
 cognised  the  great  need  for  having  a
 national  news  agency.  Those  people
 who  wert  against  this  merger  had
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 their  own  personal,  probably,  narrow
 vested  interest  in  thiy  matter.  But
 the  journalists  and  the  newspaper
 employees,  by  and  large,  wanted  this
 kind  of  a  strong  national  news  agency
 to  be  run  by  journalists,  The  society
 “Samachar”  has  been  registered  by
 the  leading  journalists  of  this  country.
 Thig  is  quite  a  good  healthy  develop-
 ment  in  our  country  and,  I  hope,  with
 the  blessings  of  thig  House  and  the
 understanding  that  has  been  shown  in
 this  healthy  development,  it  will
 grow  from  strength  to  strength.

 It  hag  given  us  a  new  place  in  the
 comity  of  nations.  Ag  the  House
 might  recall,  sometime  back,  when
 the  Foreign  Ministers  Conference  of
 Non-aligned  Nations  was  held  in
 Lima,  they  decided  to  create  a  pool
 of  non-aligned  nations  agencies.  It
 was  very  firmly  stated  in  the  commu-
 nique  issued  by  the  Conference  that
 the  news  agencies  run  by  some  colo-
 nial  powers  were  such  that  they  were
 working  against  the  interests  of  the
 developing  nations  of  the  world  and
 that  they  were  painting  wrong  and
 false  pictures  of  the  developing
 nations.

 It  was  stated  that  absolutely  per-
 verse  pictures  of  developing  nations
 were  being  painted  according  to  their
 desire.  Whenever  they  found  a  deve-
 loping  nation  working  according  to
 their  wishes,  according  to  their  lik-
 ings,  they  painted  a  better  picture  of
 that  nation.  If  they  did  not  like  a
 particular  nation,  they  painted  a  com-
 pletely  black  picture  of  that  nation.
 The  developing  nations  had  absolute-
 ly  no  power  to  undo  this  kind  of  in-
 justice  and  blatant  lies  that  were
 being  thrown  up  by  these  news

 =
 They  were  completely  help.

 ess,

 Now,  efforts  are  being  made  to
 undo  this  situation.  The  non-align-
 ed  nationg  are  determined  to  from
 &  pool  which  wil  be  a  strong  pool  of
 mews  agencies.  It  will  project  the
 developmental  activities,  the  great
 work,  that  is  being  done  in  develop-
 ing  countries,  to  the  wide  world.
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 Everybody  ‘will  know  the  true  pic-
 ture  of  what  is  happening  jn  develop-
 ing  nations.  In  thig  effort,  India  gid
 not  have  much  of  a  place,  With  four
 #malj  and  weak  news  agencies  rlun
 by  a  few  people,  they  could  have
 found  no  place  of  any  mention  in  this
 pool  of  news  agencies  which  is  being
 created  by  non-aligned  nations  of  the
 world.  With  this  national  news
 agency,  we  are  now  in  a  good  posi-
 tion  and  we  hope  that  when  the
 the  Ministerial-leve]  conference  is  held
 in  early  part  of  July  in  New  Delhi,
 we  will  suceeq  in  creating  some  kind
 of  a  machinery  and  evolve  some  kind
 of  a  scheme  of  cooperation  so  that  the
 very  insidoug  and  serious  exploita-
 tion  of  the  situation  that  was  being
 made  by  certain  world  news  agencies
 Yup,  Capitalist  forces  could  not  only
 be  undone  but  we  could  evolve  a
 completely  new  approach  in  the  world
 of  information.

 Because  of  lack  of  time,  I  will  now
 race  through  the  various  activities
 ang  developments  that  we  want  to  do
 in  this  financial  year.  The  advertise~
 ment  policy  of  the  Government  is
 designed  to  help  evelve  a_  healthy
 Press  and  to  help  the  small  and
 medium  newspapers.  This  is  not  a
 new  policy.  While  reviewing  this
 and  studying  this  matter,  we  came
 across  a  Cabinet  decision  in  the  early
 60s:  probably  it  was  in  954  or  955
 that  guidelines  were  set  in  regard  to
 Government's  advertisement  policy
 After  that,  various  Committees  of
 Parliament  like  the  PAC,  the
 Estimates  Committee  etc.  have  had
 the  occasion  to  review  Govern.
 ment's  policy  of  advertisement,  They
 have  been  stessing  that  all  the
 Government  advertisements—whether
 of  the  public  sector  undertakings,
 whether  of  the  nationalised  institutions
 or  statutory  corporations  or  of  any
 other  Department  of  the  Government
 ~—-should  be  centralised  in  such  a  mat-
 ner  that  we  could  help  healthy  trends
 in  the  Press  ang  also  help  the  small
 and  medium  newspapers,  particularly
 in  the  Indian  language  field.  We  intend
 to  do  thig  forcefully  during  this  year

 of  I.  &  B.
 and  We  hope  this  House  wil]  lend  its
 entire  support  to  this  problem  that  we
 are  now  tacking  in  a  forceful  manner.

 I  had  the  privilege,  some  time  back,
 of  presenting  a  copy  of  a  new  venture
 ‘Bmployment  News’  to  the  Prime
 Minister  under  whose  inspiration  this
 puBlication  was  brought  out,  This
 publication  ig  in  :ts  infancy  but,  while
 we  expected  the  response  of  the  peo-
 Ple  to  be  good,  the  response  that  we
 got  was  even  better  than  we  had
 thought.  The  first  print  order  was
 below  a  lakh  but,  within  three  issues,
 the  print  order  went  over  a  lakh  of
 copies.  But  this  is  still  not  as  useful
 as  we  would  like  it  to  be.  We  would
 hke  all  kinds  of  small  posts  like  Class
 IV,  Class  III,  and  Class  II  in  the
 Central  Government  as  well  as  the
 State  Government  to  be  advertised
 and,  wherever  necessary  and  wher-
 ever  we  consider  it  fit,  we  want  even
 the  the  private  sector  to  come  jnto
 this  ‘Employment  News’.  This  ‘Em-
 ployment  Neus’  will  ultimately  be
 printed  in  all  the  Indian  languages.
 It  is  at  present  printed  jin  Engiish
 and  Hindj  but  we  intend  to  print  it
 in  four  other  Indian  languages  snort-
 ly  and  then  extend  it  to  other  Indian
 languages,  Today,  its  size  in  small
 ang  so  it  contains  advertisements  only
 for  bigger  pos's  and  most  of  the
 U-P.S  C.  advertisements.  I  must  com-
 pliment  the  UPSC  and  its  Chairnan
 for  their  kind  cooperation  ang  their
 very  good  and  willing  help  which
 they  have  given  to  this  venture,  With
 their  help  and  with  the  help  of  the
 varjous  State  Governments  and  others
 who  have  come  out  to  help  us  in  this
 matter,  we  hope  that  this  will  be  one
 of  tha  very  good  developments  and
 that  it  will  carry  news  of  employ-
 ment  opportunities  to  the  various
 areas,  particularly  the  tribal  areas
 and  areas  which  are  inhabiteq  by  the
 weaker  sections  of  the  society  where
 big  papers  don’t  ciroulate.  In  fact,
 even  smal)  papers  don’t  go  there  and
 80  we  87९  evol  a  scheme  by
 which  this  Employment  News  can
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 reach  every  rural  post-office  and  can
 even  go  further  than  that  so  that  to
 early  Gram  Panchayat  and  to  every
 nook  and  corner  sufficient  copieg  of
 the  paper  can  go,  so  that  more  and
 Tore  people  from  these  areas  can
 come  and  compete  for  employment  in
 the  country.

 The  problems  of  small  and  medium
 newspapers  are  very  much  under  our
 consideration  and  as  I  stated  while
 I  wag  mentioning  the  advertisement
 policy,  we  are  taking  an  integrated
 View  of  these  problemg  and  I  am
 sure  we  will  be  able  to  solve  a  good
 many  of  these  problems.  Certain
 problems  are  there  which  are  inher-
 ent  in  the  situation,  but  even  there,
 if  we  reorganize  the  newspaper  indus-
 try  the  way  it  should  be  reorganized
 then  many  of  the  problems  of  the
 small  and  medium  newspapers  will
 have  been  sorted  out,  and  we  are
 trying  to  work  in  this  direction.

 Regarding  films,  about  which  vari-
 ous  hon,  Memberg  spoke,  our  policy
 is  one  of  promoting  a  healthy  growth
 of  the  film  industry.  We  want  the
 Indian  film  industry  to  grow  but  not
 8707  towards  formula  films,  towards
 the  films  which  most  of  the  time,  for
 90  per  cent  of  the  time,  glorify
 sex,  violence  obscenity,  vulgarity
 and  things  like  that  and  which,
 in  the  last  ten  minutes,  undo
 everything  ang  try  to  conform  to
 the  censorship  ideas  that  good
 triumphs  over  evil.  That  king  of
 thing  will  not  do.  Therefore,  we
 have  taken  ‘measures  to  see  that  the
 use  of  sex  and  violence,  which  was
 s0  much  prevalent  in  these  films.  is
 not  only  reduced  but  eliminated.  But
 it  will  take  a  little  time  to  be  reflect-
 eq  in  tne  film  market  because  most
 of  the  fixng  that  are  being  released
 today  or  were  released  in  the  past
 few  months  are  films  whid)  were
 under  production  in  the  last  so  many
 years  ot  "tre  |  more  or  less,  complet-
 ed  befor+  our  new  policy  was  com-

 APRIL  26,  976  D.G.  1976-77  Min.  200
 of  I.  &  B.

 municated  to  the  producers,  but  re-
 garding  the  films  which  are  current-
 ly  under  production  or  where  shoot-
 ing  has  been  done  to  the  extent  of
 lesg  than  fifty  per  cent  of  their  script,
 we  have  gone  through  the  script  and
 we  have  told  the  producers,  wher-
 ever  it  wag  objectionable,  that  it  will
 not  be  passed.  We  have  even  told
 the  producers  that  if  the  firms  do  not
 conform  to  the  censorship  guidelines
 then  the  Central  Boarg  of  Films  Cen-
 sors  will  not  be  content  with  only
 cutting  a  shot  here  ang  there  and  al-
 lowing  the  rest  of  the  film  to  go  but
 the  entire  film  will  be  rejected,  Other-
 wise,  a  tendency  was  growing  along
 these  film  producerg  that  they  may
 have  about  2,000  ft.  of  sex  and  viol-
 ence  and  even  if  it  was  cut  to  half,
 the  other  half  wil)  remaiy,  and  that
 will  be  good  enough  for  their  for-
 ‘mula  films,  good  enough  for  instiga-
 ting  the  baser  instincts  among  the
 people  who  go  to  see  films.  This  kind
 of  thing,  I  want  to  warn,  will  not  be
 permitted.  If  we  find  that  the  theme
 of  the  film  is  such  that  it  cannot  be
 corrected  by  cuts,  if  the  whole  film  goes
 against  the  very  spirit  of  the  censor-
 ship  policy  of  the  Government,  the
 entire  film  will  be  rejected  and  no
 part  of  it  wil!  be  allowed  to  be
 shown.  Therefore,  the  producers
 shoulg  take  this  warning  into  ac-
 count  while  they  plan  their  produc-
 tion  now  and  in  future....

 SHRI  S.  M.  BENERJEE  (Kan-
 pur):  What  encouragement  is  being
 given  to  those  who  are  really  pro-
 ducing  good  films?

 SHRI  VIDYA  CHARN  SHUKLA:
 The  encouragement  can  be  given
 only  by  the  cinema-viewers.  When-
 ever  a  good  film  is  produceq  in
 a  proper  manner,  it  succeeds;  even
 with  the  formulae  that  these  people
 normally  use,  some  films  have  suc-
 ceeded.  We,  from  our  sjde,  give
 the  encouragement.  Of  course,  the
 cinema  industry  ig  not  in  the  public
 sector,  We  do  not  want  to  bring  it
 in  the  public  sector,  but  we  want  to
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 give  them  various  encouragements
 and  we  do  give  them  encouragements.
 But  these  encouragements  are  not
 sufficient.  The  main  encouragement
 comes  from  the  viewers  themselves,
 and  the  viewers’  preferences  are  de-
 termined,  to  a  large  extent,  by  the
 various  film  magazines  whicn  are
 printed  in  various  languages.  The
 English  film  magazine  sets  the  trend
 and  the  language  film  magazines
 copy  that.  Most  of  the  film  magazi-
 nes  rather  than  seriously  discussing
 the  technique  of  film  production  the
 various  good  points  and  bad  points
 of  the  film  industry,  are,  under  co-
 ver  of  film  industry.  running  some
 kind  of  a  semi-pornography  business,
 ang  they  are  being  run  mostly  with
 the  motive  of  making  money.

 These  film  magazines  are  not  runn-
 ing  for  creating  better  taste  among
 the  viewers  of  the  films,  they  are  not
 being  run  to  create  any  awareness
 among  the  film  goers  that  good  pic-
 tures  ang  better  pictures  should  be
 geen  and  that  these  formula  films
 should  be  discouraged.  These  two
 matters—the  taste  of  the  film  goers
 and  the  kind  of  trends  that  ate  gen-
 erateg  by  these  film  magazines  are
 inter-connected  matters  and  we  are
 treating  them  as  such.  We  are  tak-

 ing  steps  to  See  that  these  film
 magazine,  improve  their  trend  of
 writmg  and  they  do  not  run  purely
 for  profit  and  pornography,  they
 should  run  for  improving  the  taste
 and  helping  the  film  industry  to  go
 on  the  right  and  proper  lines

 We  are  one  with  the  State  Govern-
 ments  who  are  encouraging  the
 growth  ang  building  of  cinema  hous-
 es,  Thig  ig  one  of  the  weaknesses  of
 the  cinema  industry  that  the  cmema
 houses  are  not  in  as  great  number  80
 they  should  be  in  our  countiy.  There-
 fore,  we  are  taking  steps  to  see  that
 the  construction  of  cinema  houses  is
 encouraged  end  we  would  like  to  en-
 courage  all  the  State  Governments
 who  have  taken  steps  in  this  regard.

 of  I.  &  B.
 Now,  Akashvani  has  been  func-

 tioning  as  the  premier  media  under
 the  control  of  this  Ministry,  I:  as
 done  its  duty  well  ang  I  am  glad
 that  the  House  has  been  apprecia-
 tive  of  its  role.  I  myst  assure  that
 its  approach  has  never  been  partissn;
 its  approach  has  never  been  patisano
 proach  and  jt  will  continue  to  be  sa

 The  coverage  of  Akashvanj  iy  bor-
 der  areas  needs  some  improvement.
 We  have  taken  note  of  the  various
 suggestions  given  by  the  hon.  Mem-
 bers  and  with  finances  and  resources
 permitting,  we  shall  take  steps  to
 correct  the  situation.

 You  must  have  seen  shat  recently
 we  have  separated  the  organization
 of  Doordarshan  from  AJl  India  Radio.
 This  hag  been  done  and  this  has  been
 necessitated  because  television  is
 developing  in  its  own  right  as  a  free
 and  big  media  and  it  must  develop
 into  a  goog  media  by  itself  in  a  very
 quick  pace.  To  quicken  the  pace
 of  its  development  and  to  give  its
 own  identity,  we  have  now  separat-
 ed  it  and  put  it  under  an  independ-
 ent  Director  General  to  function
 under  this  Ministry.  I  am  sure  that
 thig  decision  and  certam  other  im-
 portant  decisions  that  we  have  taken
 will  help  quicken  the  growth  of  tele-
 vision  transmission.

 With  this  is  connected  tne  ques-
 tion  of  television  sets  eta,  but  that
 matter,  I  do  not  think,  I  am  calied
 upon  to  explain  here,  but  our  policy
 7५  an  integrated  one  we  want  to  see
 that  the  availability  of  television  sets
 becomes  easier,  becomes  more  within
 the  reach  of  the  common  people  and
 more  and  more  community  viewing
 sets  are  put  through,  so  that  more
 ang  more  people  can  take  advantage
 of  the  good  television  programmes
 that  are  put  through.

 About  ithe  SITE  programme,  I  must
 say  that  this  programme  has  succed.
 ed  extremely  well.  It  hag  created
 very  good  impact  in  2409  villages.
 It  had  its  own  initial  qifficulties,  but
 the  reports  and  the  feed-back  thas
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 we  haVe  received  have  been  extre-
 mely  good,  Unfortunately,  the  gatel-
 lite  through  which  this  programme
 was  being  beamed  to  these  villages
 ig  not  going  to  be  available  after  3ist
 July,  Therefore,  we  are  making  ar-
 rangements  for  terrestrial  transmis-
 sion  which  wil]  cover  almost  forty
 per  cent  of  the  SITE  villages  to  beg-
 in  with,  but  it  will  in  total  cover  much
 greater  number  of  villages.  It  will
 cover  eight  to  ten  thousand  villages,
 but  these  will  not  be  all  SITE
 villages  which  are  being  served  at
 present  by  the  SITE  programme.  In
 the  course  of  time,  as  Soon  as  we  are
 given  more  funds  by  the  Planning
 Commission  and  the  Ministry  of  Fin-
 ance,  we  shall  like  to  cover  many
 more  areas  with  this  educationa]  pro-
 gramme  which  has  done  a  lot  of  good
 to  our  country,  particularly,  in  rur-
 al  areas.  Television  has  to  be  deve-
 loped  in  a  proper  manner  particular-
 ly  for  the  growth  ang  regeneration  of
 confidence  ang  good  work  in  the
 rural  areas.

 Press  Information  Bureau,  Song
 ang  Drama  Division,  Field  Publicity,
 Publications  Division  and  Indian  In-
 stitute  of  Mass  Comrmunication—all
 these  have  been  doing  their  work  very
 well.  Various  criticisms  have  held
 out  about  certain  persons  working  in
 these  medias,  but  I  am  glad  that
 there  hag  been  a  general  appreciation
 in  the  House  of  the  work  done  by
 these  medias  and  we  shall  try  and  see
 that  the  goog  work  being  done  by
 these  mediag  is  further  improved  and
 further  strengthened.

 With  regard  to  the  other  matters
 raised  by  the  hon,  Members,  I  have
 got  the  list  of  the  hon.  Members  who
 spoke  and  the  varioug  points  raised
 by  them.  As  I  have  already  taken
 More  time  than  was  allotted  to  me,
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 I  woulg  not  refer  to  aly  these  indivi-
 dual  points.  But  I  would  like  to  say
 that  we  ghaly  analyse  al]  the  points
 anq  the  problems  raised  by  the  hon.
 Memberg  and  after  analysing,  we
 shall  write  back  to  the  hon,  Members
 to  say,  what  action  has  been  taken
 about  them  and  if  action  thag  not  been
 taken  and  if  their  qgemands  could
 not  be  met,  what  were  the  reasons,
 All  these  points  will  be  properly  at-
 tended  to.

 May  I,  in  conclusion,  give  my
 thanks  to  the  House  and  the  hon.
 Members  for  giving  us  necessary
 boost  up  by  appreciating  our  work
 and  by  giving  us  their  help  which  we
 will  always  need.

 MR.  DEPUTY-SPEAKER:  There
 are  a  number  of  cut  motions  moved
 by  the  hon.  Members,  Unless  any
 Member  wishes  any  particular  cut
 motion  to  be  put  separately,  I  will
 put  all  of  them  together.

 All  the  cut  motions  were  put  and
 negatived.

 MR,  DEPUTY-SPEAKER:  The
 question  is:

 “That  the  respective  sums  not

 exceeding  the  amounts  on  Revenue
 Account  and  Capita]  Account  shown
 in  the  fourth  columyn  of  the  order
 Paper  be  granted  to  the  President
 to  complete  the  sums  necessary  to

 defray  the  charges  that  will  come
 in  course  of  payment  during  the

 year  ending  the  3lst  day  of  March,
 1977,  in  respect  of  the  heads  of

 demands  entered  in  the  second
 column  thereof  against  Demands
 Nos.  64  to  66  relating  to  the  Minis-

 try  of  Information  and  Broadcast-
 ing.”
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 [  Demands  for  Grants,  7976-77  is  respect  a  Ministry  of  Information  and  Broadcasting
 showtt  below.  Ed.)

 Amount  of  Demandfor  Amount  of  Demand  for
 Grant  account  on  Grant  voted  by  the  House

 No,  of  Name  of  Demand  voted  by  the  House  on
 23-3-I976

 Revente  Capital  Revenue  Capital

 Rs.  Rs.  Rs.  Rs.

 64  Miuiustry  of  Information  and
 Broadcuting  7,16,000  ;  35;78,000

 65  faformitton  ard  Paolicity  2447,98,000  £9,25,000  2539,89,c00  96,25,000

 66  Broadcasting  6373:23,000  3)55:€9,000  33,66,16,0C0  7,  78;44,000,

 3.53  hrs

 DEMANDS  FOR  GRANTS,  976-77—
 Contd

 MINISTRY  OF  PETROLEUM

 MR  DEPUTY-SPEAKER:  The
 House  will  now  take  up  discussion
 and  voting  on  Demand  Nos,  7  and
 72  relating  to  the  Ministry  of  Petro-
 leum  for  which  three  hours  have
 been  allotted.

 Hon.  Members  present  in  the  House
 who  desire  to  move  their  cut  motions
 May  send  slips  to  the  Table  within

 Demands  for  Grants,  1976-77

 I5  minutes  indicating  the  serial  num-~
 bers  of  the  Cut  Motions  they  hke  to
 move.

 Motion  moved:

 “That  the  respective  sumg  not
 exceeding  the  amounts  on  Revenue
 Account  ang  Capital  Account  shown
 in  the  fourth  column  of  the  Order
 Paper  be  granted  to  the  President
 to  complete  the  sums  necessary  to
 defray  the  chargey  that  will  come
 in  course  of  payment  during  the
 year  ending  the  3ist  day  of  March
 1977,  in  respect  of  the  heads  of
 demands  entereq  in  the  second
 column  thereof  againss  Demands
 Nos  7[  and  72  relating  to  the  Minis-
 try  of  Petroleum.”

 in  respect  of  the  Ministry  of  Petroleum

 Amount  of  Demand  Amount  of  Demand
 for  Grant  on  for  Grant  submitted  to  the

 No.  of  Name  of  Demand  unt  voted  by  the  yote  of  the  House
 Demand  House  on  (23-3-1976

 Revenue  pital  Revenue  Capita)
 Rs.  ‘  Rs.  Ra.

 बा  Ministry  of  Petroleum  3  7,6§,000  38,27,000
 93

 Petroleum
 and  Petro-Chemicals

 «.  »  9124,3$,000  48,5$,0§,000  46,21,66,000  239,$5,27,000

 *Voved  with  the  recommendation  of  the  President.
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 SHR]  R.  P.  DAS  (Krishnagar):
 Mr.  Deputy-Speaker,  Sir,  as  the  time
 is  very  short,  I  have  only  a  very  few
 points  to  discuss  over  here  namely
 oi)  exploration,  elimination  of  for-
 eign  monopolies  from  the  scene  of
 oil  exploration,  refining  and  distribu-
 tion  and  check  further  infiltration
 into  the  oil  programme  ang  stop  any
 possible  political  subversion  by
 these  multi-national  foreign  firms,
 nationalization  of  all  foreign  com-
 panies  and  fourthly  reduction  of
 Prices  of  the  indigenoug  crude,  petro-
 chemicals  and  kerosene.

 Although  oi]  was  first  discoveded
 and  explored  in  India  ag  far  back  as
 889  in  Digboi  in  the  State  of  Assam,

 a  systematic  effort  for  exploration  on
 a  wider  scale  both  offshore  and  on-
 shore  began  just  only  a  few  years
 back  with  significant  result.  So  far
 as  the  offshore  exploration  program-
 me  on  the  western  coast  is  concerned,
 the  Bombay  High  with  an  expected
 production  of  40  million  tonnes  of
 crude  by  1980,  appears  to  be  a  great
 success  with  far-reaching  results  in
 Indian  oi]  economy  reducing  the
 dependence  on  imports.

 I  appreciate  the  magnitude  of  effort
 involved  in  the  exploration  of  Bom-
 bay  High  which  is  48  miles  away
 from  Bombay  in  the  deep  Arabian
 sea  and  |  take  this  opportunity  to
 congratulate  the  men  concerned  the
 ONGC,  and  the  Minister  on  this  great
 achievement.  But.  Sr,  one  Bom-
 bay  High  alone  will  not  be  able  to
 cope  with  the  rising  demand  of  oil.
 So  far  as  one  can  look  into  the  future,
 the  demand  of  oil  in  India  will  al-
 ways  be  higher  than  the  actual
 supply  from  the  indigenous  sources.
 Therefore,  there  is  very  little  chance
 of  being  self-sufficient  or  near  self-
 sufficient  in  oil  in  the  foreseeable
 future  unless  and  until  the  conditions
 tilt  more  in  favour  of  the  depart-
 ment.  I  would  like  to  know  from  the
 Minister  us  to  what  will  be  the  esti-
 mated  demand  by  the  end  of  the  Fifth
 Five  year  Plan  or  by  980-8l  or  by
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 1990-91,  Is  it  not  going  to  be  much
 more  than  what  the  Department  had
 estimated?  Whatever  might  be  the
 case,  the  Department  has  to  intensify
 its  exploratory  work  and  discover  and
 develop  fresh  resources  in  the  differ-
 ent  parts  of  the  country.  As  regards
 the  old  and  new  participation  in  re-
 fining,  distribution  and  exploratory
 programmes  the  multi-national  firms
 should  not  be  continued  any  further
 and  no  new  contract  should  be  en-
 tered  upon  In  view  of  the  huge  pro-
 fits  and  formidable  remittances,
 adverse  contracts  and  danger  of  alleg”
 ed  political  subversion,  I  would  urge
 upon  the  Government  to  acquire
 effective  control  and  nationalise  the
 Assam  Oil  Co.,  Caltex,  Oi]  India
 Ltd.  and  all  other  foreign
 interests  without  further  delay
 and  without  any  compensation.
 If  any  assistance  and  co-opera-
 tion  in  regard  to  modernisation  of
 techniques  and  equipments  is  needed,
 the  Government  should  seek  this  from
 those  countries,  particularly  from  the
 Soviet  Union,  which  is  very  much
 willing  to  assist  us  and  to  cooperate
 with  us  on  terms  suitable  to  Indian
 conditions.

 So  far  as  the  prices  are  concerned,
 barring  a  few  in  the  high-ups  nohody
 can  really  realise  the  reasons
 for  the  high  prices  of  the  indigenous
 crude  and  its  products  and  petro-
 chemicals.  Since  this  is  not  imported
 the  price  should  be  kept  at  a  reason-
 able  level  and  made  available  at
 least  to  the  non-commercial  consu-
 mers.  Is  it  the  situation  that  we  want
 to  internationalise  the  price  of  the
 indigenous  crude  and  its  products?  Is
 it  not  a  fact  that  the  price  of  crude
 and  petro-chemicals  in  the  Soviet
 Union  and  China  is  far  below  the  so-
 called  international  rate?

 In  regard  to  the  price  of  kerosene,
 I  would  urge  upon  the  Government  to
 reduce  the  price  to  the  level  of  1970-

 77  and  ensure  steady  supply  to  the
 poorest  of  the  poor  in  the  rural  areas
 and  save  them  from  the  urban  village
 sharks,  the  black-marketeers,  In  this
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 connection  I  would  like  to  know  from
 the  Minister  the  price  of  kerosene
 that  is  being  imported  from  the  Soviet
 Unien  and  the  difference  between  the
 imported  price  and  the  sale  price
 to  the  consumers  and  I  want  to  know
 whether  the  Government  is  making  a
 profit  out  of  this  easential  commodity
 of  the  poor,  instead  of  subsidising  it.

 Before  I  conclude,  I  would  like  to
 remind  the  Minister  through  you,
 that  the  people  would  certainly  judge
 the  performance  of  this  Ministry,  not
 by  its  high-sounding  achievements
 but  by  end  product  of  such  achie-
 vements.  Therefore,  I  am  reluctaat  to
 support  the  Demands  for  Grants  of
 this  Ministry.

 With  these  words,  I  conclude,

 PROF,  S  L.  SAKSENA  (Mahzraj-
 ganj);  I  beg  to  move:—

 “That  the  demand  under  the
 head  ‘Ministry  of  Petroleum’
 be  reduced  by  Rs  3007

 “(Failure  to  explore  petroleum
 in  eastern  U.P,,  particularly
 m  the  Hari  belt  of  Gorakh-
 pur  and  Bahraich  District
 (5))”

 “That  the  demand  under  the
 head  ‘Ministry  of  Petroleum’
 be  reduced  by  Rs.  100.”

 [Malpractices  in  selection  of
 junior  Engineers  by  O.N.G.C..
 Dehardun  (6)]

 “That  the  demand  under  the
 head  ‘Ministry  of  Petroleum’
 be  reduced  by  Rs,  100,”

 {Favouritism  in  recruitment  of
 Geologists  by  O.N.GC.C,,  De-
 hradum  (1

 MR.  DEPUTY-SPEAKER:  Shri
 Raja  Kulkarni.  He  is  not  here,  Shri
 Mahajan.

 4  bes.

 SHRI  ९.  S.  MAHAJAN  (Buldana):
 Mr.  Ueputy-Speaker,  Six,  the
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 Petroleum  Ministry  ig  the  youn-
 gest  in  our  Government,  but  it  deals
 with  a  commodity  of  basic  and  stra-
 tegic  importance  in  the  economic  life
 of  our  nation.  Petroleum  and  petro-
 leum  products  are  required
 not  only  for  motors,  cars  and  other
 types  of  vehicles,  ships  and  aero-
 planes,  but  it  is  the  main  source  of
 energy  required  for  agricultural  as
 well  ag  industrial  production.  The
 army,  navy  and  air  force  will  be
 paralysed  without  this  crucial  com-
 modity  or  product.

 India,  like  the  other  nations  of  the
 world,  was  not  worried  about  the
 future  supplies  of  this  commodity  till
 October  1973,  that  is,  the  seven  days
 war  between  Israe]  ang  Egypt.  But,
 the  Arab  decision  to  uSe  petrol  as  a
 weapon  and  increased  its  price  by
 four  to  five  hundred  per  cent,  hit
 India  severely  and  threatened  to
 completely  paralyse  her  economy

 The  import  bill  for  oil,  including
 other  products  shot  up  from  94
 crores  of  rupees  in  1971-72,  to  Rs.
 70  crores  in  1975-76.  We  could  get

 Out  of  this  serious  difficulty  with  the
 help  of  credits  from  the  supplier
 countries  ang  the  oil  facility  provi-
 ded  by  the  International  Monetary
 Fund,  That  is  we  coulg  face  this  em-
 barrassing  situation  by  huge  and
 mounting  debts  or  credit  from  the
 supplier  countries  and  the  interna-
 tional  agency

 The  only  ray  of  hope  in  this  Mack
 and  depressing  picture  was  provided
 by  the  fact  that  we  had  developed
 the  indigenous  industry  to  some  ex-
 tent  and  there  were  prospects  of  de-
 veloping  it  still  further  so  as  to  re-
 duce  our  extreme  dependence  on
 foreign  supplies  to  a  considerable
 extent,

 Fortunately,  the  responsibility  for
 developing  this  industry  of  critical
 importance  fell  on  the  shoulder  ०,
 Shri  K.  D.  Malaviya,  a  person  who
 had  a  profound  knowledge  of  this
 industry  and  an  insight  into  its
 potential  development.  Ag  a  result  of
 energetic  steps  taken  in  the
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 fiela  of  exploration  and  development,
 domestic  production  increased  by
 4.  per  cent  in  974  and  0.6  per  cent

 in  1975,  In  this  period  of  exploration
 and  development  on  land  and  off-
 shore,  the  work  of  the  O.N.G.C.  has
 been  crowned  with  remarkable  suc-
 cess,  If  the  O,LL,  maintains  its  pro-
 duction  at  the  present  rate  of  3.08
 million  tonnes  it  is  expected  that
 indigenous  sources  would  yield  about
 38  million  tonnes  of  crude  by  1978-79.

 Our  total  consumption  of  petroleum
 and  other  products  is  about  23  million
 tonnes  at  present.  If  we  continue
 curbs  on  the  rate  of  growth  of  consu-
 mption,  reduces  imports  gradually
 and,  as  circumstances  permit  and,  at
 the  same  time,  intensify  the  explora-
 tion  ang  production,  the  day  will  not
 be  far  off  when  this  country  wiil  be
 able  to  achieve  near  self-sufficiency.
 In  974  we  could  reduce  consumption
 of  petroleum  products  by  2.8  per  cent,
 but  it  increased  by  .4  per  cent  dur-
 ing  1975,  The  curbs  on  consumption
 had  an  important  effect.  Similarly,
 considerable  progress  has  been  made
 in  replacing  oil  by  coal  to  some  ex-
 tent  by  the  industrial  units.  All  these
 steps  have  helped  in  preventing  an
 enormous  growth  in  the  potential
 outfiow  of  foreign  exchange,  apart
 from  that  caused  by  the  fourfold  in-
 crease  in  prices.

 Curbs  on  the  use  of  oil  will  have  to
 be  continued  in  the  interests  of  self
 sufficiency  i.e,  with  a  view  to  pre-
 venting  or  reducing  considerably  the
 enormous  outflow  of  wealth  to  pay
 for  the  import  of  crude.

 If  this  ig  not  done,  the  extremely
 unfavourable  terms  of  trade  will  mi-
 litate  against  the  agricultura]  and  in-
 dustrial  development  of  this  country
 and  will  lead  to  its  improvement,

 In  the  process  of  a  development  of
 thig  industry,  I  hope  steps  will  be
 taken  to  build  up  capacity  for  utilis-
 ing  it  more  purposefully  as  a  feed-
 stock  for  the  fertiliser  and  chemical

 industries.
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 Thirdly,  the  scheme  of  converting
 the  existing  petroleum  retail  outlets
 into  multi-purpose  rural  distribution
 centres  is  very  good.  At  these  cen-
 tres,  people  will  be  able  to  buy  im-
 Plements,  spare  parts  of  tractors,
 kerosene,  fertiliser  ang  other  things
 required  by  farmers.  This  is  a  very
 good  idea,  I¢  it  succeeds,  the  farm-
 ers  will  be  very  grateful  to  the  Mi-
 nistry.  It  is  said  that  80  such  centres
 have  been  started,  but  the  report
 does  not  say  how  they  are  function-
 ing  at  present.

 Then  there  is  a  terrible  scarcity  of
 domestic  gas,  The  report  says  that  ab-
 out  2.5  lakh  new  consumers  have
 been  enrolled  in  the  last  year  and  ab-
 out  52  new  towns  have  been  served
 with  domestic  gas.  But  the  progress
 made  in  this  direction  has  been  ra-
 ther  too  small,  Even  in  places  like
 Delhi,  people  find  it  difficult  to  get
 it:  even  people  in  government  service
 find  it  so  difficult  to  get  domestic  gas
 that  they  have  to  approach  MPs.  I
 hope  the  Ministry  will  be  able  to
 produce  this  gas  in  larger  quantities
 in  the  immediate  future.

 In  the  next  five  years,  it  is  estimat-
 ed  that  about  Rs.  2000  crores  will  be
 investeq  in  the  development,  explora-
 tion  and  exploitation  of  crude  oil,  I
 hope  the  industry  will  be  developed
 in  such  a  manner  that  we  will  be
 able  to  become  _  self-sufficient  in
 know-how  and  technical  knowledge.
 Of  course  in  the  field  of  science,  it  is
 not  possible  to  be  self-sufficient  com-
 pletely.  Even  big  countries  like  the
 US  and  the  USSR  have  to  exchange
 notes  and  knowledge  in  particular
 fields.  But  as  far  as  possible,  steps
 should  be  taken  to  see  that  our  main
 exploration  and  development  agencies
 will  develop  the  necessary  consultan-
 cy  and  know-how  so  as  to  make  this
 country  self-sufficient  in  this  matter.

 With  these  remarks,  I  support  the
 Demands  of  thig  Ministry.

 DR,  RANEN  SEN  (Barasat):  Mr.
 Deputy-Speaker,  at  the  outset,  I  must
 thank  the  Minister,  the  people  in  the
 Ministry  and  our  technologists  and
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 other  people  connected  with  this  pet-
 roleum  industry  that  has  developed  in
 our  country  in  a  short  period  of  time.

 There  was  a  time  when  we  had  to
 depend  absolutely  on  those  petrol
 sharks  who  used  to  exploit  India,  who
 used  to  say  that  not  a  drop  of  oil
 was  there  under  the  soil  of  India.
 Later  on,  they  took  advantage  of  our
 helplessness  and  tried  to  pressurise
 the  Government.  And  they  got  some
 concessions  from  Government,  Later,
 7  woulg  be  quite  appropriate  here  if
 I  say—thanks  to  the  help  rendered
 by  the  Soviet  Union-—  that  our  pet-
 roleum  industry  has  rapidly  grown
 up,  and  grown  up  to  a  very  high  sta-
 ture.  The  Soviet  Union  not  only  help-
 ed  ug  by  supplying  kerosene  and  other
 petroleum  products  in  our  time  of
 need,  but  they  also  helped  us  in
 training  a  large  number  of  our  tech-
 nicilang  in  their  own  oil  fields  in  the
 land  of  the  USSR.

 In  this  respect,  the  contribution
 made  by  Shri  K.  D.  Malaviya  ig  real-
 Jy  commendable.  Though  we  have
 many  differences  on  many  other  is-
 sues,  I  must  say  it  goes  to  his  credit
 that  he  has  been  able  to  build  up  this
 crganisation,  IOC,  ONGC  and  others.
 In  this  respect,  I  want  to  mention  a
 few  points.

 In  this  report  also  there  is  mention
 of  this  matter;  we  also  know  about  it.
 Even  today  I  do  not  understand  why
 for  offshore  or  onshore  drilling  we
 have  to  depend  upon  Carlsberg  or
 Reading  and  Bates  Group  or  Aszme-
 ra  group,  It  is  a  mystery  to  me,  why
 do  so  while  we  have  been  sending  our
 technicians  and  technologists  and  oil
 experts  to  Iran,  Iraq  and  Tanzania.
 Thig  report  itself  says  so.  I  do  not
 want  to  impute  any  motive.  I  want
 only  clarification  on  this  point.  The
 sooner  we  get  rid  of  these  people  the
 better  it  will  be  for  us,  The  socialist
 countries  also  have  advanced  to  a
 great  extent;  and  would  it  not  be  bet-
 ter  to  take  the  help  of  those  coun-
 tries  than  taking  the  \  help  of  others
 because  we  have  seen  how  those  peo-
 Ple  try  to  corrupt  our  officials?  Only
 One  example  will  suffice  The  pipé-
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 lines  scandal  was  gone  into  by  the
 Takru  commission  and  ultimately  it
 was  found  that  Nayak  was  responsi-
 ble  for  the  scandal  ang  he  was  not
 free  from  the  charge  of  taking  bribe
 from  such  a  company.  It  has  not
 been  stated  so  definite;  Mr.  Malaviya
 need  not  shake  his  head;  by  impli-
 cation  it  ig  there

 In  this  report  there  are  a  few  po-
 ints  regarding  oi]  prices.  We  have
 got  to  import  a  huge  quantity  of  oil:
 there  is  no  doubt  about  it;  we  im-
 port  kerosene,  diesel  oil,  etc.  In  one
 year  kerosene  prices  have  risen  s0
 much;  it  is  affecting  very  much  the
 village  and  rural  areas,  I  come  from
 West  Bengal  where  rural  electrifica-
 tion  is  not  8०  widespread.  I  am  there.
 fore  constrained  to  say  that  the  ke-
 rosene  price  is  high  ang  it  is  affect-
 ing  the  common  people.

 Secondly,  this  report  claims  that
 any  number  of  centres  have  been
 openeq  for  selling  kerosene,  diesel,
 tractors  and  other  things.  That
 claim  is  somewhat  exaggerated,  In
 connection  with  parliamentary  com~
 mittee  work  I  had  toured  many  pla-
 ces  last  year  and  the  common  comp~
 laint  of  the  rural  people  was  that
 there  were  occasional  scarcities  of
 these  commodities  and  kerosene  and
 other  things  were  not  available  time-
 ly.  This  matter  has  to  be  properly
 lookeq  into.  The  idea  of  multipur-
 pose  centres  in  which  right  from  ke-
 rosene,  petrol,  diesel,  to  medicines
 and  other  things  would  be  sold  has
 to  be  streamlined  and  put  into  effect
 properly  in  as  many  places  as  possi-
 ble;  otherwise  there  will  be  a  lot  of
 difficulty  in  regard  to  those  things.

 As  a  member  of  the  Public  Under-
 takings  Committee.  I  had  been  in
 some  places  including  an  area  in
 Jammu.  We  went  to  see  the  place
 where  drilling  for  oi]  was  going  on.
 It  was  stated  that  on  the  other  side
 of  the  hills)  which  was  Pakistan  area,
 in  the  same  geologica)  strata  hydro-
 carbon  wag  found  and  that  it  was  ll-
 kely  to  be  found

 in  this  side  algo.  I
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 tried  to  find  out  whether  there  is  any
 mention  of  that  area;  thére  ig  no
 mention  of  that  in  the  report.
 What  has  happened  in  regard  to
 the  areas  in  Bengal?  There  wag  a
 scheme  for  having  drilling  in  Sunder-
 bang  and  in  the  Bengal-Orissa  coas-
 tal  area,  Off-shore  and  on-shore  dril-
 lings  have  to  be  made  in  these  areas.
 The  only  reference  in  this  report  is
 that  drilling  is  being  made.  As  far  as
 I  know,  years  ago  a  certain  area  was
 tapped  in  Bengal  and  it  was  said  that
 nothing  was  available.  But  in  the
 vicinity  of  that  same  place  again  oil
 is  being  sought  for.  I  do  not  know
 whether  oil  or  gas  has  come  out
 there,

 The  report  says  that  there  is  a  pos-
 sibility  of  getting  gas  in  Tripura  but
 not  oil  probably.  In  the  area  in  Ban-
 gladesh  which  is  contiguous  to  Agar-
 tala,  in  the  Titas  river-bed  and  sur-
 rounding  areas,  sufficient  gas  has
 been  found.  I  want  to  know  in  view
 of  this  whether  that  particular  area  in
 Tripura  has  been  properly  exploited
 to  fing  out  the  quantity  of  gas  that
 may  be  available  there,  because  the
 geological  strata  78  more  or  less  the
 same  in  this  area  and  in  neighbour-
 ing  Bangladesh.

 I  want  to  say  something  about
 streamlining  the  organisations  like
 IOC,  ONGC,  etc.  entrusted  with  ex-
 ploration  of  oil,  selling  of  oi],  send-
 ing  people  to  other  countries  for
 getting  oll,  etc.  I  have  no  complaint
 about  these  organisations,  but  as  a
 member  of  this  House,  I  had  occasion
 to  receive  reports  of  corruption  in-
 dulged  in  by  certain  officials.  I  do
 not  want  to  mention  them  here,  I
 will  write  to  the  minister  about  them.
 But  even  if  there  is  a  grain  of  truth
 in  them,  the  situation  should  be  very
 bad.  There  are  complaints  that  right
 from  the  lower  strata  to  the  upper
 strata,  certain  people  are  doing  cer-
 tain  shady  things  ang  the  people  high.
 er  wp  de  not  look  into  them.  I  do
 not  say  that  they  connive  at  it  but
 they  acquiesce  in  it.  Therefore,  the
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 streamlining  of  these  organisationg  is
 very  nevessary,

 The  Mathura  refinery  will  start
 functioning  sometime  in  1979,  Today
 we  are  almost  in  the  middle  of  i976.
 What  are  the  arrangements  bing
 made?  It  is  not  simply  a  question  of
 building  the  refinery.  Right  from  the
 Gujarat  coast,  pipeline  has  to  be
 laid.  All  arrangements  will  have  to
 be  made,  Otherwise,  it  will  be  like
 our  underground  tube  raliway  in
 Calcutta  which  is  to  come  into  opera-
 tion  in  3979  according  to  the  Prime
 Minister  but  nobody  knowg  whether
 it  will  come  into  operation  in  989  at
 least,  or  the  second  Hooghly  bridge
 which  is  to  come  in  977  but  nobody
 knows  whether  it  will  come  even  in
 ‘1987!  Here  ig  a  big  thing.  The  capa-
 city  of  Mathura  refinery  is  6  million
 tonnes,  Crude  will  have  to  be  brought
 there.  The  refining  system,  the
 distribution  system  and  other  things
 depend  on  that.  This  should  be  cla-
 borated  by  the  minister.  He  should
 algo  clarify  how  long  it  will  actually
 take  for  India  to  be  near  self-suffici-
 ent  in  oil

 I  know  that  no  country  in  the  wor-
 ld  call  itself  self-sufficient.  Even,  the
 USA  where  so  much  oil  is  there  to-
 day,  cannot  cal]  itself  self-sufficient
 in  oil.  I  do  not  know  about  other
 countries.  Probably,  the  USSR  has
 become  self-sufficient  they  are  sup-
 plying  oil  to  other  countries,  I  want
 to  know  about  India  India  is  a
 very  large  country.  I  want  to  know
 about  the  period  by  which  we  will
 become  more  or  less  self  sufficient,
 not  dependent  on  the  OPEC  countries
 or  any  other  country  to  dictate  terms,
 OPEC  countries  are  friendly  other-
 wise  but  they  are  dictating  terms  in

 a  way,  they  are  increasing  the  prices
 of  petrol.  That  affects  the  develop-
 ing  countries  like  India  the  most.  I
 want  a  specific  answer  to  this  ques-
 tion  also.

 With  these  words,  like  our  CPM
 frieng  I  congratulate  the  Ministry  and
 all  those  people  who  are  connected
 with  this,  But  unlike  CPM  Member,
 I  support  the  Demands,
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 SHRI  B.  च्  NAIK  (Kanara):  Hon,
 Deputy-Speaker,  I  welcome  the  de
 mand  for  grants  for  the  Ministry  of
 Petroleum.  Though  I  have  program-
 med  it  in  a  separate  way,  I  would
 like  to  pick  up  the  threads  where
 Dr.  Ranen  Sen  starteq  to  tell  about
 the  Arab  0]  Bill  and  particularly  the
 countries  belonging  te  the  Organisa-
 tion  of  Petroleum  Exporting  Countries
 OPEC.  If  we  look  to  thig  table  pre-
 sented  by  the  Ministry  in  its  Admi-
 nistrative  Report,  the  bill  that  we
 have  paid  for  the  exports  during  the
 years  ‘1973,  394  and  975  hag  risen
 from  240  crores  in  the  year  973  to
 899  crores  in  the  year  974  and  to  957
 crores  in  the  year  1975.  During  the
 same  period,  the  quantity  in  metric
 tonnes  of  crude  oil  that  we  have  im-
 ported  probably  from  our  OPEC  coun.
 tries  wag  13.4  million  tonneg  in  1973,
 33.9  million  tonnes  in  ‘1974,  and  3.6
 million  tonnes  in  ‘1975,  If  Dr,  Ranen
 Sen  is  interested  in  convincing  himself
 as  well  as  this  august  House  in  regard
 to  the  point  which  he  made  in  respect
 of  the  high  price  which  we  are  pay-
 ing,  I  would  like  to  submit  that  this
 400  per  cent  increase  in  regard  to  the
 Petro!  Bill  or  the  Crude  Oil  Bill  which
 we  have  paid  as  a  poor  country,
 is  outside  the  meang  of  any  develop-
 ing  nation  like  ours.  We  are  virtually
 paying  through  our  nose  for  imported
 oil.  Over  and  above  the  hike  in  the
 cost  price  we  are  levying  an  addition-
 al  tax  as  Motor  Spirit  Tax,  which  :s
 directly  passed  on  to  the  users  of
 these  vehicles  and  more  particularly
 to  the  large  number  of  taxi  drivers  in
 this  country,  I  would  like  you  to
 look  at  it  from  the  practical  point  of
 view,  particularly  of  an  owner  of  a
 taxi  driver  in  big  and  smal]  cities
 When  a  person  igs  an  owner-driver—
 hke  an  owner-cultivator  of  a  land—I
 do  not  think  he  comes  in  the  category

 Of  a  consumer  of  petrol  for  the  pur-
 pose  of  luxury—leave  aside  luxury.
 even  for  comfort.  Under  the  circum-
 stances,  there  is  a  very  strong  case  for
 the  Ministry  of  Petroleum  to  evolve
 Certain  patterns,  livelihood  patterns  of
 the  small  geople.  I  do  not  mean  the
 category  of  those  people  who  main-
 tain  8  vast  ficet  of  taxis;  but  to  the
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 extent  of  my  knowledge,  the  number
 ०  persong  who  are  self-employed,  is
 perhaps  the  largest  in  the  taxi-plying
 trade.  May  be  a  taxi.driver  keeps
 more  than  a  taxi.  He  may  keep,  1,  2
 or  et  the  most  3  taxis.  Roughly  speak.
 ing,  by  the  rule  of  the  thumb,  more
 than  two-thirds  of  the  number  of
 owners  of  taxi  are  people  who  are
 self-employed  Is  it  not  possible  for
 the  Ministry  to  evolve  a  system  by
 which  they  get  a  certain  rationed
 quantity  of  petroleum  or  motor  spirit
 or  other  lubricants  that  are  needed  for
 plying  their  trade?  I  think  the  hon.
 Minister  would  not  only  try  in  this
 direction,  but  also  increase  the  num-
 ber  of  passengers  that  should  be  per-
 mitted  in  these  taxis.  Ag  a  matter  of
 personal  experience—as  Deputy
 Speaker  you,  Sir,  are  probably  mov-
 ing  in  a  conveyance  of  your  own—I
 know  the  total  amount  of  rush,  parti-
 cularly  during  the  heavy  traffic  sea-
 son,  ig  so  much  that  a  vehicle  or  a
 bus  meant  to  carry  about  40  or  50
 persons  will  carry,  if  we  take  the
 summer  season  into  account,  virtually
 about  50  per  cent  over-load.  We  now
 have  got  these  egalitarian  or  these
 sorts  of  rules  about  road  transport  in
 big  cities,

 MR.  DEPUTY-SPEAKER:  Is  that
 the  job  of  the  Minister  of  Petroleum?

 SHRI  B.  द  NAIK:  It  wilt  be  good
 ig  the  Minister  of  Petroleum  were  to
 take  it  up  with  the  Minister  of  Trans-
 port,  as  a  member  having  joint  res-
 Ponsibility  in  the  Cabinet.  Other-
 wise,  let  him  reduce  the  price  of
 petrol.  Either  give  them  this  con-
 cession,  or  if  you  can  give  them  both
 the  concessions,  it  would  be  much
 better.  This  much  for  the  price  of
 petrol.  But  one  more  word  I  would
 like  to  submit  I  feel  that,  for  reasons
 which  I  have  not  been  able  to  fathom,
 if  it  is  cartelism  by  the  Arabs  in  the
 world,  it  becomes  the  most  heinous
 one,  I  am  very

 et  deal  — Sen,  in  spite  of  his  v
 has  made  that  point.  It  ig  probably
 because  of  the  rift  between  President
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 Sadat  and  Russia,  that  he  is  sore  with
 Arabs,  But  he  said  to-day  that  the
 OPEC  countries  are  making  us,  the
 developing  countries,  to  pay  through
 the  nose.  I  do  not  think  that  Arab
 exploitation  of  the  world  becomes
 non-exploitation,  simply  because  they
 are  Orientals  and  that  the  American
 or  White  exploitation  of  any  othe
 races  becomes  more  bearable.  I  think
 Somebody  had  said,  “a  sort  of  an
 alignment”  or  “non-aligned  people”—
 I  am  confused  about  it—ang  that  it  is
 something  like  a  marriage  of  monks
 But  I  think  we  will  have  to  bring  it
 out  80  a  matter  of  major  considera-
 tion.  The  developing  countries,  all  of
 us  who  joined  together  at  the  Lima
 Conference  or  other  conferences—the
 details  of  which  I  do  not  know—
 number  about  70  or  80.  But  the  total
 consumption  by  this  group  would
 make  only  for  a  fraction  of  the  total
 consumption  by  the  major  industria-
 lizeq  countries,  obtained  through  ex-
 port  from  the  Middle  East,  particular.
 ly  the  petroleum-exporting  countries.
 Therefore,  even  if  a  price  differential
 is  imposed  by  the  OPEC,  it  would  not
 mean  a  substantial  reduction  in  res-
 pect  of  their  oil  revenues.  We  do
 undersfand  that  after  their  oil  wells
 run  dry,  they  will  have  to  provide
 something  for  the  wintry  day,  and
 in  that  view  they  are  justified  in
 conserving  in  the  same  way  as  the
 advanced  countries  are  doing.  But,
 even  at  the  cost  of  being  a  little  mis-
 understood  in  the  community  of  the
 worlg  and  in  the  third  world,  we
 will  have  to  prevail  through  friendly
 persuasion  as  well  88  requests,  or
 such  other  forces  that  are  at  our
 command,  to  convince  our  Arab
 friends  to  see  the  wisdom  of  following
 a  policy  of  a  greater  amount  of
 understanding  with  the  developing
 countries.

 I  wtulg  submit  only  two  points
 with  regard  td  the  Indian  Oil  Corpo-
 ration.  There  is  quite  a  wide  gap  in
 the  distribution  of  liquified  petroleum
 gas,  which  ig  known  as  cooking  gas.
 In  spite  of  the  fact  that  it  has  been
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 given  out  in  the  Report  that  the
 distribution  has  improved,  particular-
 ly  in  backward  areas,  in  the  area  that
 I  come  from  a  housewife  hag  to  get
 it  from  a  distance  of  200  miles.  The
 charting  of  the  areas  for  the  variouy
 units  for  distribution  have  not  been
 according  to  the  trade  areas.  I  hope
 it  needs  to  be  given  a  fresh  look  and
 those  gaps  have  got  to  be  filled  in.

 The  last  but  one  point  is  in  regard
 to  the  refinery  at  Vizag  of  the  Cal-
 tex,  which  is  the  last  link  in  the  na-
 tionalisation.  Since  they  have  been
 under-utilising  their  capacity,  they
 ought  to  be  nationalised.  When  95  per
 cent  is  in  the  public  sector,  there  is
 no  justification  for  five  per  cent  to  be
 in  the  private  sector.

 The  Commission  which  was  ap-
 pointed  under  Justice  Takru  gave  its
 report  m  the  month  of  August  1975.
 Yet,  to  this  day  no  action  seems  to
 have  been  taken,  Nine  months  have
 elapsed,  which  is  a  considerable
 period  of  time.  Further,  the  case  it-
 Self  is  five  years’  old,  There  were
 several  obstacles  in  the  way  and  so
 the  Commission  took  a  long  time.  The
 charges  are  also  rather  serious.  I
 think  the  Government  should  not
 further  delay  its  decision  in  regard  to
 the  findings  of  the  Commission.
 Necessary  action  should  be  taken  at
 ap  early  date.

 SHRI  VASANT  SATHE  (Akola):
 Sir,  I  want  to  make  two  or  three
 points  in  this  debate.  The  first  is
 about  the  Takru  Commission  Report.
 I  would  begin  by  saying  that  it  is
 such  a  voluminous  report  and  in  order
 to  get  the  full  details  we  must  have
 a  full  length  debte  on  that.  I  would
 mention  only  some  of  the  salient
 points  in  that  report  which  need  ta
 be  taken  note  of  by  the  Ministry.

 To  quote  The  Economic  Times  of
 i2th  March:
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 .  .  the  Takru  Commission  con-
 cludes  that  top  officials  of  the  then
 Indian  Refineries  Ltd.  and  a  Joint
 Secretary  of  the  former  Ministry
 of  Mineg  and  Fuel  acted  ‘careless-
 ly  and  negligently’  in  dealing  with
 objectiong  of  the  West  Bengal  Gov-
 ernment  and  Indian  mining  experts
 to  the  earlier  pipeline  alignment
 through  coal-bearing  areas.”

 It  further  says:

 “According  to  the  Commission,
 the  induction  of  Bechtel  Corpora-
 tion  and  its  subsidaries  by  Mr.  P.
 R  Nayak,  ag  Managing  Director  of
 IRL  followed  from  the  latter's  con-
 viction  that  ‘they  and  they  alone
 could  be  entrusted’  with  the  huge
 projects  for  which  no  global
 tenders  were  invited.”

 !  will  come  to  the  Bechtels  presently,
 the  exposure  of  the  links  they  have
 with  CIA.  To  quote  the  newspaper
 report  again:

 “The  second  aspect  of  the  report
 flows  from  recent  disclosure  about
 the  unscrupulous  busines;  method
 used  by  several  multi-national  com-
 panies.  Justice  Takru  alludes  to  it
 when  he  says:  ‘It  can  safely  be
 inferred  that  Bechtel  must  have
 employed  all  the  tricks  of  the  trade
 to  get  what  they  had  come  out  to
 India  for’.”

 Therefore,  no  survey  was  made,  no
 global  tenders  were  called  for,  the
 Joint  Secretary  in  the  Ministry
 thought  that  this  was  the  only  com-
 pany  which  must  be  given  the  ten-
 der,  and  they  put  this  pipeline  through
 a  Coal  mine  area.  A  technical  com-
 mittee  appointed  by  the  Ministry  it-
 self  had  reported  on  this  matter  thus:

 “The  main  danger  to  the  pipeline
 woulg  be  due  to  sudden  subsidence
 of  the  ground  _peneath  {t  and  out-
 break  of  fire  in  its  close  proximity
 either  from  underground  or  from
 the  surface.  Underground  fire  may
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 be  due  to  varioug  causes  such  as
 spontaneous  heating,  accidental  fire,
 explosions  etc....such  fire  may  re-
 main  unnoticed  for  a  considerable
 period  of  time  ang  may  shift  from
 Place  to  place  depending  on  the
 season.  A  subsidence  of  sufficient
 magnitude  ang  excessive  span  is
 likely  to  snap  the  pipeline.”

 I  have  also  written  a  letter  to  the
 Prime  Minister,  and  a  copy  has  gone
 to  the  hon,  Minister,  in  which  I  have
 pointed  out  that  recently  a
 subsidence  has  taken  place  in
 Benali  mines  near  Asansol  in  West
 Bengal  as  a  result  of  which  accumu-
 lated  water  from  this  abandoned  mine
 entered  the  adjoining  Satgram  mine
 which  is  a  working  mine.  A  section
 of  the  Haldia-Barauni-Kanpur  pipe-
 line  of  the  Indian  Oil  Corporation
 passes  through  both  the  mines.  The
 subsidence,  covering  an  area  of  about
 2]0  x  10°  took  place  only  8’  away
 from  the  pipeline  which,  at  the  rele-
 vant  time,  wa;  carrying  high  speed
 diesel  oj]  towards  Kanpur.  It  was,  it
 appears,  touch  and  go.  The  Directo-
 rate  of  Mines  Safety  is  understood  to
 have  cardoned  off  the  affected  area
 and  presumably  at  considerable  cost
 getting  the  affected  area  filled  up.

 THE  MINISTER  OF  PETROLEUM
 SHRI  K.  D.  MALAVIYA:  Thank

 God  it  did  not  go,  it  only  touched.

 SHRI  VASANT  SATHE:  I  hope
 you  are  not  waiting  for  it  to  go,  be-
 cause  if  it  goes,  we  have  had  it.

 The  Takru  Commission  has  held
 that  the  pipeline  was  carelessly  laid.
 The  Public  Undertakings  Committee
 has  also  recommended  that  at  least
 where  there  are  working  coal  mines,
 where  there  is  danger  of  subsidence,
 the  pipeline  should  be  diverted,  but
 the  Ministry  always  makes  it  a  point
 of  prestige.  I  do  not  blame  the  hon.
 Minister.  He  is  a  genius  as  far  as  oil
 is  concerned  in  India  and  he  will  go
 down  in  the  history  of  this  country
 as  the  Oilman,  I  do  not  know  whether
 he  will  be  called  Sheikh  Malaviya  of
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 LShri  Vasant  Saithej
 Indiay  but  he  deserves  that  title
 richly,  but  that  is  neither  here  nor
 there.

 DR.  KAILAS  (Bombay  South):
 Pandit  Malaviya  is  better  than  Sheikh
 Malaviya.

 SHRI  VASANT  SATHE:  There
 was  a  Pandit  Malaviya.  So,  I  do  not
 ‘want  to  confuse  the  two,

 As  far  as  your  Indian  Oli  Corpora-
 tioa  is  concerned,  why  should  you
 make  it  a  point  of  prestige?  There  are
 geo-political  considerations,  I  need
 not  go  into  them,  but  I  would  beg  of
 the  Minister  to  reconsider  the  re-
 alignment  of  this  pipeline  in  the
 strategic  and  dangerous  areas  where
 there  are  mines.

 I  have  also  written  a  letter  to  the
 hon,  Minister  about  the  recent  calling
 of  tenders  for  the  Salaya-Viramgam
 section  of  the  Salaya-Koyali-Mathura
 Crude  oil  pipeline  project,  Tenders
 were  invited  from  various  companies
 of  international  fame,  including  an
 Indian  firm  with  German  collabora-
 tion,  known  as  Dodsal  Private  Limit-
 ed,  It  is  well  known  that  the  normal
 practice  is  to  accept  the  lowest  tender.

 Unless  you  have  reason  to  say  that,
 the  nex;  higher  tender  has  some
 other  advantages  of  quality  or  they
 have  some  experience,  you  cannot
 say,  “No.  Although  this  is  a  lower
 tender,  we  wil]  go  in  for  this  higher
 tender.”  I  can  understand  if  there
 is  any  reason  for  that.  Have  you
 ever  known  a  case  where  you  pass
 on  the  information  to  another  party
 and  tel]  them,  “I  am  re-inviting  the
 tenders,  you  ring  down  tender  so
 that  I  can  accept  your  tender.”?  This
 is  a  sort  of  fraud.  There  is  no  mean-
 ing  in  calling  of  tenders  then.  This
 is  what  is  being  done  in  this  case.  I
 do  not  know  who  are  the  persons
 concerned  in  the  Ministry  who  gave
 the  information  to  the  other  party
 and  asked  them  to  lower  the  tender.
 What  was  the  bigher  tender?  It  was
 higher  by  nearly  Rs.  §  crores.  Over-
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 night,  within  a  week,  the  party  is
 asked  to  lower  the  tender  and  the
 party  lowerg  the  tender  by  Rs.  5
 crores.  Now,  they  say,  that  is  being
 considered.  Naturally,  the  party
 which  had  given  the  lowest  tender
 will  protest  and  has  protested  that
 it  should  not  be  given  to  the  other
 party,  I  protested  to  the  hon.  Minis~
 ter.  I  am  happy  that  the  hon.  Minis-
 ter  has  probebly  asked  them  to  hold
 it  up  till  he  enquires  into  the  matter.
 I  hope,  he  will  not  allow  this  sort  of
 a  fraud  and  mischief  to  be  committ-
 ed  by  hig  people.

 Then,  about  the  Mathura  refinery,
 I  had  made  this  point  to  the  plann-
 ing  Commission  and  also  to  Shri
 Malaviyaji.  I  agree,  a  refinery  in
 UP.  as  a  distributing  point  should
 be  there.  It  should  be  in  U.P.  But
 should  it  be  only  at  a  particular  spot
 in  Mathura  where  it  is  going  to  pol-
 lute,  when  the  industrial  complex
 comes  up  there  not  only  water  but
 experts  of  international  standing  and
 our  own  ecological  research  institute
 has  given  a  written  report  that  in
 years  to  come  the  sulphur  fumes  or
 fumes  that  will  flow  from  the
 air  will  tarnish  and  corrode  the  Taj?
 I  say,  even  if  it  is  one  million  of  a
 chance,  shall  we  take  this  risk?  You
 say;  “We  have  taken  over  the  land;
 we  have  spent  Rs,  3  crores  and  we
 will  take  care  to  see  that  pollution
 does  not  take  place..”  All  this  is
 being  said.

 SHRI  M.  C.  DAGA  (Pali):  Shift
 i  to  Rajasthan.

 SHRI  VASANT  SATHE:  Let  it  be
 in  U.P,  by  all  means.  You  just  take
 it  down-stream  where  there  is  no
 risk  of  the  fumes  going  or  flowing  to
 the  Taj.  Can  you  afford  to  risk  the
 Taj?  Can  any  Indian  with  patriotic
 sentiments,  having  love  for  the  Taj
 or  for  a  monument  like  that  take
 even  one-millionth  of  a  chance  of
 that  risk?  You  have  qg  Conmnittee.
 Cali  those  experts  who  have  given
 the  detailed  reports  about  scientific
 analysig  of  how  there  is  thig  risk
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 Some  people  in  the  Ministry  make  it
 a  point  of  honour.  They  say,  this
 scientific  expert  of  international  ren-
 own  who  its  accepted  alj  over  the
 ‘world  as  an  expert  is  a  nut,  he  does
 not  know  anything  about  :t;  there  is
 mo  meaning  in  it  and,  therefore,  there
 ig  no  risk  and  we  will  go  aheag  with
 it.  ३  would  beg  of  you  to  seriously
 go  into  this  matter.

 These  are  the  four  points  to  which
 I  want  fhe  hon  Minister  to  reply,  I
 ‘would  urge  upon  him  to  take  some
 corrective  measures  ag  far  as  re-
 aligrment  ig  concerned.  Let  us  do

 ‘tthe  re-alignment  at  least  of  the
 strategic  part  As  far  as  this  type
 of  fraud  and  mischief  is  concerned,
 that  is  being  committed,  please  stop
 it  This  is  my  request  to  you  Take
 your  officers  to  task  if  they  have  real-
 ly  done  this  sort  of  a  thing

 With  these  words,  I  request  the
 ton.  Minister  to  take  mote  of  the
 Points  which  I  have  made  and  to
 reply  to  them,

 शो  पूछ  ष्वन्द डागा  :  मन्नी  महोदय  ने
 बार  बार  आखात  दिवा  है  कि  कैरोस्तीत
 हुए  गाव  मे  पहुच  जाएगा  |  लेकिन  वह  पहुंचा
 नहीं  है।  ह्  कई  कारण  हो  सकते  हैं
 एक  तो  यह  हो  सकता  है  कि  इस  में  फायदा

 बहुत  क्रम  हाता  है।  इन  वास्ते  इसको  ले
 जाने  वाना  कोई  नहों  है  ।  आपके  बीस  प्वाइट
 बोधान  में  यह  भो  एक  प्यार  है  कि  समाज
 के  अमीरो  शक्ति  के  आदमी  को  हर  रोज़
 ठोक  से  मिनती  चाहिये  -  कैरोसीन  भी
 उन  है।  इन प्रोग्राम  के  तहत  मैंने  भी  थोड़ी
 गांवों  को  पद् यात्रा  कौ  है,  पुडा,  खरीदा
 आदि  में  मैं  ग।  हू  ।  वहा  लोगों  ने  शिकायत
 की  है  कि  बारह  महीने  से  हमें  के  बोसोन
 नहों  मिना  है,  देखते  को  नही  मित्रा  है  झर

 कप  रास्ते  नहों  मित्रा  है  कि  कोई  लाने  वाला
 नहीं  है।  एक  डिन  के  पीछे  उसको  दो  रुपया
 मिलता  है।  कौन  लाएगा।  भाव  भो  अलग
 अलग  हैं।  हरियाणा  में  एक  रेट  है,  राजस्थान
 में  दूसरा  है।  दगर  20-प्वाइंट  प्रोग्राम  में
 गायों  के  लोगों  का  मिट्टी  का  तेल  भी  उपलब्ध
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 ने  हो  तो  गावों  के  लोग  क्या  समझिये  ?  शाहे
 यह  छोटी  बात  है  लेकिन  यह  बहुत  जरूरी
 बात  है।  गाव  वाले  बोल  नहीं  सकते  हैं  ।
 शायद  इस  वास्ते  उनको  तेल  भी  उपलब्ध

 नहीं  होता  हैं।  कुछ  डोल  ने  झपता  कब्जा
 जमा  रखा  है।  वे  गावों  में  ले  जाना  नहीं
 चाहते  हैं।  दुकानदार  भी  लेना  महीं  चाहते
 हैं  इस  वास्ते  कि  बहुत  कम  नफा  उनको  इस
 में  मिलता  हैं।  मैं  जानता  हु  कि  इनका
 मंत्री  महोदय  क्‍या  उत्तर  दंगे  ?  वह  कहेंगे
 कि  यह  राज्य  सरकार  का  विषय  है,  मैं  इस
 में  दिल  नहीं  दे  सकता  हु  ।  वितरण  प्रणाली

 हमारे  कार्य  क्षत्र  में  नही  है,  उनके  क्षेत्र  में
 जाती  है।  लेकिन  अगर  वे  इसको  नहीं  देखती

 हैं  तो  प्राय  ही  बताई  कि  इनका  क्या

 इनाम  है  ।

 दूसरी  बात  मैं  डोजल  के  बारे  में  कहता

 चाहता  हु  |  गाव  वाले  जब  पते  ट्रैक्टर
 लेकर  प्राते  हैं  तो  पुष्य  वाले  डीजल  ढोल  में

 देने  से  मना  कर  देते  हैं।  जानबूझ  कर  नहीं
 देते  हैं,  मना  कर  देते  हैं  प  पर  भो  आपको

 विचार  करना  चाहिये  ।  जो  गाव  बाले  हैं
 जो  खती  करने  वले  लोग  हैं  उनको  ठोक

 से  बोतल  मिल  जाना  चाहिये  ।

 डोजल  देने  के  लिए  पैट्रोल  उम्र  जो  हूँ
 वे  किन  के  पात  हैं  ।  उनके  पात  हैं  जो  पैसे

 वाले  हैं।  95  परसेंट  उनके  पास  हैं  जो  या

 तो  राजनोतिश  हैं  या  जिन  को  राजनीतिज्ञों
 का  संरक्षण  प्राप्त  है  या  किर  उनके  पास  हैं
 जो  प्रीति  हैं।  भागने  अपनी  रिपोर्ट  में

 कहा  हैं  कि  भवुसुचित  जाति  के  लोगों  को  ये

 मिलेंगे,  सैनिकों  को  मिलते  पढ़ें  लिखे  जो

 बेरोजगार  हैं  उतकों  मिलेंगे  -  लेकिन  किसी

 को  नहीं  मिलते  हैं।  मेहरबानी  करके  बाप

 अपनो  होती  को  देखें  और  उस  पर  अमल

 करे।  बीस  प्वाइंट  प्रोग्राम  में  एक  झटका  इसको

 भी  प्राय  लगाएं।  आज  ये  उनको  मिले  हुए
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 हैं  जो  पैसे  वाले  हैं,  बकील  हैं,  सेठ  हैं,  पालि-
 दिखाया  हैं,  जिन  के  दो  दों  चे  हैं  -  मेहर-
 बानी  करके  इस  पाप  को  भी  आप  काट  दो  t

 आपका  बहुत  नाम  हो  रहा  है।  बम्बई

 हाई  में  आप  कहते  हैं  कि  क्रूड  निकल  रहा
 है,  बड़ा  भारी  काम  हो  रहा  है।  मैं  प्रार्थना
 करता  हू  कि  सरकार  श्र  पको  खूब  पैसा  दे  ।
 लेकिन  राजस्थान  में  एक्सप्लोरेशन  का  सास

 नहीं  है।  दहा  कोई  शिकारी  भी  नहीं
 है।  साठे  जी  ने  भी  काट  दिया  है  इस  माग
 को  ।  राजस्थान  की  तरफ  भी  आपका  ध्यान
 जाना  चाहिए,  उनकी  तरफ  भी  प्रक्रि

 कुछ  (है  दृष्टि  होनी  चाहिये ।

 श्राप  कहते  हैं  कि  आपने  खर्चा  बहुत
 कम  किया  है।  जितने  प्रश्न  मैंने  पीछे  हैं
 आपका  यही  उत्तर  आया  है  कि  पैट्रोल  का
 जो  आपका  खर्चा  होता  था  उनको  आपने
 कम  कर  दिया  है।  कितने  अच्छे  लग  से
 झापने  अपनी  रिपोर्ट  वे  पेज  4  पर  लिखा  है

 “Greater  economy  and  efficiency
 in  the  use  of  petroleum  products
 continues  to  be  given  the  highest
 priority  while  the  essential  dem-
 ands  are  being  met  fully.”

 We  are  not  satisfieg  that  essential
 demands  are  met  fully.

 ry
 क्रेटेरिएट

 a
 शासकों  जो  रिपोर्ट  लिखने  बाला  मेंरे

 में  स्टाफ  बैठता  है,  वह  रिपोर्ट  लिखने  में
 अपनी  कारगुजारी  में  कमाल  कर  देता  है।

 “A  close  watch  was  kept  through-
 out  the  year  on  stocks  and  consump-
 tion  of  various  petroleum  products.
 As  a  result  of  these  measures  the
 growth  rate  in  the  consumption  of
 petroleum  products  in  19%  was
 enly  .4  per  cent  over  1974.”
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 इसका  यह  मतलब  हुआ  कि  r974  ने  जो
 ग्रोथ  रेट  था,  वह  उससे  बढ़ा,  लेकिन  सारा

 पूरा  पैराग्राफ  दे  दिया  है  कि  वेस्ट  मेन्स
 ले  लिये  हैं।

 एक  आदमी  कहीं  जाता  है  तो  उसके
 लिये  पैट्रोल  वाली  5,15  गाड़ियां  चलती

 हैं,  जीप  पर  जीप  चलती  हैं।  राज  वह
 हालत  क्यों  है?  आपने  यह  लिखा  है  कि

 पैट्रोल  की  कमी  हो  रही  है,  कोशिश  कर  रहे
 हैं  क्रि कमी  न  हो  श्रान्त  में  लिखा  है  कि

 l.4  बढा  है।  फिर  आप  शीरानी  स्पोर्ट
 में  यह  क्‍यों  कहते  हैं  कि  हमने  बड़े  मेज
 ले  लिये  हैं।

 आपने  मल्टी  परपज  के  बारे  में  बहा  है
 बौर  एप्रीशियेट  किया  है।  आपने  अपनी
 रिपोर्ट  में  कहा  है  कि  :

 “A  scheme  of  converting  the  ex-
 isting  petraleum  retail  outlets  of
 the  ol  compames  into  multi-pur.
 pose  Rura]  Distribution  centres  was
 launched  during  the  year.  Outlets
 located  m  rural  and  =  semi-urban
 areas  are  being  selected  for  this
 purpose  About  80  such  centres
 have  been  set  up  so  far  upto  De-
 cember,  1975.”

 इन  80  सेंटर्स  का  नाम  कही  भी  रिपोर्ट  मे  नहीं
 है।  यह  20  पेज  की  रिपोर्ट  वही  खूबसूरती
 से  तैयार  की  गई  है।  यह  इतनी  छोटी  सी
 रिपोर्ट  हैं  कि  अगर  री  डिग रूम  मे  भी  बैठे  तो

 पढ़  सकते  है,  ऐयरोप्लेन  मे  सहते  समय  भी
 पढ़  सकते  हैं।  लेकिन  राजस्थान  में  मैंने  कहीं
 नही  देखा  कि  इनके  सैटर  कहां  हैं  in  प्र पने
 जिले  मे  कहीं  देख ते  मे  मुझे  नही  आया  कि  कहीं
 कोई  फैसिलिटी  दी  हो।  तोयद  इस  प्रकार  की

 एक  प्रोग्रेसिव  रिपोर्ट  हैं।

 बाप  इस  रिपोर्ट  को  देखें  कि  कितना
 रुपया  प्रायः  कंपनी  में  झूठ  गया  है।  पब्लिक
 अंडरटेकिंग  कमेटी  की  रिपोर्ट  में  दिया  गया  है
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 कि  कितना  रुपया  श्वा  है  सौर  क्यों  ब  गया  ।  मेरा  कहता  यह  है  कि  श्राप  गाँग  में  चांद
 झापने  इस  बारे  में  झपने  झालरों  &  पूछताछ  पहुचा  दीजिये,  भौर  जो  डीजल  मिलता  हैं,
 की  होगी।  वापस  यह  कोशिश  की  जिये  कि
 तेल  बहुत  काफ़ी  निकल  आये,  उससे  यह  सारी
 बातें  खत्म  हो  जायें  ।

 पबलिक  झडरटेफिंग  कमेटी  की  उत्सव
 रिपोर्ट  मे  लिखा  है  कि  —

 The  Committee  regret  to  note  that
 the  IOC  hag  written  off  a  sum  of
 Rs.  44.62  lakhs  ag  bad-debts  during
 the  year  1969-70  to  ‘1972-73  and  this
 included  a  sum  of  Rs  i370  lakhs
 pertaining  to  cases  where  the  Cor-
 poration  was  unable  to  establish  its
 debts  for  want  of  documentary  proof

 मैं  यह  जानना  चाहता  ह्  कि  झाई०  को
 सी०  मे  ये  कौन  अफसर  ऐसे  है,  जो  डाक्यूमेंट्स
 नही  रखते  है  और  इस  तरह  ४  रिया  गायब

 हो  जाता  हे  |  मेरा  कहना  यह  है  कि  आप  जो
 कदम  उठाते  है  वह  आप  जाने  लेकिन  मैं  कई
 गलतिया  आपकी  सेवा  मे  पेश  बरना  चाहता

 हू  कि  कौनसा  रुपया  डूब  गया  है  जो  कि  वापिस

 नही  आसक्त  है  t

 Although  the  total  amount  of  out-
 standings  have  come  down  from  R
 3  96  crores  as  On  31-3-69  to  Rs  27.59
 crores  a8  on  31-3-73,  there  were
 heavy  outstandings  against  private
 parties  and  these  had  gone  Up  from
 Rs  750  crores  to  04]  crores  during
 this  period.

 यह  झ्रापका  L0  करोड  रुपया  डूब  गया

 है  जो  कि  वापिस  नही  जायेगा  q

 Out  of  this,  an  amount  of  Rs  1,20
 crores  wag  considered  doubtful  of  re-
 covery,

 इतने  करोड़  रुकवा  आपका  शाना  है,  उसकी
 रिकवरी  कैसे  होगी  भ्र ौर  कब  से  होगी,  यह
 तो  सरकार  को  देखना  हूँ।  ग्राम  भो०  सी०
 बस  करेगी  या  और  कोई  कम्पनी  काम  करेगी,

 इसका  पता  नहीं  है।

 उसका  पूरा  उपयोग  होना  चाहिए  ।

 गैस  का  भी  बडा  भारी  झगडा  चल  रहा  है,
 किलो  को  तो  रिकर्मंडशन  पर  मिल  जाती  है
 कौर  कोई  साल  साल  भर  तक  इतजार  करता

 रहता  है।  मेरा  यह  भी  कहना  है  कि  मती

 महोदय  राजस्थान  मे  रिफाइनरी  स्थापित  करने
 केबारे  मे  विचार  करें  t

 श्री  मर  छह  नारायण  फॉरेन  (गोरखपुर)
 उपाध्यक्ष  भविष्य,  मैं  पेट्रोलियम  मंत्रालय  की

 डिज़ाइन  का  समर्थन  करता  हु  ।  माननीय
 सदस्य,  श्री  जाडे  ने  मथुरा  रिफाइनरी  के  बारे  मे
 जो  प्रश्न  उठाया  है,  उसी  ने  मुझे  मजबूर र  किया

 है  कि  मैं  इस  विषय  मे  अपने  विचार  मंत्री

 महोदय  के  सामने  पेश  हम  I

 सरकार  और  यह  मिनिस्ट्री  काफी  जाच
 नथने  के  बाद  इस  नतीजे  पर  ५हु  ने  कि  मथुरा  मे

 रिफाइनरी  स्थापित  कौ  जाय  गौर  इस  सिल-
 सिले  मे  काफी  पद  तक  काम  हो  भी  चुका  है  1  यह
 बात  भी  सही  है  कि  टूरिज्म  डिपार्ट मेंट  सै  सबन्ध
 रखने  वाली  कुछ  सरकारों  ने,  और  कुछ  ऐसे
 लोगां  ने,  जो  भारतीय  सस्ती  और  सभ्यता
 की  रक्षा  करना  चाहते  हैं,  १  शका  प्रकट  की  है
 कि  मथुरा  मे  इस  रिफाइनरी  के  बनने  से  ताज

 महल  की  वित्तीय  और  उस  के  रुप  पर  कुत्  भाव
 पड़ेगा  ।

 4.58  hrs.

 [Suri  Vasant  Satue  in  the  Chair]

 सभापति  महोदय,  आपने  जो  प्रश्न  उपस्थित
 किया  है,  उस  के  बारे  में  मंत्नी  महोदय  ने  इस
 सदन  में  आर  बार  आश्वासन  दिया  है  ।  श्री
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 वरदराजन  के  सभापतित्व  में  बनाई  गई  एक
 कमेटी  ने  मथुरा  रिफ़ाइनरी  के  कारण  ताज

 महल  की  बिल्डिंग  पर  पड़ने  वाले  सम्भावित

 कुप्रभाव  भौर  वाटर  पोलूशन  सम्बन्धी  सभी

 पॉइंट्स  की  जांच  की  है।  मैं  समझता  हूं  कि
 उस  रिपोर्ट  में  जिन  से  फूट! मे  स  से  का  सुझाव  दिया
 गया  है,  उन  को  अख्त्यिर  किया  जायेगा।
 लेकिन  में  यह  निवेदन  करना  चाहता  हूं  कि

 मथुरा  रिफ़ाइनरी  पर  काफ़ी  खर्च  हो  चुका  है,
 कौर  इस  लिए  उस  रिफ़ाइनरी  को  इस  स्टेज
 पर  वहां  से  हटाना  सम्भव  नहीं  होगा
 मैं  नहीं  चाहता  कि  हमारी  किसी  सांस्कृतिक
 इमारत  या  स्थान  को  किसी  प्रकार  की  हनी  हो  ।

 सभापति  महोदय  :  क्‍या  अप  चाहेंगे  कि
 कि  ताज  महल  को  वहां  से  हटा  दिया  जाय  ?

 श्री  मसीहा  तारायणपांडे  :  आप  का  प्रश्न
 बड़ा  इमोशनल  है।  मैं  ताज  महल  को  हटाने  की
 बात  कभी  नहीं  कहूंगा।  लेकिन  बाप  ने  जो  शंका
 प्रकट  की  है,  वह  काफ़ी  हद  तक  खत्म  हो
 चुकी  है  कौर  इस  बारे  में  गवर्नमेंट  का  दृष्टिकोण
 भी  सामने  भरा  चुका  है।  भ्र गर इस  के  बावजूद
 आप  काटते  है  कि मथुरा  रिहाइश रो का  ताजमहल
 पर  असर  पड़ेगा,  तो  मैं  अदब  के  साथ  कहना
 चाहता  हु  कि  हम।रे  टेक्निकल  एक्सपर्टस  का

 यह  विचा र  है,  वरदराजन्‌  कमेटी  का  यह  विचा र
 है  कि  ताज  महल  पर  किसी  तरह  का  असर

 नहीं  पड़ेगा।  मैं चाह ताह  किस  विचार  को
 भी  सामने  रखा  जाये  और  किसी  एक  विचार
 को  स्वीकार  करके  उस  पर  काय॑  वाही  न  की  जाये

 मथुरा  रिफ़ाइनरी  पर  करोड़ों  रुपये  खच  हो
 चुके  है  भ्र ौर  कब  माननीय  सदस्य  बनाने  हैं  कि
 उस  रिफ़ाइनरी  का  स्थान  बदल  दिया  जाये  ।
 जहां  तक  मल्टी-परपज  सेंट्स  का  सम्बंध  है,
 मंत्रालय  ने  यह  एक  बहुत  अच्छी  शौर  यूज फुल
 स्कीम  पेश  की  है।  इन  सेंटर्स  में  पेट्रोल,  डीजल,
 खेती  से  सम्बन्धित  सामान  कनज्यूमर  गुड्स
 शादी  उपलब्ध  किये  जायेंगे,  हर  एक  जिले
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 में  एक  दो  सेंटर  जरूर  खोले  जाने  चाहिए,
 क्योंकि  उन  से  सोगों  को  बड़ा  लोभ  होगा.  I

 Bt)  brs.
 तीसरी  बात  मैं  कहता  चाहता  हूं  कि  हमारे

 मंत्री  जी  बस्ती  जिले  के  दौडो  नेपाल  बोर्डर  से
 इस  लोक  सभा  में  चून  कर  ते  हैं।  मेरा
 भी  उसी  के  बगल  का  क्षेत्र  है।  हम  दोनों
 ब्राह्मी  अच्छी  तरह  से  जानते  हैं  कि  इण्डो
 नेपाल  बो डेर!  के  कुभं  को  मगर  देखें  भ्र ौर  सुबह
 के  वक्‍त  उस  के  प।नी  को  देखा  जाय  तो  पूरे  नी
 केन्द्र  जैसे  तेल  की  एक  पत॑  जमी  हुई  मिले  गी।

 यह  बहुत  दिनों  &  वहां  के  लोगों  की  म।ग  रही
 है  कि  यहां  पर  तेल  का  काफ़ी  भण्डार  मिल
 सकता  है  भ्रमर  इस  का  इन्वेस्टिगेशन  किया
 जाय  मैंने  पिछले  दिनों  मे  एक  सप्ली-

 मैं ट्री  सवाल  भी  किया  था  जिस  को  स्त्री  जी  ने
 ते  एवायड  कर  दिया  -  आज  मैं  पुनः  उनसे
 जानना  चाहता  हूं  कि  श्राप  उसके  बारे  में  क्या
 कर  रहे  हैं?  बाप  के  ज्योलोजिक्ल  सर्वे  ने

 कोई  खोज  वहीदा  की  है  या  आप  के  एक्सपर्ट्स  ने
 कोई  इन्वेस्टिगेशन  वहां  जा  कर  किया  है  ?
 अगर  यह  हो  जाता  तो  हम  पूर्वी  जिल  के  लोगों
 का  भी  भाग्य  एक  बार  सदा।  क्योंकि

 हमारी  पापुलेशन  इन,  ज्यादा  है  कि  हमारे
 सामने  सब  से  बड़ी  रुपया  रोजी  रोजगार
 की  है।  खेती  के  अल।वा  दूसरा  कोई  रोजगार
 या  साधन  वहां  नहीं  है।  झआाजः  हजारों  लड़के
 वहां  से  पढ़  लिख  कर  अत  हैं  और  कहते  हैं
 कि  हम  को  नौकरी  चाहिए।  लेकिन  हम  उन
 को  रोजगार  र  नहीं  दे  सकते  ।  तो  इस  से  उन  लोगों
 को  रोजगार  का  एक  बहुत  बड़ा  राम  प्राप्त

 होता  और  हमारे  क्षेत्र  में  भी  एक:  उद्योग रण
 का  वातावरण  पनपता  हमें  झ्शा  और
 विश्वास  है  कि  हमारे  ऐस  योग्य  मंत्री  जो  तेल
 के  भागीरथ  हैं,  जिप  कों  म॑  कहूँ  तो  कोई  पति-
 शांति  नही  होगी,  श्री  वे शव देव  मे  लवीय

 जिन्होने  देश  के  अंदर  इतना  विश्वास  पैदा
 किया  पेट्रोलियम  के  बारे  में  कि  हम  igsoae

 पेट्रोल  भौर  पेट्रोल  के  पदार्थों  में  आत्म  निर्भर
 हो  जाएंगें,  उन  की  यह  बहुत  बड़ी  झादतंक्षा  है
 और  मैं  समझता  हूं  कि  माननीय  मालवीय
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 जी  जो  पिछले  दिलों  में  मंत्री  ५द  पर  मही  रहे  रहे
 हमारे  देश  का  बहुत  बड़ा  दुर्भाग्य  था।  यह  मैं

 इस  सदन  मे  पहले  भी  कह  चुका  हुं  कि  जिस

 तरह  कप् णा मेनन  ने  धपने  देश  मे  डिफेंस  रोड-
 बहन  के  लिए  बहुत  बड़ी  नीव  डाली  उसो  तरह
 से  मालवीय  जी  ने  भी  पेट्रोल  के  बार  में  हमारे
 देश  में  जो  नीति  अरुचिकर  को  हमारा  देश
 कभी  भो  उसको  भल  नही  सं बता  है।  उन्होने  जो
 देश  को  आत्म  निर्भर  बनाए  के  लिए  वाम
 क्या  है  नेशनल  शौर  इटरनेशनल  फ़ील्ड  में

 बह  अत्यत  सराहनीय  हैं।  मैं  ऐसा  मानता

 हू  कि  बाम्बे  हाई  को  ले  कर  तमाम  जो  आफ़
 शोर श्रौर  प्राणों  किलिंग  हुआ  हैयह  मालवीय
 जीबी  बहुत  बड़ा  योगदान  है  ।  सारे  देश
 में  उन्होंने  स्पाट  किया  कि  पेट्रोल  और  पारो-
 लियम  प्रोडक्ट्स  या  दूसरी  गैस  इत्यादि  कहे

 वहाँ  उपलब्ध  हो  सकती  है  और  बडी  तेजी
 उन वा बास  चल  रहा  है।  इस  के  लिए  उन
 वी  </लगी  भी  सराहना की  जाय  वह  कम  है।
 मैं  आशा  और  विश्वास  करता  हु  कि  हिसारे
 पिछड़े  क्षेत्रों  मे  भी  वे इस  का  विकास  करेंगे
 जिस  से  कि  ये  क्षेत्र  भी विकसित  हो  मके
 हमारा  देश  तेल  के  मामले  मे  आम्म  निर्भर  हो,
 उस  के  लिए  हम  दूसरों  पर  निर्भर  न  करे,  हमारा
 जो  तेल  वा  बिल  हैं घौर  जो  फ़ोरम  एक्सचेंज
 हम  दूसरे  देशों  मे  भेज  रहे  हैं उस  को  हम  झपने
 देश  के  हित  में  इस्तेमाल  कर  सके  तो  यह
 बडी  अच्छी  बात  होगी  ।  इन  शब्दों  के  साथ
 मैं  इस  ग्रान्ट  का  समर्थन  कश्ती  हु  शौर  विश्वास
 दिलाता  हूं  कि सारा  देश  मालवीय  जी  के  इस
 बम  मे  उन  के  साथ  है।

 THE  MINISTER  OF  PETROLEUM
 (Sarr  K.  D,  MALAVIYA):  Mr.

 Chairman,  Sir,  I  think  I  have  a  very
 easy  task  before  me,  only  to  make  a
 few  points  which  have  been  rather
 relevantly  made  by  several  Members
 of  the  House,  both  from  the  opposition
 as  well  as  from  our  side.  In  its  totality
 I  would  like  to  report  that  the  prog-
 ramme  of  the  Petroleum  Ministry  is
 going  on  generally  wel]  ang  the  House

 of  Petroleum
 should  be  assured  thag  whether  it  ig
 oil  ang  Natura]  Gas  Commission  or
 the  Indian  07  Corporation,  or  the
 IPCL,  Indian  Petroleum  and  Chemie
 cals  Limited,  work  on  every  front  is
 moving  fast,  Except  for  certain  most
 unavoidable  reasons,  we  are  trying
 to  stick  to  the  scedule  that  has  been
 laid  down  and  which  has  been  speci-
 fied  in  certain  respects  in  our  Re-
 Port  and  otherwise.

 There  are  turee  or  four  points
 which  I  would  like  to  touch  upon.
 First,  with  your  permission,  I  would
 like  to  refer  to  the  Report  of  the
 Takru  Commission,  because  you  and
 certain  other  members  are  warried
 about  it.  Regarding  tne  phenomenon
 of  subsidence  in  the  coal  mines  we
 have  on  almost  innumerable  occasions
 discusseq  this  matter  with  any  group
 of  experts  that  we  are  capable  of
 collecting.  By  and  large,  the  con-
 clusions  are  that  we  should  let  it  re-
 main  as  3  18.  The  chances  of  hyper-
 subsidence  of  the  present  area  through
 which  the  pipe  38  passing  are,  I  will
 never  say  absolutely  nil  or  imposaie
 ble,  because  nothing  is  impossible  in
 this  world,  but  it  is  as  safe  as  it
 can  be  conceived.

 With  regard  to  the  censuring  part
 of  the  Report,  85  I  have  previously
 sajd,  we  are  ver’  seriously  examin.
 ing  it.  I  have  a  wew  on  it  which  I
 would  not  like  to  ctate  just  now  be-
 cause  it  is  not  yet  final.  I  would,
 therefore,  beg  of  you  to  give  us  a
 little  more  time  when  I  could  come
 with  q  ful]  sense  of  responsibility  and
 put  before  the  Houses  the  views  of
 Government  on  the  Report  that  has
 been  submitteq  by  Mr.  Justice  Takru.

 The  second  question  is  that  of  the
 pollution  problem  because  of  the
 decision  of  Government  on  the  loca-
 tion  of  a  refinery  at  Mathura.  We

 should  not  take  a  peasimistic  view  of
 the  whole  affair.  The  problem  of
 pollution  as  g  whole  and  its  challen-
 ges  is  being  very  satisfactory  met,
 Amoung  environmeatalists  and  those
 who  have  to  deal  with  the  problem
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 [Shri  K.  0.  Malaviya].
 of  pollution,  there  is  a  pessimist
 viewpoint  on  the  whole  question  of
 increase  in  pollution  in  the  world.
 There  is  also,  I  do  not  wish  to  say  an
 optimist,  but  a  non-pessimist  view
 that  the  problems  are  satisfactorily
 being  met  and  solved.

 ‘When  this  drug  unit  was  set  up  in
 Hardwar,  a  lot  of  questions  were  rais-
 ed,  When  I  had  something  to  do
 with  the  Ministry  of  Fertiliser  and
 Drugs,  I  visited  Hardwar-Rishikesh
 ang  stayed  there  for  two  days  One
 of  the  most  important  jobs  for  me
 was  to  see  how  the  water  was  being
 treated.  I  can  assure  you  that  the
 water  that  was  coming  out  as  ‘im-
 pure’  water  because  of  treatment  in
 the  antibiotics  plant  wag  treated  so
 nicely  that  we  were  assured—and  I
 got  convinced—that  the  water
 that  was  coming  out  of  the  second
 Pipe  was  perhaps  purer  than  the
 watery  that  was  flowing  in  the  natur-
 al  way.  There  was  a  possibility  of
 the  Ganges  water  being  polluted  by
 some  epidemic  which  was  prevailing
 at  that  point  of  time  but  the  water
 that  was  going  into  it  from  that  place
 Was  pure  and  wag  absolutely  safe.  It
 da  therefore  no  more  a  danger  if  pro-
 perly  treated.  Impure  water  can  be
 treated  properly  to  make  it  drinkable
 and  useful,  Therefore,  there  is  no
 question  of  polluting  the  water  of  the
 Jamuna,  the  water  that  wil]  be  thr-
 Own  into  the  Jamuna  will  be  almost
 as  pure,  if  not  purer.

 MR.  CHAIRMAN:  Can  you’  say
 this  about  the  other  things  that  will
 come  after  the  Mathura  refinery  in
 the  region?  You  know  what  is  hap-
 pening  in  Bombay,  for  example.

 SHRI  K.  D.  MALAVIYA:  I  will
 refer  to  that  point.  In  Baroda  and
 Bombay  the  industries  that  are  being
 Set  up  are  polluting  water  and  it  is
 for  the  state  governments  to  take  the
 steps  which  have  been  specified  they
 are  being  taken.  It  is  a  question  of
 the  industrialists  accepting  certain
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 views.  I  wag  there  in  Baroda  the
 other  day  and  the  chairman  of  the
 IPCL  definitely  was  of  the  view  that
 we  should  not  force  any  issue  of  this
 kind  and  that  the  industrialists  them-
 selves  were  trying  to  do  their  best
 ang  water  that  wag  coming  out  will
 be  treated  as  mentioned  by  cert-
 ain  conventionalists.  There  are  cert-
 ain  viewpoints  of  scientists  and
 technologists  which  we  have  to  ac-
 cept.  I  am  quite  sure  that  water
 coming  out  of  the  industries  which  are
 allowed  to  grow  there  will  not  be
 allowed  to  go  into  the  river  as  im-
 pure.  I  am  not  worried  about  that
 because  it  is  within  our  meang  to
 treat  them  and  purify  them  and  we
 need  not  be  apprehensive  of  any  pol-
 lution  in  the  waters  of  the  Jamuna
 because  of  the  Mathura  refinery.

 So  far  ag  sulphur  dioxide  is  concern-
 ed,  the  House  might  remember
 that  Mathura  refinery  was  conceived
 on  a  crude  which  had  about  27.  per
 cent  of  suplhur  and  it  was  a  source  of
 worry  for  all  of  us  that  refining  of
 2.7  per  cent  sulphur  crude  will  result
 in  uncontrollable  pollution  of  the  at-
 mosphere.  But  subsequent  to  that,
 there  was  the  discovery  of  the  Bom-
 bay  crude  which  is  almost  sulphur
 free  and  the  sulphur  in  the  crude  oil
 which  wil]  be  treated  in  Mathura  will
 be  very  much  legs  and  it  will  be  per-
 fectly  within  our  capabilities  to  treat
 it  and  contro]  the  pollution.

 This  substantially  shows  to  all  of
 us  that  the  atmosphere  will  not  be
 polluted.  This  was  a  matter  which  was
 causing  warry  to  the  House  genuine-
 ly.

 Apart  from  that,  other  minor  ques-
 tions,  marginal  questions  which  arise
 out  of  the  pogsibilities  of  atmosphere
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 getting  polluted  are  also  being  very
 carefully  looked  into  by  one  of  hig-
 hest  expert  committees  presided  over
 by  Mr,  Varadarajan  who  is  one  of  the
 most  competent  men  to  dea]  with  this
 question.  The  other  day  I  got  an
 assurance  from  him  that  there  is  no
 aspect  which  is  not  being  consider-
 ed  by  them,  I  for  one  certainly  consi.
 der  that  body  to  be  much  more  comp-
 etent  to  go  into  that  matter  than  my-
 self  or  any  other  group  of  people  who
 are  not  so  competent  to  be  called  ex-
 perts  in  this  field,  Therefore,  I  would
 like  to  ass¥’re  the  House  that  the  pro-
 blem  of  polluting  the  atmosphere  and
 in  any  way  damaging  the  great  monu-
 ‘ment  Taj  is  very  much  before  us  and
 we  wil)  always  take  the  greatest  care
 that  the  Taj  is  not  in  any  way  affect-
 ed,

 MR.  CHAIRMAN;  You  are  relying
 on  experts.  But  what  happens  if  one
 expert  is  against  another  expert?
 Neither  you  are  an  expert  nor  am  I.

 SHRI  K.  D,  MALAVTYA:  I  am  not
 meeting  any  objection  by  those  who
 fee]  that  there  will  be  no  pollution.
 IT  am  not  saying  that  their  arguments
 are  being  met.  I  am  making  2
 modest  statement,  not  criticising  any-
 body,  that  the  best  is  being  done
 ang  not  only  I  but  the  experts  also
 feel  assured  that  ali  the  steps  that
 ought  to  be  taken  to  make  it  pollu-
 tion-freg  and  save  our  Taj  are  being
 taken  and  will  be  taken.  If  there  is
 anything  about  which  we  get  appre-
 hensive,  I  will  report  it  to  the  House
 and  see  what  further  is  to  be  done.

 I  come  to  the  point  raised  by  Mr.
 Naik  about  the  OPEC—Organisation
 of  Petroleum  Exporting  Countries.
 It  is  true  that  they  have  increased
 the  price  of  crude  oil.  The  oi]  be-
 longs  to  them  and  they  have  increas-
 ed  its  price.  If  a  machinery  is  made
 by  a  particular  country  and  they  in-
 crease  the  price,  if  we  have  to  pur-
 chase  it,  we  have  to  purchase  it.  Or,
 We  can  say,  we  will  no¢  purchase  be-
 Cause  it  does  not  suit  us.  Beyond
 that,  I  can  also  say  that  this  increase
 in  the  price  has  affecteg  us  very  s2ri-
 ously  and  the  government  3  very
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 much  concerned  about  it.  We  can-
 not  afford  to  pay  such  a  high  price,
 which,  is  almost  800  per  cent  of  what
 it  wag  in  1970,  These  oil  producing
 countries  may  have  plausible  reasons
 why  they  are  increasing  the  price.  In
 this  connection,  I  would  like  to  refer
 to  the  oft-repeated  enquiries  from  me
 about  the  time  when  we  will  become
 self-sufficient  in  oil.  I  think  I  am
 myself  responsible  for  creating  this
 atmosphere  where  people  frequently
 ask  this  question.  The  fact  is  that
 the  parameter  of  self-sufficiency  is
 not  only  linked  up  with  oil.  Ulti-
 mately,  oi]  is  only  a  feed-stock  to
 generate  energy,  just  as  water-  fall  or
 coal  creates  energy.  Ultimately,  we
 have  to  look  forward  to  the  generation
 of  that  amount  of  energy  which  will
 make  us_  self-sufficient  to  run
 our  industries,  to  warm  our
 houses,  for  lighting  purposes,  etc.
 So  far  as  crude  oil  is  concerned,  it  ig
 a  depleting  resource  of  the  world,  It
 is  a  natura]  resource  which  is  bound
 to  disappear,  at  the  present  rate  of
 consumption,  after  four  or  five  deca~
 des,  if  more  oi  is  not  discovered,
 Whether  all  the  oil  is  with  the  Arab
 worla  and  nothing  is  with  us,
 it  will  disappear  in  30  to  40  years.
 Whether  all  the  oil  is  with  us  and
 nothing  is  with  the  Arab  world,  even
 then  the  ०१  ig  going  to  disappear  after
 30  to  40  years  at  the  present  rate  of
 discovery  and  availability  of  oil.
 Therefore,  we  have  willy-nilly  to  rely
 on  another  source  for  energy.  What
 that  source  is,  the  whole  world  is
 pursuing,  whether  it  is  Hydrogen  or
 sun's  rays  or  What  it  will  be,  I  for
 One  believe  that  soon  we  will  enter
 into  a  stage  where  we  will  more  and
 More  use  coal  for  getting  electricity
 and  instead  of  burning  kerosene  oil,
 people  will  use  electricity,  Instead
 of  the  demang  of  fuel  oil  growing,
 We  wil]  use  coal.  But  at  the  same
 time,  the  hard  fact  is  that  oil  has
 been  discovered  in  our  country  both
 off-shore  and  on-shore.  Ang  it  is
 also  a  fact  that  by  the  middle  of  next
 decade,  by  ‘1984,  India  wil]  produce
 very  adequate  quantity  of  oi}  which
 will  be  wholly  sufficient  for  develop-
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 ment  of  petrochemical  industries  and
 also  for  some  other  use.  Whether  we
 should  or  we  should  hot  use  al]  the
 ei]  for  fue]  purposes,  jt  is  a  question
 of  policy  of  the  Government.  I  for
 one  believe  that  we  have  to  accept
 the  policy  of  conservation  of  a  com-
 modity  which  is  so  fast  depleting.  In
 the  backgroung  of  such  a  situation,
 we  have  to  consider  that  self-suffici-
 ency  will  only  be  a  limited  concept
 so  far  as  oi]  is  concerned.  But  if  we
 include  in  this  basket  coal,  energy
 from  water  fall,  etc,  then  I  have  no
 doubt  that  very  soon  we  will  become
 self-sufficient  so  far  as  energy  is  con~
 cerned.  As  you  know,  our  produc-
 tion  of  coal  has  increased  very  satis-
 factorily.  In  oil  also,  it  is  not  only
 Bombay  High  that  hag  been  discover-
 ed  but  quite  near  to  Bombay  Coast,
 we  have  discovered  another  oil  field.
 This  oil  field  in  the  last  few  days,  has
 further  been  enlarged.  We  have  dug
 the  second  well  and  this  is  also  970-
 ducing  the  same  quantity  of  oi]  and
 perhaps  more  quantity  of  gas.  When
 we  discover  the  oil  zone,  then  gen-
 erally  the  concept  is  that  we  go  on
 discovering  more  and  more  oil  fields
 in  that  zone.  Now,  we  ate  searching
 oi]  in  this  zone  at  four  places  There
 are  five  or  six  more  places  where
 we  have  still  to  discover  oil.  One
 coulg  be  Gog  High,  another  could  be
 Ratnagiri  High,  third  could  be  Diu
 FPigh  fourth  could  be  South  West  of
 Saurastra  High  or  Bombay  High  or
 Sathe  High  or  Mr.  Pai  High  or  any
 High  because  it  725  a  question  of  giv-
 ing  name  to  a  structure  where  oil  is
 explored  an;  found.  I  am  glad  to
 report  that  the  Oi]  and  Natural  Gas
 Commission  is  very  competently  pur-
 suing  this  search  programme  of  oil.

 A  point  was  raised  by  my  friend
 from  CPI  and  other  friends,  why
 they  are  relying  on  international  oil
 companies  to  do  all  this  work  in  our
 area,  The  fact  is  that  so  far  as
 off  shore  oil  exploration  and  deve-
 lopmental  part  of  engineering  are
 concerned,  we  have  got  to  depend  on
 international  oi]  companies  if  we
 want  to  discover  this  oil.  If  we
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 want  to  search  for  oil  and  #  we
 want  to  develop  our  country,  we  have
 to  do  this.  I  do  not  see  any  harm
 in  it.  I  do  not  think  we  are  doing
 anything  against  our  own  interest
 when  we  invite  the  help  of  thege  con-
 tractors  and  they  accept  our  condi-
 tions  for  exploring  oil.  They  take
 rick  ang  get  a  share  with  us  when
 oil  is  found.  Ultimately,  in  the  last
 rung  of  the  period,  they  will  be  entit.
 led  to  two  or  three  per  cent  of  oil
 that  we  will  be  producing.  So  ,it  is
 worthwhile  searching  for  oi]  in  as
 less  q  period  as  possible.  It  is  on
 this  basis  that  our  search  js  taking
 Place  in  the  Assam  area,  in  the  Kaveri
 Basin,  Bengal  Basin  and  Kutch  Basin
 and  in  some  other  areas  where  we
 are  searching  just  now  and  in  some
 ‘More  areas  where  we  think  we  should
 search,  I  suppose,  in  about  five  to
 eight  years  we  shal]  produce,  quite  a
 good  quantily  of  oil.  I  do  not  wish
 to  use  the  word  ‘self-sufficient’
 though  I  could  use  it  because  at  the
 end  of  Fifth  Five  Year  Plan  we  will
 require  about  30  to  32  million  tonnes
 of  oi]  and  if  we  rely  wholly  on  oil,
 we  can  produce  and  supply  27  to  28
 and  even  30  ‘million  tonnes  of  oil.  If
 Kaveri  Basin  gives  us  a  little  more
 oil,  it  coulg  exceed,  So,  at  any  point
 of  time,  today  or  tomorrow  or  in  the
 next  six  months  or  within  this  year,
 we  may  bacome  wholly  self-suffici-
 ent  or  we  may  become  slightly  less
 self-sufficient.  Therefore,  there  is
 not  that  relevance  to  the  word  ‘self-
 sufficient’  if  we  see  that  we  are
 rapidly  searching  for  o!]  and  dis=
 covery  is  being  made.

 The  rate  of  discovery  of  oil  fields  is
 one  of  the  fastest  that  we  can  notice
 to-day  anywhere  in  the  world  #  is
 On  the  western  coast  of  our  country.
 (Interruptions)  Kaveri  basin  has  just

 been  contracted  to  a  Canadian  party.
 We  have  done  the  seismic  work
 there,  They  are  now  waiting  for
 the  drill-ships  to  be  contracted.  They
 wil]  come  in;  and  perhaps,  before  the
 monsoon  breaks  out  on  the  eastern
 part  of  the  coast,  they  will  have  drill-
 ed  a  well.  Unless  we  drill  a  well
 at  an  appropriate  place  which  had
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 been  identified,  we  cannot  say  that
 oil  will  be  found.  But  we  are  hope-
 ful.  Once  we  do  the  seismic  work
 and  geologically  we  assess  the  pros-
 pect  of  an  oil-field,  we  are  sure,  There
 ig  no  doubt  that  those  areas  are  very
 prospective.  Before  I  take  up  on-
 shore,  I  would  like  to  say  something
 about  farm  fuel  centres.  It  igs  about
 digtribution  of  petroleum  products,  I
 would  like  to  make  two  points.  First,
 the  policy  of  the  Government  with
 regard  to  the  distribution  of  petroleum
 products  is  very  well  known  to  us,  A
 part  of  it  goes  to  the  widows  of  the
 Defence  Services  personnel,  a  patt  to
 scheduled  castes,  a  part  to  unemploy-
 ed—in  this  manner.  Having  said  this,
 I  am  not  satisfied  that  the  scheme  is
 going  on  very  successfully.  I  want
 to  take  the  House  into  confidence.
 When  a  certain  area  is  given  over  to
 a  particular  man  for  whom  we  have
 a  social  angle,  he  sometimes  has  nei-
 ther  the  finances  nor  the  experience.
 Some  big  man  who  hag  the  experience
 of  trade  or  who  has  a  big  purse  in
 his  hands,  comes  in  and  manages  it.
 I  will  not  say  that  is  very,  very  large:
 but  certainly  I  would  say  that  a  very
 large  percentage  of  such  concessions
 are  taken  away  by  people  who  are
 not  supposed  to  get  it,  or  who  later
 On  form  some  sort  of  groups  or  com-
 panies  and  all  that;  and  then  the  party
 who  got  the  benefit  originally,  accord-
 ing  to  our  policy,  gets  into  the  back-
 ground,  There  are  so  many  litiga-
 tions;  and.  if  we  sit  down  and  try  to
 resolve  the  differences  in  favour  of
 the  widow  or  of  SC  and  ST,  we  may
 not  succeed,  Therefore,  we  are  seri-
 ously  reviewing  thig  policy,  And  6
 or  8  months  have  elapsed.  I  have  not
 been  able  to  find  out  any  better
 policy,  because  every  fourth  man  who
 comes  to  88९  me,  wants  a  unit  or  a
 Petrol  pump.  It  is  very  difficult  for
 us  to  find  out  as  to  what  is  desirable.
 We  may  take  away  the  whole  thing;
 and  the  State  may  start  the  distribu-
 tion.  There  also,  there  are  certain
 points  which  are  not  quite  good.
 There  are  difficulties;  and  I  would  beg
 Of  the  House  to  give  us  a  little  more
 time  to  discover  a  more  purposeful
 and  fruitful  policy  to  pursue;  as  soon
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 ag  this  policy  igs  formulated,  we  will:
 report  to  the  House.  With  regard  to
 farm  fuel  centres,  this  scheme  is  very
 attractive.  According  to  the  20-point
 programme,  we  wanted  to  take  our
 distribution  centres  to  the  semi-
 urban  and  rural  areas.  It  first  started
 with  kerosene.  Later  en,  we  thought
 that  other  commodities  could  be  solid
 to  the  rural  population  at  cheaper
 and  controlled  prices  And  we  suc~
 ceeded  in  creating  i68  centres.  The
 schem:  has  just  started.  Most  of
 them  are  the  centres  which  have  been
 given  by  the  Indian  Oil  Corporation;
 some  by  the  IBP  and  some  by  the
 Hindustan  Petroleum  Corporation.  I
 am  not  sure  that  the  progress  is  very
 satisfactory  We  have  only  recently
 Started  this  scheme.  It  also  includes
 the  ob  of  selecting  a  doctor,  selling
 cheap  medicines,  making  the  doctor’s
 services  available  to  the  rural  people:
 and  selling  textiles,  fertilizers,  sugar.
 transistors  etc.  We  try  to  collect
 everything  that  is  needed  by  the  rural
 people  and  make  these  centres  gq  sort
 of  multi-purpose  distribution  centres
 for  distributing—along  with  kerosene
 —diesel  and  other  things.  This
 scheme  might  take  a  little  more  time
 to  show  itself.

 MR.  CHAIRMAN:  Are  you  envi-
 saging  a  full-fledged  agro-service
 centre,  in  short?

 SHRI  हू,  0.  MALAVIYA:  Yes,  but
 we  call  it  farm  fuel  centre.  Our
 target  is  to  set  up  600  centres  by  the
 end  of  this  year.  We  hope  we  shall
 exceed  this  limit

 So  far  as  improvement  in  the  func-
 tioning  of  this  scheme  is  concerned,
 it  will  be  our  effort  to  improve  it  as-
 much  as  we  can.  But  I  cannot  pro.
 mise  that  all  will  be  well,  because  it
 ig  a  scheme  which  is  just  started.  It
 May  take  a  little  more  time.

 SHRI  PARIPOORNANAND  PAIN-
 ULI  (Tehri-Garhwal):  What  have
 you  done  in  the  areas  where  fuel  is
 in  short  supply  and  forests  are  denud-
 ed?

 SHRI  K.  0,  MALAVIYA:  So  far  as:
 Naini  Tal  is  concerned,  we  have  givem
 one  LPG  centre  to  it.
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 SHRI  PARIPOORNANAND  PAN-
 “OLI:  I  was  referring  to  Garhwal  area.

 SHRI  K.  D,  MALAVIYA:  I  have
 started  with  Naini  Tal.  So  far  as

 “Garhwal  ig  concerned,  the  moment
 «more  LPG  ig  available,  we  will  give
 first  preference  to  the  hilly  areas,
 because  we  must  stop  the  felling  of
 trees.  In  the  mean  while,  the  IOC
 is  preparing  a  kerosene  chulha  which
 will  be  ag  efficient  as  LPG.  In  the
 next  three  or  four  months  I  think
 ‘that  chulha  will  come  in  the  market.
 It  will  be  a  non-pressure  chulhe,  un-
 like  a  stove.  You  just  apply  a  match
 and  it  will  burn,  Its  efficiency  will
 be  about  64  to  65  per  cent  of  fuel

 ‘burning,

 wt  बो कि दान  मोदी  (सीकर):  वह

 चूल्हा  गैस  स  तो  सस्ता  पड़ेंगी  ?

 SHRI  K.  0.  MALAVIYA:  Yes,  very
 much  less.  There  is  no  comparison.

 “The  price  of  kerosene  chulha  will  be
 ‘less  than  half.  It  will  certainly  be
 -wery  much  less,
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 Shri  Naik  raised  the  question  of  re-
 educing  the  price  of  fuel.  I  should
 <think  that  it  will  not  be  a  very  desi-
 rable  thing  just  now  to  consider  any
 reduction  in  the  price  of  fuel.  So
 Yong  as  the  price  of  crude  oil  goes  on

 zmounting  like  this,  we  cannot  reduce
 ithe  price  of  either  LPG  or  spirit.  Of
 ‘course,  we  do  not  accept  fhe  report

 ~of  the  Oil  Pricing  Committee  to  go  on
 increasing  the  prices.  They  are  in-

 ssisting  that  we  should  further  increase
 “the  price  of  kerosene  and  diesel.  But
 ‘the  Government  have  not  accepted  it.
 “They  have  increased  it  only  by  five
 paize  while  the  actual  increase  ig  li
 ‘per  cent.  We  are  trying  to  maintain
 ‘the  price  of  kerosene  and  diese]  as
 Tow  ag  possible,  But  the  increase  in
 “the  price  of  crude  oil  is  800  per  cent
 sand  the  increase  in  the  price  of  kero-
 vwene  ig  68  per  cent.

 ‘The  increase  in  the  price  of  motor
 -spirit  is  quite  low,  because  we  dq  not
 ‘want  tu  increase  the  petrol  price,  as
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 it  is  used  by  the  upper  middle  class
 people,  Their  entire  requirement  we
 cannot  supply.  If  we  have  to  supply,
 then  we  have  to  import  more  crude
 oil.  We  want  to  restrain  the  import
 of  crude  oil,  In  fact,  we  have  decreas-
 ed  the  import  of  crude  oi]  by  a  small
 fraction,  although  our  crude  oi]  im.
 port  bill  hag  amounted  to  Rs.  1,200
 crores.  Therefore,  our  policy  igs  to
 curb  the  consumption  of  crude  oil.
 We  want  to  follow  a  policy  by  which
 less  and  less  of  petroleum  products
 will  be  used.  In  the  mean  time,  we
 want  to  go  very  fast  with  the  pro-
 gramme  of  exploration  of  crude  oil
 and  gas  from  the  off-shore  drilling
 and  refine  it  so  that  we  might  start
 processing  our  own  crude  oi]  and  save
 foreign  exchange.

 With  regard  to  the  Mathura  Refi-
 nery,  the  programme  is  going  on
 according  to  our  schedule,  Although
 there  has  been  a  little  delay,  no  doubt,
 all  the  arrangements  are  being  made
 for  the  pipe-line,  for  everything.

 So  far  as  the  point  raised  by  you,
 Sir,  regarding  Dodsals  ig  concerned,
 we  have  considered  the  matter.  I
 think  nothing  wrong  has  been  done.
 Our  persuation  to  reduce  the  mini-
 mum  offer  is  based  on  certain  legiti-
 mate  reasons.  If  you,  Sir,  are  so  keen,
 we  will  try  to  share  our  information
 with  you.

 Oil  exploration  in  the  northern  part
 of  India  ig  very  much  on  our  list,  The
 ONGC  has  recently  decided  to  make
 a  fresh  bid  to  search  for  oil  in  the
 northern  part.  So  far  as  the  Gange-
 tic  basin  ig  concerned,  except  for  the
 northwest  near  the  Pilibhit  area,  we
 are  not  yet  sure  where  we  should
 search  for  oil.  In  Puranpur  in  Pili-
 bhit  District  we  have  pinpointed  an
 area  where  drilling  will  take  place
 some  time  immediately  after  the  mon-
 soon,

 शी  मोहन  स्वरूप  (  पी सीमित  )  :  यह
 पीलीभीत  में  क.म  कब  से  स्टार्ट  करेंगे  ?

 SHRI  K,  D.  MALAVIYA:  In  August
 or  September,
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 PROF,  S.  L,  SAKSENA;:  What  about
 the  Gorakhpur  area?

 लो  के०  Vo  साबित  गोरखपुर  में

 तो  कही  कुछ  है  नहीं।  वहां  कुछ  दिलवाई  नही

 पड़ता,  नही  तो  मैं  वहां  दौड़  कर  ज।ता  1

 An  attempt  is  only  made  in  an
 irea  Where  there  are  geological  pros-
 sects.  Where  there  are  no  geological
 prospects,  it  is  no  use  spending  the
 nation’s  money  on  it.  Nevertheless,
 we  ate  trying  to  have  some  prelimi-
 nary  survey  made  of  the  entire  area
 of  the  foothills  of  the  Himalayas,  in
 some  districts  of  Bihar  and  U.P.  in-
 cluding  Gorakhpur,  Gonda  and  Ram-
 pur.  There  should  be  some  prospects
 for  further  survey.

 सभापति  भहोबप :  नरसिंह  नारायण

 पाडेय  जी  तो  कह  रहे  थे  कि  उनके  यहा

 कुं  में  तेल  मिलता  है  ।

 श्यो  के०  डी०  मालवीय:  वह  तेल  नही
 होता  ।  बहु  आयरन  शोर  की  पतली  लेकर

 होती  है  जो  केरोसिन  ट्रायल  की  तरह  बदबू
 देता  है।  यह  शाम  तौर  से  कहा  जाता  है  कि

 गोरखपुर  में  जहा  पानी  छिछला  रहता  &
 सो  उसके  ऊपर  भ्रामरी  ओर  की  एक  तह
 जम  जाती  है  भौर  हाय  लगाने  पर  उसमें  से

 मिटती  के  तेल  की  बदबू  बाती  है।  लेकिन

 वह  तेल  नही  होत,  है.  प्यार  वहां  तेल  मिल
 जाय  तो  हम  वहा  दोष  कर  जायें।,  oe
 (व्य कय धान  )  ,  .  .  राजस्थान  में  तेल  की
 तलाश  बहुत  दिनों  से  कर  रहे  हैं  शौर  वह
 जारी  रहेगी  जब  तक  कि  हमें  उसके  बारे  में
 इत्मीनान  नही  हो  जयेगा।  कावेरी  के  बेसिक
 में  भी  हम  तेल  की  तलाश  कर  रहे  हैं  शौर
 हमें  उम्मीद  है  कि  हमें  वहाँ  तेल  मिलेगा।
 जहा  जहां  भी  हमें  तेल  का  संभावना  अच्छी
 मिलेगी  वहां  हम  तेल  की  तलाश  जरा:  करेंगे
 असल  में  आन-शोर  तेल  का  उत्पादन  करना
 कम  कार्वीला  होता  है  और  झालर  शोर  में
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 ज्यादा  पैसा  लगता  &  तो  हमे  को  तो  खुशी
 होनी  अगर  कट्टी  तेल  मिल  जायगा  v  we  हम
 तलाश  करने  जा  रहे  हैं  हिमाचल  प्रदेश  के
 रम शहर  क्षेत्र  में,  पंजाब  में,  पूरनपुर  में  और

 जम्मू  में  जम्मू  में  आशा  है  कि  हमें  गैस  मिल
 सकती  है।  एक  कुआ  खोदा  गया  है,  दूसरा
 भी  खोदा  जायगा।  (व्यवधान)  ,
 गंगा  बैनी में  1.18  पता  नही  है।  उसका  मामला

 बहुत  मिर्स्टारियस  है।  कुछ  कहा  नहीं  जा
 सकता  |

 I  have  nothing  more  te  say  except
 that  the  autonomous  department  of
 the  Petroleum  Ministry  has  been  do-
 ing  its  best  to  search  for  and  distri-
 bute  oil  and  to  develop  the  petro.
 chemical  industry  in  the  best  manner
 possible.

 PROF.  8.  L.  SAKSENA:  Have  you
 recommended  any  decoration  to  Mr.
 N.  Prasad,  who  was  Chairman  of  the
 ONGC,  who  is  ‘mainly  responsible  for
 off-shore  exploration?

 भी  Bo  to  साबित  :  कभी  तक  तो

 ऐसी  कोई  सिफारिश  नही  है।

 MR.  CHAIRMAN:  Now,  there  are
 cut  motions  Nos.  5,  #  and  7  moved  by
 Shri  S.  L,  Saksena.  I  put  all  of  them
 together  to  the  vote  of  the  House,

 Cut  Motions  Nos,  5  to  7  were  put  and
 negatived.

 MR,  CHAIRMAN:  The  question  is:

 “That  the  respective  sums  not
 exceeding  the  amounts  on  Revenue
 Account  and  Capital  Account
 shown  in  the  fourth  column  of  the
 Order  Paper  be  granted  to  the
 President  to  complete  the  sums
 necessary  to  defray  the  charges  that
 will  come  in  course  of  payment
 during  the  year  ending  the  3lst  day
 of  March,  1977,  in  respect  of  the
 heads  of  demandg  entered  in  the
 second  column  thereof  against  De-
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 mands  Nos,  7]  and  72  relating  to
 the  Ministry  of  Petroleum.”

 The  motion  was  adopted.

 5.42  hrs.

 DEMANDS*  FOR  GRANTS,  976-77—
 Contd,

 MINISTRY  OF  EDUCATION,  SoctaL
 WELFARE  AND  THE  DEPARTMENT

 or  CULTURE

 MR.  CHAIRMAN;  Now,  the  House
 wil]  take  up  discussion  and  voting  on
 Demand  Nos.  26  to  28  relating  to  the
 Ministry  of  Education  and  Social  Wel-
 fare  and  Demand  Nos.  0]  and  i02

 relating  to  the  Department  of  Culture
 for  which  8  hours  have  been  allotted.
 Hon,  Members  present  in  the  House
 who  desire  to  move  their  cut  motions
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 may  send  slips  to  the  Table  within  35

 minutes  indicating  the  serial  numbers
 of  the  cut  motions  they  wou'd  like  to
 move.

 Motion  moved:
 “That  the  respective  sums  not

 exceeding  the  amounts  on  Revenue
 Account  and  Capital  Account  shown
 in  the  fourth  column  of  the  Order

 Paper  be  granted  to  the  President
 to  complete  the  sums  necessary  to

 defray  the  charges  that  will  come
 in  course  of  payment  during  the

 year  ending  the  3lst  day  of  March,
 1977,  in  respect  of  the  heads  of  de-
 mands  entered  in  the  second  column
 thereof  against  Demands  Wos.  26  to
 28  relating  to  the  Ministry  of  Edu-
 cation  and  Social  Welfare  and  De-
 mands  Nos.  0]  and  02  reiating  co
 the  Department  of  Culture.”

 Demand  for  Grants,  1976-97  in  respect  of  the  Ministry  of  Education,  Socjal
 Welfare  and  the  Department  of  Culture

 Amount  of  Demand
 for  Grant  on

 account  voted  by
 the  House  on  23-3-7976

 Amount  of  Demand
 for  Grant  submitted
 to  the  vote  cf  the  House No,  of  Name  of  Demand

 Demand

 Revenue
 Rs.

 26  Dz:pattment  of  Education  '23,90,000

 27  Eduzation  27,16,19,000

 28  Devartment  of  Social  Welfare  2,26,38,000

 72  Department  of  Culture

 toz  Archaeology  .

 I525»44,000

 1,00,85,000

 Capita]  Revenue  Capita
 Rs.  Rs.  Rs  a

 ‘1,19,51,000

 -7318,000  3§,80,94,000  38,93,c00

 I2,32,60,CCO

 6,27,17,000  न

 $:€4,24,CCO

 *Moved  with  the  recommendationof  the  President.
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 SHRI  JAGADISH  BHATTACHARY-
 YA  (Ghatal):  Mr.  Chairman,  Sir,
 Education  is  the  backbone  of  the  na-
 tion,  The  strength  of  the  nation  is
 to  be  judged  on  the  basis  of  educa-
 tion  that  its  countrymen  have.  We
 have  to  see  how  best  the  education  has
 spread  among  the  masses  and  how  it
 is  being  utilised  for  the  betterment
 of  the  nation,  It  ig  on  these  points
 that  the  growth,  prosperity  and  the
 strength  of  the  nation  is  to  be  judged.
 Looking  to  our  vast  country  I  have
 nothing  but  regrets  to  say  that  we
 have  not  been  able  to  achieve  much  in
 thig  sphere  since  the  attainment  of
 independence.  In  order  to  keep  the
 nation  healthy  we  have  to  educate
 our  masseg  and  unless  this  is  done  our
 progress  in  the  social  and  economic
 spheres  will  always  remain  stunted.
 What  is  the  state  of  education  in  our
 country  today?  Jt  is  indeed  very
 Bloomy,  Whenever  the  Central  Bud-
 get  is  presented,  we  find  that  the
 Ministry  of  Education  becomes  the
 first  victim  and  suffers  from  shortage
 of  funds,  This  has  continued  right
 from  the  day  when  we  have  started
 presenting  our  budget  in  independent
 India.  With  this  perpetual  paucity  of
 funds  we  have  never  been  able  to
 make  any  headway  in  the  sphere  of
 education  and  as  a  result  of  this  our
 real  progress  hag  always  eluded  us.
 Not  only  shortage  of  funds  but  lack
 of  determination  is  another  reason
 which  has  contributed  substantially
 to  the  poor  progress  that  we  have
 made  for  the  cause  of  spread  of  edu-
 cation  in  our  country.  It  is  my  sin-
 cere  feeling  that  if  the  Government
 were  determined  to  make  a  positive
 headway  in  eradicating  illiteracy
 from  our  country,  surely  we  could
 have  gone  a  long  way  and  the  shor-
 tage  of  funds  alone  could  not  have
 stopped  us  in  our  march  towards
 better  mass  education  in  our  country.
 Therefore,  it  is  the  lack  of  will  cou-
 pled  with  the  paucity  of  funds  that
 has  brought  about  this  miserable
 _
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 state  in  which  we  find  ourselves  to.
 day  80  far  88  education  is  concerned.
 L  have  no  hesitation  to  say  Sir,  that
 a  determined  Government  can  always
 find  out  ways  and  means  to  keep  up
 its  pace  of  progress  and  if  it  has  fail-
 ed  to  achieve  any  appreciable  achieve-
 ment  in  the  sphere  it  is  mainly  be-
 cause  the  Government  lacked  will  to
 spread  education  among  the  people  of
 our  country.

 A  glance  at  the  different  demands
 of  the  Ministry  of  Education  will
 show  how  miserable  the  situation  is.
 There  are  two  demands  in  the  budget
 of  the  Ministry  to  which  I  would  like
 to  draw  the  attention  of  the  House.
 Under  demand  No.  26  a  sum  of
 Rs.  1,43,41,000  hag  been  aliotted  and
 under  Demand  No.  27  the  sum  allo-
 cater  is  Rs,  168,12,48,000.  Thus  a
 sum  total  of  both  the  demands  com
 to  Rs,  -169,55,89,000,  Demand  No.  26
 is  for  the  Secretariat  and  _  discre-
 tionary  grants  of  the  Minister  while
 demand  No  27  is  for  all  other  expen-
 ditures  for  the  promotion  of  educa-
 tion  in  the  country.  Now,  Sir,  I
 leave  it  for  the  consideration  of  this
 august  House  whether  a  meagre  sum
 of  Rs.  69  crores  is  sufficient  enough
 for  the  gigantic  task  of  building  the
 nations  health  through  the  promotion
 of  education.  I  would  also  like  to  re-
 quest  the  hon.  Members  to  judge  for
 themselves  whether  this  expenditure
 is  adequate  or  utterly  inadequate  for
 the  purpose  for  which  it  is  being  vot-
 @d  and  when  we  find  that  hundreds
 of  crores  of  rupees  are  being  spent  on
 many  other  unproductive  purpose
 like  police  etc.  It  is  an  irony  Sir,  that
 the  expenditure  on  police  is  increas.
 ing  year  after  year  and  the  police
 battons  are  used  by  the  Government
 to  teach  a  lesson  to  all  those  who  do
 not  see  eye  to  eye  with  the  Govern-
 ment  in  regard  to  the  different  poli-
 cies  but  so  far  as  real  education  is
 concerned  the  Government  finds  it
 difficult  to  allocate  sufficient  funds.
 The  situation  is  really  lamentable

 **The  original  speech  was  delivered  in  Bengali.
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 when  we  find  that  thousand  of  crores
 of  rupees  are  being  spent  for  police
 and  on  defence  personnel  but  so  far
 ag  education  is  concerned  the  Central
 Budget  cannot  spare  more  than  Rs.  3
 per  head  per  year.  What  a  poor  show
 it  is?  How  can  you  expect  to  do  a
 real  job  with  so  meagre  an  amount?
 You  can  never  be  more  than  perfunc-
 tory  in  your  approach  s0  small  a
 purSe  at  your  disposal  to  चे  with
 so  important  a  matter  like  education
 The  disasterous  effects  of  such  poor
 allocations  of  funds  and  lack  of  will
 on  the  part  of  the  Government  to
 promote  the  cause  of  education  is  not
 far  to  seek.  India  today  tops  the  list
 of  illiterates  in  the  world.  Accord-
 ing  to  the  last  census  figures  We  have
 only  30  per  cent  literate  people  in  our
 country.  In  other  words  more  than
 2/3  of  our  population  are  illiterates.
 These  figures  that  I  have  quoted  just
 now  do  not  present  a  correct  picture
 of  the  present  situation  because  the
 Census  Authorities  in  India  consider
 a  person  to  be  literate  if  he  is  able
 to  put  his  signature  and  it  is  on  this
 basis  30  per  cent  of  literates  has
 been  arrived  at  by  the  Census  Autho-
 rities,  I  hardly  neeq  to  mention,  Sir,
 that  this  figure  of  30  per  cent  is  real-
 ly  misleading  because  such  a  literate
 man  can  hardly  be  categorised  as
 educated.  Drop  cuts  are  not  counted
 and  the  mere  superficial  knowledge  or
 the  ability  to  put  one’s  signature  en-
 titles  one  to  be  literate  in  our  coun-
 try.  It  is  a  common  knowledge  Sir,
 that  even  after  having  acquired  this
 knowledge  which  one  gets  usually
 after  passing  the  primary  stage  to-
 wards  the  early  secondary  stage
 many  do  not  pursue  their  education
 and  the  compulsion  of  circumstances
 compel  many  to  take  to  different
 vocations,  It  is  at  this  stage  that
 there  should  be  some  facilities  avail-
 able  whereby  these  “iterate  persons”
 are  able  to  pursue  their  education  but
 as  igs  well  known  we  have  failed  to
 provide  aty  such  facilities  for  such
 people  in  our  country  and  we  merely
 feel  contented  by  inflating  artificially
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 the  number  of  literate  people  only  to
 show  a  progress  which  ig  not  real,
 The  primary  education  in  our  country
 is  the  most  neglected  sphere  of  our:
 educational  system.  Not  only  that
 drop  outs  are  colossal  but  the  quality
 of  education  too  ig  not  sufficient  to
 give  a  proper  grounding  for  a  student
 for  his  future  academic  career.  The
 effect  of  education  is  so  emphemeral
 that  it  leaves  no  lasting  impression
 upon  the  students  nor  it  any  way
 helps  or  enthuse  him  to  pursue  his
 studies  beyond  the  primary  level  and
 soon  he  lapses  back  into  illiteracy.
 While  dealing  with  the  question  of
 primary  education  the  Indian  Edu-
 cation  Commission  (Kothari  Com-
 mission)  of  966  have  spoken  in  simi-
 lar  terms  and  I  quote  the  observations
 of  the  Commission  fur  the  informa-
 tion  of  the  House:  “The  system  of
 primary  education  continues  to  be
 largely  ineffective  and  wasteful  and
 many  children  who  pass  through  it
 either  do  not  attain  functional  lite-
 racy  or  lapse  into  jiliteracy  soon  after-
 wards.  If  we  are  to  continue  our
 dependence  on  this  programme  alone
 for  the  liquidation  of  illiteracy,  we
 may  not  reach  our  802  by  2000  A.D.”
 Sir  this  is  what  the  Education  Com-
 mission  said  in  966  and  ten  years
 after  today  in  976  neither  the  Minis-
 ter  nor  I  can  claim  that  we  have
 been  able  to  bring  about  a  remark.
 able  change  in  the  situation  of  which
 we  can  be  proud  of.  The  founding
 fathers  of  the  Indian  Constitution  had
 a  positive  vision  in  so  far  as  the  pri-
 mary  education  ig  concerned.  They
 had  rightly  realised  the  urgency  and
 importance  of  provoking  this  stage  of
 education  and  the  Constitution  made

 a  provision  as  far  back  in  950  decided
 to  provide  for  compulsory  free  edu-
 cation  upto  the  age  of  44  within  ten
 years  time.  Many  40  year  periods
 have  since  passed  and  the  _  piow
 wishes  of  the  founding  fathers  of  the
 Constitution  has  remained  a  dead
 letter  in  the  Statute  Book.  We  have
 failed  miserably.

 The  other  day  I  was  reading  in  a
 newspaper  which  had  published  the
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 Education  Minister's  speech.  The
 Bducation  Minister  had  expressed  his
 anxiety  for  the  slow  progress  in  the
 sphere  of  primary  education.  It  is
 really  a  fact  and  the  Minister  had
 rightly  pointed  in  his  speech,  As  3
 have  already  mentioned  whatever
 primary  education  that  we  have  in
 our  country  is  inadequate,  incom-
 plete  and  unequal  for  want  of  proper
 pre-school  education.  It  is  very  un-
 fortunate  Sir,  that  we  have  not  paid
 adequate  attention  for  developing  a
 Pre-School  education  and  because  of
 this  serious  Japse  much  of  the  primary
 education  that  follows  becomes  coun-
 ter-productive  for  the  students  as  is
 Signifled  by  large  number  of  drop-
 outs  at  this  stage  and  no  one  can
 doubt  that  this  is  a  colossal  loss  to  our
 nation.  There  is  a  gulf  that  exists
 in  regard  to  the  facilities  that  are
 made  available  to  the  students  and
 their  capacity  to  assimilate  the  same.
 There  is  a  class  distinction  that  pre-
 vails  right  from  the  very  beginning
 when  we  initiate  ciucation  jn  our
 country,  I  say  this  not  as  a  member
 of  the  Communist  party  of  India
 (Marxists)  but  this  is  the  view  whioh
 is  shared  by  many  of  the  educationists
 of  our  country  who  are  free  from
 any  political  leanings.  Mrs.  Swami-
 nanthan  in  a_  publication  entitled
 “Educational  Challenges  im  Socialist
 India”  has  stated  as  follows:—-

 “All  talk  of  equality  of  oppor-
 tunity  in  education  is  meaningless
 unless  the  inequalities  are  tackled
 at  the  bottom  of  the  educational
 ladder

 xX  xXx  xX

 The  inequalities  have  been  built
 into  the  system  much  earlier  down
 the  line  through  neglect  of  pre-
 school  education.  Until  we  change
 that,  it  ig  a  mockery  of  justice  to
 claim  that  equal  educational  facili-
 ties  are  provided  for  all,  Physiolo-
 gical  research  shows  that  83  per  cent
 of  brain  development  is  completed
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 by  the  age  of  gix  and  any  damage
 caused  to  the  brain  cells  at  this
 stage  by  protein  malnutrition  can
 never  be  repaired.  It  is  in  the
 light  of  this  recent  knowledge  that
 we  have  to  consider  the  official
 policy  of  the  Union  Government
 and  State  Governments  on  Pre-
 School  education.  This  has  not
 been  considered  important  enough-
 to  receive  more  than  token  provi-
 sion  of  funds  during  any  of  the
 Five-Year  Plans.

 So  august  a  body  ag  the  Educa-
 tion  Commission  did  not  see  fit  to
 give  the  subject  a  more  than  cur-
 sory  glance.  As  recently  as  August
 968  the  national  policy  on  Educa-
 tion  made  no  mention  whatsoever
 of  this  subject.”

 46  hrs.

 To  think  that  by  setting  up  a  school
 in  a  particular  area  all  the  children.
 respective  of  their  financial  back-~
 ground  will  get  equal  opportunity  for
 education  is  nothing  but  self-decep-
 tion  It  is  the  upper  class  that  is
 fortifying  the  monopoly  of  education
 under  the  present  system  because  cf
 their  money  and  social]  position.  It  is
 the  financial  prosperity  which  en-
 ables  the  son  of  a  rich  man  to  get
 education  in  a  public  school,  and
 pursue  higher  studies  ultimately  to
 occupy  the  best  seats  of  administra-
 tion  of  the  country  which  the  son  of
 a  poor  man  can  never  aspire.  It  is
 not  once  again  that  I  am  speaking  to
 project  the  views  and  philosophy  of
 my  party  but  this  is  the  view  which
 was  put  forward  by  no  less  a  noble
 son  of  India  than  Shri  P.  C.  Maha-
 lanobis  and  I  quote  him:

 “By  and  large  it  is  the  rich
 people  who  have  the  opportunity  of
 giving  their  children  the  type  of
 education  required  for  posts  of
 influence  and  responsibility  in  the
 country

 XX  xx  XX
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 The  power  and  privileges  of  a

 small  group  of  people  at  the  top
 tend  to  be  not  only  preserved  but
 strengthened.  Thig  has  created  an
 influential  group  of  people  who
 naturally  desire  to  maintain  their
 privileged  position  and  power.”

 This  is  not  all.  Shri  I.  P.  Naik,
 Member-Secretary  of  Education

 ‘Commission,  966  had  similar  things
 to  say  and  I  quote:

 “Educational  development  is
 benefiting  the  ‘haves'  more  than
 the  ‘havenots’.  This  is  a  negation
 of  social  justice  and  ‘planning’
 proper.”

 The  Education  Commission  only
 “endorsed  the  above  views  when  they
 said  “the  social  distance  between  the

 “rich  and  the  poor,  the  educated
 and  uneducated  is  large  and  is  tend-
 ing  to  widen.  Education  itself  is
 lending  to  increase  socia)  segregation
 and  widen  class  distinction.”

 This  is  the  crux  of  the  malady.
 Unless  we  are  ab'e  to  root  out  the
 class  distinction  between  one  set  of

 ‘students  and  another,  all  our  efforts
 to  enforce  justice  and  to  offer  equali-y
 of  opportunity  will  remain  a  mere

 :slogan.

 I  would  now  talk  about  another
 aspect  of  education  and  it  pertain  ८०
 adult  education  of  our  country.  Tne
 country  has  embarked  upon  =  mai:'y
 schemes  like  family  planning,  grow
 more  food,  removal  cf  social  im-
 justices  etc.  the  success  of  which
 mainly  depends  upon  the  coopera.ion

 ‘of  adult  mass,  their  understanding  of
 ‘the  problem  and  their  willing  coope-
 ration  to  achjeve  the  goal.  Needless  to
 say  that  wi.hout  proper  education
 the  adult  mass  of  our  country  would
 not  be  able  to  have  a  correct  appre-

 ‘ciation  of  the  problem  and  their
 partijpation  for  the  implementation

 ‘of  such  projects  would  be  nervous
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 half  hearted  and  can  even  the  nega-
 tive.  Unfortunately,  however  the  cause
 of  adult  literacy  has  been  neglected  all
 through.  I  am  once  again  tempted  to
 quote  the  member  secretary  of  Educa-
 tion  Commission,  965  who  said  “the
 liquidation  of  adult  illiterarc]  js  the
 most  important  programme  of  national
 development  and  on  jt  depend  several
 other  programme  such  as_  agricul-
 tural  production,  family  planning
 etc.  This  sector  has  been  crin.inaily
 negucted.”  The  Education  Commuis-
 sion  elso  endorsed  this  view  of  its
 member-secretary.  In  the  4th  Five
 Year  Plan  it  was  decided  to  raise  the
 outlay  for  adult  education  from  i9
 per  cent  to  5.6  per  cent.  Unfortunate-
 ly,  the  views  of  the  Commissiun
 were  nct  accepted  by  tine  Goverrmen?
 and  the  proposal  got  a  quiet  buria!

 The  time  at  my  disposal  being
 short  I  will  hurriedly  discuss  a  few
 more  problems.  The  state  of  female
 educa.ion  in  our  country  is  as  lamen-
 table  as  any  other  spheres  of  educa-
 tion.  Only  48  per  cent  of  our  women
 folk  are  literate  and  nothing  is  being
 done  to  increase  the  percentage  of
 literacy  among  them  Here  again  the
 Government  puts  forward  the  oft
 repeated  arguments  of  pauci.y  of
 funds.  But  really  with  little  imagi-
 nation  and  determination  we  can

 make  s*me  progress  in  this  sphere.  In
 every  village  we  come  across  many
 ladies  who  are  educated:  may  be
 they  not  very  highly  educated,  Most
 of  them  are  matriculates  and  even
 some  among  them  have  gone  beyond
 this  also.  These  women  remained
 idle  at  home  because  the  Government
 has  no  vocation  to  offer  to  them  and
 the  services  of  such  idle  women  can
 be  utilised  for  educating  other  village
 girls.  We  can  organise  this  at  block
 levels,  there  are  gram  sevaks  and
 sevikas  in  every  village.  They  can
 find  out  and  draw  a  list  of  some
 educated  women  to  whom  batches  of
 uneducated  girls  can  be  sent  for
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 caching.  Similarly  when  a  new
 batch  of  students  get  their  formal
 education,  they  can  help  to  educate
 others.  In  this  way  a  chain  will  keep
 moving  and  apart  from  education  it
 will  improve  the  employment  pros-
 pects  of  girls  in  our  rural  areas.

 Yet  neglected  sphere  of  education
 ig  the  Education  for  the  Physically
 Handicapped.  In  reply  to  Unstarred
 question  No,  53  dt.  8-3-76  in  Lok
 Sabha,  the  rough  estimates  of  persons
 with  the  various  handicaps  in  the
 country  was  stated  to  be  ag  follows:

 Blind  9  million
 Deaf  ¥}  to  2  million

 Orthopacdically  handicapped  4  to  5  million

 Mentally  retarded  children  2  million

 The  budgeted  amount  for  such  un-
 fortunate  people  is  only  1,66,25,000
 i.e.  not  even  oNe  rupee  per  head  per
 year.  In  other  words  we  have
 nothing  to  offer  to  these  unfortunate
 being  excepting  our  lip  service  and
 phony  good  wishes.

 The  less  is  said  about  sports  educa-
 tion  in  cur  country  the  better.  No
 attempt  is  made  to  recruit  athletes
 from  school  level  and  for  giving
 training  to  them.  Recently  the  gov-
 ernment  had  organised  some  archery
 competition  and  they  had  brought
 some  rural  people  who  had  some
 proficiency  in  archery.  But  such  slip
 shed  manner  does  not  constitute  real
 encouragement  nor  does  it  promote
 the  cause  of  sports  for  our  students.
 Has  the  government  ever  cared  to
 find  out  how  many  of  the  schools
 locaied  in  the  villages  have  play
 grounds.  It  is  this  neglect  at  the
 school  level  which  results  in  the  poor
 showing  in  the  later  stagé  and  the
 country  fails  to  make  a  mark  in  the
 international  fdétum.  It  is  therefore
 necessary  that  adequate  attention
 should  be  paid  for  the  proper  deve~
 lopment  of  sports  for  the  students  at
 thelr  school  stage.
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 A  new  experiment  is  being  made
 in  the  sphere  of  secondary  education.
 Three  Commissions  were  appointed
 by  the  Government  of  India  since  the
 attainment  of  Independence  to  go
 into  the  question  of  secondary  educa-
 tion.  They  were  the  Radha  Krishnan
 Commission  which  suggested  a  twelve
 year  course  for  higher  secondary  and
 three  year  for  University  Education.
 The  Mudaliar  Commission  suggested
 a  l2-year  course  and  the  same  by  the
 Kothari  Commission.  Now,  a  10-42-48
 system  is  being  evolved.  In  West
 Bengal  alone  there  are  2000  schools
 which  are  following  a  ll-year  course.
 Now,  there  will  be  ten  classes  for  the
 secondary  and  two  years  for  higher
 secondary  and  three  years  for  Uni-
 versity.  The  examinations  with  11
 year  course  is  currently  going  on  and
 from  the  next  year  the  104243  sys-
 tem  will  be  introduced,  A  veritable
 chaos  has  been  introduced  in  the
 sphere  of  education.  There  are  70
 books,  no  syllabus,  no  adequate  staff
 and  a  new  system  is  being  thrust
 upon  the  students  who  are  being  used
 as  guinea  pigs  for  educational  experi-
 ments.  A  gentleman  had  rightly
 stated  in  a  letter  to  the  editor  that  so
 far  104-243  arithmetically  meant  25
 but  in  the  sphere  of  education  it
 meang  “chaos”.  Work  education  in-
 troduced  at  schools  ig  theoretically
 good  but  for  want  of  proper  planning
 and  funds  it  is  ending  in  a  fiasco.

 In  the  year  1956,  the  All  India
 Council  for  Secondary  Education  sug-
 gested  provision  of  secondary  educa-
 tion  for  all  but  the  secondary  educa.
 tion  has  been  extended  only  to  less
 than  half  of  the  school  going  popula-
 tion  in  the  country.

 Sir,  University  Grants  Commission
 finances  many  universities  partially
 and  the  Central  University  fully.  The
 Calcutta  University  can  boast  of
 having  produced  a  galaxy  of  intellec-
 tuals  who  had  played  a  very  signi-
 ficant  role  in  the  history  of  our
 country,  but  today  because  of  short-
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 age  of  fundsg  it  is  in  a  very  bad  shape.
 The  University  building  have  become
 delapidated  and  there  igs  no  funds  to
 attend  to  their  repairs.  The  new
 houses  built  with  the  money  given  by
 the  UGC  cannot  be  properly  main-
 tained  before  want  of  funds.  The
 Calcutta  University  budget  this  year
 shows  a  deficient  of  4.30  crores.  It
 ig  again  the  paucity  of  funds  which
 has  prevented  the  University  from
 permitting  many  collagues  to  give
 UGC  approved  scales  of  pay  to  its  tea-
 ching  staff,  While  presenting  the  Bud-
 get  the  Registrar  of  University  made  a
 clean  confession  of  the  lamentable
 position  that  in  00  colleges  in  West
 Bengal  teacher’s  salaries  were  in  ar-
 reas  from  3  to  ३3  months  and  when  the
 teachers  agitate  and  anyone  supports
 their  demandg  he  is  arrested  under
 MISA  ag  was  the  case  with  Shri
 Nurul  Huda,  a  member  of  the  House
 and  belonging  to  our  Party.  I  would
 therefore  urge  upon  the  Education
 Minister  to  look  into  the  dire  ecOno~
 mic  crisis  through  which  the  uni-
 versity  of  Calcutta  is  passing  and  to
 come  to  its  rescue  before  it  is  too
 Jate.

 In  the  end  I  am  to  say  that  the
 budget  that  neglects  the  education  of
 the  people  is  anti  people  and  as  such
 I  am  unable  to  extend  my  support
 to  it.

 SHRI  BHOGENDRA  JHA  (JAINA.
 GAR):  I  beg  to  move:

 “That  the  demand  under  the  head
 ‘Department  of  Education’  be  red-
 uced  to  Re,  y

 [Failure  to  provide  compulsory  and
 free  education  to  students  upto  4
 years  of  age  as  per  Directive  Princi-

 ie
 enunciated  in  «the  Constitution

 “That  the  demand  under  the  head
 Department  of  Education’  be  re-
 duced  to  Re.  i”
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 [Failure  to  completely  remove  the
 communal,  anti-democratic  ang  supe-
 rstitious  matters  from  the  curriculum
 and  to  incorporate  democrtic  and  so-
 clalistic  subjects  in  it  (2)).

 “That  the  demand  under  the  head
 ‘Department  of  Education’  be  re-
 duced  to  Re.  y

 [Failure  to  launch  immediately
 campaign  to  eradicate  illiteracy  trom
 the  country  (3)]

 “That  the  demand  under  the  head
 ‘Department  of  Education’  be  re-

 duced  to  Re.  ww

 [Need  to  make  at  least  on  year’s
 manual  work  compulsory  for  all
 students  before  their  entry  into  uni-
 versities  (4)7

 PROF.  8,  L.  SAKSENA  (MAHA-
 RAJ  GANJ):  I  beg  to  move;

 “That  the  demand  under  the  head
 ‘Educaton’  be  reduced  to  Re.  sha

 [Meagre  allotment  of  funds  to
 University  Grants  Commission  (8)  ]

 “That  the  demand  un@er  the  head
 ‘Education’  be  reduced  to  Re.  77

 [Need  to  raise  the  expenditure  for
 development  of  about  500  affiliated  col-
 leges  in  the  country  to  Rs.  40  crores  in
 the  year  or  57  per  cent  of  the  total
 grant  (7)  J

 “That  the  demand  under  the  head
 ‘Education’  be  reduced  to  Re.  l”

 [Grant  of  about  Rs.  8  crores  for
 development  of  Jawaharlal  Nehru
 University  in  New,  Delhi  every  year
 which  is  nearly  equal  to  the  grant  for
 development  of  5000  affiliated  col-
 leges  all  over  India  (8)  ]

 “That  the  demand  under  the  head
 ‘Bduction’  be  reduced  to  Re,  155"
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 {Refusal  to  restore  the  remunera-
 tion  to  teachers  for  examining  the
 examination  books  (9)]

 SHRI  RAMAVATAR  SHASTRI:
 (Patna):  I  beg  to  move:

 “That  the  demand  under  the  head
 Department  of  Education’  be  re-
 duced  by  Rs,  100”
 [Need  to  open  a  Kendriya  Vidyal-

 aya  in  Shastri  Nagar  at  Patna  (76) )
 “That  the  demand  under  the  head

 ‘Department  of  Education’  be  re-
 duced  by  Rs.  100",

 {Need  to  convert  Patna  University
 into  a  Central  University (77)  ]

 “That  the  demand  under  the  head
 ‘Department  of  Education’  be  re-

 duced  by  Rs.  100",

 [Failure  to  weed  out  reactionary
 and  fascist  elements  from  Unver-
 sities  (78)  ]

 “That  the  demand  under  the  head
 ‘Department  of  Education’  be  re-
 duced  by  Rs.  100",

 [Defective  literature  being  publis.
 hed  by  NCERT,  Delhi  (81))

 “That  the  demand  under  the  head
 ‘Department  of  Education’  be  re-
 duced  by  Rs.  100”,

 [Need  to  have  same  medium  of  in-
 structions  and  syliabus  in  Public
 Schools,  Government  schools  and
 Aided  Schools  (82)7

 “That  the  demand  under  the  head
 ‘Department  of  Education’  be  re-
 duced  by  Rs.  100",

 [Failure  to  finalise  the  pension
 cases  of  the  retired  teachers  of  Hig-
 her  Seccondary  School,  Delhi/accor-
 ding  to  Delhi  Schoole  Education  Act,
 978  (88) ]

 “That  the  demand  under  the  head
 “Department  of  Education’  be  re-
 duced  by  Rs.  100”,
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 [Need  to  check  malpactices  preva-
 lent  in  the  Board  of  Higher  Secondary
 Education  Delhi  in  the  matter  of
 maintenance  of  answer  books  of  the
 candidates  (84)4

 “That  the  demand  under  the  head
 ‘Department  of  Education’  be  re-

 duced  by  Rs.  100”.

 {Failure  to  preserve  answer  books
 of  the  candidates  for  at  least  five
 years  (85))

 “That  the  demand  under  the  Head
 ‘Education’  be  reduced  by  Rs,  100”

 [Failure  to  recognise  the  non-Hindi
 regional  schools  with  English  medium
 which  have  opened  branches  in  Janak-
 puri,  New  Delhi  (86)]

 SHRI  MOHAMMAD  ISMAIL:
 (Barrack  pore):  I  beg  to  move:

 “That  the  demand  under  the  head
 ‘Department  of  Education’  be  re-
 duced  by  Rs  100”,

 [Failure  to  end  mal-practices  in
 the  posting  and  transfer  of  teachers  in
 Government  Higher  Secondary
 School  in  the  Union  territory  of
 Delhi  (87)]

 “That  the  demand  under  the  head
 ‘Department  of  Education’  be  re-
 duced  by  Rs.  100",

 [Failure  to  take  any  ‘action  against
 teachers  of  Government  Higher  Se-
 condary  Schools  New  Delhi  in  spite
 of  certain  specific  charges  against
 them  (88)]

 “That  the  demand  under  the  head
 ‘Department  of  Education’  be  re-
 duced  by  Rs.  100”,

 {Failure  to  check  reposting  of  se-
 condary  School  teachers  in  New
 Delhi  to  the  same  Government  Schools.
 from  where  they  were  previously  re-
 moved  as  a  result  of  charges  of  cor-
 ruption  levelled  against  them  (80)  |
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 “That  the  demand  under  the  head
 Department  of  Education’  be  re-
 duced  by  Rs.  200’

 [Yielding  to  official  as  also  the
 political  manoeuvring  to  afford  pro-
 tection  to  certain  teachers  of  Govern-
 ment  schools  of  New  Delhi  adjudged
 Tesponsible  for  the  corrupt  vractices
 in  education  (90)]

 “That  the  demand  under  the  head
 ‘Department  of  Education’  be  re-
 duced  by  Rs.  3007

 [Failure  in  detecting  wrong  illus-
 trations  ang  answers  to  questions
 publisheq  by  NCERT  in  the  pres-
 cribed  text  books  (9l)]

 SHRI  BHOGENDRA  JHA:  I  beg
 to  move:

 “That  the  demand  under  the  head
 ‘Department  of  Culture’  be  re-
 duce  by  Rs.  i00”

 [Need  to  project  the  ancient  cul-
 tural  heritage  of  India  in  its  proper
 perspective  by  purging  it  of  com-
 munal  ang  imperialistic  traits(l)]

 “That  the  demand  under  the  head
 ‘Archaeology’  be  reduced  by  Rs  100”

 [Need  to  restart  ang  complete  ex-
 cavation  work  at  Balirajgarh  in
 Madhuban;  District,  Bihar  by  the
 Archaeological  Department  (2)  ]

 “That  the  demnad  under  ihe  head
 ‘Archaeology’  be  reduced  by  Rs.l00”

 [Need  to  undertake  excavation
 around  Kalyaneshwar  (Kalna)  rela-
 ted  to  Janak  age  in  Madhuanj  Dis-
 trict,  Bihar  (3)  ]

 “That  the  demnad  under  the  head
 ‘Archaeology’  be  reduced  by  Rs.00”

 [Need  to  undertake  excavation  in
 Andhra-tharhi  in  Madhubani  District,
 Bihar  (4)]

 “That  the  demand  under  the  head
 ‘Archaeology’  be  reduced  by  Rs.00”
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 {Need  to  start  excavation  at  Uc-
 hhaith  in  Madhubani  District,  Bihar
 ६5)  ]

 “That  the  demand  under  the  head
 ‘Archaeology’  be  redticed  by  Rs.00”

 [Need  to  start  excavation  in  Ahali-
 yasthan  in  Darbhanga  District,
 Bihar  (6)]

 36.3  hrs.

 BUSINESS  OF  THE  HOUSE

 MR.  CHAIRMAN:  The  Minsiier  of
 Parliamentary  Affairs.

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  PARLIAMENTARY
 AFFAIRS  (SHRI  K  RAGHU  RAM-
 AIAH):  I  am  grateful  to  you  for
 allowing  me  to  interrup  at  this  stage.
 I  have  an  important  afinouncement
 to  make  in  the  order  in  which  the
 Demands  for  Grants  of  the  Minis-
 tries  of  Health  &  Family  Planning
 and  Energy  will  be  taken  up  As  it
 appears  in  the  list  after  Education,
 Social  Welfare  and  Culture,  the
 Ministry  of  Engergy  will  be  taken  up
 and  after  the  Ministry  of  Health
 and  Family  Planning.  Due  to  certain
 reasons,  it  has  been  found  ne-
 cessary  to  take  up  Health  and  Family
 Planning  before  Energy,  and  Energy
 after  Health  and  Family  Planning  I
 have  explained  it  to  the  Leaders  of
 the  Opposition  who  were  present
 this  morning  and  they  have  agreed.So
 with  your  permission,  I  propose  to
 make  this  change,

 MR.  CHAIRMAN:  Is  it  agreed?
 You  have  to  have  health  before  energy.

 SHRI  8.  R.  SHUKLA  (Bahraich):
 Energy  should  come  first,  then  only
 health.  Without  energy,  how  can
 there  be  health?

 SHRI  K,  RAGHU  RAMAIAH:  It
 is  not  a  question  of  individual  volition
 or  taste;  it  is  a  question  of  procedure
 before  the  House.  The  procedure  shal?
 announced  by  me.
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 MR.  CHAIMAN:  Is  it  the  consen-
 gus  of  the  House?

 SOME  HON.  MEMBERS:  Yes,  yes.

 MR,  CHAIRMAN:  So  it  is  accept-
 ed.

 16,15  hrs.

 DEMANDS  FOR  GRANTS,  976-77—
 Contd,

 Minstry  oF  EDUCATION  AND  SOCIAL
 WELFARE  AND  THE  DEPARTMENT  OF
 Curtture—Conid.

 sit  सुधाकर  फंड  (  चन्दौली  ):  सभापति

 महोदय,  शिक्षा  मंत्रालय  के  प्रमुदित  की  मांगों
 का  मैं  समर्थन  करता  हुं  -  विगत  कुछ  महीनों
 में  कई  विश्वविद्यालयों  में  मुझे  जाने  का

 भाग्य  प्राप्त  हुआ  है  शरीर  मैंने  वहां  की
 परिवर्तित  परिस्थिति  देखी  है।  लगता  है
 कि  श्मशान  में  बसंत  शा  गया  है।  सर्वत्र  शिक्षा
 के  क्षेत्र  में  छाव  पढ़ने  में  लगे  हुए  हैं  शौर
 अध्यापक  पढ़ाने  में  लगे  हुए  हैं।  जो  पुलिस
 के  लोग  हैं  वे  भी  शांति  का  भ्रनुभव  कर  रहे
 हैं  प्लोर  इससे  ऐसा  लगता  है  कि  इंदिरा  जी
 ते  जो  कदम  उठाया  था  वह  सफल  सिद्ध  हया
 और  उसके  माध्यम  से,  जसा  विरोध  पक्ष  के
 लोग  भी  चाहते  थे  कि  शिक्षा  की  व्यवस्था  में
 परिवर्धन  होना  चाहिए,  वह  श्री मय  होनी
 चाहिए,  उसका  मार्च  प्रशस्त  हुजरा  है।  इसके
 लिए  मैं  प्रधान  मंत्री  जी  को  बधाई  देता  हूं  ।

 शिक्षा  मंत्रालय  के  कार्यों  के  संबंध  में
 बराबर  विचार  विनिमय  होता  रहता  है।

 शिक्षा  एक  राष्ट्रीय  विषय  है।  लेकिन  हमारे

 देश  का  यह  दुर्भाग्य है  कि  उसे  स्टेट-सबजेक्ट
 बना  दिया  भया  है।  बार-बार  इस  पर  चिन्तन
 चौर  विचार  विनिमय  होता  रहता  है  और
 इस  चिन्तन  कौर  विचार  विनिमय  का  जो
 परिणाम  होता  है,  जय  शिक्षा  मंजी  1... 4
 ब्य  में  पहुँचते  हैं  तो  उसका  कार्योस्यथन
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 नहीं  होता।  इसका  यह  परिणाम  है  कि
 झलक-अलग  क्षेत्रों  में  प्रसार-प्रलय  प्रकार  की
 शिक्षा  व्यवस्था  चलती  रहती  हैं।  कोई  राज्य
 किसी  विषय  में  भागे  हो  जाता  है  तो  कोई
 राज्य  किसी  विषय  में  पीछे  हो  जाता  है।
 जब  देश  के  सारे  शिक्षा-शास्त्री  विदा  र-विनिमय
 के  उपरान्त  यह  चाहते  हैं  कि  शिक्षा  को  केन्द्र
 का  समवर्ती  विधय  बना  दिया  जाये  तो  इसको
 बनाते  में  कौन  सी  बाधा  है--मैं  चाहता  हूं
 प्रोफेसर  साहब  जेब  उत्तर  दें  तो  इसको  बताने
 की  कृपा  करें  ।  (व्यवधान)  इसका  कर्मा-
 त्वचा  होना  चाहिए।  कार्यान्वयन  न  होने  से

 सचमुच  बड़ी  हानि  हो  रही  है।  यह  अवध्य

 होना  चाहिए  नहीं  तो  निश्चित  रूप  से  जो
 स्थिति  वांछित  है  वह  उत्पन्न  नहीं  हो  पायेगी  1

 अभी  कुछ  दिनों  पहले  तक  शिक्षा  संस्थाओं
 को  साम्प्रदायिकता  का  अ्रड्डा  बना  दिया
 गया  था,  शिक्षा  संस्थाओं  को  भाषायी  अखाड़ा
 बना  दिया  गया  था,  शिक्षा  संस्कारों  को
 राजनीति  का  अड्डा  बना  दिया  गया  था।
 अब  स्थिति  सामान्‍य  है  किन्तु  हमें  यह  देखकर
 आये  होता  है  कि  सीपीआई  के  श्री
 चन्द्रप्पन  साहब,  जिन्होंने  कटौती  का  प्रस्ताव
 रखा  है,  चाहते  हैं  कि  यूनियन  को  राजनीति
 विश्वविद्यालयों  में  लौटे।  जो  काम  वहां  पर

 शभ्रार०एस०एस ७०  कर  रही  थी  वही  काम

 हमारे  मित्र  वहां  पर  करना  चाहते  हैं।  मह
 बड़े  आश्चर्य  की  बात  है  कि  एक  तरफ  तो  आप

 कहते  हैं  कि  जब  चुनाव  हुआ  दिल्ली  में,
 बनारस  में  या  झन्यव,  भार एसएस  के
 लोग  भाये  वह  ठीक  नहीं,  छापने  कहा  शिक्षा
 संस्थाओं  भें  चुनाव  की  परिपाटी  नें  दोनो
 आमिए  लेकिन  जब  भरार०एस०एस०  पर  रोक

 लगाई  गई  तो  श्राप  वही  प्रथा  अपनाना  चाहते
 हैं  ताकि  आप  वहां  पर  स्वच्छन्द  रूप  से  विभाग
 करें  और  दूसरे  ते  करें--यह  खात  मेरी  समक्ष
 में  नहीं  कराती  I  शिक्षा  के किस  प्रतिमानीकरण
 को  बाख  इसके  माध्यम  से  की  जाती  है  ब्योंखि
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 फक  राजनीतिक  दल  को  न  घुसने  दिया  जाये,

 दूसरे  को  विश्वविद्यालयों  में  घुसने  दिया  जाये,
 तीसरे  को  घुसने  दिया  जाये  यह  ठीक  नहीं
 है--मैं  अपने  सभी  मित्रों  से  अझाप्रह  करूंगा  कि
 शिक्षा  के  जो  क्षेत्र  हैं  उन्  शिक्षा  ह.  क्षेत्र  ही
 रहने  दें,  वहां  पर  चरने,  खाने  शौर  नोचने  का

 कोई  यत्न  तन  करें  a  अगर  यही  करना  है  तो  उसके

 लिए  जनता  काफो  हूं  जनता  के  बीच  में  झपती
 बीत  की  प्रतिष्ठा  स्थापित  करें  और  उसके
 माध्यम  से  सत्ता  प्राप्त  करें  तो  अ्रधिक  उत्तम

 होगा  ॥

 इसके  साथ  ही  विश्वविद्यालयों  के  सम्बन्ध  में
 मैं  कहना  चाहुंगा  कि  विश्वविद्यालय  भनुदान
 आयोग  भ्रच्छा  काम  कर  रहा  है  किन्तु  बार-बार

 यह  कहा  जता  है  कि  राज्यों  में  विश्वविद्यालय

 अनुदान  भ्रायोग  बनाये  जाये,  शिक्षा  मन्नी
 उसके  लिए  सहमत  भी  हो  जाते  हैं  परन्तु  शायद

 ही  कुछ  राज्य  होंगे  जहा  यह  कय  आ  है,
 बाकी  स्थानों  पर  यह  कार्य  नही  आ  है।
 इसका  परिणाम  यह  होता  हैं  कि लोग  शिकायत
 करते  हैं  कि  द्रमुक  विश्वविद्यालय  को  ज्यादा
 मिल  गया,  अमुक  को  कम  मिला,  अमृत  का

 यह  हुआ  भर  अमुक  को  यह  हुआ  इसलिए
 मेरा  झाम्रहू  है  कि  राज्यों  क ेभीतर  भी  अनुदान
 आयोग  की  भांति  कोई  संस्था  बना  देनी

 चाहिए  1  इसी  प्रसंग  में  मुझे  वह  भी  कहना  है
 कि  विश्वविद्यालय  प्रदान  आयोग  के  कार्यों
 का  मूल्यांकन  करने  के  लिए  एक  कमेटी  बनी

 थी,  प्रोफेसर  साहब  उसकी  प्रगति  से  भी  हम
 लोगों  को  धन मत्त  करायेंगे  कौर  बतायेगे  कि

 ,उसके  कार्य  की  कया  प्रगति  चल  रही  है  1

 तीसरी  बात  यह  है  कि  शिक्षा  का  भ्राध्यम

 भारतीय  भाषायें  बनें,  इस  दिशा  में  भारत

 सरकार  ते  बहुत  कुछ  काम  किया,  राज्यों  को

 कड़ों  शप् तंव बि  रचना 4  दिये  |  विश्वविद्यालय

 के  जो  छुब्सपर्ट  लोग  हैं,  जो  विशेषज्ञ  हैं,  उनके
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 द्वारा  पुस्तकें  लिखी  जाती  हैं  परन्तु  उसके
 विश्वविद्यालय  में  ही  पाठक  अरब  के  खीमें,
 जिस  पाठय  ग्रंथ  समिति  के  ये  चेयरमैन  है.
 उसमें  वे  नहीं  रखी  जाती  हैं--यह  विडम्बना

 है  ?  जब  कि  उनके  द्वारा  लिखी  किताबे  दूसरे
 प्राइवेट  पब्लिशर्स  द्वारा  प्रकाशित  होने  पर
 उसी  विश्वविद्यालय  में  पाठ्य  ग्रंथ  के  रूप  में
 रख  ली  जाती  हैं।

 राजा  राममोहन  राय  पुस्तकालय  का
 काम  बहुत  अच्छा  चल  रहा  है  किन्तु  वहां
 भेदभाव  की  नीति  बरती  जा  रही  है--इस
 झोर  भी  मैं  शिक्षा  मंत्री  का  ध्यान  भ्राक्ृष्ट
 करना  चाहूंगा।  वह  भेदभाव  की  नीति  यह
 है  कि  अंग्रेजी  के  साथ  विशेष  पक्षपात  किया
 जाता  है,  उसकी  पुस्तकों  पर  कम  कमीशन
 लिया  जाता  है।  इस  व्यवस्था  को  ठीक  करना

 चाहिए।  कोई  प्रकाशक  यदि  अपनी  किताबें
 भेजना  चाहे  तो  वह  संकट  में  पड़  जायेगा
 क्योंकि  जिन  पुस्तक/लगों  को  किताबे  भेजते  हैं
 उनसे  उसको  रसीद  भी  लेनी  पड़ेगी  कौर
 प्राय.  पुस्तकालय  रसीद  नहीं  देते  हैं,  रजिस्ट्री
 से  भेजने  के  बाद  भी  रसीद  स्कूल,  कालेज  या

 पुस्तकालय  नही  भेजते  है  इसलिये  भुगतान
 नही  होता  t  इस  व्यवस्था  में  परिमार्जन  और

 सुधार  होना  चाहिए  शौर  वही  कमीशन  की
 दर  हिन्दी  की  पुस्तकों  पर  भी  रहनी  चाहिए,
 अन्य  भारतीय  भाषाओं  की  पुस्तकों  पर  भी

 रहनी  चाहिए  जोकि  अंग्रेजी  भाषा  की  पुस्तकों
 पर  कमीशन  की  दरें  हैं।

 अभी  मेरे  मिल्  कह  रहे  थे  इस  देश  में
 शिक्षा  का  प्रसार  कम  है।  मैं  समझता  हूं
 शिक्षा  का  प्रसार  बहुत  है  किन्तु  साक्षरता  को
 प्रचार  कम  है।  इस  देश  के  लोग  बढ़त  ही

 शिक्षित  है--जों  जानता  चाहते  हैं  वह  इसको
 जानते  हैं।  साक्षरता  के  प्रकर  में  कृपया  को

 कमी  शाई  है  किन्तु  केवल  रूपये
 से  आ्रारता

 का  प्रचार  ह...  होगा  t  were  मैंगो,  कसी
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 झाई  है  उसके  लिए  विरोध  पक्ष  भी  उत्तरदायी

 है।  विरोध  पक्ष  के  लोगों  ने  काम  में  बाधा
 डाली  है,  किसी  प्रकार  का  सहयोग  नहीं
 किया  है।  मैं  कहता  हूं  जो  रुपया  उपलब्ध  है
 राष्ट्र  के  निर्माण  के  लिए,  उसमें  से  जो  अंश
 शिक्षा  को  मिल  रहा  है  उसका  सही  और  उचित
 उपयोग  हो  तो  पहले  की  भ्र पे क्षा  द्विगुणित  गति
 से  शिक्षा  का,  कम  से  कम  विश्वविद्यालय  तक
 की  शिक्षा  का  विकास  होगा।  इसमें  रेडियो
 श्र  टेलीविजन  का  योगदान  लिया  जा  रहा  है  t
 are  मैं  समझता  हं  कि  वह  योगदान  भ्रधिक
 अच्छी  तरह  सफल  हुमा  है।

 शिक्षा  मंत्रालय  ने  उच्च  शिक्षा  के  लिये
 अ  धारमभृत  ग्रथों  के  निर्माण  की  योजना  बनाई
 है  और  इस  योजना  के  प्रन्तर्गत  कई  विदेशी
 भाजाप्रों  के  शब्द-कोबड़  के  निर्माण  का  कार्प
 अपने  हाथ  में  लिया  है।  यह  एक  अच्छा  कार्य

 हो  रहा  है,  इसमें  तेजी  पानी  चाहिए  ताकि
 जल्दी  से  जल्दी  संसार  की  भाषाओं  का  कोष
 भारतीय  भाषाओ प्र ों  में  भा  जाय  शौर  भारतीय
 भाषाओं  का  कोष  संसार  की  भाषा त्रों  में
 जाये  ताकि  हमारे  देश  की  जनता  का  सम्पर्क
 सीधे  उन  देशों  से  हो  सके  ।  इसमें  शिका  मंत्री

 महोदय  विशेष  इन्टरेस्ट  ले  रहे  हैं।

 अभी  104243  के  नये  पैटर्न  की
 बात  कही  गई  है।  मैं  भी  इसका  समर्थक  हूं,
 यह  पहले  ही  लागू  हो  जानी  चाहिए  थी,
 लेकिन  भ्र भी  तक  पूरी  तरह  से  सर्वत्र  लागू  नहीं

 सभा  मैं  समझता  हूं---यदि  जुल।ई  तक  सारे
 देश  में  यह  लागू हो  जाय  तो  इससे  देश  का
 कल्याण  होगा  कौर  देश  की  शिक्षा  पढती  में

 एकरूपता  उत्पन्न  होगी।

 अंतर्राष्ट्रीय  स्तर  पर  हमारी  शिक्षा  का
 स्तर  चटा  है,  उसे  बनाने  का  यत्न  करना

 चाहिए.  चाहे  बूगीवर्सि ग  हो,  हमर  सैन्डी

 स्कूल ही, हो,  इन्टरमीडिवेट  कालिज  हो  था  कुछ

 भी  हैनन-अगर  शिक्षा  का  & ,.. अ  बढ़ता  है  तो

 कोई  जांत  नहीं  है,  लेकिन  शह  फार्मूला  साथ
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 होना  चाहिए  भौर  जल्दी  से  जहर  लागू  होता
 चाहिए।  भाषा  सम्बन्धी  सरकार  की  जो
 नीति  है  उसके  बारे  में  जनता  में  कई  सम्भ्रम
 हैं।  मैं  चाहूंगा  कि  इस  फार्मूले  के  सम्बन्ध  में
 भारत  सरकार  की  जो  भावी  नीति  है,
 उसका  विवशतापूर्वक  स्पष्टीकरण  किया  जाय,
 विवेचन  किया  जाय  ताकि  किसी  भी  प्रकार  का
 कोई  भ्रम  एक  अच्छे  कार्य  के  प्रति  जनता  में
 न  फैलाया  जा  सके।  मैं  ऐसा  मानता  हूं  कि

 हमारे  मंत्री  महोदय  भारतीय  भाषियों  के
 उतने  ही  प्रेमी  हैं  जितना  कोई  शौर  हो  सकता

 है।  वह  अंग्रेजी  को  लादना  नहीं  चाहते  हैं,
 लेकिन  भारतीय  भाषियों  के  साथ  अंग्रेज़ी
 को  भी  रखना  उनकी  दृष्टि  में  भ्र निवार्य  है
 ताकि  देश  की  खिड़की  विदेशी  भाषियों  के
 लिये  खुली  रहे  शौर  वहां  से  ज्ञान  का  स्रोत
 सीधा  भ्राता  रहे।

 हमारे  यहां  कई  अकादमियां  हैं,
 तीन-चार  हैं,  वे  कैसा  काम  करती  हैं,
 इसके  सम्बन्ध  में  मैं  कुछ  नहीं  कहना
 चाहता  हूं  उनके  सम्बन्ध  में  रिपोर्ट  है
 और  भ  रिपोर्ट  के  तेहत  काम  करने  की  बात
 शिक्षा  मंत्रालय  ने  पहले  कही  थी।  उसमें  क्या
 प्रगति  हुई  हैं--ठस  लोग  यह  जानना  चाहेंगे,
 उसके  माध्यम  से  वह  प्रगति  कहां  तक  पहुंची
 हैं--आप  हमें  भ्र पने  उत्तर  में  बतायें।

 हमारी  यू  निवर्सिटियों  में  जो  उच्च  शिक्षा
 की  व्यवस्था  है,  उसमें  नियुक्तियों  के  सम्बन्ध  में
 प्रतिमानीकरण  का  समय  अब  भा  गया  है,
 क्योंकि  अरब  वहां  पर  नियुक्तियां  चौक  ढंग  से

 नहीं  हो  पा  रही  हैं।  एसपी  लोग  कहते  हैं
 कि  इसमें  सरकार  का  वर्चस्व  हैं,  परन्तु  वास्त-
 बिकता  यह  है  कि  विभागाध्यक्ष  संसाधित

 हो  गये  हैं।  वे  दूसरी  यूनिवर्सिटियों  में  जाकर

 वहां  के  अध्यक्ष  के  मन  के  प्रुस्तार  काम  कर
 देते  हैं  शरीर  दूसरे  लोग  इसको  पूमियर्तिटी  में
 जाकर  इसके  सत्र  के  अनुसर  काम  कर  देते  हैं,
 चरि भाम  यह  हो  वर्हा  है  कि  मूनिर्वार्टी टी  में  जो
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 गुणात्मक  विफल  होता  चाहिए  वह  नहीं  हो
 रहा  है  भर  लोगों  के  चेले-चपाटों  को  नियुक्तियां

 हो  रही  है।  यह  बड़ी  भग्रावह  स्थिति  है।
 शव  सत्य  प्रा  गया  है  कि  हमे  इस  पर  विचार
 करना  चाहिए।  पहले  अच्छे  लोग  विश्व-
 विद्यालयों  के  वाइ-गस्तर  नहीं  बनना  चाहते
 थे,  लेकिन  अब  बिना  चाहने  है  और  हमे  अच्छे
 लोगों  को  विश्वक्यिलयों  मे  वाइस-चावला
 के  रूप  में  भेजना  चाहिए  |  पहले  मेरी  एक-दो
 लोगों  से  बात  हुई,  जब  उनसे  वाइस-चावला
 बनने  की  बात  की  गई  तो  कहने  लगे  --मेरे
 ऊपर  काया  कीजिये,  श्राप  मेरे  साथ  कौनसी

 दुश्मनी  का  बदला  निकालना  चाहने  है।
 लेकिन  ह... ल  अच्छे  लोग  विश्वविद्यालयों  में
 जाने  के  लिये  तैयार  है,  इपलिये  अच्छे  लोगो
 की  वा  मे  “ना  चाहिए  और  क्या  विश्वविद्यालय
 को  लियु कित यों  का  केन्द्रीयकरण  हो  सकता  है,
 इस  पर  भी  विचार  करना  चाहिए।

 झा  नकल  यूनिव्रभिटियों  में  जो  प्राध्यापक

 है,  उनके  लडके  प्रथम  श्रेणी  मे  पान  होते  है  ।
 मेरा  यह  अनुभव  है  कि  जो  प्रोफेसर  होता  है,
 उसका  लड़का  प्रथम  श्रेणी  में  पात्र  होता  है,
 कभी-कभी  सर्वे-प्रथम  भी  होता  है,  रिकार्ड-बी2  र
 भी  होता  है  ।  यहा  पर  परीक्षी  प्रण चलो  मे

 सुधार  की  बात  कही  जा  रही  है,  यह  एक
 अच्छा  कदम  है.

 शो  नाराज  झहिर्यार  (टीकमगढ)  :

 इन  लोगों  की  परीक्षा  अलग  से  होती  है  ।

 थी  बाई  एला  महाजन  (बुलाना)  :

 ऐसा  नहीं  हो  सकता।

 भी  सुधाकर  पाडे  :  लेकिन  यदि  कोई
 ऐसा  कलंक  हमारी  शिक्षा  प्रणाली  पर  लगता

 है,  हमारे  शिक्षकों  पर  लगता  हैं--तो  यह
 उचित  बात  नहीं  हैं।  बढि  कोई  ऐसा  निश्चय

 हो  हो  हो  कि  जो  हमारे  प्रोफेसर  होंगे,  सबके

 लड़के  प्रथम  श्रेणी  में  ही  पास  होंगे,  ऐसा  कोई
 विद्वान  बन  गया  है,  तब  तो  मुझे  कुछ  नही
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 कहता  है,  लेकिन  जो  छात्र  वास्तव  में  मेहनत
 करता  है,  जो  पढ़ता-लिखता  हैं,  जब  उसके  साथ
 ऐसी  घटना  घटती  है  तो  उसका  कलेजा  1-3
 जाता  है।  क्योंकि  जो  नियुक्तियां  होती  हैं
 उनमें  प्रथम  श्रेणी  को  वरीयता  दी  पगती
 है,  वरी प्रता  दिया  जता  स्वाभाविक  भी  है,
 तब  हमारे  विश्वविद्यालयों  मे  जो  इस  प्रकार
 को  धांधली  चल  रही  है,  उसको  कैसे  रोकेंगे---
 यह  प्रो०  नुरुल  हसन  साहब  ही  बन तलों  समझते
 है,  क्योकि  वें  स्वय  शिक्षा  के  क्षेत्र  के मगरमच्छ
 रहे  है।  कपा  कर  बे  बतलाये  कि  इन  धांधलियों
 को  वें  कैसे  रोकेंगे

 ga  रही-  “शिक्षा  के  माध्यम  से  लम-
 सामाजिक  सर  पि  के  लाने  की  बात  प्रभी
 तक  ती  संस्कृति  की  बात  नहीं  थी,  धवन  की
 और  विनाश  की  बात  होती  थी।  शिक्षा  के
 माध्यम  से  उपयोग  लभ  किये  के  लिये  किया
 जाता  था  कि  हम  कैसे  मूर्ति  न  कर  सत्तारूढ़
 होगे।  राज  आ्रावश्यकता  इस  बात  की  ा  गई
 है  कि  राष्ट्रीयता  और  अपनी  समस लामा धिक
 संपत्ति  क्या  है-  “इसे  भली का ति  स्कूलों  और
 कालिजो  के  माध्यम  से  समझा  जाय।  हमारी
 संस्कृति  बिलगावा  की  नहीं  रही  है,  विविधता
 में  एकता  दिखाने  की  संस्कृति  रही  है  किन्तु
 उस  विविधता  को  एकता  में  पिरोने  वाली

 कोई  न  कोई  चीज़  जरूर  रही  होगी  भर  बह्
 चीज़  यह  रही  है  कि  दूसरो  को  वही  देखना  जो

 हम  अपने  को  देखना  चाहते  हैं।  इस  तरह
 की  ध्षमतावादी  दृष्टि  की  स्थापना  शिक्षा  के
 माध्यम  से  दोनों  चाहिए  क्योंकि  जो  शिक्षा  के
 केस्  हैं  बे  केवल  साक्षरता  के  ही  केन्द्र  न  बनें
 बल्कि  आदमी  बनाने  के  केन्द्र  करनें।  तभी  दस्
 देश  का  कल्याण  हो  सकता  है  झोर  तभी  सही
 अन  में  शिक्षा  कौ  स्थापना  हो  सकती  है।

 मैं  क  मानता  हूं  कि  हमारी  जो  ब्रुरी
 परिपाटी  है  जस  पर  श्री  हमें  सोचना  डीडीए
 क्योंकि  खो  घुसने  क्कयापक  ड्लोही  दे,  मे  चिड़ियों
 2  ह | ड  को  शापने  we  रखते  थे  और  हे
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 काशी  के  सहित  के  बहुत  से  विद्वानो  को  जानता

 हू  जो  छात्र  का  खर्चा  भी  खुद  देते  थे  ।  वे  उसको

 पढ़ाते  थे,  मालिश  कराते  समय  पढाते  थे  झीर

 शिक्षकों  के  जीवत  का  प्रभाव  उन  पर  पड़ता

 था  किन्तु  आ  ज  के  शिक्षकों  के जीवन  का  प्रभाव

 अगर  शिक्षामित्रों  पर  न  पडे,  तो  झ्र धिक  बरच्छा

 होगा  क्योकि  राज  सिनेमा-सम्पत्ति  श्रीलता  घर

 बहा  करती  चली  जा  रही  है।  वहा  सम्बंध-उमा-
 सिक  सुकृति  की  स्थापना  होनी  चाहिए,  भारतीय

 संस्कृति  को  स्थापना  होना  चाहिए,  उस  प्रभेद
 वालो  दर  को  स्थापना  हो  जो  मनुष्य  सात

 प्रौढ़  जीव  सात  से  एकता  देखती  है।  इसके

 लिए  सभी  रता  से  सोचने  का  समय  ा  गया  है
 और  इसके  सम्बन्ध  मे  जो  सुझाव  हैं  उत  सुझावों
 के  कार्यान्वयन  का  समय  भी  झा  गया  है।

 एक  बात  मैं  श्रान्त  मे  कहना  चाहता  हु  ओर

 बहू  यह  है  कि  भारतीय  भाषियों  को  जब  तक
 शिक्षा  का  माध्यम  नही  बनाया  जाता,  तब  तक
 देश  का  कल्याण  नहीं  होगा  क्योकि  सवार  में
 जितना  ज्ञान,  विज्ञान  है  और  दूसरी  चीजे  है  वे
 सत्र  जनता  को  सेवा  के  निए  है।  आज  भी
 विश्वविद्यालयों  में  आधिपत्य  अग्रेजी  का  है
 क्षेत्रों  भाषा मा  का  भो  नहीं  है  और  हिन्द
 का  भो  नहीं।  जब  तक  क्षे ब्र ोय  भाषाएं  विश्व-
 विद्यालयों  में  नही  करायेगी,  तब  तक  शान  को,
 विज्ञान  की  धारा  जनता  तक  नहीं  पहुँचेगी  शौर
 इनका  उपयोग  कुछ  बर्गो  के  लोग  ही  करते
 रहेगा।  इस  बने  को  तोडने  का  कास  हमे  करता
 चाहिए  झर  क्षेत्रीय  भाषाओं  के  लिए  अधिक  से
 अधिक  काम  करता  जाहिए।  आज  भी  बहुत
 से  लोग  यह  कहते  हैं  कि  पाठ्य  ग्रन्थ  नही  बने

 इसलिए  य्रयास्थिति  बसी  रानी  चाहिए।
 यथास्थिति  को  तोड़ने  के  लिए  यह  आवश्यक

 है  कि  सती  ते  काम  शुरू  करा  दिया  जाये  पीर
 अपने-छोरे  बह  कार्य  चाहे  बढ़ना  जाये।

 सत्त  में  मैं  शिक्षा  मंत्री  जी  को  बधाई

 देता  हूं  कि  पय  कौ  बार  पहले  से  अधिक  रुपया

 of  Ed,  Soc,  Welfare
 &  Deptt.  of  Culture

 शिक्षा  कार्यों  पर  खर्च  कर  रहे  हैं।  विरोधी  पक्ष
 के  लोगो  को  प्रगट  क्या  बनी  रही  तो  दिन ोत्तर
 शिक्षा  पर  प्रतीक  से  अधिक  रुपया  खर्च  होता
 जायेगा  और  जो  वे  चाहते  है  वह  होगा।  वे
 आलोचना  करे,  इनके  लिए  उन्हें  प्राधिकार  है
 किन्तु  विध्वशक  कार्य  न  करे।  शिक्षा  जो
 भविष्य  को  निर्माणों  है और  भारत  के  भविष्य
 को  रचता  करने  वाल  शक्ति  है,  उस  शक्ति
 को  चोट  चपेट  ने  लगाये,  यहो  मेरा  उनसे
 कहना  है।

 इच धा  के  नाथ  मैं  शिक्षा  मंत्नालय  को
 माता  द 2  ।मथन  करता  ह  और  विश्वास
 करना  है  हि  जो  प्रश्न  मैंने  उठाये  है,  उन  का
 प्त  मय  जो  देंगे।

 तो  चन्  भाल  नी  तिवारी  (बलराम पर)  :
 सभापति  जी,  आज  हमारे  सामने  जा  चर्चा
 चल  रही  है  इसमे  यह  नहीं  कहा  जा  सकता
 कि  इसको  महत्ता  कम  है  लेकिन  राज  तक
 जा  कुछ  हुआ  है  वह  मैं  समझता  हु  कि  खिल-
 वाड  हुआ  है  शर  एजूकेशन  में  जा  बदत्तर
 चाहते  है  वह  नाम  मात्र  की  रही  है।  मैं  एक
 उदाहरण  देना  चाहता  हु  ।  सन्‌  i959  में
 नई  दिल्‍ली  में  ग्राकीटेक्चर  के  प्लानिंग  स्कूल
 की  स्थापना  हुई  थी  ।  उसको  पूरन  शौर
 अरबन  दोनो  एरियाज  को  डेवलप  करना  था
 लेकिन  राज  वह  नाम  मात्र  के  लिये  है  कौर
 दिल्‍ली  और  उसके  कुछ  स्थानों  तक  सीमित

 है  I  साथ  हो  साथ  में  यह  कहना  चाहता  हू
 कि  जो  ध्यान  नहीं  दिया  गया  है  तो  इस  पर
 क्या  मती  जी  बतायेगे  कि  कोई  सीमित  समय
 रखा  जाएगा  जिसमें  इस  पर  विचार  होना
 कौर  कार्यात्वयवत  होना  आवश्यक  समझा
 जाएगा  ।

 इसके  बाद  मैं  प्राजकल  की  जो  एक  केशन
 है,  उस  पर  ध्यान  दिलाना  चाहता  ह्।  भज
 जो  हमारे  बकील  साहिबान  शिक्षा  के  माइकल
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 (oft  चन्द्र  भूल  मनी  तिवारी]  भ्र धि तार  प्राप्त.  है  ।  मैनेजमेंट  ककैटो

 से  अपना  प्रोफेशन  करते  हैं,  उसमें  जो  इण्टर-
 प्रदेश  उनका  है,  जो  ला  का  इंटरप्रिटेशन  है,
 उसकी  सत्यता  कहां  जा  कर  रूकती  है  कौर
 उसके  कया  नतीजे  निकलते  हैं  ।  क्‍या  इसमें
 कोई  संशोधन,  शिक्षा  प्रणाली  में  कोई  संशोधन
 या  कोई  उपयोगी  चीज़  लाना  चाहते  हैं  था

 नहीं  -  वकील  बनाना  आवश्यक  है  लेकिन

 साथ  ही  साथ  यह  भी  आवश्यक  है  कि  ऐसी
 शिक्षा  न  दी  जाये,  जिससे  किसी  भ्रमात्मक

 रास्ते  पर  लोग  पहुंच  जाये  1  राज  देश  में  जो

 टीका  टिप्पणी  हो  रही  है  चाह  हमारे  संविधान

 की  हो  या  हमारे  देश  की  समाज  को  या  जिस

 रास्ते  पर  हम  जा  रहे  हैं  उसकी  हो  मैं  देखता

 ह्  कि  इस  बात  से  सभी  सहमत  हैं  कि  भ्रदालतें

 अलग-अलग  तरह  के  फैसले  देती  हैं,  एक  प्रदालत

 कि  चीज  के  बारे  मे  एक  फैसला  देती  हैं  तो

 दूसरी  अदालत  उसको  काठ  देती  है।  एसा
 क्यों  होता  है  ?  इसको  खत्म  होना  चाहिये
 और  प्रणाली  में  अमर  कोई  दोष  है  तो  उसको

 दूर  किया  जाना  चाहिये  t

 उत्तर  प्रदेश  सरकार  ने  एक  आदेश  दिया

 है  कि  नये  स्कूलों  तथा  नये  कालेजों  को
 मानवता  दी  जाय  i  सरकार  तो  नए  स्कूल
 कालेज  खोलने  में  सक्षम  नहीं  है  लेकिन  झगर

 कोई  खोलता  है  दूसरा  तो  उसको  मान्यता
 भरी  नहीं  देती  हैं।  यह  चीज  उस  एरिया  के
 लिये  जहां  पर  स्कूल  कालेज  नहीं  है  एक  दुर्भाग्य
 की  बात  हैं  t  areas  इंस्टीट्यूशन  भ्रमर  वहां
 जाती  है  खोलने  के  लिये  तो  क्‍यों  उसको  मान्यता
 न  दी  जाये  इस  पर  आपको  दुबारा  सोचना

 चाहिये  भर  मैं  तराशा  करता  हूं  कि  इस  पर

 बाप  प्रकाश  डाले  ।

 कालेजों  में  कहीं-कहीं  प्रंघेर  हैं

 मैनेजमेंट  कमेटी  मनमानी  करती  हैं  ।  चांस-
 लस  और  वाइस  चालीस  को  भी  कुछ  विशेष

 किसी  टीचर  य।  प्रोफ़ेसर  के  काम  में  दक्ष ल
 देना  चाहती  है  तो  मनमाने  ढंग  से  बाइस
 चांसलर  के  पास  इत  जीत  को  भेज  कर
 ऐराब  करा  मिती  है  t  वाइस  चांसलर  किसी
 बजह  से  मैनेजमेंट  कमेटी  से  प्रभावित  हो  तो

 उसका  काम  बन  जाता  है  प्रौढ़  बल्ज  एंड
 रेग्युलेशन  का  कोई  लिहाज  नहीं  रखा  जाता
 है  |  चांसलर  भी  झाँख  मूंद  कर  काम  करते
 हैं।  अथवा  यूनिवर्सिटी  जो  उतर  प्रदेश  को
 है  फैजाबाद  में  वहां  पर  हमारे  बलरामपुर
 के  एक  प्रिसीपल  के  खिलाफ  वाइस  चांसलर  ते
 कुछ  मूवमेंट चला  दी  ।  इसका  नतीजा  यह  हुआ
 कि  जिनको  कोई  गलती  नहों  थो  उनको
 सस्पेंड  करवा  दिया  गया  ।  चांसलर  महोदय  भी
 उस  पर  मौन  हैं।  मैं  मंत्रो  जी  का  ध्यान
 उस  और  आपबीती  करता  चाहता  हूं।  इन
 तरह  की  मैनेजमेंट  कमेटीज  को  भंग  किया
 जाना  चाहिये  ।  इनके  इस  तरह  के  कार्य
 कलापों  से  जो  सही  रास्ते  पर  चलने  वाले
 लोग  होते  हैं  उनको  भ्तावश्यक  रूप  से  कष्ट
 सहना  पड़ता  है  ।

 खेलकूद  फे  सम्बन्ध  में  भी  मैं  कुछ  निवेदन
 करना  चाहता  हू  ।  इसमें  बहुत  भाई  भतीजा-
 वाद  चलता  है।  इसका  नतीजा  यह  होता
 है  कि  देश  तथा  विदेश  में  हमारी  टोने  जो
 खेलने  के  लिये  जाती  हैं  वे  खेल  का  स्तर  इतना
 गंगा  नहीं  कर  पाती  है  जिससे  भारत  का
 नाम  रोशन  हो,  भारत  का  सिर  ऊंचा  हो  t

 यह  भाई  भतीजावाद  दूर  होता  चाहिये।

 लड़कियों  की  शिक्षा  के  बारे  में  भी  हैं  «

 कुछ  निवेदन  करता  चाहूंगा  -  इनकी  शिक्षा

 बहुत  कम  खर्च  में  हो  जाता  है।  लड़के  तो

 कुछ  शरारतपूर्ण  काम  भी  करते  हैं  लेकिन
 कन्या यें  ऐसे  कास  बहीं  करती  हैं।  ये  बढ़े

 शान्त  स्वभाव  की  होतो  है  भौर  शान्त  बाता-

 बढ
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 wer  में  बहु  कर  ही  काम  करती  हैं।  लड़कों
 के  स्कूल  तो  हैं  लेकिन  लड़कियों  के  स्कूल  तथा
 कालेज  कम  ह  र्ल्ड  की  संख्या  हमारे
 देश  में,  प्यास  प्रतिशत  है।  चूंकि  इनके  लिये

 स्कूलों  तथा  कालेजों  की  संख्या  कम  है  इस
 रास्ते  ये  शिक्षा  प्राप्त  करते  &  वंचित  रह  जाती

 हैं  मेरी  प्रार्थना  है  कि  लड़कों  के  स्कूल
 तथा  कलेजों  के  समान  ही  लड़कियों  के  स्कूल
 कौर  कालेज  भी  भाप  बोलें  |

 ट्रेनिंग  कालेजों  के  बारे  में  भी  मैं  कुछ
 ध्वज  करना  चाहता  हूं।  वहां  एक  खोज
 देखी  जा  रही  है।  ट्रेनिंग  कालेजों  मे  नम्बर

 शिक्षा,  योग्यता  शादी  का  ध्यान  बजे  बिता

 ही  कभी  कभी  दे  दिये  जाते  हैं।  उस  दौर
 ध्यान  न  दे  कर  लग  लगाव  को  ध्यान  में  रख
 कर  उनको  नम्बर  दे  दिये  जावे  हैं  ।  इसका
 परिणाम  यह  होता  है  कि  सुधार  के  बजाय
 नाश  ही  अधिक  होता  है।  वहा  पर  यह  सबसे
 बडी  कमी  है।  हमारे  ट्रेनिंग  कलि जेस  में
 इसकी  भरमार  है।  मैं  मंत्री  महोदय  से
 निवेदन  करूगा  कि  इस  पर  अपना  ध्यान  दें  a

 हमारे  कॉलेज  में  मिलियन्स  की  स्थापना

 हुई,  लेकिन  क्या  यह  सच  नहीं  है  कि  यूनियन
 बाजी  से  हमारे  वेश  की  सभी  ऐजूकेशन्स
 समस्यायें  नष्ट-भ्रमण  हुई  ?  7  राज  इस  बात

 के  जिये  मंत्रों  महोदय  को  बड़े  विस्वास  से  साथ

 कहना  चाहिये  कि  भविष्य  में  यूनियनें  नहीं
 बनेंगी  ।  अगर  ऐजुकेशन  को  बढ़ावा  देना

 है  तो  इसकी  तरफ  जरूर  ध्यान  देना

 चाहिये  ।

 शिक्षा  प्रणाली  हमारे  देश  में  क्या  नौकरी
 के  लिय बनी है? बनी  है?  जो  कोई  श्री  स्कूल  या
 कालेज से  शिक्षा  प्रप्त  करने  के  बाद  निकलता

 है,  tq  नौकरी  की  सलात  करता  है।  लेकिन
 सरकार  मेवात  'इसकी  नौकरी  बहीं  हैं।

 ऐसी  पद्धति कयों नहीं क्‍यों  नहीं  लागू  की  जाती' है
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 जिसमें  नौकरियों  की  तलाश  करनी  पड़े  ?
 मंत्री  महोदय  कहेंगे  कि  वह  कौनसी  पद्धति  है  ?
 मैं  साफ  तौर  पर  दर्ज  करना  चाहता  हूं  कि

 घरेलू  उद्योगों  की  तरफ  ध्यान  देना  चाहिये  |
 बाप  जापान  और  जर्मनी  को  देख  लीजिये,
 ये  दो  ऐन्ट्री  ऐसे  हैं  जहां  घरेलू  उद्योग  प्रारम्भ
 से  ही  बताये  जाते  हैं।  उसमें  बच्चे  ट्रेनिंग
 लेते  हैं  भौर  अपने  को  इस  योग्य  बना  लेते  *

 कि  थे  सरकार  पर  डिपेंड  नही  करते  ।

 मंत्री  मजीद  कालेज  के  तमाम  झा  वो
 को  जानते  है।  छापने  2  साल  पहले  झलीगढ़

 यूनिवर्सिटी  का  बिल  पेश  किया  था,  लेकिन
 उसका  नतीज,  यह  रहा  कि  देश  में  काफी
 उलझनें  खड़ी  हो  गयी।  भ्रमर  आज  हिन्दू
 यूनिवर्सिटी  के  खिलाफ  कोई  बिल  लाना

 चाहेंगे  ती  भी  उलझनें  खड़ी  हो  सकती  हैं  tv
 मैं  कहना  चाहता  हूं  कि  एक  सा  कानून  देश  में

 बनायें,  चाहे  वह  हिन्दू  यूनिवर्सिटी  के  लिये

 हो  या  मुस्लिम  यूनिवर्सिटी  के  लिये  हो
 समान  नियमों  में  हमारे  देश  के  स्कूल,  कॉलेज
 और  यूनिव्सिदीज़  चले  ।

 इस  देश  में  झगर  शिक्षा  प्रसार  करना  है
 तो  यह  आवश्यक  है  कि  कितने  हमारे  स्कूल,
 शौर  कालेज  हैं,  जब  उनका  पेमेंट  कौर  तन-

 छवाने  सरकार  देती  है  तो  यह  क्‍या  जरूरी  है
 कि  उसका  मैनेजमेंट  दूसरों  के  हाथों  से  रहे  ?
 सरकार  को  मैनेजमेंट  अ्रपने  हाथों  में  लेना

 चाहिये  t

 इस  प्रकार  से  मैं  इस  मंत्रालय  की  ऑक्स
 का  अनुमोदन  करता  हूं  a

 थी  अपवाद  ह / ६  (मधु बनों)  :  सभा-
 पत्ति  महोदय,  लोग  तमाशे  या  ते  मारें,  लेकिन
 यह  कहने  में  हिंसक  मंदी  रखते  कि  शिक्षा
 सनाज  को  रीड़  है।  लेकिन  यह  रोड़  फंसे
 कायम,  रह  नस्ती  है,  इस  श्रे  बहत  थोड़े
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 लोग  विवार  करते  हैं,  बल्कि  मैं  यह  कहता
 हैं  कि जित  पर  इसका  दा  विश्व  है,  वह  भो  बहुत
 कम  माथों  इस  पर  लगाते  है।  उत्तरी  नतीजा
 स्पष्ट  है  ।

 हमने  देखा  है  कि  चन्द  महीने  पहले  देश
 में  जो  अराज  कता  का  वातावरण  छा  गया  था,
 उनके  पहले  हो  शिक्षा  के  क्षेत्र  में  भो  वैसा  हो
 वातावरण  श्र  गया  था  ।  स्कूल,  कालेज,
 महाविद्यालय,  विश्वविद्यालय  कही  भो  देखिये
 उन  संस्थाओं  को  शिक्षा  से  कोई  ताल्लुक  नहीं
 रह  गया  था  बल्कि  राजनीति  से  हो
 उनका  सम्बन्ध  हो  गया  था  1  एक  यूनियन
 का  चुनाव  हो  तो  करोड़ों  शोर  लाखों  रुपया
 उस  पर  खरच  होता  था।  एक  कहावत  है  कि

 एक  तो  करेला  दूसरा  नीम-चढ़ा।  हमारे
 देश  में  पहले  से  हो  एक  दूषित  वातावरण  बनता

 ह्म  था,  लेकिन  इस  सोच  में  विरोधों  पक्ष
 के  लोगों  ने  ऐसा  रवैया  अख तयार  क्रिया,
 झीर  जिस  तरह  का  वातावरण  बनाया,  उससे

 हमारे  छात्र वर्ग  में  उच्छुखलता  और  अनु-
 शासनहोनता  इतनों  बढ़  गई  कि  हम  हताश

 हो  गये,  और  यह  सोचने  लगे  कि  जिस  देश
 के  नौजवान  राष्ट्रीय  से  श्रगाष्ट्रीय  हो  जायें,
 शर  जिस  कैंप  के  निमित्त  वे  शिक्षा  संस्थानों
 में  जाये  हैं,  उसको  भूलकर  दूसरा  कोई  धंघा
 अख्तियार  कर  ले,  उन  देश  को  भगवान  हो
 बचाये  |

 लेकिन  मैं  प्रधान  मंत्रो,  श्रोमतो  इन्दिरा
 गांधी को  धन्यवाद  देने  से  नहीं  थकता  हूं  कि

 उन्होंने  ऐक  मौके  पर  देश  को  स्थिति  को

 समझा,  उन्होंने  देश  में  भ्राता  स्थिति  को

 प्लन्गू  किया  कौर  20-सूत्रों  क्लासिक  कार्यक्रम

 'फो  देश  के  समकक्ष  रखा  |  शिक्षा  जात  पर
 इसका  बहुत  सुन्दर  असर  पढ़ा  |  पराजय  आप
 कसो  शो  स्मूथ,  विश्वास,  काले ड़,  या  यूनि

 कमियों  से  कमांडो  आपको  एक  सुखद
 करिवर्तेत  दिखलाई  देगा,  कौर  जाप  यह  सोचने
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 पर  विवश  होंगे  कि  कुछ  समय  पहले  हमारे
 देश  में  क्या  हो  गया  था,  क्या  लोगों  ने  भांग
 खा  लो  था,  उनको  मनोवृत्ति  ऐसा  क्‍यों  हो
 गई  थो,  और  छ:  होने  के  बाद  जब  यड़  परि-
 वर्तन  कैसे  हो  गया  है।  जहां  पहले  को
 स्थिति  के  बारे  में  कहते  हुए  मुझे
 खेद  भोर  दुख  होता  था,  वहां  वर्तमान
 स्थिति  का  वर्णन  करते  हुये  मुझे  तसल्ली  और
 सन्तोष  हो  रहा  है।  मैं  उस  बात  पर  सपनो
 प्रसन्नता  व्यक्त  करना  चाहता  हूं  कि  शिक्षा
 जगत  में  हमको  बहुत  सफलता  मिलो  हैं  कौर

 हम  और  आगे  बढ़ने  के  लिये  तत्पर  है  ।

 इसलिये  में  मंत्री  महोदय,  जो  बहुत
 म्मज्ञ  विद्वान  है,  उसके  मंत्रालय  और  सत्य
 विद्या-विज्ञानं  से  निवेदन  करूंगा  कि  वह  इस
 विषय  पर  गम्भीर  चिन्तन  करें  और  देश  के
 सामने  एक  ऐसा  सिलेबस,  करोकलम  और
 कार्यक्रम  पेश  करें,  जिससे  अध्यापक  सहमत  हों,
 और  हमारे  देश  के  बच्चों  को  उसके  आधार
 पर  ढालने  को  कोशिश  करें  ।

 ली  मूल  पन्  डांगी  :  एजूकेशन  एक
 स्टेट  सबजेक्ट  है  t

 की  जगन्नाथ  मिन  :  अगर  माननोय
 सदस्य  भो  इन  बालों  को  नहीं  समझते  रहे  हैं,
 लो  हमारे  छात्र  कैसे  समझ  पायेंगे  ?  हमारे
 मंत्रों  महोदय  बार-बार  नेशनल  पालिसी  आन

 ऐजुकेशन  की  बात  कहते  रहे  हैं।  मैं  सो

 के  परियेशज्ष,  कन टेक्स्ट,  में  बात  कर  रहा  हूं  ।

 इसीलिये  मैंने  कहा  कि  हम  उदासी  और  परे-
 शानों  को  भावना  को  छोड़कर  एक  ऐसा
 कार्यक्रम  देश  के  सामने  रखें,  जिसको  हमारी
 शिक्षा  संस्थायें,  अध्यापक  और  छात्र  स्वीकार

 करें,  शौर  हमारे  बच्चों  को  सबको  हो  ।

 हमारे  बच्चे  ज्धिष्य  के  मालिक  हैं-देश  का

 ख्रजिष्म  उनके  साथ  जुड़ा  कुभा है  कमर
 उनकों  तरीकों  होगी,  तो  देश  आवरायेव  हर
 खत  में  तरीकों  करेगा,  ऐसा  मेरा  विश्वास

 है।
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 इस  पृष्ठभूमि  में  मैं  यह  कहता  चाहता  हूं
 कि  बहुत  सी  -नकारियों  हेम  लोगों  को  प्रभो
 सभी  नहीं  हैं।  हम  लोग  कुछ  रुढ़ि यादो  हैं
 और  रूढ़िय्रत्त  मार्गों  पर  ही  चलना  पसन्द
 करते  हैं।  सगर  कोई  विदेश  से  पढ़  कर,  वहां
 से  कोई  डिग्री  या  डिप्लोमा  लेकिन,  न  आये,
 तो  लोग  समझते  हैं--और  वह  स्वयं  भो  यह
 समझता  है--कि  वह  कोई  परिपक्व  विज्ञान

 नही  है  शौर  उसने  कोई  ज्ञान  प्राप्त  नही  किया
 है।  यह  मिथ्या  और  बिल्कुल  गलत  धारणा
 है  1  हजारे  यहां  पढने-पढाने  और  सौंपने-
 सिखाने  का  काफी  स्कोप  है  1  इस  अं संग  में
 मैं  संस्कृत  का  हवाला  दूगा।  झगर  श्राप

 संस्कृति  के  पुराने  ग्रन्थों  को  पढें  तो  आपको
 यह  जानकर  हैरत  होगो  कि  राज  जति
 विज्ञान  को  उन्नति  ओर  उत्कप  को  चर्चा  करके
 हम  प्रसन्न  होते  है  कौर  करो-कन्नी  व््राश्यय-
 चकित  भो  होते  है  कि  विदेश  के  लोगो  ने  ऐसो
 उत्नति  कर  लो  है,  हमारे  झन  ग्रन्थों  से  वे  सारो

 बातें  भरो  पड़ी  है।  उन  बातों  को  श्राप

 हमारे  इन  ग्रन्थों  में  पढेंगे  तो  श्राप  स्वयं

 सोचेंगे  कि  हम  कहां  बाहर  घूम  रहे  थे,

 सारा  ज्ञान-विज्ञान  तो  हमारे  घर  में  है।

 मेरा  भिवेदत  है  कि  अगर  सफल  के  ग्रन्थों  का

 परत  पाठक  हो  तो  हम  विज्ञान  को  बहुत
 सारो  बाते  घर  बैठे  समझ  लेंगे  योर  कोख

 लेंगे  जिसे  देश  को  बहुत  लाभ  होगा  ।

 शुभी  तिवारी  जी  ने  शिक्षा  के  बारे  में

 कहा  कि  हम  ऐसी  शिक्षा  पाते  हैं  कि  नौकरी  के

 लिए  चक्कर  काटते  है।  उनका  कहना  बिल्कुल
 ठीक  है।  भ्राजकल  हमारी  शिक्षा  का  लक्ष्य  ही

 यही  है  कि  हम  पढ़ते  हैं  नौकरी  के  लिये।

 यह  बिल्कुल  गलत  चीज  है।  हम  लोगों  के

 मन  से  कै  से  इसको  दूर  करें  बहु  एक  समस्या

 है  भौर  शिक्षा  मंत्री  मद्ढोदब  के  लिए  तो  यह
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 एक  जबरदस्त  समस्या  है  ही  t  मैं  अपने  विचार
 से  कहूंगा  कि  हमारी  शिक्षा  पर  खूब  चिन्तन

 हो  भ्रौर  हम  शिक्षा  को  एक  ऐसा  रूप  दें

 एक  ऐसा  दर्दे,  ऐसे  क्लिप्स  और  करिक्यलम
 हम  तैयार  करें  जिससे  लोग  पढ़  कर  नौकरी
 ही  न  करना  चाहें  बल्कि  जीवन  में  और  भी

 बहुत  से  क्षेत्र  हैं,  कौर  भी  बहुत  से  मौके  हैं,
 झोर  भी  बहुत  से  विभाग  है  जिनमे  वे  काम  कर
 सकें  जिसको  हम  अंग्रेजी  मे  कहते  हैं  जाब

 ओरिएंटेड  एजूकेशन  |  अगर  हम  पढ  कर  खेती
 करते  हैं  या  व्यवसाय  करते  हैं  या  ब्रोकर  कोई
 काम  करते  हैं  तो  यह  मानी  हुई  वात  है  कि
 बर्गर  पढ़े  लिखे  लोग  जो  काम  करते  है  उसमे

 हमारा  काम  अच्छा  भ्र वश्य  होगा  |  लेकिन  यह
 है  विश्वास  करने  की  बात।  इसमे  हम  कहा
 तक  विश्वास  करते  है  ?  मगर  हम  किसी  से

 यह  कहने  जाय  तो  वह  कहेगा  कि  उसने  तो
 पढ  कर  यह  स्थान  प्राप्त  कर  लिया  और  मुझे
 खेत  पर  जाने  के  लिए  कहते  हो  ।  लेकिन  इसको
 भी  मैं  रूढिवादी  विचार  कहता  हु  और  इसमे
 भी  हमे  पढ़िव्तन  लाना  है।  यह  हम  सब  के

 लिए  एक  चुनौती  है  जिसका  हमे  सामना
 करता  है।  अपने  नौजवानों  को  हर  काम  के

 लिए  मुस्तैद  करना  है।  गाधी  जी  ने  कहा  था
 कि  हमे  काम  को  प्रधानता  देनी  है।  हम  किसी
 काम  को  छोटा  न  समझे  |  हर  काम  का  अपना

 महत्व  होता  है,  हमे  यह  सीखना  और  जानना

 है  शौर  झगर  यह  जानकर  हम  विद्या  जीत
 करेंगे  तो  प्रवीण  उससे  लाभान्वित  ह्वागे  कौर
 नौकरी  के  चक्कर  में  दफ्तर-दफ्तर  मारे-मारे

 नही  फिरेंगे।

 मैं  एक  कौर  विषय  की  झोर  मंत्नी  जी  का
 ध्यान  श्राकषित  करना  चाहुंगा।  जब  तब

 मैं  भ्रखबार  में  देखता  हूं  दि  ह  मारे  दे  ह, 3  की  जो

 बशकीमती  मियां  है  वें  चोरी  हो  जाया

 करती  हैं  र  जब  वह  चोरी  हो  जाती  हे

 तब  हम  झा काश  पाताल  एक  करने  लगते  है  >
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 [st  जगन्नाथ  मिश्र  ]

 मैं  श्राप  से  जानता  चाहता  हू  कि  आपने

 कोई  एसा  छब  किया  हैं  कि  q  तरह  की  जूतियाँ
 देश  में  कहाँ-कहां  &  और  उसको  रक्षा  को

 क्या  व्यवस्था  श्राप  ने  की  है  ताकि  चरागे  से

 यह  चोरी  की  घटनाएं  न  हो  ।

 दूसरा  मेरा  निवेदन  है,  मेरे  अपने  विवार
 से  सेकेंड  स्टेज  तक  की  जो  शिक्षा  है  उ  हिना
 को  बिल्कुल  करो  कर  देता  च  जिए  श्लोक  आप
 लाख  शिक्षा  की  प्रणाली  न  बि  वाए
 समाज  मे  जो  गरीबी  है  कौर  हर  तरह  के  लोग

 हैं  उनको  झाम  एक  दिन  में  या  एक  रात  में  तो

 नही  बदल  रहे  हैं।  इसलिए  मेरा  सुझाव  हैं.  कि

 मैट्रिक  तक  शिक्षा  निःशुल्क  शौर  अ्रतिवाप्े
 कर  दी  जाय  |  ऐसा  मेरा  विचार  है  और  इसे

 लिए  मैं  मंत्री  महो  तय  से  झा ग्रह  करूगा ।
 जहां  तक  भावा  का  सबंध  है  प.डे  जो  ने

 कहा  शौर  ठोक  ही  कहा  ॥: उ  अभी  भी  हम
 पुरानी  लकीर  के  फकीर  बने  हुए  है।  हम  सोचते

 हैं  कि  बिना  अग्रेज़ो  के  हमारा  काम  नहीं
 चलेगा।  लेकिन  झगर  हम  देश  के  बाहर  पाव
 रख  तो  खुद  अपने  ज्ञान  पर  शमीदा  हुए  बिना

 नही  रहेंगे  जब  हम  यह  जानेंगे  कि  मुट्ठी  भर
 लोग  भी  अग्रेजी  नही  जानते  है।  कौर  फिर  भी

 हमारे  सिर  पर  यह  लदी  हुई  है।  हम  यह
 क्‍यों  नहीं  कबूल  करने  हैं  कि  अग्रेज़ी  हमारे  लिए
 जरूरी  नही  है।  हम  बिता  भ्रग्नेजो  के  भी  काम
 चला  सकते  है  जब  हम  रूस  जाते  है  तो  क्या
 रफप्तियन  भाषा  की  वावश्दता  नही  पति  है,
 जमनी  जाते  हैं  तो  जमीन  की  भ्रावश्यकता  नहीं

 पड़ती  है  या कौर  देशो  मे  जाते  हैं  तो  भोर
 देशों  की  भाषा  की  भरा वश्य कता  नही  पड़तो  है  ?

 सो  इसमें  क्या  बजे  है  कि  हम  अपनी  ही
 आधा  पढ़ें---क्षेत्रीय  षा  भोर  राष्ट्रीय  भाषा  ?
 उसको  हम  दिल  से,  हृदय  से  प्रश्न  दें  ौर  उसका

 हम  प्रसार  करें।  जहां  तक  प्रंग्रेजी  पढ़ने  की
 बात  है  उससे  मुझ  कोई  झगड़ा  नहीं  है।
 लोग  जर्मन  भी  पढ़ते  हैं,  रशियन  भी  पढ़ने  हैं,
 उसी  तरह  अंग्रेजी  भो  पढ़  सकते  हैँ:।  वहू  तो
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 झपने-प्रिये  विचार  की  बात  है।  जिसको  जो
 भाषा  जचे  उसको  वह  पढ़े  ।  लेकिन  अपने  देश

 में  शिक्षाका  माध्यम  हमारी  प्रगति  राजा ही  हो
 यह  हमारे  लिए  श्रेय  हर  होगा  कौर  राष्ट्रीय
 प्रतिष्ठा  का  कारण  होगा।  जब  हम  ब.हर
 जाते  हैं,  बाहर  के  लोगों  से  बात  करते  हैं  भौर
 यहा  हमकहते  हैं  प्रंग्रेजी तो  प्रंग्रेजी  शब्द  सुन कर
 ही  उन्हें  हम  से  चुका  हो  पत्ती  है।  वे  कहते
 हैं,  मुझे  ऐस।  मौका  मिला  है  जब  कि  बाहर
 के  लोगों  ने  कहा  है  कि  कया  तुम्हारे  यहां  कोई
 भाषा  नही  है  जो  तुम  श्री  तक  अंग्रेजी  ही  लादे

 हुए  हो।  श्राप  तो  श्रीमन्‌,  कई  बार  बाहर
 गये  होंगे  भर  शायद  आपका  भी  भ्रनुभव  यही
 होगा।  पढ़  लिख  कर  लोग  बहुत  सी  भाषाएं
 सीख  सकते  हैं।  गांधी  जी  जब  किये  क्षेत्र  में
 उतरे  तो  उन्होंने  बहुत  सारी  भाषाएं  सोख  लो  |

 इसी  तरह  जो  कितना  भी  उत्साही  होगा,
 विद्या  में  जियकी  अभिरुचि  होगी  वह  एक  नही
 अनेक  भाषाएं  सीख  सकता  हैं  |  वह  एक  अच्छा
 बात  होगी  t  लेकिन  जहां  तक  कोर्स  की  बात  है,

 स्कूल,  कालेज  शौर  विश्वविद्यालयों  की  बात

 है  वहां  पर  हम  लोग  रीजनल  भाषा  कौर

 राष्ट्रीय  भाषा  से  मुख  न  मोड़ें  ।  यह  हमारा
 मंत्री  महोदय  से  आग्रह  है  कि  इस  पर  वह
 विशेष  ध्यान  दी।

 विद्या  प्रचार  से  लिए  स्कूल  कालेज  ही
 काफी  नहीं  हैं।  आजकल  लोग  मदिर
 मस्जिद  को  प्रतिष्ठा  देते  हैं,  मैं  कहता  हूं,
 राज  के  जमाने  में  मंदिर  मस्जिद  से  भी

 बढ़कर  बाजना लम  हैं।  हम  चाहते  हैं  हर
 ग्राम  स्तर  पर  कमर  से  कम  एक  लाइब्रेरी
 की  व्यवस्था  हो  ताकि  वहां  पर  लोग  अपना

 काम  करने  के  बाद,  सुबह  या  शाम  जब  भी

 कुसम  हो,  जायें  शोर  वहां  पर  धर्म  ग्रंथ,  सामा-

 जिस  ६. ह  या  राज़िक  प्रेम  किसमें  भी  उनकी

 ग्रेभिरनि  हो  उसको  पढ़ें  ।  सरकार  इस

 सम्बन्ध  में  उनकी  मदद  करे  कौर  वहां  ठोक

 प्रकार  से  उसका  संचालन  हो  तो  इससे  बड़ा
 फायदा  हो  सकता  हूँ  t
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 लीमन,  मैं  प्रति  क्षेत्र  की  बात  कहना

 चाहता  हूं--मेरे  यहां  बलराज  गढ़  है  ।
 अतिशय  बड़े  दानी  थे  ।  उन  का  स्थान

 हमारे  यहां  है।  लोगों  ने  अपनी  ज़ोर  से  उस
 स्थान  की  खुदाई  की  है भौर  बहुत  सारी  चीजों
 को  वहाँ  से  निकाला  है  ।  लेकिन  सरकार
 की  ओर  से  कोई  मदद  नहीं  हो  रही  है  t
 में  बड़े  विनम्र  शब्दों  में  झा तुर  हो  कर  मंत्री
 जी  से  कहता  हुं  कि  झपने  एक्सपर्टस  को  वहां
 भेज  और  देखें  कि  वहां  पर  क्या  मदद  हो
 सकती  है  कौर  इस  के  सम्बन्ध  में  कोई  निर्णय
 ले।  यदि  इस  की  जानकारी  मुझे  मंत्री  जी
 दे  सकेंगे  तो  बड़ी  कृपा  होगी  1

 मिथिला  यूनीवर्सिटी  के  बार  में  बराबर
 फाल्ट  के  लिये  हम  मंत्री  महोदय  को  तंग  किया
 करते  ये  ।  राज  मुझे  बड़ी  प्रसन्नता  है  कि
 मिथिला  यूनिवर्सिटी  के  कब्जे  में  300  एकड़
 से  अधिक  भूमि  आ  गई  है  ।  राजा  दरभंगा
 ने  देने  की  कृपा  की  है।  श्रीमत्,  में  भाप  को
 भी  इन् वाइट  करता  हूं--भावसार
 चलें,  तो  %  बाप  को  दिखाया  कि  उस

 यूनीवर्सिटी  की  कैसी  प्रट्टालिकाए  हैं,  कैसे
 भवन  हैं।  जो  समस्या  जन्म  लेते  ही  इतनी
 सम्पन्न  हो  जाय,  वह  श्राप  की  कृपा  से  वंचित

 रहे  यह  कोई  अच्छी  बात  नहीं  है  7  आप
 उसे  सेन्ट्रल  यूनीवर्सिटी  बना  दें  तो  बहुत
 अच्छा  होगा  |

 मैंने  जता  पहले  कहा  था  कि  बाद  में
 निवेदन  करूँगा--सो  मैं  कहना  चाहता  हूं
 कि  हमारे  नौजवान  सिर  किस  प्रकार  से
 हमारे  हाथ  से  शर  हमारे  काम,  से  बाहर
 हो  गये  थे,  लेकिन  जब  बीस  स्री  कार्यक्रम
 हमारे  सामने  शाया  तो  वे  भी  उस  में  सम्मिलित

 हो  गयें।  उन  में  सा मध्य है,  केवल उन  को'

 रास्ते  पर  खाने  की  बात  होती  है  ।  जब

 उन  को  बिना  बहेंगे  तो  वे  बिगड़
 जायेंगे,  बीस  सल्  कार्य क्रम  के  माध्यम  से
 अब  हमने  उस  को  सुधारना  चाहा  तो  वे
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 सुधर  गये  हैं।  व  ब  दावा  करते  है  कि
 सब  से  बाने  है।  राज  हमारे  स्कूल,  कालिज
 शरीर  विश्वविद्यालयों  में  पढ़ने  वाले  लड़के
 पढ़ते  के  अलवा  गांव  में  जायेंगे  कौर  गाव
 के  लोगों  के  कामों  में  हिस्सा  बनायेंगे।  गाव
 को  सफाई,  सड़कों  का  निर्माण,  वनरोपण--
 इत  सभी  कामों  में  वे  उन  गये  हैं।  इन  कार्यों
 में  वे  इतने  व्यस्त  हो  गये  हैं  कि  और  कुछ
 सोचने  की  फ्रत्तत  ही  नहीं  होती  ।  यूनिव-
 सिटी  की  ओर  से  इस  बात  का  बहुत  प्रयास
 किया  हैं  कि  लड़कों  को  ऐसे  कार्यों  में  इनवाल्व
 किया  जाय  ।  इस  के  लिये  नेशनल  सिर
 स्कीम  है,  नेहरू  युवक  केन्द्र  हैं-उन  दोनों
 संस्थाओं  मे  यह  काम  बहुत  व्यापक  रूप  से

 हो  रहा  है  1

 दूरदर्शन  के  माध्यम  से  देश  के  2400

 गांव  में  शिक्ष।  मता लय  के  डायरेक्शन  में

 उपग्रह  द्वारा  लोगों  को  शिक्षा  देते  का

 कार्यक्रम  चल  रहा  है  ।  बच्चों के  लिये

 खास  कर  सुबह  90  मिनट  का  कार्यक्रम

 होता  है।  चार  भाषा प्र ों  में  उस  कार्यक्रम

 को  सिखाया  जाता  है  जो  बीस-बीस  मिनट

 के  होते  हैं  ।  लेकिन  इस  सम्बन्ध  मे  मेरी

 एक  आशंका  --गये  उपयोगों  कार्य  कम

 बाप  के  और  अमरीका  के  कोला बारे शन
 से  चल  रहा  है  ।  इस  को  समाप्ति  के  चार

 महीने  बाकी  रह  गये  है।  मेरी  जानकारी

 है  और  भाप  भो  जानते  होंगे  कि  इस  करार  को

 दोबारा  स्वीकृति  नहीं  मिल  रही  है  |

 ऐसी  हालत  में  40  प्रतिशत  गांवों  को  इस
 कार्यक्रम  से  वंचित  कर  देता  होगा  a  इस
 लिये  मेरा  निवेदन  है  कि  ऐसी  व्यवस्था  की

 जाय  जिस  से  कोई  भी  गांव  इस  कार्यक्रम  से

 वंचित  ने  हो  ।  लेकिन  साथ  ही  उत्साह
 का  यह  भी  कारण  है  कि  ऐसा  निर्णय  लिया
 गया  है  कि  6  गये  केन्द्र  खोले  जायेंगे  भोर  उन

 से  84  गांवों  में  दूरदर्शन  के  द्वारा  पढ़ाई
 की  व्यवस्था  की  जायगी  ।  यह  भरहुत  कन्छी
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 [  श्री  जगन्नाथ  मिश्र  ]
 बात  है--वह  भी  न  घटे  श्र  यह  काम  भी

 होजाए,  इस  से  विद्याथियों  का  बहुत  फायदा  होगा  1

 शिक्षा  मंत्नालय  ने  एक  सब-कमेटी  की

 नियुक्ति  की  है  कि  हम  कैसे  सुन्दर  सिलेबस
 कौर  केरिकुलब  बना  सकते  हैं,  जिस  में
 शर  केरिकुलम  बता  सकते  ह्  जिसमें
 बच्चों  का  इन्व:हवमेस्ट  भी  हो  दत्त  कमेटी
 ने  बहुत  अच्छे  सुझाव  दिये  हैं--जैसे  पर् सं तल
 हैल्थ,  बेदी,  करेश्र-प्राफ-टीथ,  केमर  साफ-
 ईयर  एण्ड  नोज,  केयर-आफ-आईज़,  केन्द्र-
 ग्रामर-हे अर,  करेक्ट  ईटिंग  हैबिट्स,  अक्सर-
 साइजेज  फार  गुड  हेल्‍थ,  इत्यादि  बातों
 की  उस  कमेटी  ने  अनुशंसा  की  है  और  कहा
 है  कि  बच्चों  को  इन  चीजों  की  शिक्षा  दी
 जानी  चाहिये  ।  सोशल  हैल्थ  के  लिये  भी
 उस  कमेटी  ने  कहा  है-कीपिंग  सर  उण्डी
 किलप्रर,  फरेब-एड,  फँमिलियेरि  टीम-विद-
 सराउंण्डिग्ज  एट्नस्क्ल  एड-एट  हो  4,-इत
 बातों  की  शिक्षा  बच्चों  को  दो  जाते  चाहिए
 इसो  तरह  से  हर  विषय  के  लि4  जसे  साइन्स,
 बोटनी,  सलोनी,  आदि  के  लिये  उन्होंने

 बहुत  सुन्दर  रिक्मेण्डडेशन्ज  की  है  t  अगर
 उन  के  आधार  पर  बच्चों  को  शिक्षा  दी

 जाय,  तो  मैं  समझता  हूं  कि  हम  लोग  राज
 तक  शिक्षा  के  सम्बन्ध  मे  जितना  रोना  रो

 रहे  थे,  उतने  ही  शब  हम  प्रसन्न  हो  जायेगे
 लेकिन  इस  में  क्‍या  प्रगति  हुई  है--ऐसा
 लगता  है  कि  अभी  तक  शिक्षा  मंत्रालय  के
 पास  इस  के  बारे  में  रिपोर्ट  नहीं  झाई  है  1
 लेकिन  जो  रिपोर्ट  भ्र भी  तक  भाई  है  उस  से

 ऐसा  पता  लगता  है  कि  स्कूलों  श्र  कालिजों
 में  छात्रों  की  उपस्थिति  में  बुद्धि  हुई  है  1
 छात्रों  ने  बीस  सूत्री  कार्य  क्र  को  झपना  लिया

 है  t  शुभी  तक  ये  कार्य क्रम  6  &  o2i  वर्ष
 तक  के  बच्चों  के  लिये  थे,  लेकिन  ह. 6  उस  से
 शी  ऊपर  की  उम्र  के  बच्चों  के  लिये  हितकर
 होंगे =  ऐसी  जानकारी  भ्र भी  तक  बाप
 के  मंत्रालय  में  प्राप्त  हुई  है.  ।
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 शिक्षा  प्रणाली  को  जीवन,  राष्ट्र  और

 उस  की  भ्राशांक्षाप्रों से  घनिष्ट  सम्बन्ध  स्थापित
 करना  चाहिये  एजूकेशन  कमीशन  ने
 इस  की  बहुत  अझतुशंता  की  है  .

 सभापति  महोदय  :  श्राप  किस  को  कोट
 कर  रहे  है  ?

 शी  जगन्नाथ  सिंगर  :  अपने  विचार
 व्यक्त  कर  रहा  हूं,  श्राप  से  निवदन  कर  रहा

 हूँ  1
 6.58  hrs.
 (Mr.  Deruty-Sreaxer  in  the  Chair]

 मैं  निवेदन  कर  रहा  था  कि  एजुकेशन
 कमीशन  ने  अनुशंसा  की  है  कि  इकानामिक

 कौर  कल्चरल  प्रगति  होनी  चाहिये ।  सरकार
 की  नैशनल  पालिसी  साफ  एजुकेशन  बननी

 चाहिये  ‘  इसके  साथ  ही  बालिका  शिक्षा  को

 बढ़ावा  देने  का  प्रयत्न  किया  जाना  चाहिये  ॥
 शिक्षा  और  सम/ज  मे  सम्बन्ध  स्थापित  होना
 चाहिये  -  रखकर  निर्माण  का  काम  शिक्षा  का

 एक  ग्रावश्यक  शग  होता  चाहिये  ।  शिक्षा
 प्रत्येक  व्यक्ति  को  चरित्रवान  बनाये  और
 विकास  की  प्रे  रणा  दे--इस  प्रकार  की  शिक्षा

 होनी  चाहिये  ।  स्कूल  सत्र  तक  विज्ञान  और
 गणित  की  बेनिवाल  पढ़ाई  हो  ।  उद्योगों  से
 टैकनीकल  एजुकेशन  और  रिवेंज  का  पार-
 शरीक  सम्बन्ध  हो--इस  तरह  की  व्यवस्था

 होनी  चाहिये  ।

 जहां  तक  वोकेशनल  एजूकेशन  को
 सम्बन्ध  है--हमारे  rot  2+3  फार्मूले
 में  वोकेशनल  एजूकेशन  की  स्थान  है +
 झगर  वास्तविक  ढंग  से  उस  की  शिक्षा  दी
 जाय  तो  राज  जितनी  हाय-तोबा  नौकरी  के

 लिये  मच  रही  है,  हर  जगह  नौ-तरकेन्सी  का
 बोर्ड  दिखाई  देता  है,  वह  बदल  कर  हर  पह
 वान्टेड-वान्टेड  लिखा  रहेगा--ऐसी  स्थिति
 पैदा  हो  सकती  है  n  io  बीं  कक्षा  तक
 गणित  की  पढ़ाई  झ्रावश्यक  है  ।  विज्ञान
 के  पढ़ते  से  वातावरण  पौर  अनुभव  में  वृद्धि
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 होती  है  ।  भाषा  तथा  संस्कृति  के  अध्ययन

 से  हमारे  बच्चों  का  शान  बढ़  सकता  है--मेरा

 अनुरोध  है  सरकार  को  इन  सब  बातों  की

 तरफ  विशेष  ध्यान  देना  चाहिये  ।

 पन्त  में,  श्रीमन्,  मुझे  एक  निवेदन  करना

 है--समाज  देश  के  इन्दर  एक  बहुत  बड़ा
 परिवर्तन  कराया  है,  हम  लोगों  की  सभी
 झाकांक्षायें  तभी  पूरी  हो  सकती  हैं  जब  आप
 शिक्षा  के  विषय  को  ब्र पने  हाथ  में  ले  लें  ।

 श्री मनु,  यह  मेरा  पग्नन्तिम  अनुरोध  मंत्री  महोदय
 से  है  ।  आप  ने  मुझे  समय  दिया,  इस  के
 लिये  शनाप  का  बहुत  धन्यवाद  v

 पा  hrs.

 SHRI  8.  R.  SHUKLA  (Bahraich):
 Mr,  Deputy-speaker,  Sir,  I  rise  to  sup-
 port  the  Demands  for  Grants  relat-
 ing  to  the  Ministry  of  Education,

 Sir,  Compulsory,  Free  and  Univer-
 8a]  Education  for  children  upto  the
 age  of  l4  years  ४3  a  Constitutional
 Directive.  But  go  far,  we  have  fail-
 ed  in  the  matter  of  implementing
 thig  directive  because  of  reasons  of
 Jack  of  resources  and  because  Educa-
 tion,  below  University  stage,  is  a
 State  subject.

 While  certain  dialogues  regarding
 the  desirability  and  the  necessity  of
 changes  in  the  Constitution  are  go-
 ing  on  my  submission  is,  Education
 should  be  made  a  subject  to  be  in-
 cludeg  in  the  Concurrent  List.

 In  the  Publication  regarding  Per-
 formance  Budget  which  has  been  cir-
 culated  by  the  Ministry  of  Education,
 it  hag  been  stated  that  the  Central
 Government  bas  allocated  Re.  4  lakh
 per  district  for  the  spread  of  educa-
 tion  in  each  of  these  districts.

 Te  is  algo  mentioned  in  the  same
 teport  that  many  of  these  States  have
 implemented  the  recommendations

 of  Ed,,  Soc.  Welfare
 &  Deptt.  of  Cutture

 and  that  some  States  (lfke  U.P.
 Rajasthan  ang  Agsam)  have  started
 the  programme  op  a  tassive  scale.
 I  doubt  the  authenticity  of  thig  state-
 ment  contained  in  this  report,  As  far
 as  I  know,  in  U.P.  such  a  scheme
 has  not  been  introduced.

 Sir,  I  belong  to  a  district  which  is
 situated  on  the  Nepa]  border.  It  has
 the  misfortune  of  having  the  lowest
 percentage  of  literacy.  But,  it  j8  a
 matter  of  regret  that  neither  the
 Central  Government  nor  the  State
 Government  has  done  anything  so  far
 in  the  matter  of  increasing  the  per-
 centage  of  literacy  there.  No  qoubt,
 the  limitations  of  the  Central  Minis-
 try  of  Education  are  very  great.
 But,  al]  the  same,  I  would  request
 the  Minister  to  see  to  it  whether  the
 current  allocation  of  Rs.  l  lakh  made
 for  the  spread  of  literacy  in  each  of
 the  districts  throughout  the  country
 has  been  implemented  in  the  district
 of  Bahraich.

 Sir,  so  far  as  the  reformg  in  the
 examination  system  ig  concerned,  I
 was  informed  that  a  Committee  was
 appointeg  to  go  into  the  question.  It
 is  also  saiq  that  the  Committee  has
 submitted  its  report  and  that  the  UGC
 hag  sent  that  report  for  implementa~
 tion  by  the  States.  Now,  Sir,  it  is  a
 matter  of  regret  that  the  recommend-
 ationg  of  that  committee  have  not
 bee,  circulated  to  the  hen.  Members
 of  this  House.  At  least  I  may  say
 that  I  am  not  in  possession  of  such  a
 report.  It  is  learnt  that  that  Com-
 mittee  has  recommended  certain  re-
 forms  in  examination  system.  I
 would  venture  to  suggest,  without
 having  the  advantage  of  going
 through  the  report  ang  the  recom-
 mendations  of  this  Committee,  sume
 points  regarding  reforms  in  the  विज्ञान
 tem  of  Education.

 Sir,  the  Education  Ministry  has
 had  a  very  comfortable  academic
 year,  thanks  40  the  proclamation  of
 emergency,
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 (Shri  मे,  मे,  Shukla}  ae  मातरम्‌
 There  jg  complete  peace  and  tran-

 quality  in  the  campus,  The  exami-  जन  गय  सच
 nations  are  being  held  according  to  सारे  नहीं  स  भच्छा  हिन्दुस्तान  कुमार।
 schedule.  There  ig  no  violence  in
 the  campus.  But  still,  i,  is  a  stand-
 ing  blot  in  our  educationa)  system  that
 the  examjnations  are  conducted  under
 the  gurveillance  of  the  police  force
 as  if  criminals  are  collected  there  for
 some  nefarious  purposes  and  the
 Police  help  is  therefore,  gought.  (In-
 terruptions)  That  is  the  position  even
 now  because  irresponsible  elements
 have  not  stopped  their  activities  in
 the  campus!  Therefore,  the  situation
 needs  vigilance  for  some  time  more

 In  order  to  avoiq  the  menace  of
 mass-copying,  I  think  that  in  the  exa~
 mination  halls,  the  examinees  should
 be  allowed  to  bring  in  as  many  books
 as  possible  and  ag  they  like  and  the
 examiners  and  the  setters  should
 frame  the  question  papers  in  such  a
 manner  that  even  with  the  consulta.
 tion  and  perusal  of  books  which  the
 examinees  carry  with  them  in  the  exa™
 mination,  they  will  not  be  able  to
 pass  the  examination  unless  they
 have  utiliseq  their  time  in  studying
 properly  during  the  academic  session.
 Even  in  Munsif’s  examinations  the
 text-books  are  allowed  by  the  public
 Service  Commission.  Therefore,  an
 objective  test  should  be  devised  in  a
 manner  go  as  to  eliminate  the  chances
 of  copying.  So,  consultations  should
 be  allowed.  Another  thing  tha,  I  want
 to  stress  on  is  this.

 SHRI  B.  छ  NAIK  (Kanara):
 Why  not  legalize  the  mass-copying
 if  you  mean  that?

 SHRI  8,  R.  SHUKLA:  That  will
 come  ६०  the  same  thing.  That  will
 not  beof  any  advantage  to  the  exa-
 minee  unless  he  has  properly  stu.
 died  the  course,  Every  student  upto
 Class  X  should  be  trained  to  recite
 the  nationa}  songs  like.

 And  there  should  be  some  marks
 prescribed  for  the  proper  ang  accu-
 rate  rectal  of  these  songs.  These
 are  very  minor  things.  But  these
 should  ibe  included  as  part  of  the
 curriculum.

 Another  thing  to  which  I  wish  to
 draw  the  attention  of  the  Hon.  Minis-
 ter  is  this.  So  far  88  women’s  edu-
 cation  is  concerned,  it  hag  been  most-
 ly  neglected  it  has  not  made  any
 marked  headway  in  our  country.  When
 our  country  jis  now  passing  through
 a  revolutionary  era,  it  is  of  utmost
 importance  that  the  women  folk
 should  be  properly  and  adequately
 educated,  The  child  learns  its  first
 lesson  by  starting  his  education  with
 mother’s  milk  and  it  ends  its  educa-
 tion  only  with  its  death,  The  mother
 should,  therefore,  be  educated  first
 and  there  is  absolutely  no  provision
 and  there  is  no  implementation  of
 hostels  being  constructed  for  women
 in  the  rural-side.  Therefore,  my  sub-
 mission  is  that  adequate  attention
 should  be  paid  towards  education  of
 ‘women,

 As  regards  propagation  of  Hindi,
 from  the  literature  supplied  by  the
 Ministry  of  Education,  I  fing  that  no
 teacherg  were  appointed  for  teaching
 Hindi  in  Tamilnadu.  Tamilnadu  was
 not  only  averse  or  allergic  but  also
 completely  hostile  to  the  spreaq  of
 Hindi  because  of  the  DMK  party  as
 ruling  party  depended  on  compaign  of
 hatred  against  the  spread  of  Hindi
 Thanks  to  the  intervention  of  the
 Central  Ministry,  that  party  is  no
 Jonger  in  power.  The  Education
 Ministry  should  take  immediate  steps
 for  appointing  teachers  for  teaching
 Hindi  in  that  neglected  part  of  Tamil-
 nedu,  Therefore  my  suggestion  is
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 that  all  the  students  in  the  Hindi-
 speaking  27283  eompulsorily
 read  one  of  the  Southern  Indian
 languages  like  Kannada,  Marathi,
 Gujarati,  Tamil,  Telugu  and  Malaya-
 lam.  Similarly,  genera]  Hindi  should
 be  a  compulsory  subject  jn  all  those
 States  which  are  non-Hindj  speaking
 states.  Proper  encouragement  jn  the
 shape  of  monetary  benefit  should  he
 extended  to  those  who  belong  to
 Hindi  speaking  areas  and  who  pas
 the  examination  in  non-Hindi  langu-
 ages.  Similarly,  those  who  are  in
 South  India,  they  should  algo  be  en~
 couraged  likewise.

 Sir,  many  teachers  have  been  ar-
 rested  in  connection  with  RSS  acti-
 vities,  Government  has  failed  to  ter-
 ‘minate  their  services  uptil  now  and
 in  some  places  they  are  still  getting
 their  remuneration.  I¢  is  high  time
 that  their  services  shoulg  be  termina-
 ted  forthwith.  Service  rules  should
 immediately  be  revised  and  if  there
 is  absence  of  any  rule  to  terminate
 thely  services,  new  ruleg  should  be
 tramed.  Some  educational  institutions
 such  ag  Shishu  Mandirs  were  run  by
 this  Organisation.  The  management
 of  these  institutions  hag  bee,  taken
 over  in  some  States  at  least  in  U.P.
 but  these  jnstitutions  were  charging
 fee  at  the  rate  of  Rs,  8  to  2  per  month
 because  they  employeg  special  type
 of  teachers.  Those  teachers  have
 been  replaced  by  a  cadre  of  ordi-
 nary  primary  school  teachers,  Educa-
 tion  in  these  schools  is  of  primary
 stage.  Therefore  my  submission  is
 that  the  management  of  Shishu  Man-
 dirs  shoul@  not  be  allowed  to  charge
 any  fee  from  the  students  because  the
 Specia]  type  of  teachers  are  no  lon-
 ger  serving  there.

 Sir,  it  ig  not  possible  to  do  justice
 to  the  Demands  of  the  Ministry  of
 Education  because  it  is  very  wide  in

 its  scope.  Therefore,  in  the  end  I
 would  support  the  Demand,  of  the
 Ministry  of  Education.  I  congratu-
 late  the  Education  Minister  who  is
 silently  but  steadily  and  vigorously
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 working  in  the  cause  of  the  spread
 of  education  and  also  in  its  qualita-
 tive  improvement.  The  introduction
 of  104243  formula  will  go  a  long
 way  to  create  quality,  quantity  as
 well  as  job  opportunities  for  the  vast
 milliong  in  the  country.

 sit  परिप्र्णातम्द  पंचकूला  :  (टिहरी-
 गढ़वाल)  :  उपाध्यक्ष  महोदय,  मैं  शिक्षा
 मंत्रालय  की  मांगों  का  समर्थन  करता  हूं  शौर
 इस  सिद्ध  में  माननीय  श्री  मुकुल  हसन  जी  का
 ध्यान  भ्राकषित  करता  चाहता  हूं  कि  कब
 समय  प्रा  गया  है  कि  हमारी  शिक्षा  की  नीति  में

 मामूल-घूल  परिवर्तन  किया  जाये  ।  लगता  है
 कि  इन  27  वर्षों  में  शिक्षा  की  दिशा  में

 हमारी  कोई  नीति  ही  राष्ट्रीय  स्तर  की  नहीं
 रही  है।  एक  तरफ  तो  विश्वविद्यालयों
 की  संख्या  में  मशरूम  ग्रोथ  होती  चली  गई
 शौर  दूसरी  तरफ  प्राइमरी  एजुकेशन,  बेसिक
 शिक्षा  की  उपेक्षा  की  जाती  रही  है।  इसका
 परिणाम  यह  हुआ  है  कि  जिस  प्रभुपाद  से  देश
 की  जन  संख्या  बढ़ती  जा  रही  है,  उसी  भ्रनुपात
 से  हमारे  यहां  कम  शिक्षा  पाने  वालों  की  संख्या
 में  भी  वृद्धि  हुई  है  और  जिन्हें  अंडें  स्‍तर  की
 शिक्षा  मिली  हुई  है,  उसमें  पढ़े-लिखे  बैराज-
 गारों  की  संख्या  बहुत  ज्यादा  है।  इसलिये
 मैं  समझता  हूं  कि  शिक्षा  को  यदि  सम्यक
 बताना  है  तो  इसे  एम्प्लॉयमेंट  भोरिएंटेड
 बनाना  पड़ेगा  ताकि  जो  भी  व्यक्ति  शिक्षा
 प्राप्त  करता  है  वह  अपने  पांवों  पर  खड़ा  हो
 सके  ।

 हमारे  संविधान  के  झा दि कल  45  में
 इस  बात्त  का  प्रावधान  किया  गया  था  कि
 संविधान  लागू  होने  के  दस  वर्ष  के  भीतर  ही
 देश  में 14  वर्ष  की  उन्  तक  के  श्रेस्येक
 बालक  व  बालिका  को  भ्र मि वाये  शिक्षा  वी
 जायेगी  ।  लेकिन  इतने  वर्ष  के  बाद  भी  हम
 देखते  हैं  कि  उस  लक्ष्य  को  प्राप्त  करना  तो

 हूर  रहा  हम  पीछे  चलते  जा  रहें  हैं।  इससे
 लगता  है  कि  जो  नीति  उस  समय  निर्धारित
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 [ot  परिषृणानन्द  पै न्यू ली]
 की  बई  थी  उसके  पालत  करते  में  शिक्षा
 मंत्रालय  के  जोग  किस  तरह  से  उदासीन  रहे
 है।

 मैं  समझता  हूं  कि  जो  लक्ष्य  एजूकेशन
 कमीशन  ते  निर्धारित  किये  थे,  उन  लक्ष्यों  को

 प्राप्त  करते  के  लिये  युद्ध-स्तर  पर  काम  करने
 की  झावयम्यकता  है  t

 लड़कियों  की  शिक्षा  के  बारे  में  भ्रापको
 विशेष  श्रीवास  करता  चाहिये  ।  जैसा  कि
 श्री  शुक्ल  जी  ने  कहा  है  कि  मगर  एक  परिवार
 में  एक  लड़की  शिक्षित  हो  जाती  है  तो  समूचे
 परिवार  को  शिक्षा  सुलभ  हो  जाती  है  ।

 हमारे  यहां  तो  एक  तिहाई  लड़कियां  तो

 स्कूलों  में  नहीं  जा  पातीं हैं,  कौर  जो  लडकियां

 पहली  कक्षा  में  दाखिला  ले  भी  लेती  हैं,  उनमें
 से  30  प्रतिशत  पांचवीं  कक्षा  तक  रह  जाती

 है।  इससे  पता  चलता  है  कि  हमारे
 देश  में  लड़कियों  की  शिक्षा  के  प्रति  कितनी
 उपेक्षा  बरती  जा  रही  है  ।

 हमारे  देश  के  अलग  अलग  भागों  में  जो
 स्थिति  हैं.  हमको  उस  के  अनुरूप  शिक्षा
 व्यवस्था  करनी  चाहिये  in  उदाहरण  के  लिये
 सरकार  ने  हिमाचल  प्रदेश,  काश्मीर  कौर
 उधर  प्रदेश  के  पहाड़ी  इलाकों  में  पढ़े-लिखें
 जै रोज भारों  की  एक  फौज  खडी  कर  दी  है
 यहां  स्थिति  यह  है  कि  जिस  लड़के  ने
 दस बी  श्रेणी  पास  कर  ली  है,  वह  पहाड़  में

 नहीं  रह  सकता  है,  वह  मैदान  में  चला  जाता

 है।  इस  प्रकार  पढ़े-लिखे  लड़कों  का  पहाड
 से  निष्क्रमण  हो  रहा  हैं  ।  पहाड़ों  में  जो

 वनस्पति,  वनन्सम्पदा  और  हा टिक लचर  है,
 अगर  लड़कों  को  उसके  अनुरूप  शिक्षा  दी

 जाये,  तो  मैं  समझता  हूं  कि  वहाँ  पर  टिक
 सकते  है  शौर  वहां  पर  उनकी  शिक्षा  सार्थक

 ही  सकती  है  a

 हाल  ही  में  मैं  अपने  निर्वाचन-क्षेत्र,  उत्तर
 काशी  के  कुछ  भागों  में  गया  था।  वहां  मैंने
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 देखा  कि  एक  जूनियर  हाई  स्कूल  में  चार
 प्राध्यापक  हैं  सौर  लीन  विद्यार्थी  है  कई  ऐसे

 स्कूल  हैं,  जहाँ  प्राध्यापक  महीने में  एक  दिन---
 तनख्वाह  के  दिन--स्कूल  में  जाते  हैं  भ्र ौर  बाकी
 दिन  गोल  रहते  हैं।  कोई  देखने  वाला  नहीं
 है।  इस  समय  शिक्षा  एक  स्टेट  सबजेक्ट
 है।  इसको  सेंट्रल  सबजेक्ट  बनाना  चाहिये
 झोर  यह  देखना  चाहिये  कि  देश  की  भावी
 पीढ़ी  का  निर्माण  किस  प्रकार  हो  रहा  है  ।
 ड्रामे  वाली  पीढ़ी  हमको  केवल  इसलिये  माफ
 नहीं  करेगी  कि  हमने  संविधान  में  हस  विधय
 को  एक  स्टेट  सबजेक्ट  बनाया  है।  शिक्षा  के
 सम्बन्ध  में  समुचित  उपक्रम  न  करने  के  लिये
 जाने  वाली  पीढ़ी  हमको  दोष  देगी  ।

 मैं  समझता  हूं  कि  स्कूलों  में  जो  न्यूट्रीशन
 प्रोग्राम  है,  वह  प्रकाशित  सफल  नही  हुमा
 है  शौर  उसकी  काफ़ी  आलोचना  होती  है।
 भ्रम्बल  तो  उसके  लिए  पैसे  का  प्रावधान  कम  है,
 और  जो  प्रावधान  है,  उसकी  व्यवस्था  दिन

 नहीं  है।  इस  लिए  यह  झ्रावश्यक  है  कि  बच्चों
 के  लिए  पौष्टिक  आहार  की  विशेष  व्यवस्था
 की  जाये।

 974  में  एक  नेशनल  पालिसी  फ़ार

 बिल्डर  की  धोषणा  की  गई  थी।  हमारे
 प्रधान  मती  की  प्रत्यक्षता  में  एक  नेशनल

 चिल्टुन्ण  बोर्ड  भी  बना  हुमा  है।  सरकार  ने

 इस  पालिसी  के  कार्यान्वयन  के  लिए  जो  घन
 का  प्रावधान  किया  है,  वह  काफ़ी  नहीं  है।
 उसमें  वृद्धि  करती  चाहिए।

 सरकार  ने  बालिग  विमान  के  होटल्ज  के

 लिए  60  प्रतिशत  अनुदान  की  व्यवस्था  की

 हैं  भौर  40  प्रतिशत  की  व्यवस्था  वालेन्टरी

 आागेनाइजेशन्श  ने  करती  है।  उन  संस्थानों
 के  पास  इतने  सचिव  नहीं  हैं  कि  वे  40  प्रतिशत
 घन  सुलभ  करा  सकें।  श्री  अरविन्द  नेताम

 नवयुवक  हैं।  इस  लिए  नवयुवतियों  और
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 बिग  सीमित  के  लिए  उसके  दिल  में  दबदबे

 होना  चहिए ।  उसको  इस  सम्बन्ध  में

 या  इत टेरी  एजेस्सीजआ  पर  भ्र धिक  भार  नहीं
 डालना  चाहिए।  जिन  शहरों  की  भ्राबादी
 दी  लाख  है,  उनके  लिए  यह  व्यवस्था  की  गई
 है।  मेरा  अनुरोध  है  कि  जित  शहरों  की
 आबादी  एक  लाख  है,  उनको  भी  इसमें  शामिल
 किया  जाये  |

 974  में  स्पोर्ट्स  सितरिस्ट्ज  ने  यह
 सय  किया  था  कि  स्पोर्ट  समैन  बताने  के  लिए
 लाक  लेवल  पर  isco  यूथ  ले पार  किये
 जायेंगे।  पिछले  वर्ष  जुलाई  में  पंचायत  लेवल
 चर  यूथ  क्लब  प्रा्मनाइज़  करते  का  निहारा
 किया  गया  था।  मैं  यह  जानना  चाहता  हूँ
 कि  इस  दिला  में  क्‍या  प्रगति  हुई  है।  मैं  मानता

 हूं  कि  नेहरू  युवक  केन्द्रों  ने,  जहां  जहां  वे  हैं,
 अच्छा  काम  किया  हैं  और  क  फ्री  प्रगति  की  है  ।
 लेकिन  उसका  जाल  बिछाने  की  जरूरत  है।
 जब  तक  कास  करने  के  लिए  कोई  एजेन्सी
 नहीं  होगी,  तब  तक  हम  इस  दिया  में  प्रगति

 नहीं  कर  सकेंगे।

 श्री  अरविन्द  लेवार  से  मैं  यह  निवेदन
 करूंगा  कि  स्पोर्ट्स  के  मामले  में  विश्क  में

 हमारी  बताती  बहुत  अच्छी  नहीं  है।  इ-लिए
 ह. ६: ६  सम्बन्ध  में  देश  का  रुतबा  बढ़ाने  के  लिए
 अयत्न  करना  चाहिए।  मैं  तो  यहां  तक  कहूँगा
 कि  कबड्डी  और  खो-खो  शादी  हमारे  स्वदेशी
 खेलों  को  न  केवल  अपने  देश  में  लोकप्रिय
 बताना  चाहिए,  बहिन  दूसरे  देशों  में  भी
 उनको  ले  जाने  का  प्रयाग  करना  चाहिए  q

 wat  तक  आकिप्रालोजी  का  सम्बन्ध  है,
 में  विभाग  को  बधाई  देता  चाहता  हु  कि  उसने

 वासियो,  क्‍्रफ़्तानिस्तान,  में  बिग  बुद्धा  भौर
 स्मगलर  बुद्धा  की  मूर्तियों  की  सफ़ाई  कौर  उनके
 प्रिज्रवेशन  की  व्यवस्था  की  हैं।  मैं  चाहता

 हूं  कि  जित  जित  देशों  में  भारतीय  संस्कृति  के
 अवशेष  मौजूद  हैं,  धरातल  में  छिपे  हुए  हैं,
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 उसका  पता  लगाना  चाहिए  और  उन  देशों  के
 साथ  अच्छे  सांस्कृतिक  त ॥  स्थापित  करने

 चाहिएं।  वाक़ियात  ही  नही,  श्रफ़रालिस्तान
 में  तो  बहुत  काफी  इलाक़ा  ऐसा  है  जहां  कि
 भारतीय  संस्कृति  भ्र भी  तक  दबी  हुई  पड़ी  है
 मैं  समझता  हुँ  कि  इस  दिशा  में  श्रावकों  अधिक
 काम  करने  की  आवश्यकता  हैं।

 दूसरी  बात--जो  मूल  चोरों  के  शौर
 इस  तरह  के  प्रत्य  गिरोह  काम  करते  हैं  उनके

 लिए  केवल  कानून  बनाने  से  काम  नहीं
 चलेगा  ।  आवश्यकता  इस  बात  की  हैं  कि
 जनसाधारण  को  साधारण  भाषा  में  इस  बात
 की  शिक्षा  दें  ताकि  जन-जागृति  पैदा  हो।
 आपके  मंत्रालय  को  क्या  प्रान्तीय  सरकारों
 को  भी  आज  मालूम  नहीं  है  कि  हमारे  देश  के

 सुदूर  इलाकों  से,  मेघालय  कौर  हिमालय  के

 दूर-दूर  के  इलाकों  में  कितनी  प्राचीन  संस्तुति
 हमारी  छिपी  पडी  हैं  कौर  मति  चोर  तथा

 इस  तरह  के  समाज-विरोधी  तत्व  इन्ही  बालों
 का  फायदा  उठाते  हैं,  सर  र  की  अज्ञानता
 का  और  समाज  की  अज्ञानता  का  फायदा  उठाते

 हैं  कौर  वे  हमारे  वेश  की  बहुमूल्य  धरोहर  को

 दूसरे  देशों  में  बेचते  हैं।

 तंत्र  मे  मैं  एक  बात  वीगर  सेक्शन  के
 बारे  में  निवेदन  करना  चाहता  हूं।  समाज
 कल्याण  विभाग  को  शिक्षा  मंत्रालय  के  साथ
 तिथि  किया  गया  है  |  एक  तो  मैं  यह  निवेदन
 कहूंगा  भारत  सरकार  से  और  मानती  मंत्री
 जी  के  माध्यम  से  प्रधान  मंत्री  जी  से  कि  समाज
 कल्याण  का  एक  अलग  मंत्नालय  होना  चाहिए
 क्योंकि  इतना  बड़ा  यह  विधय  है  कि  इस  विषय
 पर  हम  न्याय  नही  कर  पाते  हैं  न  हम  इस  पर
 अधिक  कुछ  कह  पाते  है।  मैं  यह  निवेदन
 श्राप  से  करूंगा  कि  भाप  झपने  मंत्रालय  की

 मांगों  को  या  ती  दो  भागों  में  विभक्‍त  करें  या

 इसका  एक  अलग  मंत्नालय  स्थापित  होता
 चाहिए।
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 अन्तिम  बात  मैं  झपने  निर्वाचन  क्षेत्र  के

 बारे  में  निवेदन  करना  चाहता  हूं  कौर  वह
 यह  कि  उत्तर  प्रदेश  के  पर्वतीय  क्षेत्रों  में  जिस
 प्रकार  की  शिक्षा  व्यवस्था  चल  रही  है  दत्त
 लीआ  व्यवस्था  से  इस  समय  तक  तो  नुकसान
 बहुत  हो  चुका  है,  भागे  जाने  वाले  समय  में

 बहुत  अ्रधिक  नुकसान  होने  की  संभावना  है।
 राज  की  शिक्षा  से  एक  प्रतिशत  बालकों  को
 भी  रोजगार  नहीं  मिल  पाता  है।  सब  प्रांतो
 में  प्रान्तीय ता  की  भावना  विद्यमान  है।
 इस  कारण  हमारे  इन  इलाकों  का  आदमी
 बाहर  रोजगार  पाने  के  लिए,  काम्पीदीशन  में
 शाने  के  लिए  एड़ी-चोटी  का  जोर  लगा  कर
 भी  कहीं  न  नहीं  सकता  है।  इसलिए  मैं
 निवेदन  करूंगा  कि  पहाड़  की  परिस्थितियों
 को  ध्यान  में  रखते  हुए  उनकी  शिक्षा  का
 इंतजाम  किया  जाता  चाहिए  और  उपाध्यक्ष

 महोदय,  श्राप  का  क्षेत्र  भी  उसी  प्रकार  का  है,
 आप  भी  महसूस  करते  होंगे  कि  किस  प्रकार
 की  शिक्षा  वहां  की  परिस्थितियों  के  प्रतिकूल
 वहां  के  नवयुवकों  और  नवयुवतियों  को
 मिलनी  चाहिए।  मैं  निवेदन  करूंगा  कि  जिस
 प्रकार  की  परिस्थितियां  पहाडों  पर  हैं  उनके

 अनुसार  खास  तौर  से  बन-विज्ञान  है,  सेनिक
 शिक्षा  है,  पशुपालन  है,  हार्टिकल्चर  है,  इन
 विषयों  का  प्रशिक्षण  उनको  देगे  तो  यकीन
 वहाँ  पर  शत  प्रतिशत  जितने  बालक  और

 ब्रा लिका एं  शिक्षा  प्राप्त  करेगी  उनको  वहीं
 नौकरी  मिल  जायगी।

 इन  शब्दों  के  साथ  मैं  आपके  मंत्रालय  की

 मांगों  का  समर्थन  करता  हूं  और  आपको

 बधाई  देता  हूं  कि  आप  ने  इस  वर्ष  अधिक  धन

 का  प्रावधान  किया  है।  मैं  आशा  करता  हूं  कि

 राज  शिक्षा  के  क्षेत्र  में  जो  परम्परा  चलती

 झाई  है  उसको  तोड़  कर  के  संविधान  में  जो

 व्यवस्था  की  गई  है  उसको  निष्ठापूर्वक
 कार्यान्वित  कराने  की  दिशा  में  काम  करें  1
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 SINHA  (Aurangabad):  Mr.  Du-
 puty-speaker,  while  discussing  the
 demands  on  education,  I  must  ex-
 press  my  disappointment  that  the  tar-
 get  date  by  which  the  constitutional
 obligation  imposed  on  the  govern-
 ment  to  provide  universal  free  and
 compulsory  primary  education
 throughout  the  country  has  further
 receded  According  to  the  report
 that  is  in  my  hands,  it  appears  that
 the  target  of  universa]  education  in
 the  age  group  of  6  to  74  is  likely  to
 be  achieveg  by  986  and  this  delay
 or  postponement  or  deferment  in
 the  achievement  of  the  larget  has
 been  attributed  to  a  heavy  cut  in
 the  plan  allocation  or  outlay  on  edu-
 cation.  You  are  aware  that  the
 education  ‘ministry  had  prepared  a
 plan  involving  an  outlay  of  Rs.  3300
 crores  for  the  Fifth  Plan  and  it  was
 reduced  to  Rs.  2200  crores;  later  on  it
 was  slasheg  down  to  Rs.  700  crores.
 Prof,  Nurul  Hasan  has  lamented  that
 On  account  of  the  constraints  imposed
 by  finance,  the  goa]  set  out  in  the
 Constitution  remains  distant.

 It  is  a  matter  of  regret  because
 we  are  a  welfare  state  and  our  goal
 ig  an  egalitarion  society.  It  is  also
 admitted  that  education  plays  a
 very  important  part  in  social  recon-
 struction,  social  change  and  also
 economic  development.  But  when-
 ever  there  is  financial  stringency,
 unfortunately  the  axe  has  alwayg  fal.
 ley  and  fallen  heavily  on  the  budget
 for  education  ang  other  welfare  sche-
 mes.  I  ask  the  Education  Minister  and
 through  him  the  Government  how
 far  this  is  consistent  with  their  pro-
 fessions  that  they  want  to  bring
 about  a  welfare  society  and  provide
 for  the  educational  needs  of  the  soci-
 ety,  particularly  the  poor.  It  is  im-~
 cumbent  on  any  democratic  society
 to  provide  education  to  the  people  in
 general,  but  unfortunately  this  Kas
 not  been  realised  so  far.
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 Much  has  been  made  of  the  fact
 that  the  emergency  has  brought  about
 an  atmosphere  of  calm  and  quiet
 which  bas  enabled  the  Education
 Ministry  to  review  the  educational
 needs  and  requirements  ip  consultation
 with  various  bodies  and  they  have
 succeeded  in  evolving  a  nationa]  con-
 sensus  with  regard  to  the  programme
 of  action  to  implement  the  national
 policy  on  education  which  was  plac-
 ed  before  the  House  at  the  beginning
 of  the  Fifth  Plan.  The  important
 programme  is  that  of  10-4243,  You
 are  aware,  Sir,  that  this  pattern  has
 been  before  the  government  for  2
 pretty  long  time,  I  would  not
 refer  to  the  recommendations
 of  the  Calcutta  University  Com-
 mission  made  in  1919,  which
 included  replacement  of  104242  by
 104-243.  The  Radhakrishnan  Com-
 migsion  appointed  in  4948  recom-
 mendeq  this  formula  of  104-243
 adding  a  vocationel  bias.  Before  the
 Radhakrishnan  Commission,  the
 phenomena]  progresg  made  by  Japan
 ‘wag  cons.dered  to  be  a  model  and  its
 industria]  progress  wag  attributed  to
 the  Mase  education  programme  under-
 taken  by  Japan.  That  is  why  this
 recommendation  was  made.  In  952
 the  Mudaliar  Commission  made  the
 same  rerommendation.  Again  the
 Kothari  Commission  was  appointed
 in  7904  and  it  submitted  its  report  in
 1966,  which  algo  contained  this  parti-
 cular  recommendation.  In  66  the
 Sampurnanand  Conrmittee  op  Emo-
 tional  Integration  appointeq  by  the
 Education  Ministry  supported  this  re-
 commendation,  This  Govermment  hag
 taken  ten  years  to  come  to  this  con-
 clusion,  It  wag  in  1943  that  Shri
 Jawaharlal  Nehru,  while  addressing
 the  National  Educatio,,  Conference
 had  expressed  the  hope  that  since  a
 lot  of  changes  had  taken  place  in  the
 country,  the  basis  of  education  had
 to  De  revolutionised.

 He  had  then  said  that  whenever
 conferences  or  committees  sat,  they
 made  certain  recommendations  but
 more  or  less,  the  statue-quo  had  been
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 maintained  with  minor  modifications.
 He  referred  to  the  period  before  in~
 dependence.  But  we  have  taken  this
 decision  now  after  25  years  of  indepen.
 dence  and  the  hope  of  Pandit  Jawahar
 lal  Nebru  is  going  to  realised  now.

 Now,  it  hag  been  said  that  several
 States  have  already  implemented  this.
 As  you  are  aware,  when  Mudaliar
 Commission  made  certain  recom-
 mendations,  there  were  certain  States
 which  adopted  the  recommendation  of
 higher  secondary  pattern  but  U.P.
 and  some  other  States  stuck  to  their
 old  pattern  yf  education  and  they
 maintained  their  intermediate  colleges-
 Now,  the  question  is  that  in  those
 States  where  following  the  Mudaliar
 Commission's  recommendations,  thé
 pattern  was  changed,  they  have  to
 revert  back  to  104243  formula
 Secondly-}-2  ia  the  whole  crux  of  the
 formula  and  vocationalisation  acquire
 importance.  I  would  like  to  know
 whether  sufficient  spade  work  has  been
 one  or  not?  The  Report  says  that  they
 expect  only  900  schools  to  adopt  this
 course  ang  they  expect  that  by  the
 eng  of  Fifth  Plan  period  this  formula
 or  this  pattern  of  education  will  be
 introduced  in  all  the  States,  The
 question  is,  what  is  the  present  posi-
 tien?  The  secondary  education  has
 always  been  the  weakest  link  in  the
 whole  educational  system.  These
 schools  should  have  traineg  teachers
 and  other  equipments.  Now  you  are
 going  to  ask  them  to  take  up  some
 king  of  vocational  system  of  educa-
 tion.  The  NCERT  has  been  charged
 with  the  job  of  preparing  the  syllabus,
 I  understand  that  they  have  already
 drawn  up  a  big  syllabus  including
 therein  3-language  formulg  physi-~
 cal  sciences,  social  sciences,  mathe-
 matics  and  a  variety  of  subjects,  And
 then  the  intention  is  to  teach  the
 bodys  at  the  +.2  stage  some  skill  or
 craft,  For  many  of  them  it  ig  going  to
 be  a  terminal  stage.  Hag  sufficieny  pre-
 paration  been  made  for  this  purpose
 to  equip  these  schools  to  take  up  this
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 vocational  course?  The  Education
 Minister  told  in  974  while  replying
 to  the  Education  Budget  that  he  had
 appointeq  a  Committee  to  carry  on
 survey  of  districts  to  find  out  what
 kind  of  skills  and  what  kind  of  jobs
 could  be  available  in  that  particular
 area  so  that  education  could  be  co-
 related  with  the  skills  ang  the  jobs
 available,  therg  because  if  you  are
 going  to  ‘make  education  employment
 oriented,  it  does  not  mean  that  you
 give  them  some  kind  of  training  and
 they  get  jobs.  We  have  to  create  em-
 ployment  opportunities  ang  give  them
 requisite  training  to  be  absorbed  in
 these  jobs.  The  poing  is  that  this  kind
 of  education  snould  go  hand  in  hand
 with  industrialisation  so  that  you  can
 have  some  coordination  with  the  in-
 dustry  or  with  the  Ministry  of  Lab-
 our  which  knows  which  kind  of  job
 requirement  is  going  to  have  and  then,
 you  have  to  make  provision  for  that.
 I  would  like  to  know  whetliery  that
 district  survey  has  been  over  or  not
 because  I  do  not  find  any  ‘mentjon  of
 this  in  this  Report.  Secondly  there
 was  the  third  all  India  survey  which
 wag  conducted  under  the  auspices  of
 the  NCERT  and  they  have  made  a
 report  that  out  of  5,92,088  schoolg  in
 1973,  6805  are  Higher  Secondary  and
 2983  are  junior  colleges,  Now,  so  far
 as  2,983  junior  colleges  are  concerned,
 perhaps,  We  may  not  find  much  diffi.

 culty  in  switching  over  to  that  for-
 mula  of  104243  with  provision  for
 vocationa]  education,  All  that  is  need-
 ed  is  that  we  may  have  to  provide
 them  with  equipments  and  with  train-
 ed  teachers  for  the  kind  of  work
 that  they  are  called  upon  to  do.  But
 you  will  have  to  convert  6805  higher
 secondary  schools,  to  equip  them  to
 be  able  to  take  up  the  new  responsi-
 bility  which  will  devolve  on  them
 as  a  result  of  the  introduction  of  the
 104243  pattern,  with  e  vocational
 plank  added  to  it.  This  ig  the  posi-
 tion  to-day.  I  do  hope  that  when  the
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 Minister  of  Education  replies  to
 the  debate,  he  will  particularly  enli-
 ghten  the  House  aa  to  the  spadework
 that  has  been  done,  the  prognosis
 about  the  gate  by  which  he  expects
 its  introduction,  the  time  that  will  be
 taken  in  introducing  this  pattern;  and
 also  clarify  as  to  what  will]  be  the
 position  of  those  States  which  had
 already  switched  on  to  the  higher
 secondary  classes,  how  are  the  multj-
 purpose  schools  going  to  switch  on
 to  it,  how  much  money  you  are  go-
 ing  to  provide—because  you  are  ask-
 ing  them  to  revert  to  it—and  to  what
 extent  you  are  going  to  have  stabi-
 lity  about  this  pattern.  I  do  not
 gest  that  there  should  be  rigidity  or
 in  flexibility.  But  I  would  suggest
 that  there  should  be  some  kind  of  an
 assurance  that  this  pattern  when
 introduced  wil)  stay.  I  am  inclined  to
 believe  that  this  uniform  pattern  will
 be  introduced  through  out  this  coun-
 try  because  the  Emergency  hag  given
 you  80०९  powerg  by  which  you  can
 call  upon  the  States  to  fall  iy  line.
 And  the  CABE  has  also  come  to  this
 decision.  But  the  decision  would  not
 have  made  any  change,  but  for  the
 fact  that  the  emergency  has  provided
 you  with  whipping  hand,  Secondary
 the  Swaran  Singh  Committee  has  al-
 ready»  recommended  that  Education
 should  be  made  a  concurrent  subject.
 This  is  long  overdue.  It  should  be
 incorporated  into  the  Constitution,  so
 that  you  may  have  the  authority  to
 in  troduce  change,  or  to  get  your
 National  Education  Policy  implement.
 ed,

 With  regard  to  the  examination  re-
 form,  I  would  say  that  there  is  a  lot
 of  confusion.  It  has  been  decided
 that  nobody  should  fail  at  the  higher
 secondary  gtage.  “Pass  for  all”  ig  the
 formula.  It  is  also  sugested  fhat  peo-
 ple  will  be  allowed  to  take  the  com-
 petitive  examination  at  this  level  and
 after  recruitment,  they  will  be  given
 some  in-service  training.  It  was
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 mentioned  that  at  the  higher  educa-
 tional  level,  viz.  universities  and  col-
 Jeges,  the  grading  system  was  being
 introduced.  An  internal  evaluation
 system  wag  also  suggested.  Various
 kinds  of  suggestions  were  made  with
 regard  to  examination  reform.  Just
 now,  Mr,  Shukla  had  also  made  a
 suggestion  that  the  examinees  should
 be  permitted  to  take  books  to  the  ex-
 amination  hall,  to  consult  them  if
 they  needed,  I  would  like  this  parti-
 cular  problem  to  be  gone  into  at  a
 greater  depth  and  a  solution  found.
 Some  criticisms  have  been  levelled
 with  regard  to  the  grading  system.  It
 is  guggested  that  the  grade  will  be
 given  subject-wise.  Suppose  I  go  to
 somebody  seeking  appointment.  How
 will  he  assess  my  ‘merit?

 It  is  said  that  there  will  be  no
 grade  on  the  basis  of  aggregate  mark
 but  it  will  be  subject-wise,  Similarly
 on  the  evaluation  system  the  people
 say  that  if  there  should  be  a  subfec-
 tive  assessment,  it  will  not  be  very
 satisfactory.  But  you  cay  jolly  well
 put  some  kind  of  norms.  Well,  there
 ig  the  question  of  having  question
 banks.  So,  there  are  various  sugges-
 tions  afloat,  and  I  do  wish  That  the
 Ministry  of  Education  should  once
 more  come  out  with  a  clear  policy  in
 this  respect.

 I  had  expected  that  by  the  deci-
 aions  which  have  been  taken  all  kinds
 of  confusion  in  regard  to  educational
 policy  would  have  come  to  an  end.
 But  the  Prime  Minister,  while  addres-
 sing  various  conferences  of  late,  has
 expreaseg  her  views  very  categorical-
 ly  about  education.  She  hag  said  she
 belleves  in  experimentation,  she  beli-
 eves  that  people  should  develop
 their  own  education,  she  does  not  be-
 eve  in  regimentation  or  nationalisa.
 tion.  On  the  other  hand,  you  have
 seen  that  shri  Jagjivan  Ram  and  Shri
 Gujral  have  come  out  with  the  state-
 ment  that  education  ghould  be  nation-
 alised.  We  do  not  know  where  we
 stand,  The  Education  Ministry  will
 be  able  to  clarify  the  situation  and
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 say  what  nationalisation  meang  and
 what  is  the  policy  in  this  regard?

 One  word  more  and  I  will  conclude.
 Education,  if  at  all  imparted  in  the
 way  it  should  De,  besides  anything
 elge,  also  helps  develop  our  capacity
 to  think  critically,  to  understand,  to
 communicate  with  each  other,  to  ex-
 press  ourselves  fearlessly.  The  ques-
 tion  is  whether  there  is  the  proper
 atmosphere  where  yOu  can  impart
 proper  education,  because  I  have
 been  seeing  all  kinds  of  conferences
 being  held  by  persons  who  claim  to
 be  pro-establishment,  whereas  the
 Prime  Minister  hag  said  that  she  does
 not  want  “established  establishment”.
 She  want  freedom  to  criticise  the  ad-
 ministration  to  make  it  more  dynamic;
 She  wants  tha;  education  be  left  free.
 So,  I  would  once  again  ask  that  in
 view  of  our  apprehension  that  there
 is  a  kind  of  atmosphere  of  fear  and
 intimidation  whether  it  would  be  pos-
 sible  to  impart  the  right  kind  of
 education  which  would  develop  the
 capacity  to  understand  and  think  cri-
 tically.

 SHRI  RANABAHADUR  SINGH
 SIDHI):  Sir,  I  rise  to  support  the
 Demands  for  Grants  of  the  Educa-
 tion  Ministry.  It  may  be  well  under-
 stood  that  in  the  last  25  years  of  in-
 dependence  we  as  a  people  have  been
 trying  to  undo  what  has  been  a  pur-
 poseful  under-mining  of  our  national
 character  by  somebody  who  wanted
 to  rule  over  us.  That  we  are  still  far
 from  achieving  our  objective  is  quite
 obvious  from  thedebate  we  are  wit-
 nessing  today.  Almost  everyone  who
 has  spoken  has  said  that  we  need
 change,  Everyone  is  aware  of  the
 fact  that  what  we  have  as  a  heritage
 in  education  does  not  cater  to  the
 needs  of  q  country  like  ours,

 There  have  been  suggestions  galore,
 and  I  do  not  want  to  cover  that
 ground  again,  but  in  this  context  I
 have  to  plead  only  one  point.  ‘Thig
 country  has  been  full  of  a  heritage
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 that  has  beén  much  older  than  our
 recent  accretions,  a  foreign  attempt
 of  giving  this  country  a  foreign  heri-
 tage.  Ang  when  I]  take  your  attention
 back  to  that  period  I  say  that  where
 as  the  present  education  makes  a  man
 fit  to  think,  makes  a  man  fit  to  do  a
 job,  imparts  him  knowledge  about
 the  world,  Indian  education  has  al-
 ways  had  the  theory  that  the  man
 should  first  know  himself,

 When  suggestions  are  mooted  as  to
 how  education  should  be  brought  in
 line  with  our  country’s  needs.  I  am
 afraid  this  point  has  so  far  been  mis-
 sed.  Certainly  it  does  not  fall  into
 any  curriclum  in  any  educational  in-
 stitution  in  this  country  today.  I  think
 there  must  have  been  a  time  in  this
 country  when  a  boy  who  had  just
 passed  the  kindergarten  age  must
 have  been  first  told  how  to  sharpen
 the  tool  of  his  mind  before  he  was
 given  other  materials  on  which  to
 work  with  it.  It  is  surprising—not
 very  surprising,  but  is  not  worthy—
 that  now  in  the  West  people  have
 started  to  think  along  these  lines,

 In  this  context,  I  would  mention  a
 book  that  has  taken  the  USA  by
 storm,  It  has  been  first  on  the  best
 seller  list  for  the  last  one  year.  It
 has  been  written  by  a  doctor  called
 Norman  Harris,  and  its  title  is  very
 mizleading,  “I  am  O.K,  and  you  are
 O.K.",  This  Book,  I  think,  hold  out  a
 promise  for  us,  a  secular  State,  to  go
 about  this  task  of  giving  our  children
 at  the  age  proper  the  wherewithal  to
 sharpen  the  tools  of  their  mind.

 This  book  has  also  set  the  trend  of
 education  in  the  USA  where,  by
 psycho-analytical  training,  youngsters
 and  even  others  become  far  more
 efficient  people  for  the  benefit  of  the
 country  and  for  themselves,  Such
 training  would  go  a  long  way  in  al-
 leviating  our  mostubiquitous  problem
 of  unemployment,  because  unemploy-~
 ment,  as  I  lock  at  it,  is  partly  also
 @ue  to  the  fact  that  a  person  has  not
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 been  equipped  to  fix  himself  in  any
 place  on  his  own  efforts.

 At  the  present  moment,  our  total
 educatioinal  background  makes  a
 person  of  such  a  frame  of  mind  that
 he  has  no  option  but  to  search  for  an
 opening  in  an  establisment  where  a
 job—whefher  he  is  suited  to  it  or  not,
 it  should  carry  a  monthly  emolu-
 ment—is  available.  So,  I  would  plead
 that  our  Education  Minister,  at  whose
 dedicated  and  gracious  hands  I  am
 sure  this  Ministry  will  go  a  long  way
 in  solving  this  problem,  should  also
 have  some  people  study  the  possibi-
 lity  of  the  application  of  such  ar
 education  in  our  country.

 For  example,  I  would  say  that  our
 educational  system  is  rather  tardy  in
 giving  vocational  skills  to  our  young
 people,  and  a  case  in  point  is  the  big
 coal  mines  in  the  Singrauli  Mines  in
 the  District  of  Sidhi  in  Madhya  Pra-
 desh.  Here,  there  are  huge  machines
 that  have  to  be  operated  by  people
 with  a  little  skill,  and  these  people
 are  hard  to  come  by.  At  the  same  time
 this  district  lias  at  the  present  mo-
 ment  20,000  unemployed  people  on
 the  rolls  of  the  employment  agency.
 It  is  almost  a  case  of  water,  water
 everywhere  but  not  a  drop  to  drink.
 When  I  asked  how  is  it  possible  that
 these  people  who  are  educated—
 there  are  B.Scs  and  M.Scs—to  operate
 these  shovels  and  dumpers  of  the
 NCDC  in  these  coal  dumpers  of  the
 that  there  was  no  such  institution  in
 the  country  today  which  could  give
 them  this  skill.  This  is  what  I  would
 like  to  say:  offer  scope  to  tailor  our
 education  to  our  industrial  needs.

 Tt  has  also  been  our  ill-fate  that
 ours  is  a  backward  region,  Most  of  the
 faculty  people  in  our  areas  are  not
 willing  to  serve  in  such  areas  where
 the  facilities  available  are  not  of  the
 same  level  as  they  can  get  at  other
 urban  areas.  Whereag  there  are  poste
 lying  vacant  in  our  medical  colleges,
 in  our  engineering  colleges,  and
 whenever  any  well-educated  person  is
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 posted  to  these  posts,  he  finds  a  way
 out  and  our  backward  regton  is  depri-
 ved  of  these  faculties  of  education.

 Another  difficulty  that  we  are  fac-
 ing  is  the  difficulty  of  the  manage-
 ments  in  our  universities,  Invariably,
 all  those  universities  have  been  run-
 ning  On  the  lines  of  the  management
 boards  in  which  there  are  some  no-
 minated  and  some  elected  members,  It
 has  been  constantly  the  uni-
 form  pattern  in  almost  all  these
 management  boards  that  there
 are  some  members  who  are
 elected  by  the  graduate  electoral  col-
 lege  and  these  elected  members  owe
 their  election  to  the  graduates  who
 invariably  form  the  staff  of  such
 universities  and,  inivariably,  pres-
 sure  is  brought  upon  the  manage-
 ment  of  the  university  by  these  elec-
 ted  graduates  to  tailor  the  laws  to
 suit  the  staff  rather  than  the  —  stu-
 dents,  The  dog-fights  that  ensue  in
 each  management  meeting  are  a
 shame  on  any  educational  institution.
 I  would  plead  that  the  laws  that
 govern  the  constitutions  of  these
 management  boards  shoulg  have
 have  another  examination  for  how
 they  could  be  revised  to  oviated  such
 unseembly  and  really  unhelpful  aff-
 airs,

 Rewa  ig  a  small]  town  in  north-east
 of  Madhya  Pradesh.  Close-by  Rewa,
 thete  is  a  place  called  Gurgi.  It  is
 one  of  the  richest  archaeological  areas
 of  that  place.  The  Avadhesh  Pratap
 Singh  University  has  sought  this
 Ministry’s  clearance  to  carry  out
 excavations  in  that  area,  The  Archa-
 ecological.  Department  in  the  Banaras
 Hindu  University  has  very  kindly
 agreed  to  help  the  Rewa  University
 to  carry  these  excavations  out.  I
 would  plead  with  the  hon.  Minister
 to  allow  us  to  carry  out  these  exca-
 vations  because,  apart  from  holding
 out  a  rich  store  of  our  national  heri-
 tage,  they  would  give  the  students
 of  Rewa  University  a  very  welcome
 opportunity  to  do  some  archaeology
 on  their  own,
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 I  would  like  to  bring  an  observa-
 tion  of  mine  to  the  notice  of  this.
 Ministry  that  last  year,  I  had  been  ta
 Onkareswar  which  is  on  the  Narmada
 river,  close  to  Indore.  One  hast  to
 cross  the  river  by  a  ferry  when  one
 goes  to  have  a  darshan  at  the  Shiva
 temple  there.  In  the  boat  by  which
 Wwe  were  crossing  the  river  there  was
 a  girl  of  about  9  or  l0  years  of  age
 she  asked  all  of  us  in  the  boat  to  take
 turns  in  throwing  a  rupee  into  the
 river  and  she  would  count  ten  after
 the  rupees  had  hit  the  water  and  she
 would  dive  and  retrieve  it.  We  got
 interesteq  and  we  found  out  that
 this  girl  had  been  picked  up  by  the
 B.  D.  Os  he  had  won  the  swimming
 competition  in  the  whole  division
 consisting  of  seven  districts.  Maybe,
 she  would  beat  the  Olympic  cham-~-
 pions  if  she  is  given  proper  training.
 There  must  be  some  sort  of  an  or-
 ganisation,  an  apparatus,  which  could
 Pick  up  these  pomising  youngesters
 from  the  villages  and  bring  them  to
 a  place  where  they  could  be  given
 training.  Maybe,  they  hold  out  our
 Olympic  hopes,

 Lastly,  as  this  Ministry  also  covers
 the  area  of  Culture,  I  have  a  sugges-
 tion  to  offer,  which  may  be  studied
 for  what  it  is  worth,  whether  it  will
 be  possible  to  carry  out  an  exercise
 whereby  all  the  different  dialects  of
 thig  country,  which  are  numberous  to
 say  the  least,  could  be  written  in  the
 Nagirl  script.  By  doing  so,  the  Nagiri
 script  could  provide  the  integrating
 link  for  the  whole  country.

 SHRI  Y.  S.  MAHAJAN  (BUL-
 DANA):  Mr.  Deputy-Speaker,  Sr,
 substantial  progress  has  been  made
 in  the  field  of  primary  education.
 There  is  no  doubt  about  that.  The  en-
 rolement  in  the  age  group  6—l2  has
 increased  to  per  cent  by  1974-75,
 and  it  is  estimated  that,  by  1978-79,
 that  ig  within  three  years,  the  target
 of  97  per  cent  enrolement  will  be-
 achieved,
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 This  statistical  picture  is  how-

 vever,  largely  misleading  because  our
 schools  are  not  able  to  retain  the

 .students  who  join  them  in  the
 First  Class.  The  number  of  those  who
 “stagnate  and  drop  out  comes  to  nearly
 60  per  cent  of  the  total,  and  those
 who  drop  out  relaps  into  illiteracy,
 with  the  result  that  the  number  of
 illiterates  in  the  country  today  is
 much  more  than  what  it  was  in  1947)

 Apart  form  the  finance  necessary
 for  making  primary  education  univer-
 gal  and  compulsory,  there  is  also  the
 problem  of  providing  inducements

 “to  students  and  of  making  the  system
 ‘efficient  and  attractive.  Even  a  child
 Teally  learns  something  which  is  ap-

 “parently  useful  or  not,  it  is  bound  to
 be  attracted  to  the  school  because
 learning  or  acquiring  knowledge  is  a
 process  which  is  a  source  of  delight.
 In  this  process,  the  primary  school
 teacher  has  a  significant  role  to  play.
 ‘He  should  be  not  only  a  social  worker
 but  also  a  dedicated  teacher,  I  wonder
 how  many  of  them  are  able  to  act
 like  magnets  by  reason  of  their  love
 for  childern  and  excellence  of  teach-
 ing  I  suggest  that  the  Ministry  of
 Education  or  the  NCERT  might
 “undertake  a  research  project  to  find
 ‘out  how  many  primary  school  teac-
 thers  get  themselves  transferred  to
 “their  villages  or  in  the  neighbourhood
 sand  carry  on  agricultural  or  other
 avocations  and  neglect  their  duties,
 T  hope,  the  hon.  Minister  will  under-

 “take  such  a  study,

 To  leave  a  large  and  growing number  of  our  people  in  a  state  of
 illiteracy,  which  means  the  same  thing
 as  ignorance  in  our  country,  amount  to
 an  uttar  failure  on  the  part  State  in
 its  primary  duty  to  its  citizens.  In  the
 words  of  the  great  Philosopher,  Hob-
 bes,  without  education  or  without
 knowledge  life  is.  short,  nasty  and

 baka  Fad
 Z  quote  here  also  the

 ords  of  a  great  scientific  hum
 Prof,  Julian  Huxley?  He  says:

 _

 “Knowledge  is  basic,  It  igs  know-
 ledge  which  enables  us  to  under-
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 stand  the  world  ang  ourselves  and
 to  exercise  some  control  or  gui-
 dance,  It  sets  us  in  fruitful  and
 significant  relations  with  the  en-
 during  processes  of  the  Universe.
 And  by  revealing  the  possibilities
 of  fulfilment  that  are  still  open,  it
 provides  an  overriding  incentive.
 We,  the  mankind  contain  the  pos-
 sibilities  of  the  earth’s  immense
 future  and  Gan  realise  more  and
 more  of  them  on  condition  that  we
 increase  our  knowledge  and  our
 love.”

 MR,  DEPUTY-SPEAKER:  The
 hon.  Member  will  continue  tomor-
 row.

 38  hrs.

 STATEMENT  RE  ANSWER  TO  SQ.
 NO.  533  REGARDING  BIRTH  PLACE
 OF  LORD  BUDDHA

 MR,  DEPUTY-SPEAKER:  Prof.
 Nurul  Hasan  to  make  a  clarificatory
 statement,

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (PROF,  S.  NURUL  HASAN):  Mr.
 Deputy-Speaker,  Sir,  with  your  per-
 mission,  I  would  like  to  mention  that
 this  morning  while  I  was  replying  to
 a  starred  question  regarding  the  birth
 place  of  Lord  Budha,  an  hon,  Mem-
 ber  expressed  the  doubt  that  my
 colleague  Shri  9,  P.  Yadav  had  made
 a  contrary  statement  in  the  House.

 The  facts  are  that  while  replying
 to  an  unstarred  question  No.  2337
 dated  April  12,  976  which  was  laid
 on  the  Table  of  the  House  on  April
 i4,  ‘1976,  my  colleague  had  said:

 “The  discovery  of  a  large  num-~
 ber  of  sealings  from  a  monastry  at
 Piprawah  District  Basti  in  Uttar
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 Pradesh  bearing  the  legend  Om
 Devaputravihara  Kapilavastu§  Bhi-

 kehu  Sanghasva  in  Brahmi  charac-
 ters  of  Ist—  2nd  century  A.D,
 points  to  the  possiblity  of  the  iden-
 tification  of  ancient  Kapilvastu

 with  Piprawah.”

 iMGIPWD—L,  कि.  SL  S=~296-76

 Birth  of  Lord
 Buddha  (St.)

 Nowhere  did  my  colleague  suggest
 that  Kapilavastu  was  the  birth  place
 of  Lord  Budha,

 38.02  hrs,

 The  Lok  Sabha  then  adjourned  til.
 Elven  of  the  Clock  on  Tuesday,
 April  27,  976/Vaisakha  7,  898

 (Saka)


